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- BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

IN

ORIGINAL APPLICATION NO. 310 OF 2022

IN THE MATTER OF:

Kamlesh Singh ....Applicant

Versus

State of UP .... Respondent(s)

AFFIDAVIT OF PRINCIPAL SECRETARY ENVIRONMENT
FOREST AND CLIMATE CHANGE DEPARTMENT STATE OF
UTTAR PRADESH IN
COMPLIANCE OF ORDER DATED 09.12.2024 PASSED BY
THIS HON'BLE TRIBUNAL

The Respondent Herein states as under

MOST RESPECTFULLY SHOWETH:

I, Anil Kumar age about 50 years, presently posted as
Principal Secretary Environment Forest And Climate Change
Department State of Uttar Pradesh, the deponent, do hereby
solemnly state and affirm as under: -

1. That I am above mentioned authorized officer of the
answering Respondent and is duly competent to file the

present affidavit. That the Deponent is well conversant with

TS IMGH
{Advocate)

breme Cou. . of india

Regd. No. 14259

ate: 31612025 ,:Q’c'@'mpetent to swear this affidavit. a

‘;h\e facts and the circumstance of the instant case and is
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That the Deponent has read and understood the contents of
the present affidavit. The averments made in the Original
Application which are not specifically admitted hereunder
must be considered to have been denied by the Deponent.
That the deponent is posted as Principal Secretary
Environment Forest and Climate Change Department State
of Uttar Pradesh since November 2024. The Deponent is
filing this affidavit on the basis of information provided by
the Namami Gange Department, Government of Uttar
Pradesh.

That the UP Jal Nigam (Rural) has informed that in presently
471.90 MLD Sewage is generated in Prayagraj - (293.59
MLD through drains and 178.31 MLD through Sewer
Network). As per topographical condition city has been
divided into 8 Sewerage District. A copy of detailed report
submitted by the U.P. Jal Nigam (Rural) is being annexed
herewith and marked as Annexure R-1. District wise

Sewage Generation Details are as under: -
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Details of Sewage Generation
Nos. of Drains Source of Sewage Generation
S. | Sewerage Untapped lz?:appned ;?:Svl T d | unt d Sewerage
No. district | Tapped (to be APPING | rotal | Received appe ntappe Network Total
is not Drains Drains
tapped) Required) at STP (Col. 7 -
q Col. 8)
1 2 3 4 5 6 7 8 9 10 11
1 A 3 8 2 13 106.30 29.94 3.65 76.36 109.9!
2 B 5 0 0 5 57.04 47.18 0.00 9.86 57.04
3 C 2 13 0 15 51.25 33.09 13.24 18.16 64.4%
4 D 7 7 0 14 73.88 27.20 45.32 46.68 119.2:
5 E 2 3 0 5 41.30 21.07 4.42 20.23 45.72
6 F 2 1 1 4 16.33 9.31 1.19 7.02 17.52
7 G 7 7 1 15 36.76 36.76 8.37 0.00 45.13
8 Jhunsi 9 0 1 10 11.62 11.62 1.22 0.00 12.84
Total 37 39 5 81 394.48 | 216.17 77.42 178.31 | 471.9i
Hence, Total Sewage Generation in City by 81 Nos. Drains + 471.90 MLD
sewerage network

5. That During Mahakumbh-2025 due to floating population, the _.
sewage generation is estimated to be increased by 10% of the .
present flow. The expected flow during Mahakumbh is .
estimated based on increase in flow during previous Magh Mela
period. The projected flow may be around 519.09 MLD (322.95
MLD through drains and 196.14 MLD through Sewer Network.

6. That the treatment of flow during Mahakumbh- 2025 shall be
done in following manner: -

a. At existing STPs - 450.68 MLD
b. Through onsite treatment- 68.41 MLD

Status of Drains

7. That there are total 81 drains joining Ganga & Yamuna River
out of which 37 drains are tapped into existing STPs while 44
drains are untapped. The name, tapping status, tapping plan
for untapped, present flow & expected flow of all the drains
during Mahakumbh- 2025 are tabulated below: -

(A) Tapped drains joining river Ganga & Yamuna

Current fli)\j\?zfltgﬂ Diverted &
Name of Drains RIVER Flow Mahak b% treated on
(MLD) ahakum STP
(MLD)
2 3 4 5 6
1 | Chachar Drain Yamuna 25.70 28.27
2 Drain at Gate No. 9 Yamuna 2.21 2.43 80 MLD Naini
-1STP
3 Drain at Gate No. 13 Yamuna“ 2.03 2.23 .
. . 20.35
4 | SasurkKhaderi Drain Yamuna 18.50 50 MLD
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S Current ﬂi)‘:',)f]ﬁtﬁg Diverted &
. Name of Drains RIVER Flow g treated on
No. Mahakumbh
(MLD) (MLD) STP
1 2 3 4 5 6
5 | Main Ghaghar Drain Yamuna 26.58 23.24 Numg_lyfgdahi
6 | KarelaBagh Drain Yamuna 0.61 0.67
7 | KarelaBagh Drain A-1 Yamuna 0.75 0.83
8 | KarelaBagh Drain A-2 Yamuna 0.74 0.81
9 | Chilla Drain Ganga 1.23 1.35
- - 29 and 14
10 gl::&ganj Nala / Buxi Bund Ganga 20.56 22.62 MLD Salori
STP
Salori Drain (Partially Tapped) Ganga 11.30 12.43
11 | MehdauriGaon Drain Ganga 1.48 1.63
12 | RasulabadPuccaghat Drain Ganga 1.63 1.79
JondhwalRasulabad Drain 1.74
13 (Murdaghat) Ganga 1.58
JondhwalGhat 1.52 60 MLD
14 Drain/ChhuharaMandir Ganga 1.38 Rajapur STP
15 | Morigate Drain Ganga 8.46 2.31
. . 2.32
16 | Drains of Daraganj Area Ganga 2.11
17 | Mumfordganj Drain Ganga 10.56 11.62
8.48 10 MLD
18 | Ponghat Nala Ganga 7.71 Ponghat STP
19 | Kodra Nala Ganga 13.36 14.70 25 MLD Kodra
- STP
20 | Shantipuram Drain Ganga 4.69 >.16 14 MLD
508 Phaphamau
21 | Basna Drain Ganga 4.62 ) STP
22 | Mawaiya Nala Yamuna 29.97 32.97
23 | MahewaGhat Drain No. 1 Yamuna 0.75 0.83
24 | MahewaGhat Drain No. 2 Yamuna 0.42 0.46
0.67 42 MLD Naini
25 | MahewaGhat Drain No. 3 Yamuna 0.61 ) - II STP
Arail Drain No. 2 (Kharkauni 3.64
26 drain) Yamuna 3.31 {;%@Tﬂé@
27 | Sachcha Baba Ashram Drain Yamuna 1.49 1'64/ &
28 | Near ArailGhat Yamuna 0.21 0'23{ *{; (Advocate) \ 5
ipreme Cou: , of Iadia
5 small drains near \@\ Regd. Ho. 16959
GangoliShivala Drain @ﬁﬁﬂaiim.zozs s
(Augharwa Nala, 1.12\> Y,
23 BholaMandirNala,GangoliShivala Ganga 1.02 2: OF :\%
Nala I, GangoliShivala Nala II,
Savitri Nagar Nala) 16 MLD
30 | Dham Drain Ganga 0.44 0.48 Jhunsi STP
31 Shastri Bl.‘idge Drain (inc. 3 Ganga 0.64 0.70
small drains)
32 | Triveni Marg Drain I Ganga 1.15 1.27
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s Current fli)\j\fzfltg: Diverted &
. Name of Drains RIVER Flow 9| treated on
No. Mahakumbh
(MLD) (MLD) STP
1 2 3 4 5 6
N . 0.68
33 | Triveni Marg Drain II Ganga 0.62
34 | UltaQuila I Ganga 0.33 0.36
35 | UltaQuila II Ganga 0.26 0.29
36 | LoteyHaren/Havelia Nala Ganga 6.53 7.18
37 | Lakkar Drain Ganga 0.63 0.69
Total 216.17 237.79
(B) Untapped drains joining river Ganga & Yamuna
Expected Name of
flow STP at
Current . . Remarks
ﬁr. Name of Drain River Flow during which flow /Interim
o. (MLD) Mahakum to be Measure
bh Diverted &
(MLD) treated
1 2 3 4 5 6 7
1 Bar!yabadKakahraghat Yamuna | 2.113 2.32 In view of
rain Meerapur upcoming
Mahakum
bh-2025
flow of
these
drains
shall be
pumped
into
50 MLD existing
Naini-III BargadGh
(LOA has at SPS
been issued | and same
to the firm on | shall be
dated treated at
25.11.2024 80 MLD
L . . 0.13 and Naini-I
2 DariyabadPipalghat Drain | Yamuna 0.120 execution STP for
work shall be which
completed in work is
16 months being
from date of done by
start.) UP Jal
Nigam
(Urban)
and this is
(Advocate) expected
ou:: of India h K
1d. 0. 16959 that wor
Dat]: 21.01.2025 shall be
commissi
oned by
31.12.202
4.
3 Salori Drain (Partialy) Ganga 8.783 9.66 Under . In View of
Constructio | upcoming
. . . 1.31 n 43 MLD Mahakum
4 Shivkuti Drain No. 1 Ganga 1.192 Salori bh-2025
. . . 0.18 flow of
5 Shivkuti Drain No. 2 Ganga 0.162 (Current these
Shivkuti Drain No. 3 0.24 progress of drains
6 (North) _ Ganga 0.218 work is 30% shali be
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Expected Name of
flow STP at
Current . . Remarks
Sr. Name of Drain River Flow during which flow /Interim
0. (MLD) Mahakum to be Measure
bh Diverted &
(MLD) treated
i 2 3 4 5 6 7
. . . 0.31 and as per treated
7 Shivkuti Drain No. 4 Ganga 0.278 schedule, through
8 | Shivkuti Drain No. 5 Ganga | 0.320 0.35 | work shall be | = onsite
commissione method
. . . 0.30 d by August, i.e.,
9 Shivkuti Drain No. 6 Ganga 0.275 2025) Advance
Shivkuti Drain No. 7 0.84 Oxidation
10 (East) Ganga 0.767 Process/G
Govindpur Colony Drain 0.24 eo
11 (PuraniBasti) Ganga 0.218 Synthetic
Govindpur Colony Drain 0.30 Dewaterin
12 No. 1 Ganga 0.275 g Tube
Govindpur Colony Drain 0.36 Modular
13 No. 2 Ganga 0.323 Dosing
Govindpur Colony Drain 0.18 System/G
14 No. 3 Ganga 0.162 eo Tube
- . Method
15 Govindpur Colony Drain Ganga 0.271 0.30 for which
No. 4 .
=13 vséor.k is
. . ein
16 Jondhwal Drain Ganga 6.753 Under done %y
. 0.49 Constructio UP Jal
17 Shankarghat Drain -01 Ganga 0.444 1n 90 MLD Nigam
. 1.04 Rajapur Urb
18 | Shankarghat Drain -02 Ganga 0.946 (Urban)
9 9 (Current c and this is
A.D.A. Colony Drain / 4.70 progress of | axpected
19| Jwaladevi Ganga 4.277 work is 6% | that work
and as per shall be
Shankarghat Colony 1.05 schedule, oo
20 Drain (Near Phaphamau | Ganga 0.951 ) work shall be Cc?:;g"ss'
Bridge) commissione | 31.12 22;2
. . 29.88 db e
21 Rajapur Drain Ganga 27.166 Y 4
February,
22 Sadar Bazar Drain Ganga 4,787 >.27 2026)
2.99 01 Drain
23 Nehru Park Nala Ganga 2.719 has been
tapped
and under
trial & run
while 01
0.72 25024;[) Drain will
Yadavpur drain Ganga 0.651 ) be tapped
by
/ 31.12.202
4 by UP
Jal Nigam
(Urban)
DarnyabadJogn_ghat Drain Yamuna 0.510 0.56 Fpr
Meerapur tapping of
26 Baluaghat JCC Backside Yamuna 0.150 0.17 dt?aeiies
Drain near Chachar 0.21 work is
27 Drain/BargadGhatMeerap | Yamuna | 0.190 ) under
ur progress
Ghaghar Drain 1-A / 0.29 80 MLD by UP Jal
28 Sadiyapur Drain Yamuna 0.260 Naini-I Nigam
. 0.23 (Rural)
29 Ghaghar Drain 1-Al Yamuna 0.210 and this is
expected
. that work
30 S/hjag:‘sirvardhgrag“ram 1! Yamuna | 0.100 0.11 shall be
n commissi

oned by




675

r ~
Expected Name of
flow STP at
Current . 8 Remarks
Sr. Name of Drain River Flow during which flow /Interim
0. (MLD) Mahakum to be Measure
bh Diverted &
(MLD) treated
1 2 3 4 5 6 7
31.12.202
4,
The work
is under
Indira Awas Drain / Jai 1.31 14 MLD trial & run
31 Gurudev Ashram Drain Ganga 1.150 Phaphamau since
04.12.202
e 4
32 mghizwaPaSITOIa Drain Yamuna 0.720 0.79
MahewaPasiTola Drain 0.45
33 No. 2 Yamuna 0.410 The work
MahewaPasiTola Drain 0.68 42 MLD is under
34 No. 3 Yamuna 0.620 Naini-II trial & run
MahewaPasiTola Drain 0.34 since
35 | No. 4 Yamuna | 0.310 04.12.202
36 mshgwaPaSITola Drain Yamuna 0.410 0.45 4
3 small drain near 2.32 80 MLD
37 mahewaghat Yamuna 2.111 Naini-I
The work
is under
. 1.16 10 MLD trial & run
38 Baretha/Kashipur Ganga 1.050 Ponghat since
28.11.202
4
The work
is under
39 Madauka Yamuna 3.62 3.98 42.M.LD trlal. & run
Naini-II since
30.11.202
4
40 Gokula Drain Ganga 1.220 1.34 - Dllfwto
] organic
@TA load
e%;/"““ treatment
AN, ST of these
* " adoc drains
Supreme (e, 0.19 shall be
cha’. i\g}f ' aswar Yamuna | 0.170 ) - done
Exp.Date: 2141, through
onsite
method
by Nagar
Nigam,
Prayagraj
42 Co-operative drain Ganga 0 0.00 - Dry
weather
43 Fort Drain no. - 1 Yamuna 0 0.00 - flow of
these
44 Fort Drain no. - 2 Yamuna 0 0.00 - drains are
Zero
Total 77.42 | 8516

1. Work plan & its status for tapping/treatment of Untapped drains joining

river Ganga & Yamuna
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S. Action Plan Nos | Dischar | Proposed Current
No. of ge STP (MLD) | Progress
drain | (MLD)
s
1 2 3 4 5 6
A Projects Sanctioned under Namami Gange Programme
(i) |Interception and Diversion of 7 Drains and 7 45.32 90 6%
Augmentation of Rajapur STP Capacity by 90
MLD- The work is awarded and is under
progress. Date of start is 24.08.2024 and Date
of Completion is 23.02.2026.
(ii) |Interception and Diversion of 13 Drains and| 13 13.24 43 30%
Augmentation of Salori STP Capacity by 43
MLD - The work is awarded and is under
progress. Date of start is 19.03.2024 and Date
of Completion is 18.08.2025. _
(ii) |Interception and Diversion of 02 Drains and 2 2.24 50 LOA has
Augmentation of Naini-1 STP Capacity by 50 been
MLD- For Execution of work E-Tender was issued to
invited, which Technical Bid Evaluation Report the firm on
is under review. The execution work shall be dated
completed in 16 months from date of start. 25.11.202
4
Sub Total - A| 22 60.80 183
Not | Project mentioned above in Sr. No. (i), (ii) & (iii) will not be completed before
e |Mahakumbh-2025 so a separate project is sanctioned by National Mission for Clean
Ganga, New Delhi for onsite treatment of these untapped drains. The work is under
progress in supervision of U.P. Jal Nigam (Urban ). The work will be commissioned by
31.12.2024
B Projects Sanctioned under Mahakumbh - 2025 Programme
Sr. Description Nos. | Flow in Name of Current
No. of MLD STP on Progress
Drain which
Treatment
shall be
done
1 |Interception and Diversion of 02 drains:-The 2 3.37 25 MLD 90%
work is under progress by UPIN (Urban). 01 Kodra STP
Drain has been tapped and under trial run
while 01 Drain will be tapped by
31.12.2024
2 |Interception and Diversion of Jai Guru Dev 1 1.19 16 MLD Work is
drain Phaphamau under
STP trial &
run.
3 |Interception and Diversion of 6 no. drains of 5 3.38 42 MLD Work is
Mahewa, 4.14 MLD & 1.83 MLD SPS Naini-II STP under
1 1.20 80 MLD trial &
Naini-I run.
4 |Interception and Diversion of Madauka drain & 1 3.62 42 MLD Work is
4.71 MLD SPS Naini-II STP under
trial &
run.
/"“\ 5 |Interception and Diversion of Kashipur drain & 1 1.05 10 MLD Work is
%@Tﬁ jgﬁ?)\ 1.52 MLD SPS Ponghat STP | under
trial &
AN, SINGEN, run.
!/ (Advocale) 6 A Thterception and Diversion of 6 no. drains of| 6 1.42 80 MLD 51%
e'SEPfemeCOU‘Wfti“d‘a) Bl-aluaghat area & 1.75 MLD SPS: - The work is Naini-I STP
! ineggt‘c"f%'llgzigzs wyunder progress. Drains will be tapped by
g\\’ 5]31.12.2024. :
&}, A/ Sub Total - B| 17 | 15.23
- OF P27 Total (A+B)| 39 | 76.03

8. That from the perusal of the above-mentioned table it is

evident that work of 10 out of 17 drains is under trial run
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while balance 7 drains shall
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31.12.2024.

be commissioned by

9. That there are 10 STP’s which have been installed in

Prayagraj Nagar Nigam. Out of these, 9 STP’s are being

operated & maintained by M/s Prayagraj Water Private ltd.

under Supervision of UP Jal Nigam (Rural) & 1 STP is

being operated & maintained by M/s Toshiba Water

Solutions Pvt. Ltd. under Supervision of UP Jal Nigam
(Urban). That the details of Details of STP's utilization

capacity and their functioning is being mentioned as

under: -
Year of Design Current
Sewerage Name of . & Utilized | Functioning/Performan
- Name of Technology | Commiss | Capacity .
District STPs ionin (in mld) Capacity ce
g (in mld)
2 3 4 5 6 7 8
. Compliance w.r.t. MoEF&
A 80 ML’? Naini- | ) ivated Sludge Process | 1998 80 95-115 CC Norms dated 13
October, 2017
. . Compliance w.r.t. MoEF&
B N B Activated | 2013 50 57-63 CC Norms dated 13%
umay & October, 2017
. . g . Compliance w.r.t. MoEF&
29 MLIl) Salori Flmdlzelge?;lgblc Bed 2007 29 32-41 CC Norms dated 13
C October, 2017
. Compliance w.r.t. MoEF&
WAMLD Selori | gequential Batch Reactor | 2016 14 13-14 CC Norms dated 13
Qctober, 2017
. Compliance w.r.t. MOEF&
D LD S e or | 2013 60 73-80 CC Norms dated 13%
Jap & October, 2017
. . Compliance w.r.t. MoEF&
25MLD Kodra | D10 Jower® Activated | - 503 25 2831 CC Norms dated 13t
c udge Frocess October, 2017
. . Compliance w.r.t. MoEF&
o MLD B e Acivated 1 2013 10 12-14 CC Norms dated 13%
g g October, 2017
14 MLD Compliance w.r.t. MoEF&
F Phaphamau Food Chain Reactor 2023 14 13-18 CC Norms dated 13®
P October, 2017
- Compliance w.r.t. MoEF&
G 42MLD Naini- | Food Chain Reactor 2023 42 35-40 CC Norms dated 13
S T A \ October, 2017
% : *Due to widening of road
under Mahakumbh-2025
, oy Program. 8 nos. I&Ds was
s Court bf 162 dismantled and flow from 5
up;?;; N(:)uiE 95‘.3“‘ } 1&D is being received at
. . / e .
2 \ gxp bate: 21.0}.2 Jhuiisi /| 16 MLD Jhunsi | Food Chain Reactor 2023 16 14% STP for primary treatment
@ YRy, only (as silt content is very
& R et NS high). After completion of
2’ 0% A4 river front road works and
2 v A subsequently construction of
_
= [&Ds, the STP will be
stabilize by 31.12.2024.
Total 340 360-390

10. That the Uttar Pradesh Pollution Control Board (UPPCB)

vide its report dated 12.12.2024 has informed that all 9
STP’s at Prayagraj are functioning as per prescribed
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norms. However, one STP (16 MLD Jhunsi) was non-
operational due to flood. This non-operational STP is now
made operational and is under stabilization and can be
made fully operational after the completion of river front
works which is being under taken by the Irrigation
Department. The UPPCB has further informed the report
of last six months of the functioning of the STP’s and its
Capacity. Report of water samples which have been
collected at River Yamuna and Ganga by the board has
also been mentioned in the report. A copy of report
submitted by the UPPCB is annexed herewith and marked
as Annexure R-2

11. For all STPs installed in Uttar Pradesh, the compliance
status is being monitored by Accountability Assessment
Committee (formed as per the direction of Hon'ble NGT)
chaired by Principal Secretary, Namami Gange & Rural
Water Supply, GoUP has issued the directions to the all
non-complaint and non-operational STPs in UP. The last
meeting was held on 11.09.2024. On the basis of report
by UPPCB, directions have been issued to the respective
departments for taking corrective measures for non-
complaint STPs on 06.11.2024 by State Mission for Clean
Ganga.

12. That in view of maintaining the river water quality
during upcoming Maha Kumbh 2025 and to ensure the
quality of treated effluent of STPs, monitoring is being
done in following manner: -

Testing in In-house lab on daily basis

Testing by UPPCB on weekly basis

Testing through NABL Lab on Monthly basis
Supervision by Third Party Agency of NMCG, New Delhi.
Through OCEMS.

%\@TAQJ» Separate work order has also been issued to MNNIT,
AN SINGHN | Rrayagraj for collection and testing of river quality at

(Advocate) q\‘pstream of River Ganga, Yamuna and treated effluent of

supreme Court of India ' . . .
& rgd o 189/ <STPs shall be done during entire Maha Kumbh period.
O

Exp.Date: 31.01.2025
P
7 o% ¥

%

13. In view of Mahakumbh-2025 it has been ensured that
@/ sufficient stock of chemical i.e., Chlorine, FeCls, Poly,
Lime, Defoamer etc., shall be available at all the STP's as
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well as additional man power will be deployed considering

additional population during Mahakumbh-2025.

14. That the UP Jal Nigam (Urban) has informed that the
remediation of which drains to be clubbed in the untapped
drain para mentioned previously. 22 untapped drains
within the Municipal Corporation Prayagraj is being done
by geosynthetic dewatering tubes filtration followed by
Advanced Oxidation Process. That the Project for
Remediation of Untapped Drains has been duly approved
by National Mission for Clean Ganga (NMCG) vide AAES
No- Pr-12012/4/2024-O/o Project Development (UP)
NMCG Dated 24.07.2024. A copy of office order issued
dated 24.07.2024 by National Mission for Clean Ganga is

being annexed herewith and marked as Annexure R-3

15. That remediation/treatment of 22 untapped drains will
be carried out by U P Jal Nigam (Urban) as executing
Agency during Maha Kumbh Mela Period. That out of 22
drains, drains mentioned at Serial No 1 to 20 are
proposed to be treated by geosynthetic dewatering tubes
followed by Advanced Oxidation Process and Remaining
two drains i.e., at serial No 21 and 22 will be temporarily
intercepted & diverted by blocking the drains through
Geosynthetic Bags and Pumping it to 25 MLD Bargadghat
Sewage Pumping Station through Pumps. Sewage from
| \Bargadghat SPS goes to 80 MLD STP Naini for Treatment.

* A copy of chart showing 22 untapped drains and their

treatment capacity is being annexed herewith and marked

as Annexure R-4

a) 16. That above-mentioned treatment methodology will

employ a multi-stage advanced oxidation-based
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ozonisation process to improve water quality efficiently.
The proposed methodology includes initial filtration,
chemical dosing, and final ozonisation for comprehensive
treatment. A copy of treatment methodology which is
being used for treatment is being annexed herewith and

marked as Annexure R-5.

17. That During Kumbh Mela 2019 following 05 Untapped
Drains were treated through Geosynthetic Dewatering
Tubes Filtration Methodology followed by Disinfection
through Chlorination:-

(i)Rajapur Drain
(i) Arail Bridge Drain
(ifi) Salori Drain
(iv) Loteyharan Drain

(v) Mawaiya Drain

The Influent and Effluent Parameters of the aforesaid Drains were
regularly Tested by CSIR-Indian Institute of Toxicological
Research, Lucknow which was nominated as Third Party Agency
by State Mission for Clean Ganga , Lucknow. A copy of test
reports conducted by CSIR-Indian Institute of Toxicological
Research, Lucknow is being annexed herewith and marked as
Annexure R-6

18. That it is most respectfully submitted that as per the
samples collected by the CSIR during 2019 Kumbh Mela,

Geosynthetic Dewatering Tubes Filtration Methodology
followed by Disinfection through Chlorination Conformed
to standards of treated effluent for BOD, COD,TSS and pH
but did not conform to treated effluent standards for Total
Coliform and Feacal Coliform. Since the treated effluents

did not conform with the parameters of total coliform and
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fecal coliform, therefore theAdvanced Oxidation Process
(Ozonization) has been proposed for Treatment of
Untapped Drains during Maha Kumbh 2025 so that
Treated Effluent Meets Standard for Total Coliform and

Feacal Coliform.

19. That it is most respectfully submitted that the District
Administration Prayagraj has'prepared an action plan to

manage the excess sewage which will be generated during

LN SINGH
H (Advocate)
§‘f\- -eme Court of India

~egd. No. 16959

€~ ) Date: 31012025/,
C % )

/‘-.

ACTION PLAN TO HANDLE EXCESS SEWAGE THAT WILh BE)¥ ‘5’
GENERATED DURING MAHA KUMBH MELA PERIOD

Treatment
Discharge Capacity Geo Tube e
;r Name of Drain Site of Drain Instailed for | 25mx6m Ca;rl tation G(:)O Tube
o in MLD Peak Flow in each ump ump
MLD
1 2 3 4 5 6 8 9
10Nos |’ 0@2%2(3)4 08 nos (07
1 | Rajapur Drain Site 01 27.166 42 MLD (25mx6m) 04-12.5 W+015)
(08W+25) | 1o 01-10HP 25 HP
02 nos 02 nos
o | ADAColony/ 1 giono | 4277 8.5 MLD 02Nos | (g1w.01s) | (01W+01S)
Jwaladevi Drain (1W+15) 12.5 HP 25 P
3 | Jondhwal Drain
a Shankar Ghat
Drain 01 3 Nos 03 nos 03 nos
Shankar Ghat Site 03 9.094 (2W+1S) (2W+1S)
> | Drain 02 1360MLD | (2W+1S) | ‘155 yp 25 HP
6 Shankar Ghat
Drain 03
03 nos 02 nos
; | Sadar Bazar Site 04 | 4.787 7.17 MLD 3 Nos (2W+1S) (2W+15)
Drain (2W+1S) 12.5 Hp 25 HP
Shivkuti Drain 05 ) . )
; A nos nos
Shivkuti Drain 06 | sjte 03 1.362 2.72 MLD (12v5313) (1W+1S) (1W+1S)
10 Shivkuti Drain 12.5 HP 25 HP
east 07
11 Salori Drain
Partially
1 |Govindpur Colony & Nos 03 nos 05 nos (04
puranibasti Site 06 11.882 24 MLD SWDS (2 W+1S) W+18)
;3 | Govindpur (3W+25) 12.5 HP 25 HP
Colony 01
14 | Govindpur
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Colony 02
15 GovindpurColon
y 03
16 Govindpur
Colony 04
17 | Shivkuti Drain 01
18 | Shivkuti Drain 02
19 | Shivkuti Drain 03
20 | Shivkuti Drain 04
: - 03 nos 04 nos
21 f{?‘fgmedar‘ Site07 | 10.95 20 MLD 3 Nos (02W+1S) | (03 W+1S)
25 HP 12.5 HP
DariyabadKakara 3 nos
22 | ghat Site 08 | 2.483 5 MLD ReleiEe . Releitre . (2W+15)
Drain Mira Pur 4 4 15 HP
. . 12nos
23 | DarlyabadPipalg | g0 g9 0.12 02 MLD Not Not (1W+15)
hat Drain Required Required 5 HP
TOTAL 72.121 MLD | 124.99 MLD

20. That from the above-mentioned chart’it is evident that

*

the Treatment Units being set up for Treatment of Drains
will be able to treat upto 125.00 MLD Sewage Flow which
is approximately 55 MLD more than the present dry
weather discharge of the drains. Hence, the Treatment
Units being set up will be able to cater the additional

sewage Discharge during Maha Kumbh 2025.

21. That as a long term measure, the domestic sewer

connection are being made with the sewer line so that the
Sewage will flow in close system not through drains. The
Municipal Corporation in District Prayagraj has been
divided into eight sewerage Districts. Below is the chart

showing the Details of Sewerage Network and Domestic

QY Sewer House Connections in Municipal Corporation
. STNGH
Al ?Ad'.'ocate] PrayagraJ
Supreme Courtof India
Rezd. Ro. 16939
G \ o it 1 11012028 S}
@zﬁ};\-m-_. AL, No of
7 T e Househ
- No of | No- of | No. of | No. of gclac\t\?elrr; Sewer
No. of Existin|House Househ|Househol|Houses d Areas House
Sewer Househ |Existin g s on olds ds Where Withou Agency Conneck
Sr| age |Populatio|oldsin| g |g.o  |eoo | with | without | Sewer| o W Maintain|. -~ ")~
No|Distric n Sewera | Street| -, . g Sewer | Sewer line Connec ing " Lasi"‘
t ge |Length L House | House does |,. Sewer -
District ength Sewer| o hec|Connecti| not tions as 02
Line . . per Months
tions ons Exist
actual
Survey
done
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UPIN(R)

1l A | 328014 | 54819 |310.38| 305 |53412| 53263 | 1556 | 1407 | 149 | +Jalkal 0
Vibhag
UPIN(R) +

5| B | 201612 | 48602 |221.91|213.71|45352| 43661 | 4941 | 3250 | 1691 | Jalkal | * 0
Vibhag
UPIN(R)+

3| ¢ | 174870 | 29145 |222.47|220.04 | 28555 | 27097 | 2048 | 590 | 1458 | Jalkal 0
Vibhag
UPIN(U)+

4| b | 276036 | 48006 |516.17| 505 |45934| 44849 | 3157 | 2072 | 1085 | Jalkal | 997
Vibhagh_
UPIN(U)

s| g | 204300 | 34188 | 183.5 | 181.1 |34075]| 34075 | 113 113 0 | +Jalkal | 3606
Vibhag
Jalkal

6l F | 33708 | 7818 | 52 | 40 |se618| 5410 | 2408 | 2068 | 340 | 0
Vibhag

71 @ | 17334 | 2880 | 15 15 | 2889 | 2889 0 0 0 Jalkal 0
Vibhag

5“bg°ta' 1326864 225467 15?'4 1479.9 21565 211244| 14223 | 9500 | 4723 4603

1| F | 116286 | 19381 | 234 | o0 0 0 0 19381 | o0 -

2| & | 270000 | 45000 | 728 | o0 0 0 0 45000 | 0O ;

3| 3 | 207558 | 34593 | 684 | © 0 0 0 34593 | 0 -

4 &BE 207300 | 34550 | 413 | O 0 0 0 34550 | 0 ;

s“bg“a' 801144 |133524| 2059 | o 0 0 o |133524] o0 -

Grand

Total |2128008 (358991 35830'4 1479.9 21365 211244| 14223 |143024| 4723 - 4603

(A+B)

Action Plan for Providing Sewer House

Existing Sewer line

Connections at

No of ) Action Plan for Providing
Sr | Sewerage Households in Agency Maintaining | 100% Domestic Sewer
No | District Sewered Areas | o . House Connection in
Without Sewer Sewered Area
Connections _
1 District-A 149 UPIN(R) +Jalkal Vibhag | DPR to be Prepared Under
t
2 District-B 1691 UPIN(R)+ Jalkal Vibhag | - ote Sector
3 District-C 1458 UPIN(R)+ Jalkal Vibhag
4 District-D 1085 UPIN(U)+ Jalkal House Connection Work is
Vibhagh being executed under
Mahakumbh-2025 which will
be completed by 15.01.2025
5 District-E 0 UPIN(U) + Jalkal
Vibhag
6 District-F 340 Jalkal Vibhag DPR to be Prepared Under
State Sector
7 District-G 0 Jalkal Vibhag ,/xé, \f \\

. SINGH
(Advocate)

) ‘Fcurtoﬂndn

10, 16959 ;
- ?101202:/ «:w/

//f ‘“:
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22. That at present, there is requirement of Laying 2100.53
Km Sewerage Network and 143024 Nos. of Domestic
Sewer House Connection under Nagar Nigam, Prayagraj.
For 100 wards of Nagar Nigam Prayagraj (including
extended areas) which are densely populated the
following proposals have been made in City Water Action
plan of AMRUT 2.0below is the chart showing the GAP
Analysis in sewerage network and house connection
action plan.

a) Sewerage Network and Sewer House Connection
Scheme in Sewerage District A, B, C and D of Prayagraj
City-Rs 350.00 Cr

b)Sewerage Network and Sewer House Connection
Scheme in Sewerage District-G Naini and Naini Extended
Area of Nagar Nigam Prayagraj —Rs 382.80

c)Sewerage Network and Sewer House Connection
Scheme in Sewerage District-J Jhusi and Jhunsi Extended
Area Nagar Nigam Prayagraj -Rs 364.00 Cr

d) Sewerage Network and Sewer House Connection

Scheme in Sewerage District F - Phaphamau and
Phaphamau Extended Area of Nagar Nigam Prayagraj —Rs
350.00 Cr

e)Sewerage Network and' Sewer House Connection
Scheme in Jhalwa, Bamhrauli and Pipalgaon Extended
Area Nagar Nigam Prayagraj —-Rs 425.00 Cr

All the above 05 projects are under process for approval by
the State level technical committee (SLTC) and State High
Power Steering Committee (SHPSC) for Preparation of Detalil
Project Report.

For Scarcely populated extended areas of Nagar Nigam
Prayagraj, treatment of faecal sludge /Septage will be done
at following Feacal Sludge Co-Treatment Plants
oTAR constructed/under  construction at existing Sewage
® Treatment facilities are a under-
t //A'N' %A‘diqogg

supreme Courtof India

* (i))100 KLD Faecal Sludge (Co-Treatment) Plant at
Regd No-16983 /| Naini.(Under Construction)- Under Trial and Run
D

(ii) 50 KLD Faecal Sludge (Co-Treatment) Plant at Jhunsi.
(Under Construction)- Under Trial and Run
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(iii) 50 KLD Faecal Sludge (Co-Treatment) Plant at Salori-
Operational

Mela Area Septage Management During Mahakumbh-
2025:-

Mahakumbh Mela Area is usually divided into 25 Sectors as per
Administrative Requirement as given Below:-

1) Sector 1 & 2 on west side of Beni Bandh in Parade Area.

2) Sector 3 & 4 on the eastern side of Beni bandh on the banks
of River Ganga and Yamuna

3) Sector 5 and Sector 10 to 22 on eastern bank of River
Ganga towards Jhunsi side

4) Sector 23 to 25 on Arail side

5) Sector 06 to 09 on western bank of River Ganga from
Nagvasuki Temple towards Phaphamau side.

e Maximum Expected Population in Maha Kumbh Mela area on
peak /bathing day = 50000000.00

e Total Feacal Sludge Generation(MLD) = (50000000 x 120) /(
365 x1000000) = 16.44 MLD

e Permanent population (Kalpvasis / pilgrims) expected in
Mela area = 50,00,000.00

e Quantity of Grey water (BOD Less than 100) Generated per
day = (5000000.00 X 50)/1000000 = 250 MLD

e The Feacal sludge Generated in Mela Area from Toilets is
transported through cesspool vehicles and treated at
Existing Permanent STPs in the city and Temporary STPs
usually constructedin MelaArea.

he Grey waste water (BOD Less than 100) generated from
\*wWashing hands, Kitchen etc. having very less BOD is
clbllected in various ponds (Approx 75 Nos , Average 03 Nos
Jn each sector) constructed in mela area and the treatment
S/is done by Bioremediation method to make the mela vicinity
odour free. Sectors in which Sewerage Network is available
@/ in nearby vicinity, Grey water is discharged into Sewers.
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e The prefabricated Sewage Treatment Plant of 0.5 MLD
STP will have following Treated Effluent parameters:-

(i)BOD - Less than 10 mg/I

(i TSS- less than 10 mg/I

(iii)COD- Less than 30 mg/I

(iv) PH- 6.5 TO 8.5

(v) Faecal Coliform- less than 1000 MPN per 100 mil.

(vi) Oil and Grease - less than 10 mg
e The Sewage and FeacalSludge Generated in Maha Kumbh
Mela Area is proposed to be treated as per given below:-

Sr | Sector | Treatment of | Treatment of

No Blackwater/Feacal Grey Water
Sludge

1 Sector | Through Sewerage | Through Sewerage

1& 2 Netwok to Alopibagh | Network
SPS for treatment at
60 MLD Rajapur STP

2 Sector |Through Sewerage | 1)Through Ponding
3& 4 Network to Mori Gate|and

and Daraganj SPS for | Bioremediation.
treatment at 60 MLD | 2)Through
Rajapur STP Through|Sewerage Network
Alopibagh SPS wherever available
in close vicinity.

3 Sector | (i) Through Chilla SPS|1)Through Ponding
06 to|to 14 MLD and 29 MLD | and

09 SaloriSTP (Additional 43 | Bioremediation.
MLD STP at Salori|(2) Through
Approved under | Sewerage Network
Namami Gange | wherever available
Programme)) in close vicinity.

(ii) Through 01 Nos Pre-
fabricated STP (
capacity 0.5 MLD)

(iii) Through 50 KLD
FeacalSludge Co-
Treatment Plant at 14
MLD Salori STP Campus

matp
fIhdi

154
.20p

4 |Sector |(i)Through 02 Nos|(1) “Throughtt
5 and|Temporary Ponding and
Sector |Prefabricated STP (each | Bioremediation.

10 to| of capacity 0.5 MLD) To | (2) Through
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22 be installed in Sector|Sewerage Network
13(For 10 to 14) and|wherever available
Sector 15 (For Sector 5 |in close vicinity.

& 15 to 18)

(ii)Through Sewer line
being laid on Jhunsi
Side to 16 MLD Jhunsi

STP
and
(iii)Through 50 KLD
FeacalSludge Co-

Treatment Plant at 16
MLD Jhunsi STP
Campus (For Sector 19

to 22)
Sector |Through 100 KLD Feacal | (1) Through
23 to|Sludge Co-Treatment|Ponding and
25 Plant at 42 MLD Naini|Bioremediation.
STP Campus

Pre-Fabricated STP OF 500 KLD Capacity

The Prefabricated STP proposed to be installed in Mela Area are
Based on Hybrid Granular Sequential Batch Reactor Technology
(HgSBR) developed By Bhabha Atomic and Research Institute.
This work has been awarded to M/s Shri Ram Constructions,
Lucknow & M/s R R Infra,Ghaziabad. The Construction and
Fabrication Work of Prefabricated STP is Under Progress and
will be made Operational by 25.12.2024.

23. That the sector wise details of the ponds to be
constructed in District Prayagraj for treatment of Grey

Water through bio remediation is as follows:-

Details of Ponds for Treatment of Grey water in Mela Area

Sr.| Name No. Latitude & Location/Name | Size of Current Status
No of ~ of Longitude of of Road on Pond (Whether
Sector | Pond Ponds which pond is (M.) Construction
s situated Completed or
Not)
1 | Sector-1 Covered by sewer
/4C % line
2 | Sector-2 / Y N \\ Covered by sewer
A N. SINGH line
3 | Sector-3 f ‘r’%' ) Advocate] Covered by sewer
prem Courtoflndxa line

ff’\n*o;é/
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o=
4 | Sector-4 25.438592, | Under Shasrti 18.00 x Under Constructio
81.88309 | Bridge 12.50 n
25.432869, | Jagdish Road 93.00 x Under Construction
81.882078 North 17.00
25.432696, | Mahaveer Road 145.00 x Under Construction
81.882064 North 20.00
5 | Sector-5 25.446958, 16.00 x .
81.89294 Old G.T. Road 20.00 Under Construction
6 | Sector-6 25.462335, | Near Kailashpuri 15.00 x .
81.879897 Nala 30.00 Under Construction
25.470119, | Near Bharatdwaj 15.00 x .
81.881019 | Electric Port 30.00 | Ynder Construction
Near
25.460402, . 15.00 x .
81.882896 ilonadduMadhav 30.00 Under Construction
7 | Sector-7 25.463976, . . 15.00 x .
81.871524 Kailashpuri Road 30.00 Under Construction
8 | Sector-8 25.478718, . . 15.00 x .
81.883768 Kailashpuri Road 30.00 Under Construction
25.479649, | Bajarang Das 15.00 x .
81.887252 Road 30.00 Under Construction
25.47406, . 15.00 x .
81.892528 BeniMadhav Road 30.00 Under Construction
25.475498, | Bajarang Das 15.00 x .
81.887121 | Road 30.00 | Ynder Construction
Bajarang Das
25.464918, 8.50 x .
9 | Sector-9 81.873669 I(ﬂsaal‘]nageshwarChau 12.50 Under Construction
Sector- 25.491677, | KailashpuriGovind | 16.50 X .
1017 81.879483 | aChauraha 16.50 | Under Construction
25.493451, | Sangam Lower 16.00 x .
81.911297 Road 16.00 Under Construction
Sector- 25.497385, . . 17.00 x .
11 11 81.908369 Ahilyabai Road 13.00 Under Construction
25.490406, . 17.00 x .
81.907075 Hetapatti Road 11.00 Under Construction
~12. | Sector- 25.497927, . 14.00 x .
A B 81.88031 Mukti Road 9.00 Under Construction
TN 25.466119, | GangeshwarMukti | 13.00 X .
e 81.923301 | Road Chauraha 7.00 | Ynder Construction
dvocate 25.466991, | PadamMadhav 11.00 X | jnder Construction
urt of Indi 81.923301 Road 10.00
16959 25.482104, 17.00 x .
«pron2t 81.879968 Gangeshwar Road 17.00 Under Construction
.~ 25.464967, . 15.00 x .
v g" 81.87364 Hetapatti Road 15.00 Under Construction
13" Near
25.481683, | Mansahitasamya 18m x
Sector- 81.891579 mai road 18m No
13 Near
25.466489, MansahitaVeniMa 15m x
81.914142 dhav Road 15m No
14 AnantMadhav
25.464758, | road near 15m X
Sector- 81.913721 Mansahita Nala 10m No
14 VeniMadhav road
25.462783, | near Mansahita 11lm x ,/:57
81.913518 | Nala om No /014
15 At Cross Section ;/m
25.458432, | of Bhardwaj road 10m x o AN, SIN
81.909856 | &Mansanhita Nala 20m No : / (Advo
upreme Court ¢
[\N/Iear hitat @\_ fegd. No, 168
Sector- ansanhitatower > Exp.Dat: 31.01
15 25.460618, | dsAnantMadhav 20m x N
81.911823 road 20m No 2;» é--'»"
At cross section S OF
of Bhardwaj road Rt
25.460615, | &Harshvardhan 20m x
81.911807 road, 30m No




~
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16 Bhardwaj road
25.460986, | HarshwardhanSh 10m x
81.903341 akracharya 10m No
Bhardwaj road
25.458097, | MuktiMansahita 10m x
Sector- 81.909646 Nala i0m No
16 Nagvasuki road
25.454523, | MuktiMansahita 10m x
81.90682 Nala 10m No
Nagvasuki road
25.456431, | HarshvardhanSha 10m x
81.901832 nkaracharya. 10m No
17 Harshvardhan
25.449789, | Marg between 12m x
81.89956 Surdas road 20m No
Surdas Road
25.452749, | between 12m x
Sector- 81.900926 Nagwaski road 20m No
17 Surdas Road
25.452741, | between 12m X
81.900926 Nagwaski road 20m No
25.454287, | Nagvasikiraod to 10m x
81.905943 Mansiyta drain 3m No
25.452661, | Soordas road to 10m x
81.904517 Mansaita drain 3m No
18 Vat Madhav Road
25.44087, near Mansahita 10m x
81.90211 Nala 3m No
Vat Madhav Road
between
Harshvardhan
and
25.442574, | Sankaracharya 10m x
81.896656 Road 4m No
25.448727, | Old GT road Near 10m x
81.903799 Mansahita Nala 3m No
Old GT road Near
Harshvardhan
and
25.444578, | Sankaracharya 10m x
81.897123 Road 2.5m No
_ AlopiShankari
Sector 25.446173, | road near 10m x
81.904142 Mansahita Nala 3m No
AlopiShankari
road between
near
Harshvardhan
... and
/E\\ 25.447752, | Sankaracharya 10m x
Sy «‘%’j» 81.89885 Road 4m No
- Harishchandra
CpanGHN 25.448727, | road Near 10m x
Lertof Indial 1 81.903802 | Mansahita Nala 3m No
ad. . 16959 Harishchandra
Datc 21012028 ‘Q’/ road between
//\4\’ Harshvardhan
o A
- gﬂ\;«a and
& 25.449572, | Sankaracharya 10m X
81.899551 Road 2.5m No
19 _ Tulsi Marg under
25.439196, | old Railway 20m x
81.891649 Bridge 20m No
Sankaracharyama
Sector- rg under old
19 25.438443, | Railway Bridge 20m x
81.893868 (Both side) 20m No
Mori Marg near
25.434524, | Mansahita Nala 20m x
81.900047 (Both Side) 20m No
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Nv
f
Sankatharanmarg
25.437713, | near Mansahita 20m X
81.900446 Nala (Both Side) 20m No
GangoliShivalama
25.439014, | rg near Mansahita 20m x
81.901316 | Nala (Both Side) 20m No
Vat Madhavmarg
25.440937, | near Mansahita 20m X
81.901872 [ Nala 20m No
Sankaracharyama
rg under Shastri
25.43532, Bridge (Both 20m x
81.893288 | Side) 20m No
Under Shastri
bridge between
Sangam lower
25.43443, and Shakracharya 20m x
81.895623 road 20m No
20 Jagdeesh Marg
25.427149, | Near Mansahita 25m X
81.897981 Nala i5m Excavated.
25.42957, Triveni Marg Near 10m x
Sector- 81.898962 Mansahita Nala 10m No
20 25.42936, Triveni Marg Near 10m x
81.898702 | Mansahita Nala 10m No
25.42936, Kali Marg Near 10m X
81.898697 Mansahita Nala 10m No
25.431098, | Kali Marg Near 10m x
81.899304 Mansahita Nala 10m No
21 Mahaveer Marg
25.424416, | (South) Near 15m x
81.897979 Mansaita Nala 10m No
Akshayvat Marg
25.423462, | (North) Near 15m X
81.898233 Mansaita Nala 10m No
Akshayvat Marg
25.422643, | (North) Near i5m x
81.898076 Mansaita Nala i0m No
Sector- 25.421009, | Near Mansaita 10m x
21 81.898360 Nala (West) 10m No
Ramananda "C"
25.421283, | Marg (West) Near 15m x
81.896706 Sursuri Marg 10m No
Between
Ramanand "A"
Marge (West) and
Akshayvat Marg
25.425378, | (South) Near 30m x
81.892675 | Gangaji 30m No
22 | Sector-
22 - - - -
Near main
@TA} 25.421522, | road/Parmarth 20m X
‘%//“\ 81.87707 campus 20m Excavated.
f Near STP
AN, %Aldl;dof Lt 25.423342, | Nala/Out let of 17m x
Supreme Court o 81.871519 STP (Left side) 16m Excavated.
Regd. No. 1695 / 25.423491, | Near STP Nala 17m X
> \Exp Dae: PO S; for- 81.870754 | (Right Side) 16m Excavated.
DN S Vel 25.423574, | Near new bridge | 23m X
\Q% 81.867001 | (Naini) 17m Excavated.
, 25.423701, | Near new bridge 18m x
81.864554 {Naini) 18m Excavated.
25.423885, | Near new bridge 16m X
81.861301 keNeeche 14m Excavated.
Old bridge
25.423072, | nainike pass/ 21m x
81.815609 Nala ke par i2m Excavated.
24 | Sector- 25.414274, Pond Near 23 mx
24 81.889385 Mahakal Ramp 20m Excavated.
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25.403297, Pond Near 25 mX
81.895616 Vailabhacharya 18 m Excavated.
Pond on
25.407337, | Mahaveer lower 1Z5mmx
81.894496 marg near
Someshwar Ramp Excavated.
25 | Sector- 25.393789, .. 20m X
25 1| 81.900251 Naini Ashram | 14 Excavated.

Note:- The Depth of Pond varied from 1.5 m to 2.5 M depending upon the site
conditions especially sub soil water level.

/nN, SHIGH
(Advocate)
stureme Conrt of India

24, That approximately 200 Km Drainage is being laid in

Mela Area for efficient disposal of Grey water generated in
Mela Area.The Grey waste water (BOD Less than 100)
generated from washing hands , kitchen etc. having very
less BOD is collected in various ponds (Approx 75 Nos ,
Average 03 Nos in each sector) constructed in mela area
and the treatment is done by Bioremediation method to
make the mela vicinity odour free. Sectors in which
Sewerage Network is available in nearby vicinity, Grey
water is discharged into Sewers. The ponds are
constructed in Mela Area by Carrying out Excavation and
Covering the Excavated portion with 150 Micron HDPE line
inorder to prevent infiltration of Grey water into the
Ground.Bioremediation Units are Installed and Treatment
is carried out using biological Enzymes and Microbes
providing sufficient Retention Time. Screens are installed
at Inlet to catch any floating waste material .V-Notch is

also installed at inlet to measure the flow reaching Pond.

25. That the District Administration Prayagraj has executed

contracts for bio-remediation of grey water, construction
of three prefabricated STP’s, laying of drainage pipe lines
and operation and maintenance work of 100 KLD & 50

KLD Faecal Sludge Co- Treatment Plants at Naini and

" Jhunsi, details of which are as follows-:

Detail of Work Amount

Contrac Name of Date of Date of
t Firm Start Completio
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Kumbh Mela Area by
Bioremediation

Method alongwith
Regular desludging
of ponds and
Operation &
Maintenance of all
the Treatment units
and V-notch during
Maha Kumbh Mela

.V, SINGH

(Advocate)
me Court of India

2¢pd. No. 16959

Gomvn e,
"y =

Greater Noida,
Uttar Pradesh
E-mail:
shravani: 11k2
976@gmail.co
m(35%)

Agreem n
ent No

1 Survey , Design, | 01/E.E./ 4597449.13 M/s 01.10.2024 | 31.03.2025
Supply, Installation | 2024-25 Organic121
,of V-Notch, Dosing Scientific Pvt
Enzymes 2 Ltd., 328, 3rd
Chemicals Dosing Floor, Suncity

! Success
Units , - Piping and Tower,
fitting arrangements Sector
and other Treatment 65,Gurugram,
units , Construction Harayana
of Check Barriers 122_018 E-
and any other mall: .

. Info@organicl
relevant materials, 21.com,
labour, equipments Hgupta@orga
and T&P etc. nicl21.com.
required for v M/s
Treatment of Grey Welcome
water generated in $2Z;1rr?ologies9
Sector- 5, 6 and 07 9
(Package-1) of Maha N,ANKAGADHI,
Kumbh Mela Area by Unnamed
Bioremediation Road,

Method  alongwith DasnaDehat,
Regular desludging Ghaziabad,
of ponds and Uttar Pradesh,
Operation & 201015 E-
Maintenance of all mail:

the Treatment units wetcchmsd@g
and V-notch during mail.com
Maha Kumbh Mela

period :

2 Survey , Design, | 03/E.E./ |3887239.90 M/s 01.10.2024 | 31.03.2025
Supply, Installation | 2024-25 VasudhaSanra
,of V-Notch, Dosing kshan Private
Enzymes & Limited.,
Chemicals Dosing Palpgr,

) ro Jagdishpur,
Units , Piping and Amethi,
fitting arrangements Uttar Pradesh-
and other Treatment 227809 E-
units , Construction mail:
of Check Barriers vasudha.ka.sa
and any other nrakshgn

. @gmail.com
relevant materials, (65%).
labour, equipments IV M/s
and T&P etc. Agrobotics
required for Tech  Private
Treatment of Grey Limited 36G,
water generated in Ground  Floor,
Sector- 8, 9 and 10 Parsvnath

Estate, Omega
(Package-2) of Maha Sector-1,
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period
3 Survey , Design, | 02/E.E./ | 5895296.97 M/s 01.10.2024 | 31.03.2025 |
Supply, Installation | 2024-25 Organicl2i
,of V-Notch, Dosing Scientific Pvt
Enzymes 2 Ltd., 328, 3rd

- . Floor, Suncity
Chemicals, Dosing Success
Units , Piping and Tower,
fitting arrangements Sector
and other Treatment 65,Gurugram,
units , Construction Harayana
of Check Barriers rlnzazilo'ls E-
Eli?l(:*:vantanyma’ce(l)”ii:a?lir Info@organicl

I
labour, equipments ﬁi;.ucggé)orga
and T&P etc. nici21.com.
required for Jv M/s
Treatment of Grey Welcome
water generated in 'Ils'gz:lér:olo 59
Sector- 11, 12 and 9 g
13 (Package-3) of NZANKAGADHI,
Maha Kumbh Mela Unnamed
Area by Road,
Bioremediation DasnaDehat,
Method alongwith Ghaziabad,
Regular desludging Uttar Pradesh,
of ponds and 201015 E-
Operation & mail:
Maintenance of all wetcchmsd@g
the Treatment units mail.com-
and V-notch during
Maha Kumbh Mela
period

4 Survey , Design, | 06/E.E./ | 4552623.30 M/s SIGN-AGE | 01.10.2024

Supply, Installation | 2024-25 (INDIA)
,of V-Notch, Dosing PRIVATE
Enzymes & LIMITED.,

. . A 49,
Chemicals, Dosing SECOTOR 83
Units , Piping and PHASE 11
fitting arrangements EXTENSION
and other Treatment NOIDA,

Email: 31.03.2025

units , Construction
of Check Barriers
and any other
relevant materials,
labour, equipments
and T&P etc,
required for
Treatment of Grey
water generated in
Sector- 14, 15 and
16 (Package-4) of
Maha Kumbh Mela

Area by
Bioremediation

Method alongwith
Regular desludging
of ponds and
Operation &

Maintenance of all
the Treatment units
and V-notch during

oo
LML

e

™

p
~o ¥

e e N
oS SGH

i ocate)
st {ndi
e ‘1,/‘59

signagetender
@gmail.com

N
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Maha Kumbh Mela

period
5 Survey , Design, | 07/E.E./ | 4482582.94 M/s SIGN-AGE | 01.10.2024 | 31.03.2025
Supply, Installation | 2024-25 (INDIA)
,of V-Notch, Dosing PRIVATE
Enzymes & }L‘\IMITED" 49
Chfemicals,_ . Dosing SECOTOR 83(
Units , Piping and PHASE II
fitting arrangements EXTENSION
and other Treatment NOIDA,
units , Construction Email:
of Check Barriers signagetender
and any  other @gmail.com
relevant materials,
labour, equipments
and T&P etc.
required for
Treatment of Grey
water generated in
Sector- 17, 18 and
19 (Package-5) of
Maha Kumbh Mela
Area by
Bioremediation
Method alongwith
Regular desludging
of ponds and
Operation &
Maintenance of all
the Treatment units
and V-notch during
Maha Kumbh Mela
period
Survey , Design, 4237441.69 M/s 01.10.2024 | 31.03.2025
Supply, Instailation VasudhaSanra
,of V-Notch, Dosing kshan Private
Enzymes & Limited.,
Chemicals, Dosing Palpl:lr,
4 Jagdishpur,
Units , Piping and Amethi,
fitting arrangements Uttar Pradesh-
and other Treatment 227809
6 units , Construction | 04/E.E./
of Check Barriers | 2024-25
and any other
relevant materials,
labour, equipments
and T&P etc.
required for

Treatment of Grey
water generated in
Sector- 20, 21 and
22 (Package-6) of
Maha Kumbh Mela

Area by
Bioremediation
Method alongwith
Regular desludging
of ponds and
Operation

&Maintenance of all
the Treatment units

€4
2

=vireme Coure df
Regd. No. 1643

Vi gt vt

AN
\‘V&s\‘
{ S
N e
£

L

. e xl
Wi b

N
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and V-notch during
Maha Kumbh Mela
period

N

Survey , Design,
Supply, Installation
,of V-Notch, Dosing
Enzymes &
Chemicals, Dosing
Units , Piping and
fitting arrangements
and other Treatment
units , Construction
of Check Barriers
and any other
relevant materials,
labour, equipments
and T&P etc.
required for
Treatment of Grey
water generated in
Sector- 23, 24 and
25 (Package-7) of
Maha Kumbh Mela
Area by
Bioremediation
Method alongwith
Regular desludging
of ponds and
Operation &
Maintenance of all
the Treatment units
and V-notch during
Maha Kumbh Mela
period

05/E.E./
2024-25

3572058.28

M/s
VasudhaSanra
kshan Private
Limited.,
Palpur,
Jagdishpur,
Amethi,

Uttar Pradesh-
2278009,

01.10.2024

31.03.2025 |

Ico

of all
Labour,
other

Supply
Material,
Fuel &
Consumables,
Disinfectants, Plants
for Planted Gravel
Filter bed , T&P etc.
for Operation and
Maintenance of 02
Nos Feacal Sludge
Co-Treatment Plant
of 100 KLD Capacity
at Naini 42 MLD STP
Campus and 50 KLD
Capacity at Jhunsi
16 MLD STP Campus
alongwith operation
& maintenance of 15
Nos. Cesspool
vehicles and
collection of feacal
sludge/septage from
septic tank of
households in Naini
and Jhunsi area as
per directions of
Engineer-in-Charge.

36/SECC
PYJ-MK-

2024/20
24-25

1563

Y f {Adv
Stzreme Court b

Read vn 1 4~y

2531.01

M/s.
ShivayConstru
tions,

Sector-K-312,
L.D.A.,
Ashiyana
Colony,

Kanpur Road,
Lucknow-
226018.

India

01.01.2025

30.09.2025

— ~ Byl
P-U3e:3101.2025/ <
/é'
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9 Survey, 11/SECC | 47587561.56 | M/s. Shri 23.09.2024 | 31.03.2025
Design,Supply, PYJ-MK- Ram '
Installation and | 2024/20 Constructions,
Operation & | 24-25 23 Shlvp_url_
Maintenance of 03 Colony Picnic
Spot Road
Nos  Prefabricated Faridinagar
Sewage Treatment Lucknow
Plant of 0.5 MLD 226015 1v
Capacity Each for M/s R &R
Treatment of IGnt;_fa C-18B,
Sewage/ Septage _/ Pe.lrsavnath
Faecal Sludge in Paradise
Maha Kumbh Mela Mohan Nagar
Area, Under Maha Ghaziabad UP
Kumbh Mela - 2025
Programme
10 |laying & jointing of | 11/EE- 5389732.53 M/s Shree 29.09.2024 | 28.03.2025 |
HDPE / D.I. Pipe, | MK- Enterprises,
construction of pond | 2025/20 Chaukatha,
and its appurtenant | 24-25 TiwariyanSuku -
work including its Ipur, Meja,
operation and Prayagraj
maintenance during
entire mela duration
and its dismantling
and return back of
all supply to
departmental store
in satisfactory
condition in
departmental store
under Package-1 in
Sector 1 & 2 of
Mahakumbh Mela
11 | lLaying & jointing of | 26/SECC | 17787956.89 | M/s J.P. 09.10.2024 | 31.03.2025 |
HDPE / D.I. Pipe, | PYJ-MK- Enterprises, |
construction of pond | 2025/20 10-A, J.P. }
and its appurtenant | 24-25 Nagar, Naini, |
work including its Prayagraj
operation and
maintenance during
entire mela duration
and its dismantling
and return back of
all supply to
departmental store
in satisfactory
condition in
departmental store
under Package-2 in
Sector 3, 4 & 5 of
Mahakumbh Mela
12 | Laying & jointing of | 31/SECC | 17410298.64 | M/s G.P. 11.10.2024 | 31.03.2025
HDPE / D.I. Pipe, | PYJ-MK- Construction,
construction of pond | 2025/20 (V) M/s
and its appurtenant | 24-25 Twara
work including its Construction m\\
operation and Company Pvt. &
maintenance during Ltd. Jaitpur, V. SINGH
entire mela duration Phulpur, _ 1ec[:udrvtoocfaltgzj,a
and its dismantling ) Hanumanganj, d. No. 16959
Jate:31.01 :25/
~—— ‘%@
- ~ @E"
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and return back of
all supply to
departmental store
in satisfactory
condition in
departmental store
under Package-3 in
Sector 6, 7 & 8 of
Mahakumbh Mela

Prayagraj

Laying & jointing of
HDPE / D.I. Pipe,
construction of pond
and its appurtenant
work including its
operation and
maintenance during
entire mela duration
and its dismantling
and return back of
all supply to
departmental store
in satisfactory
condition in
departmental store
under Package-4 in
Sector 9, 10,11 & 12
of Mahakumbh Mela

20/SECC
PYJ-MK-

2025/20
24-25

27008855.59

M/s S.S.
Construction,
(V) M/s Jay
Devi
Enterprises,
536A/2/29,
Allahpur,
Prayagraj

07.10.2024

31.03.2025

Laying & jointing of
HDPE / D.I. Pipe,
construction of pond
and its appurtenant
work including its
operation and
maintenance during
entire mela duration
and its dismantling
and return back of
all supply to
departmental store
in satisfactory
condition in
departmental store
under Package-5 in
Sector 13, 14,15 &
16 of Mahakumbh
Mela

26/SECC
PYJ-MK-

2025/20
24-25

17787956.89

M/s J.P.
Enterprises,
10-A, J.P.
Nagar, Naini,
Prayagraj

09.10.2024

31.03.2025

r

Laying & jointing of
HDPE / D.I. Pipe,
construction of pond
and its appurtenant
work including its
operation and
maintenance during
entire mela duration
and its dismantling
and return back of
all supply to
departmental store
in satisfactory
condition in
departmental store

13/SECC
PYJ-MK-

2025/20
24-25

30160601.65

M/s Durgawati
Global Project
Pvt. Ltd. (JV)
M/s Baba
Construction
Pvt.
Ltd.,Durgawati
Hospital, Bus
Station,
Barhalganj,
Gorakhpur.

03.10.2024

31.03.2025
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under Package-6 in

Sector 17, 18,19 &

20 of Mahakumbh

Mela

16 |lLaying & jointing of | 21/SECC | 19000130.88 | M/s Durgawati | 07.10.2024 | 31.03.2025

HDPE / D.I. Pipe, | PYJ-MK- Global Project

construction of pond | 2025/20 Pvt. Ltd. (V)

and its appurtenant | 24-25 M/s Baba

work including its Construction

operation and Pvt.

maintenance during Ltd.,Durgawati

entire mela duration Hospital, Bus

and its dismantling Station,

and return back of Barhalganj,

all supply to Gorakhpur.

departmental store

in satisfactory

condition in

departmental store

under Package-7 in

Sector 21, 22 & 23

of Mahakumbh Mela

17 | lLaying & jointing of | 04/EE- 7795539.36 M/s Rajesh 24.09.2024 | 23.03.2025

HDPE / D.I. Pipe, | MK- Singh, Ward

construction of pond | 2025/20 no.1, Kareha,

and its appurtenant | 24-25 Karchhana,

work including its Prayagraj

operation and

maintenance during

entire mela duration

and its dismantling

and return back of

all supply to

departmental store

in satisfactory

condition in

departmental store

under Package-8 in

Sector 24 & 25 of

Mahakumbh Mela

26. That the Nagar Nigam Prayagraj has informed that,
there are 226 Public Toilet and Community toilets
operational under the jurisdiction of the Prayagraj

@ TA @ﬁ» Municipal Corporation to cater the needs of local as well

as floating population. All 226 Public and Community are

SINGH
(dvome) ¥

mm .1;ma connected to the sewer
w0, 1695

o \?"*‘ LD /I,Vlahakumbh Mela, 50 mobile toilets have been purchased
\\%:\_i;;«/by the Prayagraj Municipal Corporation and will be

network. In view of the

deployed as needed during the event to cater to the

needs of the floating population during the time of Maha
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Kumbh. The faecal sludge from these mobile toilets will be
emptied using desludging vehicles and transported to the
three operatidnal FSTPs (Salori - 50 KLD, Jhunsi - 50 KLD,
and Naini - 100 KLD) for proper disposal.Areportsubmitted
by Municipal Corporation Prayagraj is being annexed

herewith and marked as Annexure R-7.

27. That the Kumb Mela Adhikhari, District Prayagraj in it's
separate report has informed about the effective steps
which are being undertaken for the management of
population which is anticipated to increase at the time of
Maha Kumbh Mela period in District Prayagraj.
Comprehensive waste management systems including
proper disposal of waste has been adopted. Various
awareness programmes with regards to protection of
environment will bé organised during the mela period, so
as to educate the population and ensure that no open
defecation takes place and solid and liquid waste
management is done in proper manner. Further 10
Hoardings per Sector with 10 different sets of messages
and designs regarding behavioral change and good
hygiene practices are to be placed across all 25 sectors of
Mela area.An initiative to beautify the city and Mela area
with high quality street art projects being developed on
various themes of sanitation, cleanliness, and Ganga-
basin conservation is also been undertaken. Further
awareness with regards to plastic free environment is also
being conducted, so as to prohibit the use of plastics. A
copy of report submitted by the Kumbh Mela Adhikari
Prayagraj is being annexed herewith and marked as

Annexure R-8

28. That the State Government of Uttar Pradesh
ﬂ/ undertakes before this Hon’'ble Tribunal that orders passed
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by this Hon’ble Tribunal will be complied in letter and
spirit. The State will further undertake all such necessary
measures to protect and preserve the Environment during
the period of Maha Kumbh.

D NENT
Verification
I, the deponent above named do hereby verify and sta_t_e that
the contents of the foregoing paragraphs of the above affidavit
are true to the best of my knowledge and belief, no part of it is

false and nothing material has been concealed there from.

On this day of December, 2024. | D%GNENT
t 3080 BB

‘;\g\*( ,2,57‘7 Certified that the above ’me@ Depgneny , o
.P" o\6$ . . g(w%\ l\sﬂ'.\_a"h ?6\/&/’\/&9\\/ CJ:NP
231 identily by Shri/Smt.. 7

Soiemenly affarmod—before me at Del

S. NO.coosssssagfas el L) _
The contents\of the affidavit which have

read & explaingd tv me are true and
oot % Hotsfy

-----------------------------

‘ Supreme Ceurtof India
RegC. Nu. 16959

Exp.Da:::Sl.Ol.ZOZS

otar’y Piiblic T
Govt %df India, New Delnj
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

IN

ORIGINAL APPLICATION NO. 310 OF 2022

IN THE MATTER OF:

Kamlesh Singh ...Applicant
Versus
State of UP.... Respondent(s)
AFFIDAVIT

I, Anil Kumar III aged about years presently posted as
Principal Secretary Environment Forest and Climate Change
Department State of, Uttar Pradesh, do hereby solemnly

affirm and declare as under-
i the facts and

am fully acquainted with
thus

1. That 1
records of the case and

circumstances

and
competent to swear the present affidavit

2. That the contents of the accompanying reply have been
been

&5
¥ O . .
I:jgé’ prepared under my instructions and have
fé’ understood by me and I declare the same to be true and
T
§ &g correct to my knowledge of facts and law
Q.5
8 ‘ij?'
o~V
LT .5 &
g% % 3. The contents as sta’ce{dr ?E)hotvz% ag truedand correct to my
S3IR rlified that the aboy one
5 §\{g knowledge and be“e entiiy by Shel/Smt.. A%So\ﬁ@l ?4? MLLC’U (WLS
o Soiemenly affarmed befor me at Dethi
\CD ? 0y
e Verificat e e R e
e [? erirication been read & explai %40 me are true and
/ i 4P \IS verified at .Semecton, ... écember P24 that the
|,/ eaViGEcontents of the present a/ffldavit are true and correct and
( o (L Cg;slgd'anot ing has been conceafed therefrom.
[ el
N el of (
N/ ;,:~ DEPONENT

e ‘\ T -
:‘v._ N
'“ @

gt

v

«”uxf»
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Report of U.P. Jal Nigam (Rural) in compliance of Hon’ble NGT, New
Delhi Order Dated 09.1.2.2024 in case of OA No. 310/2022 in the
matter of Kamlesh Singh Vs State of UP

1. Status of Sewage Generation
In the city presently 471.90 MLD Sewage generates (293.59 MLD
through drains and 178.31 MLD through Sewer Network) as per
topographical condition city has been divided into 8 Sewerage District.
District wise Sewage Generation Details are as under: -

Details of Sewage Generation

Nos. of Drains Source of Sewage Generation
Unt vl Total
S. | Sewera aLappac Flow Tappe Sewera
Untappe | (tapping

No ge Tappe d (to b | k Tot | Receive d Untappe ge Total

p district d Fiin) lc R 'S "lo, vl al d at Drain | d Drains | Network

apped) L(llLIL( STP s (Col. 7 -

) Col. 8)

1 2 3 4 5 6 7 8 9 10 11
1 A 3 8 2 13 | 106.30 | 29.94 | 3.65 76.36 | 1927
2 i B | 75 0 0 5 57.04 47.‘18 0.06 9.86 57.04
3 Cc 2 13 0 15 51,25 33.09 13.24 18.16 64.49
4 D 7 7 0 14 | 73.88 | 27.20 | 4532 | 4c68 | 1122
5 E 2 3 0 5 41.30 21.07 4,42 20.23 45,72
6 F 2 1 1 4 16.33 9.31 1.19 7.02 17.52
7 G 7 7 1 15 36.76 | 36.76 8.37 0.00 45.13
8 Jhunsli 9 0 1 10 11.62 11.62 1l 0.00 12.84
Total | 37 39 5 81 | 39448 | 121 | 7742 | 17831 | 4710
Hence, Total Sewage Generation in City by 81 Nos. Drains +
' sewerage network 471.90 MLD

1. That During Mahakumbh-2025 due to floating population the flow may
increase by 10% of present flow. The expected flow during
Mahakumbh is being calculated based on increase in flow during
previous Magh Mela period. The projected flow may be around 519.09
MLD (322.95 MLD through drains and 196.14 MLD through Sewer
Network.

2. That the treatment of flow during Mahakumbh- 2025 shall be done at
existing STPs and through onsite treatment.

2. Status of drains

There are total 81 drains joining Ganga & Yamuna River out of which 37
drains are tapped into existing STPs while 44 drains are untapped. The name,

Sh
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tapping status, tapping plan for untapped, present flow & expected flow of all
the drains during Mahakumbh- 2025 are tabulated below: -

(A) Tapped drains joining river Ganga & Yamuna

: S { GHFEET, fli)\j\?flfjtr?:g Diverted & treated
Nc;. ; Name of Drains RIVER Flow Mahakumbh on STP
| (MLD) (MLD)
'7 E 2 3 4 5 6
" 1 | Chachar Drain Yamuna 25.70 28.27
| 2 | Drain at Gate No. 9 Yamuna 2,21 2.43 80 MLD Naini - 1 STP
E 3 [ Drain at Gate No. 13 Yamuna 2.03 .23
| 4 ! Sasur Khaderi Drain Yamuna 18.50 =8
5 f Main Ghaghar Drain Yamuna 26.58 2324
‘ 6 f Karela Bagh Drain Yamuna 0.61 0.67 S0 LR I;#r;ayadahi
i 7 : Karela Bagh Drain A-1 Yamuna 0.75 0.82
: 8 i Karela Bagh Drain A-2 Yamuna 0.74 B
i 9 | Chilla Drain Ganga 1.23 1.35
{ 10 ! glrlae;';ganj Nala / Buxi Bund Ganga 20.56 22.62 29 and 1451TI\}1LD Salori
; j Salori Drain (Partially Tapped) Ganga 11.30 1248
: 11 , Mehdauri Gaon Drain Ganga 1.48 1.63
} 12 | Rasulabad Puccaghat Drain Ganga 1.63 1.79
| 13 g&rlclj’g;vga;;?sulabad Drain Ganga 1.58 1.74
| 14 g::ndclarlal Ghat Drain/Chhuhara Ganga 1.38 1:52 60 MLD Rajapur STP
i 15 | Morigate Drain Ganga 8.46 9.31
16 | Drains of Daraganj Area Ganga 2.11 2.32
17 | Mumfordganj Drain Ganga 10.56 11.62
18 | Ponghat Nala Ganga P al Ba3a 10 MLD Ponghat STP
19 | Kodra Nala Ganga 13.36 1470 25 MLD Kodra STP
20 | Shantipuram Drain Ganga 4.69 >.16
14 MLD Phaphamau
21 | Basna Drain Ganga 4.62 5.08 STP
22 | Mawaiya Nala Yamuna 29.97 32.97
23 | Mahewa Ghat Drain No. 1 Yamuna 0.75 0.83
24 | Mahewa Ghat Drain No. 2 Yamuna 0.42 0.46 42 MLD Naini - II STP
25 | Mahewa Ghat Drain No. 3 Yamuna 0.61 0.67
26 Q:Z:L;)rain No. 2 (Kharkauni — 3.31 3.64
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Current e H d&t ted
S. . flow during Diverte reate
i Name of Drains RIVER Flow Mahakumbh on STP
(MLD) (MLD)
1 2 3 4 5 6
g 1.64
27 | Sachcha Baba Ashram Drain Yamuna 1.49
.23
28 | Near Arail Ghat Yamuna 0.21 .
5 small drains near Gangoli
Shivala Drain (Augharwa Nala, 1.12
29 | Bhola Mandir Nala,Gangoli Ganga 1.02 )
Shivala Nala I, Gangoli Shivala
Nala II, Savitri Nagar Nala)
30 | Dham Drain Ganga 0.44 048
Shastri Bridge Drain (inc. 3 0.70
=l small drains) Ganga 0.64
- . 1.27
32 | Triveni Marg Drain I Ganga 1.15 16 MLD Jhunsi STP
33 | Triveni Marg Drain II Ganga 0.62 Diad
34 | Ulta Quila I Ganga 0.33 BAR
35 | Ulta Quila II Ganga 0.26 0.29
: 7.18
36 | Lotey Haren/Havelia Nala Ganga 6.53
37 | Lakkar Drain Ganga 0.63 052
Total 216.17 237.79
(B) Untapped drains joining river Ganga & Yamuna
Expected Name of STP
S Current | flow during at which
N(';. Name of Drain River Flow Mahakumb flow to be Remarks
. (MLD) h Diverted &
_____ __(MLD) treated
1 2 3 4 5 6 7
1 Dar.iyabad Kakahraghat yamuna | 2.113 2.32 In vievs{ of
Drain Meerapur upcoming
Mahakumbh-
2025 flow of
50 MLD these drains
Naini-III shall be
(LOA has been p.‘”T‘ped ke
issued to the | €Xisting Bargad
firm on dated Ghat SPS and
25.11.2024 same shall be
R treated at 80
2 Dariyabad Pipalghat Drain | Yamuna | 0.120 0.73 Tc?rl?);i;lfltlgn MLD Naini-I
completed 1n | STP for which
16 months work is being
from date of done by UP Jal
start.) Nigam (Urban)
) and this is
expected that
work shall be
commissioned
- by 31.12.2024.
3 Salori Drain (Partialy) Ganga 8.783 +68 Under In wism of
Construction upcomin
4 Shivkuti Drain No. 1 Ganga 1.192 1.31 43 MLD Maﬁakumt?h-

LY
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= Expected -ﬁ(:l_lﬁ'e—b-fFSTP ‘
Current | flow during at which
S Name of Drain River Flow | Mahakumb flow to be Remarks
— (MLD) h Diverted &
(MLD) treated
1 2 3 4 5 6 7
. . . 0.18 Salori 2025 flow of
5 Shivkuti Drain No. 2 Ganga 0.162 these drains
Shivkuti Drain No. 3 0.24 (Current shall be treated
6 (North) Ganga | 0.218 progress of | through onsite
. . 0.31 work is 30% method i.e.,
7 Shivkuti Drain No. 4 Ganga 0.278 and as per Advance
. . . 0.35 schedule, Oxidation
8 Shivkuti Drain No. 5 Ganga 0.320 work shall be Process/Geo
. N ’ 0.30 commissioned Synthetic
9 Shivkuti Drain No. 6 Ganga 0.275 by August, Dewatering
Shivkuti Drain No. 7 0.84 2025) Tube Modular
10 (East) Ganga 0.767 Dosir;g
Govindpur Colony Drain 0.24 System/Geo
11| (purani Basti) Gangd 0.218 fTUbi'MI?thOdk
Govindpur Colony Drain 0.30 or which war
12 No. 1 P Y Ganga 0.275 is being done
Govindpur Colony Drain 0.36 by UP Jal
13 Ino. 2 . ¥ Ganga | 0.323 Nigam (Urban)
Govindpur Colony Drain 0.18 and this is
14 No. 3 : d ! Ganga 0.162 expected that
ind . work shall be
48 ﬁow: pur Colony Drain o 0.271 0.30 commissioned
o by 31.12.2024.
16 | Jondhwal Drain Ganga | 6.753 #ida
0.9 Under
17 Shankarghat Drain -01 Ganga 0.444 ) Construction
104 90 MLD
18 Shankarghat Drain -02 Ganga 0.946 ) Rajapur
- (Current
19 A.D.A. (;olony Drain / Ganga 4.277 4.70 progress of
Jwaladevi work is 6%
Shankarghat Colony 1.05 and as per
20 Drain (Near Phaphamau | Ganga 0.951 ) schedule,
Bridge) work shall be
, . 29.88 commissioned
21 Rajapur Drain Ganga 27.166 by February,
5.27 2026)
22 Sadar Bazar Drain Ganga 4,787
23 | Nehru Park Nala Ganga | 2.719 2.99 01 Drain has
been tapped
and under trial
& run while 01
0.72 25 MLD Kodra Drain will be
24 | Yadavpur drain Ganga 0.651 ' tapped by
31.12.2024 by
UP Jal Nigam
= = " (Urban)
25 r‘I?1ar|yabad Jogighat Drain Yamuna 0.510 0.56
EErapur For tapping of
26 | Balua ghat JCC Backside | Yamuna | 0.150 0.17 these drains
— work is under
Drain near Chachar 0.21 progress by UP
27 Drain/Bargad Ghat | Yamuna 0.190 ) Tal Niaam
Meerapur 80 MLD g .
Ghaah Drai 1A/ 5 Naini-I (R}Jral) and this
28 I o Yamuna | 0.260 23 is expected
Sadiyapur Drain that work shall
29 Ghaghar Drain 1-Al Yamuna | 0.210 0.23 be
Ghagh Drain 1 BRI commissioned
ar ) - by 31.12.2024.
40 B/Harshvardhan Drain YSITiL 0.100 Y
Indira Awas Drain / Jai 1.31 14 The work is
3 4 G ; MLD )
! Gurudev Ashram Drain anga 1.190 Phaphamau under trial &
run since

Ao
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Expected Name of STP o
Current | flow during at which
Sr. Name of Drain River Flow Mahakumb flow to be Remarks
No. (MLD) h Diverted 8
__(MLD) ___treated -
1 2 3 4 s | 6 | 7
04.12.2024
32 I\Nllghclawa Pasi Tola Drain M LS 0.720 0.79
33 r’:j'lsh;wa Pasi Tola Drain Yamuna 0.410 0.45
Mahewa Pasi Tola Drain 0.68 42 MLD The work is
3% I No. 3 Yamuna  0.620 Naini-II under trial &
Mahewa Pasi Tola Drain 0.34 run since
35 | No. 4 Yamuna | 0.310 04.12.2024
36 mshgwa Pasi Tola Drain P T— 0.410 0.45
3 small drain near 2.32 80 MLD
o mahewa ghat Yamuna 2.111 Naini-I B .
The work is
; 1.16 10 MLD under trial &
38 Baretha/Kashipur Ganga 1.050 Ponghat R ——
28.11.2024
The work is
3.98 42 MLD under trial &
R Megauka VAT 3.62 Naini-II run since
30.11.2024
40 Gokula Drain Ganga 1.220 1.34 - Due t.o low
organic load
treatment of
these drains
0.19 shall be done
41 Baswar Yamuna 0.170 ' - through onsite
method by
Nagar Nigam,
Prayagraj
42 Co-operative drain Ganga 0 0.00 -
Dry weather
43 Fort Drain no. - 1 Yamuna 0 0.00 - ﬂor&// of these
drains are zero
44 Fort Drain no. - 2 Yamuna 0 0.00 -
| Total 77.42 85.16

3. Work plan & its status for tapping/treatment of Untapped drains

joining river Ganga & Yamuna

S. Action Plan Nos | Discha| Proposed STP | Current
No. of | rge (MLD) Progress
drain | (MLD)
I S

1 2 3 4 5 6

A Projects Sanctioned under Namami Gange Programme

(i) |Interception and Diversion of 7 Drains and[ 7 |[4532 [ 90 [ gn
Augmentation of Rajapur STP Capacity by 90 ’
MLD- The work is awarded and Is under progress.
Date of start is 24.08.2024 and Date of

: Completion is 23.02.2026.

(i) |Interception and Diversion of 13 Drains and| 13 13.24 43 0
Augmentation of Salori STP Capacity by 43 MLD - 0%
The work is awarded and is under progress. Date
of start is 19.03.2024 and Date of Completion is
18.08.2025.
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s. | Action Plan Nos | Discha| Proposed STP | Current
No. of rge (MLD) Progress
drain | (MLD)
s
1 2 3 4 5 6
(iii) |Interception and Diversion of 02 Drains and| 2 2.24 50 LOA has
Augmentation of Naini-1 STP Capacity by 50 ~ been
MLD- For Execution of work E-Tender was 'SSUEQ to
invited, which Technical Bid Evaluation Report is the firm
under review. The execution work shall be on dated
completed in 16 months from date of start. 25-1‘11-202
Sub Total - A| 22 60.80 183
Not |Project mentioned above in Sr. No. (i), (ii) & (iii) will not be completed before
e |Mahakumbh-2025 so a separate project is sanctioned by National Mission for Clean
Ganga, New Delhi for onsite treatment of these untapped drains. The work is under
progress in supervision of U.P. Jal Nigam (Urban). The work will be commissioned by
31.12.2024
B Projects Sanctioned under Mahakumbh - 2025 Programme
Sr. Description Nos. | Flow Name of STP Current
No. of [in MLD on which Progress
Drain Treatment shall
be done
1 |Interception and Diversion of 02 drains:- The| 2 3.37 25 MLD Kodra 90%
work is under progress by UPIN (Urban). 01 STP
Drain has been tapped and under trial run
while 01 Drain will be tapped by 31.12.2024
2 |Interception and Diversion of Jai Guru Dev drain 1 1.19 16 MLD Work is
Phaphamau STP under
trial &
run.
3 |Interception and Diversion of 6 no. drains of| 5 3.38 42 MLD Naini-II | Work is
Mahewa, 4.14 MLD & 1.83 MLD SPS STP under
1 1.20 80 MLD Naini-I trial &
run.
4 |Interception and Diversion of Madauka drain & 1 3.62 42 MLD Naini-II Work is
trial &
run.
5 |Interception and Diversion of Kashipur drain & 1 1.05 | 10 MLD Ponghat | Work is
1.52 MLD SPS STP under
trial &
run.
6 |Interception and Diversion of 6 no. drains of| 6 1.42 80 MLD Naini-I 51%
Baluaghat area & 1.75 MLD SPS: - The work is STP
under progress. Drains will be tapped by
31.12.2024.
Sub Total-B| 17 15.23
Total (A+B)| 39 | 76.03

Note- From above table it is evident that work of 10 out of 17 drains is under
trial & run while balance 7 drains shall be commissioned by 31.12.2024. The

photographs of ongoing works is attached (Annexure-1)

4, Status of STP’s

There are 10 STP’s have been installed in Prayagraj Nagar Nigam.
Out of these, 9 STP’s are being operated & maintained by M/s Prayagraj
Water Private Itd. under Supervision of UP Jal Nigam (Rural) & 1 STP is
being operated & maintained by M/s Toshiba Water Solutions Pvt. Ltd.
under Supervision of UP Jal Nigam (Urban). Detaijls of STP's allfe as

under: - Lk
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Dectails of STP's Utilization capacity & it's
Functioning/Performance

Curren
L
Ym'u' Doslgn | ULz
S. | Sewara Name of Name of C ?: nl Capacl d Functioning/Perform
N.° Dlsgt?lct STPs Tochnology :R(:)Jll()'lll l',\‘/‘l(dh)l anml ance
ng (in
mid)
1| 2 | 3 a 5 G 7 8
o - . < Compllance w.r.t, Mokl
1 A 80 MLD Activated Sludge 1998 80 O5-115 | & CC Norms dated 130
Naini-1 Process October, 2017
| S0MLD | Blo Tower - Compllance w.r.t, Mol:f
2 B Numayad | Activated Sludge | 2013 50 57-63 t CC Normea dated 130
ahi Process Oclober, 2017
i e o C ance w.r.l, Mokl
3 29 MLD | Fluldized Acroble |, 29 | 32-41 :J’é!}l-"f'w,.‘.,..-. dated 130
Salorl 1 Bed Reactor Oclober, 2017
= 14 MLD_— (S . ’TI"IE"‘T"' N Compllance w.r.t. MoEF
4 el D °"”§g§§to BEEN | a6 14 13-14 | &CC Norms dated 13"
MEEE Oclober, 2017
Upflow Anaeroblc Compllance w.r.L, M!{!.’l’
5 D ggjrplfr Sludge Blanket 2013 60 73-80 & CC Norms dnl‘(:(_J 13t
Reactor | (| October, 2017
25 MLD Blo Tower - Compllan‘cc w.!‘.t. MoLj’rlf
6 Kaselrz Activated Sludge 2013 25 28-31 & CC Norms dul.g(.J 13
E Process | October, 2017 _
10 MLD Blo Tower -+ Compllance w.r.YL. Mo’l.;'r,’
7 Ponghat Activated Sludge 2013 10 12-14 & CC Norms clalcgl 13
Process | October, 2017
14 MLD Compliance w.r.L. MoEF
8 F Phaphama Fo;gl_‘cc.‘_gz)?ln 2023 14 13-18 | & CC Norms dated 13
u ‘ October, 2017
Compliance w.r.t, MoEF
9 ' g2 M el ol 2023 | 42 | 35-40 | & CC Norms datad 131
October, 2017
*Due Lo widening of
road under
Mahakumbh-2025
Program. 8 nos. I1&Ds
was dismantled and
flow from 5 I&D is being
received at STP for
10 Jhunsi lJimI;? FO;:agt':)?m 2023 16 14% primary treatment only
(as silt content is very
high). After completion
of river front road works
and subsequently
construction of I&Ds,
the STP will be stabilize
___ by31.12.2024.
360-
L Total 340 390

5. Monitoring of STP's and Onsite Treatment Plant

i. The report submitted by the Uttar Pradesh Pollution Control Board
in the month October-2024 clearly indicates that all 9 STPs at
Prayagraj are complaint at all parameters however one STP (16
MLD Jhunsi) is non-operational due to flood. This non-operational
STP is under stabilization and can be made fully operational after
the completion of river front works being under taken by Irrigation
Department.
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For all STPs installed in Uttar Pradesh, the compliance status is
being monitored by Accountability Assessment Co_mmittee (formed
as per the direction of Hon'ble NGT) chaired by PrmcnpaI.Secretary,
Namami Gange & Rural Water Supply, GoUP has lssueq the
directions to the all non-complaint and non-operational STPs in UP.
The last meeting was held on 11.09.2024 (Annexure-2). On the
basis of report by UPPCB, directions have been issued to the
respective departments for taking corrective measures for non-
complaint STPs on 06.11.2024 by State Mission for Clean Ganga.

In present to ensure the quality of treated effluent of STPs,
monitoring is being done in following manner: -

a. Testing in In-house lab on daily basis (Annexure-3).

b. Testing by UPPCB on weekly basis (Annexure-4).

c. Testing through NABL Lab on Monthly basis (Annexure-5).

d. Supervision by Third Party Agency of NMCG, New Delhi.

e. Reports Through OCEMS.

In view of Mahakumbh-2025 to ensure the quality of treated
effluent of STPs and through onsite method, monitoring shall be
done in following manner: -

. Testing in In-house lab on daily basis.

. Testing by UPPCB on weekly basis.

Testing through NABL Lab on Monthly basis.

. Through OCEMS.

Supervision by Third Party Agency of NMCG, New Delhi.

Supervision by Third Party Agency of Mela Authority, Prayagraj.

Collection and testing of outlet sample of STP's by Third Party

Agency for which work order (Annexure-6) to MNNIT, Prayagraj

has been issued.

h. Collection and testing of river quality at upstream of Ganga and
Yamuna river shall be done during entire Mahakumbh-2025
period by Third Party Agency for which work order (Annexure-
7) to MNNIT, Prayagraj has been issued.

In view of Mahakumbh-2025 this has been ensured that sufficient

stock of chemical i.e., Chlorine, FeCls, Poly, Lime, Defoamer etc.,

shall be available at all the STP's as well as additional man power
also have been deployed by considering additional population

during Mahakumbh-2025.

~ Project Manager
Ganga Pollution Control Unit
U.P. Jal Nigam (Rural)
Pravagraj

QOO0 T
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Annexure-1
Photographs of Ongoing Works

1. Interception and Diversion of Nehru Park and Yadavpur Drain

' Mahatma Ravidas Road, Dhoomanganj,
s Prayagraj, 211011, Uttar Pradesh, India

Q GPS Map Camera
Prayagraj Uttar Pradesh India
Nehru Park Road, Allahabad New Cantt
Residential Colény, Prayagraj, 211011, Uttar
Pradesh, India
Lat 25.454681, Long 81.792240
12/11/2024 11:37 AM GMT+05:30

Note Captured by GPS Map Camera

E:\PM- 1 5u2021\PM-1 (January 2023)\NGT\Running Note
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3. Interception and Diversion of 6 no. drains of Mahewa, 4.14 MLD & 1.83 MLD SPS

f Madauka drain & 4.71 MLD SPS

E:\PM- 1 5u2021\PM-1 (January 2023)\NGT\Running Note
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5. Interception and Diversion of Kashipur drain & 1.52 MLD SPS

Rasoolpur Madiyadeeh Uparhar, Uttar Pradesh, India
Paharpur Chauraha Nh-31, Service Road Ghazipur, Prayagraj,
Rasoolpur Madiyadeeh Uparhar, Uttar Pradesh 233306, India
Lat 25.467253° Long 81.745713°

12/12/24 06:49 PM GMT +05:30

E:\PM- 1 5u2021\PM-1 (January 2023)\NGT\Running Note
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U.P. Pollution Control Board

STPs in Prayagraj June -2024
Installed Date pH BOD COD TSS Total Coliform Faecal Coliform
§.No Name of STF, Location (Cn;m" - mg/l mg/l mg/l (MPN/100ml) (MPN/100ml)
1 50 MLD STP Numayadahi 50 25.06.2024 7.32 24.0 56.0 32.0 17000 680
2 10 MLD STP Ponghat 10 25.06.2024 7.20 20.0 48.0 38.0 7900 400
3 25 MLD STP Kodra 25 25.06.2024 7.16 25.0 58.0 20.0 12000 450
4 60 MLD STP Rajapur 60 25.06.2024 7.29 28.0 60.0 38.0 24000 680
| 5 29 MLD STP Salori-1 29 25.06.2024 7.08 26.0 60.0 39.0 43000 920
| 6 14 MLD STP Salori-2 Expansion 14 25.06.2024 6.90 12.0 28.0 14.0 9400 400
K 20 MLD STP Naini 80 25.06.2024 7.17 27.0 62.0 36.0 22000 680
| 8 60 MLD STP Naini (60+20) 25.06.2024 7.17 27.0 62.0 36.0 22000 680
9 42 MLD STP Naini 42 25.06.2024 7.12 22.0 42.0 30.0 21000 680
10 14 MLD STP Phaphamau 14 25.06.2024 7.22 18.0 40.0 19.0 8400 400
11 16 MLD Jhunsi 16 25.06.2024 7.15 22.0 44.0 34.0 9400 400
i Wee
)K W Q} ’)9,{ A ‘S:O)
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U.P. Pollution Control Board
STPs in Prayagraj July -2024
Installed Date pH BOD COD TSS Total Coliform Faecal Coliform
S.No Name of STP, Location f;l:"l;;'y - mg/l mg/l mg/l (MPN/100ml) (MPN/100ml)
1 50 MLD STP Numayadahi 50 30.07.2024 732 23.4 52.0 80.0 940 490
2 10 MLD STP Ponghat 10 30.07.2024 7.42 24.4 102.0 84.0 630 330
3 25 MLD STP Kodra 25 30.07.2024 7.58 26.6 106.0 92.0 840 580
4 60 MLD STP Rajapur 60 30.07.2024 7.44 28.4 108.0 94.0 940 430
5 29 MLD STP Salori-1 29 30.07.2024 7.38 27.4 114.0 92.0 1300 790
6 14 MLD STP Salori-2 Expansion 14 30.07.2024 7.46 26.2 110.0 88.0 840 460
7 20 MLD STP Naini 80 30.07.2024 7.41 24.2 98.0 86.0 1400 940
8 60 MLD STP Naini (60+20) 30.07.2024 741 24.2 98.0 86.0 1400 940
9 42 MLD STP Naini 42 30.07.2024 7.26 25.6 104.0 90.0 1200 630
10 14 MLD STP Phaphamau 14 30.07.2024 7.40 254 104.0 86.0 790 490
11 16 MLD Jhunsi 16 30.07.2024 * Non-Operational -
* Jhunsi STP will remain closed throughout the flood season due to Non-operational of shastri-bridge SPS & Jhunsi MPS. -
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U.P. Pollution Control Board

STPs in Prayagraj Aug-2024
Installed Date pH BOD COD TSS Total Coliform Faecal Coliform
SHo Name of STP, Lacation (C;li"l;;ty mg/l mg/l mg!l  [(MPN/100ml)  |(MPN/100ml)
1 50 MLD STP Numayadahi 50 27.08.2024 7.31 24.0 72.0 64.0 1500 630
2 10 MLD STP Ponghat 10 27.08.2024 7.28 21.0 64.0 54.0 1200 460
3 25 MLD STP Kodra 25 27.08.2024 7.30 22.0 68.0 60.0 1400 700
4 60 MLD STP Rajapur 60 27.08.2024 7.38 274 88.0 74.0 2400 790
5 29 MLD STP Salori-1 29 27.08.2024 7.37 26.8 80.0 72.0 2100 940
6 14 MLD STP Salori-2  Expansion 14 27.08.2024 7.25 20.0 60.0 52.0 940 490
7 20 MLD STP Naini 80 27.08.2024 7.39 27.0 84.0 70.0 1700 790
8 60 MLD STP Naini (60+20) 27.08.2024 7.31 24.0 72.0 64.0 1500 630
9 42 MLD STP Naini 42 27.08.2024 7.28 22.0 68.0 58.0 1300 490
10 14 MLD STP Phaphamau 14 27.08.2024 7.25 21.0 64.0 56.0 840 460
11 16 MLD Jhunsi 16 - Not Operational*

*Jhunsi STP will remain closed throughout the flood season due to Non-operational of shastri-bridge SPS & Jhunsi MPS.
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U.P. Pollution Control Board

STPs in Prayagraj Sep -2024
Installed Date pH BOD COD TSS Total Coliform Faecal Coliform
S.No Nameiof STP; Location (C];E;;W : mg/l mg/!l - | mgl (MPN/100ml) (MPN/100ml)
1 50 MLD STP Numayadahi 50 24.09.2024 7.30 22.0 68.0 66.0 1400 700
2 10 MLD STP Ponghat 10 24.09.2024 7.28 20.0 60.0 61.0 1300 490
3 25 MLD STP Kodra 25 24.09.2024 7.29 24.0 68.0 60.0 1300 790
4 60 MLD STP Rajapur 60 24.09.2024 7.39 26.0 80.0 75.0 2100 940
5 29 MLD STP Salori-1 29 24.09.2024 732 24.0 68.0 71.0 1700 940
6 14 MLD STP Salori-2 Expansion 14 24.09.2024 7.21 18.0 60.0 55.0 940 490
7 20 MLD STP Naini 80 24.09.2024 7.38 26.0 84.0 77.0 1500 840
8 60 MLD STP Naini ©0+20) - 1754092024 | 7.38 26.0 84.0 77.0 1500 840
9 42 MLD STP Naini 42 24.09.2024 7.33 24.0 72.0 64.0 1200 630
10 14 MLD STP Phaphamau 14 24.09.2024 .27 20.0 64.0 59.0 940 460
11 16 MLD Jhunsi 16 24.09.2024 - Not Operational*
*Jhunsi STP will remain closed throughout the flood season due to Non-operational of shastri-bridge SPS & Jhunsi MPS.
I o MZ{ %\M
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U.P. Pollution Control Board

STPs in Prayagraj Oct -2024
. S lC"::;':; Date pH BOD COoD TSS Total Coliform Faecal Coliform
MLD) mg/l mg/l mg/l (MPN/100m1) (MPN/100ml)

1 50 MLD STP Numayadahi 50 29.10.2024 732 23.0 72.0 73.0 1400 490
2 10 MLD STP Ponghat 10 29.10.2024 7.25 19.0 56.0 58.0 1200 630
3 25 MLD STP Kodra 25 29.10.2024 7.23 21.0 68.0 71.0 1300 490
4 60 MLD STP Rajapur 60 29.10.2024 7.36 26.0 88.0 80.0 2400 790
5 29 MLD STP Salori-1 29 29.10.2024 7.39 25.0 84.0 78.0 2100 630
6 14 MLD STP Salori-2 Expansion 14 29.10.2024 7.21 19.0 52.0 56.0 940 490
7 20 MLD STP Naini 80 29.10.2024 735 24.0 84.0 74.0 1500 630
8 60 MLD STP Naini ©0+20) 1759102024 | 735 240 84.0 74.0 1500 630
9 42 MLD STP Naini 42 29.10.2024 7.24 21.0 64.0 71.0 1100 460
10 14 MLD STP Phaphamau 14 29.10.2024 7.26 21.0 60.0 63.0 840 460
11 16 MLD Jhunsi- 16 29.10.2024 Not Operational*

*Jhunsi STP will remain closed throughout the flood season due to Non-operational of shastri-bridge SPS & Jhunsi MPS.
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U.P. Pollution Control Board

STPs in Prayagraj Nov -2024

O N - B R - e B ol R
1 50 MLD STP Numayadahi 50 26.11.2024 | 736 272 88.0 82.0 2200 780
2 10 MLD STP Ponghat 10 26112024 | 721 25.4 76.0 78.0 1500 610
3 25 MLD STP Kodra 25 26.11.2024 | 726 258 80.0 79.0 1700 680
4 60 MLD STP Rajapur 60 26.11.2024 | 734 27.0 92.0 88.0 2500 910
5 29 MLD STP Salori-1 29 26.11.2024 | 733 274 100.0 86.0 2700 930
6 14 MLD STP Salori-2 Expansion 14 26.11.2024 7.28 25.2 80.0 72.0 1300 610
7 20 MLD STP Naini 80 26112024 | 737 27.6 108.0 90.0 2400 930
3 60 MLD STP Naini (60720) 6112024 | 737 276 108.0 90.0 2400 930
9 42 MLD STP Naini a2 26.11.2024 | 7.4 26.0 84.0 85.0 2100 680
10 14 MLD STP Phaphamau 14 26112024 | 727 25.6 79.0 79.0 1400 610
11 16 MLD Jhunsi T 16 . | 26.11.2024 ' - Not Operational*

*Jhusi STP will Remain closed due to the main trunk sewer line has been settled down at some places because of joints opening in between Haweliya and

Lakkad Nala I& D which needs immediate repairing for smooth operation of I&D

e N oI
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Water Quality Of River Ganga in Prayagraj

734

Year- 2024
U/s Prayagraj (Rasoolabad Ghat) D/s Prayagraj B/c Tamsa river, at Prachin Shivalaya a/c Tamsa river, Sirsa, Son Barsa
Dumduma ghat
Month e S S E< | Eg = & e |e=s| B2 _ c A £= E= =1 = gz | B2
=lela | s [Selsz|® |5 || ¢ |S2(%8|%|s|¢|¢/|32]3z T2l 4 %2 |9z
S| 2| 3 | 22|42 a1 g S |28 42 s 2| 8| 22| 2 128 | 22 |E2

Jun24 |823] 85| 2.8 | 12.0 | 2200 | 680 | 8.16 | 8.6 | 2.8 | 14.0 | 2400| 920 |8.32| 8.2 2.7 [12.0| 1700 450 |833| 8227|140 1400 | 450
Ju24 [822] 79 | 2.8 | 10.0 | 2100 | 680 | 8.28 | 8.2 | 2.6 | 10.0 2400 920 7.85| 85| 2.7 | 8.0 | 2000 680 |8.03| 85|25 |10.0] 2100 \ GS(Ll
Aug-24 |7.90| 8.4 | 2.6 8.0 1700 | 610 | 7.89 | 8.0 | 2.5 8.0 |2000| 680 |7.72| 8.1 | 2.5 | 8.0 | 1700 680 |7.75| 82| 25| 80 | 1700 ‘ GSOJ
Sep-24 |7.76| 8.3 | 2.4 8.0 | 2000 | 680 |7.96]| 8.1 | 2.5 | 10.0 |2200| 780 7.76 | 82 | 2.4 | 6.0 | 1400 450 |7.70| 83| 24 | 60 210017804|
Oct-24 |7.85] 8.1 | 2.7 | 10.0 | 2100 | 600 | 8.11| 8.0 | 2.8 | 8.0 |2300 780 | 7.80| 8.4 | 2.6 | 8.0 | 2100 600 |7.88| 8.5 2.6 | 6.0 | 2000 | 680
Nov-24 |7.67| 7.9 | 3.0 | 12.0 | 2700 | 1400 | 7.92 | 8.0 | 3.1 | 12.0 3300 | 2200 | 7.80 | 8.1 | 2.9 |10.0| 2500 1100 |7.91| 8.1 | 3.0 | 10.0 | 2500 | 1300
Aversge |7.948.19|2.72| 10.00 | 2133 | 775 | 8.05 | 8.15| 2.72 10.33 | 2433 | 1047 | 7.88 | 8.25| 2.63 [8.67| 1900 660 | 7.93]|8.30|2.62|9.00| 1967 | 762
Category c c c C
Class of water A B C D E

1 [Dissolved oxygen (mg/), min 6.0 5.0 4.0 4.0 =

2 Biochemical oxygen demand (mg/l), max 2.0 3.0 3.0 _ —

3  Total Coliform (MPN/100ml), max 50 500 5000 < -

1] but after disi

A = Drinking water source without

B= Outdoor bathing (organised)

C = Drinking water souree after i and disi

D = Propagation of wild life and fisheries.
E = Irrigation, Industrial cooling, controlled waste disposal

Below - E = Not meeting A,B,C,D & E criteria
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Water Quality of River Yamuna In Praygraj UP

[2{(Z{Dt”

[__ Year 2024
2 3 4
U/s Water Intake, Praygraj D/s Balua Ghat Praygraj D/s Chhachhar nala, Prayagraj D/s Emergency Outfall, Prayagraj
S.N. Month
= =15 |82(88 |<=|=|3|82l6z| |=|=|%|i2lie| |=|s|%|E28| iz
= | B |E|E|2E|55| 2B 2|C|52|5s = | B 8|2 |3E|5E =2 2|38 58
s |55 152|32] " || |5 |32|32| T |2 |a |2 |58|38] | 2|8 ¢ |3E| 3k
2135|2282 SlE|c|22(82 SR |c|8z|ee R EEEEEE
1 June 8.15 | 84 [2.4]80 [1200] 400 [ 820 83 | 2.6 [10.0[ 1400 | 450 [ 8.24 | 8.2 | 2.6 [10.0[ 1500 [ 610 |8.23] 8.2 [2.5[10.0] 1300 450
2 July 8.11 85 [2.1] 6.0 | 1200 400 | 824 | 8.0 | 25| 80| 1400 450 | 8.25| 8.1 | 2.4 | 8.0 | 1400 | 450 | 8.28 | 8.0 |2.5] 6.0 | 1300 450
3 August 7.80 83 |23) 6.0 1300 450 | 7.75{ 8.1 | 2.5 | 80 1500 | 610 [ 7.60 | 8.0 | 2.5 [ 8.0 | 1700 | 610 | 7.65[ 7.8 2.5| 8.0 | 1400 [ 450
4 September | 7.73 | 8.1 [2.1] 6.0 | 1200 | 400 | 7.81 | 7.8 | 2.4 | 6.0 | 1500 | 610 | 7.72 79 | 24|80 [1500| 610 |7.80| 7.9 [2.3] 6.0 | 1300 | 450
5 October 7.85 82 |22 6.0 [ 1300 450 | 7.87| 7.7 | 23| 6.0 | 1700 | 600 | 7.83 | 8.1 | 2.5 [ 8.0 [ 1700 | 680 7.82| 7.7 [2.5] 8.0 [1700] 610
6 November | 7.78 | 8.0 |2.6] 8.0 | 2700 | 1400 | 7.76 | 7.6 | 3.2 | 12.0] 2700 [ 1700 7.75 | 7.8 [ 3.0 | 10.0 | 2800 [ 1700 | 7.77 7.5 (3.0 10.0| 2600 | 1400
Average 790 | 83 (23] 6.7 [1483| 583 | 7.94| 7.9 | 2.6 | 8.3 | 1700 | 737 | 7.90 | 8.0 | 2.6 | 8.7 1767 777 |7.93| 7.9 |2.6| 8.0 [ 1600 [ 635
Category C C (&
Class of water A B c D E Below E
1 Dissolved oxygen (mg/l), min 6.0 50 | 4.0 4.0 _
2 |Biochemical oxygen demand (mg/l), max 2.0 3.0 | 3.0 _ _
3 |Total Coliform (MPN/100ml), max 50 500 | 5000 _ _ _
A = Drinking water source without conventional treatment but after disinfection
B= Outdoor bathing (organised)
C = Drinking water source after conventional treatment and disinfection
D = Propagation of wild life and fisheries.
E = Irrigation, Industrial cooling, controlled waste disposal
Below - E = Not meeting A,B,C,D & E criteria 4% G!))'\f/
G2
Source: http://www.cpcb.nic.in/Water_Quality_Criteria.php K A 12\ \1,\'1’“\
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Prakriti Consultants Services

Category 'A' QCI-NABET Accredited EIA Consultant Organization
An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
(An ISO 14001:2015, 1ISO 9001-2015 and ISO 45001:2018 Certified Organization)
Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024

E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com

Tel: 0522- 4002545, Mobile: 09415518818,

GSTIN :- 09AAJFP5925G1ZY

Test Report of Sewage Treatment Plant

ULR- TC824124000002701

Report No. Reference No. Issue Date
PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024
1.Name of Industry M/s Adani Water Limited Prayagraj
2.Type of Industry Sewage Treatment Plants 8. Date of Sampling 15/11/2024
3. Weather Condition Clear Sky 9. Sample Receipt in Lab 16/11/2024
4. Sampling Location 80 MLD STP Plant Naini (Raw Sewage 10. Date of Testing 16/11/2024-21/11/2024
Influent) 11. Analyzed by Ms Alka Singh
5. Lab Code PCS24/254/2377
6.Method of Sampling | As per Standard Method
7. Sampling Done by Mr. Vipin
Sl. No. Parameters Unit Reference Result
Method

1. pH - APHA 4500H - B 7.36

2. TSS mg/1 APHA 2540 D 283

3. COD mg/1 APHA 5220-C 300

4, Ammonical Nitrogen mg/1 APHA 4500-C 2.2

5. Total Nitrogen mg/l APHA 4500-B 21.5

6. BOD (5 Days) mg/1 APHA 5210-B 130.0

7. Total Phosphorous mg/l APHA 4500 P-D 2.4

* As per APHA/AWWA; 23" Ed. (2017)

Note: 1.The results in the Test Report related only to the items tested.
2. The report shall not be reproduced-except in full without the written permission of laboratory
3. The report shall not be used for any other purpose than declared by the sponsor.
4. Prakriti Consultants Services are not regulatory agency hence no part of this report should be used for legal purpose under any circumstances
5. No deviation as per the standard method.

“End of this Test Report”

Services Provided
Environmental Monitoring, Preparation of EIAIEMP, Baseline data generation for Air, Water, Soil, Noise & Meteorology,

Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STPIETP, Clearances from———

Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF

Authorized Signatory

(Dr. Divya Misra)
Managing Director

Page lof 1
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Prakriti Consultants Services

Category 'A' QCI-NABET Accredited EIA Consultant Organization
An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
(An ISO 14001:2015, 1ISO 9001-2015 and ISO 45001:2018 Certified Organization)
Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024

E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com

Tel: 0522- 4002545, Mobile: 09415518818,

GSTIN :- 09AAJFP5925G1ZY

Test Report of Sewage Treatment Plant

ULR- TC824124000002702

TC-8241

Report No. Reference No. Issue Date
PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024
1.Name of Industry M/s Adani Water Limited Prayagraj

2.Type of Industry Sewage Treatment Plants 8. Date of Sampling 15/11/2024

3. Weather Condition Clear Sky 9.Sample Receipt in Lab 16/11/2024

4. Sampling Location 80 MLD STP Plant Naini (Treated Sewage 10. Date of Testing 16/11/2024-21/11/2024
Effluent) 11. Analyzed by Ms Alka Singh
5. Lab Code: PCS24/254/2385
6.Method of Sampling | As per Standard Method
7. Sampling done by Mr. Vipin
SI. No. Parameters Unit Reference Result Standard*
Method
1. pH - APHA 4500H"- B 7.40 5.5-9.0
2. TSS mg/1 APHA 2540 D 31.0 30
3. COD mg/1 APHA 5220-C 40.0 100.0
4. Ammonical Nitrogen mg/1 APHA 4500-C 23 -
5. Total Nitrogen mg/1 APHA 4500-B 4.5 -
6. BOD (5 Days) mg/1 APHA 5210-B 20.0 30.0
7. Total Phosphorous mg/1 APHA 4500 P-D 0.5 -

*Standard as per sections 6 and 25 of the Environment (Protection) Act, 1986 (29 of 1986), Notified vide G.S.R. 1265 (E) dated 13.10.2017, published in the Gazette No. 843 dated 13.10.2017.
Note: 1.The results in the Test Report related only to the items tested.
2. The report shall not be reproduced-except in full without the written permission of laboratory
3. The report shall not be used for any other purpose than declared by the sponsor.
4. Prakriti Consultants Services are not regulatory agency hence no part of this report should be used for legal purpose under any circumstances
5. No deviation as per the standard method.

Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STPIETP, Clearances from———

“End of this Test Report”

Services Provided
Environmental Monitoring, Preparation of EIAIEMP, Baseline data generation for Air, Water, Soil, Noise & Meteorology,

Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF

Authorized Signatory

S
ey

(Dr. Divya Misra)
Managing Director

Page lof 2
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Prakriti Consultants Services

Category 'A' QCI-NABET Accredited EIA Consultant Organization

An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
(An ISO 14001:2015, 1ISO 9001-2015 and ISO 45001:2018 Certified Organization)
Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024

E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com

Tel: 0522- 4002545, Mobile: 09415518818,

GSTIN :- 09AAJFP5925G1ZY

Test Report of Sewage Treatment Plant

Report No. Reference No. Issue Date

PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024

1.Name of Industry M/s Adani Water Limited Prayagraj

2.Type of Industry Sewage Treatment Plants 8..Date of Sampling 15/11/2024

3. Weather Condition Clear Sky 9.Sample Receipt in Lab 16/11/2024

4. Sampling Location 80 MLD STP Plant Naini (Treated Sewage 10. Date of Testing 16/11/2024-21/11/2024
Effluent) 11. Analyzed by Ms Alka Singh

5. Lab Code PCS24/254/2385

6.Method of Sampling | As per Standard Method

7. Sampling done by Mr. Vipin

SI. No. Parameters Unit Reference Result Standard*
Method
1. Faecal coliform MPN/100 ml APHA 9221 430 <1000

*Standard as per sections 6 and 25 of the Environment (Protection) Act, 1986 (29 of 1986), Notified vide G.S.R. 1265 (E) dated 13.10.2017, published in the Gazette No. 843 dated 13.10.2017.
Note: 1.The results in the Test Report related only to the items tested.
2. The report shall not be reproduced-except in full without the written permission of laboratory
3. The report shall not be used for any other purpose than declared by the sponsor.
4. Prakriti Consultants Services are not regulatory agency hence no part of this report should be used for legal purpose under any circumstances
5. No deviation as per the standard method.

Authorized Signatory

(Dr. Divya Misra)
Managing Director

“End of this Test Report”

Page 20f 2

Services Provided
Environmental Monitoring, Preparation of EIAIEMP, Baseline data generation for Air, Water, Soil, Noise & Meteorology,
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STPIETP, Clearances from——— —_
Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF
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Prakriti Consultants Services

Category 'A' QCI-NABET Accredited EIA Consultant Organization
An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
(An ISO 14001:2015, I1SO 9001-2015 and ISO 45001:2018 Certified Organization)

Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024

E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com

Tel: 0522- 4002545, Mobile: 09415518818,

GSTIN :- 09AAJFP5925G1ZY

Test Report of Sludge
Report No. Reference No. Issue Date
PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024
1.Name of Industry M/s Adani Water Limited Prayagraj
2.Type of Industry Sewage Treatment Plants 8 Date of Sampling 15/11/2024
3. Weather Condition Clear Sky 9. Sample Receipt in Lab 16/11/2024
4. Sampling Location 80 MLD STP Plant Naini 10. Date of Testing 16/11/2024-21/11/2024
5. Lab Code PCS24/254/2393. 11. Analyzed by Ms Alka Singh
6.Method of Sampling | As per Standard Method
7..Sampling Done by Mr. Vipin
SI. No. Parameters Unit Result
I. Faecal coliform MPN/gTs 1300000
2. Sludge Concentration % 23.40
Authorized Signatory
A "y s
(Dr. Divya Misra)
Managing Director
“End of this Test Report”
Page 1 of 1

Services Available

Environmental Monitoring, Preparation of EIA/EMP, Baseline data generation for Air, Water, Soil, Noise & Meteorvlogy
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STP/ETP, Clearances from
Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF
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Prakriti Consultants Services

Category 'A' QCI-NABET Accredited EIA Consultant Organization

An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
(An ISO 14001:2015, 1ISO 9001-2015 and ISO 45001:2018 Certified Organization)
Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024

E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com

Tel: 0522- 4002545, Mobile: 09415518818,

GSTIN :- 09AAJFP5925G1ZY

Test Report of Sewage Treatment Plant
ULR- TC824124000002707

Report No. Reference No. Issue Date

PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024

1.Name of Industry M/s Adani Water Limited Prayagraj

2.Type of Industry Sewage Treatment Plants 8.Date of Sampling 15/11/2024

3.Weather Condition Clear Sky 9.Sample Receipt in Lab 16/11/2024

4 .Sampling Location 14 MLD STP Plant Phaphamau (Raw Sewage 10. Date of Testing 16/11/2024-21/11/2024
Influent) 11. Analyzed by Ms Alka Singh

5.Lab Code PCS24/254/2384

6.Method of Sampling | As per Standard Method

7. Sampling Done by Mr. Vipin

Sl. No. Parameters Unit Reference Result
Method

1. pH - APHA4500H -B 7.30
2. TSS mg/1 APHA2540 D 303
3. COD mg/1 APHAS5220-C 328
4, Ammonical Nitrogen mg/1 APHA4500-C 12.2
5. Total Nitrogen mg/l APHA4500-B 21.0
6. BOD (5Days) mg/1 APHAS210-B 160.0
7. Total Phosphorous mg/l APHA4500P-D 2.6

* As per APHA/AWWA; 23" Ed.(2017)

Note: 1.The results in the Test Report related only to the items tested.
2. The report shall not be reproduced —except in full without the written permission of laboratory
3. The report shall not be used for any other purpose than declared by the sponsor.
4. Prakriti Consultants Services are not regulatory agency hence no part of this report should be used for legal purpose under any circumstances
5. No deviation as per the standard method.

Authorized Signatory

ad

Al o =
ey

(Dr. Divya Misra)
Managing Director

“End of this Test Report”

Pagelof 1
Services Available
Environmental Monitoring, Preparation of EIA/EMP, Baseline data generation for Air, Water, Soil, Noise & Mecteorology
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STP/ETP, Clearances from

Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF
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Prakriti Consultants Services

Category 'A' QCI-NABET Accredited EIA Consultant Organization
An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
(An ISO 14001:2015, ISO 9001-2015 and ISO 45001:2018 Certified Organization)
Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024

E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com

Tel: 0522- 4002545, Mobile: 09415518818,

GSTIN :- 09AAJFP5925G1ZY

Test Report of Sewage Treatment Plant
ULR- TC824124000002708
Report No. Reference No. Issue Date
PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024
1.Name of Industry M/s Adani Water Limited Prayagraj
2.Type of Industry Sewage Treatment Plants 8.Date of Sampling 15/11/2024
3.Weather Condition Clear Sky 9.Sample Receipt in Lab 16/11/2024
4.Sampling Location 14 MLD STP Plant Phaphamau (Treated 10. Date of Testing 16/11/2024-21/11/2024
Sewage Effluent) 11. Analyzed by Ms Alka Singh
5.Lab Code PCS24/254/2392
8.Method of Sampling | As per Standard Method
9. Sampling Done by Mr. Vipin
SI. No. Parameters Unit Reference Result Standard*
Method

1. pH - APHA4500H"-B 7.70 5.5-9.0

2. TSS mg/1 APHA2540 D 24.0 30

3. COD mg/1 APHAS5220-C 40.0 100.0

4. Ammonical Nitrogen mg/1 APHA4500-C 2.4 -

5. Total Nitrogen mg/1 APHA4500-B 4.5 -

6. BOD (5Days) mg/1 APHAS5210-B 20.0 30.0

7. Total Phosphorous mg/l APHA4500P-D 0.4 -

*Standard as per sections 6and25 of the Environment (Protection) Act, 1986(290f1986), Notified vide G.S.R.1265(E) dated 13.10.2017, published in the Gazette No. 843 dated 13.10.2017.

Note: 1.The results in the Test Report related only to the items tested.

2. The report shall not be reproduced- except in full without the written permission of laboratory
3. The report shall not be used for any other purpose than declared by the sponsor.

4. Prakriti Consultants Services are not regulatory agency hence no part of this report should be used for legal purpose under any circumstances
5. No deviation as per the standard method.

“End of this Test Report”

Authorized Signatory

Mi o
>

(Dr. Divya Misra)
Managing Director

Pagelof2

Services Available
Environmental Monitoring, Preparation of EIA/EMP, Baseline data generation for Air, Water, Soil, Noise & Mecteorology
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STP/ETP, Clearances from

Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF
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Prakriti Consultants Services

Category 'A' QCI-NABET Accredited EIA Consultant Organization

An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
(An ISO 14001:2015, ISO 9001-2015 and ISO 45001:2018 Certified Organization)
Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024

E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com

Tel: 0522- 4002545, Mobile: 09415518818,

GSTIN :- 09AAJFP5925GI1ZY

Test Report of Sewage Treatment Plant

Report No. Reference No. Issue Date
PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024
1.Name of Industry M/s Adani Water Limited Prayagraj
2.Type of Industry Sewage Treatment Plants 8.Date of Sampling 15/11/2024
3.Weather Condition Clear Sky 9.Sample Receipt in Lab 16/11/2024
4.Sampling Location 14 MLD STP Plant Phaphamau (Treated 10. Date of Testing 16/11/2024-21/11/2024
Sewage Effluent) 11. Analyzed by Ms Alka Singh
5.Lab Code PCS24/254/2392
6.Method of Sampling | As per Standard Method
7. Sampling done by | Mr. Vipin

SI. No. Parameters Unit Reference Result Standard*
Method
1. Faecal coliform MPN/100ml APHA9221 540 <1000

*Standard as per sections 6and25 of the Environment (Protection) Act, 1986(290f1986), Notified vide G.S.R.1265(E) dated 13.10.2017, published in the Gazette No. 843 dated 13.10.2017.
Note: 1.The results in the Test Report related only to the items tested.
2. The report shall not be reproduced- except in full without the written permission of laboratory
3. The report shall not be used for any other purpose than declared by the sponsor.
4. Prakriti Consultants Services are not regulatory agency hence no part of this report should be used for legal purpose under any circumstances
5. No deviation as per the standard method.

Authorized Signatory
>
(Dr. Divya Misra)

Managing Director

“End of this Test Report”

Pagelof2

Services Available
Environmental Monitoring, Preparation of EIA/EMP, Baseline data generation for Air, Water, Soil, Noise & Meteorology
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STP/ETP, Clearances from
Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF
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Prakriti Consultants Services

Category 'A' QCI-NABET Accredited EIA Consultant Organization
An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
(An ISO 14001:2015, ISO 9001-2015 and ISO 45001:2018 Certified Organization)

Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024

E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com

Tel: 0522- 4002545, Mobile: 09415518818,

GSTIN :- 09AAJFP5925GI1ZY

Test Report of Sludge

Report No.
PCS/STP/01/2024

Reference No.
PCS/AWL/08/2024

Issue Date
03/12/2024

1.Name of Industry

M/s Adani Water Limited Prayagraj

2.Type of Industry Sewage Treatment Plants 8Date of Sampling 15/11/2024
3.Weather Condition Clear Sky 9.Sample Receipt in Lab 16/11/2024
4.Sampling Location 14 MLD STP Plant Phaphamau 10. Date of Testing 16/11/2024-21/11/2024
5.Lab Code PCS24/254/2400 11.Analyzed by Ms Alka Singh
6.Method of Sampling | As per Standard Method
7..Sampling Done by Mr. Vipin
SI. No. Parameters Unit Result
1. Faecal coliform MPN/gTs 1300000
2. Sludge Concentration % 23.20

“End of this Test Report”

Services Available

Authorized Signatory

.

(Dr. Divya Misra)
Managing Director

Pagelofl

Environmental Monitoring, Preparation of EIA/EMP, Baseline data generation for Air, Water, Soil, Noise & Meteorology
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STP/ETP, Clearances from
Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF
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Prakriti Consultants Services

Category 'A' QCI-NABET Accredited EIA Consultant Organization

An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
(An ISO 14001:2015, ISO 9001-2015 and ISO 45001:2018 Certified Organization)
Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024

E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com

Tel: 0522- 4002545, Mobile: 09415518818,

GSTIN :- 09AAJFP5925G1ZY

Test Report of Sewage Treatment Plant
ULR- TC824124000002703
Report No. Reference No. Issue Date
PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024
1.Name of Industry M/s Adani Water Limited Prayagraj
2.Type of Industry Sewage Treatment Plants 8.Date of Sampling 15/11/2024
3.Weather Condition Clear Sky 9.Sample Receipt in Lab 16/11/2024
4.Sampling Location 42 MLD STP Plant Naini-II ( Raw Sewage 10. Date of Testing 16/11/2024-21/11/2024
Influent) 11. Analyzed by Ms Alka Singh
5.Lab Code PCS24/254/2378
6.Method of Sampling | As per Standard Method
7. Sampling Done by Mr. Vipin
SI. No. Parameters Unit Reference Result
Method

1. pH - APHA4500H"-B 7.31

2. TSS mg/1 APHA2540 D 286

3. COD mg/1 APHAS5220-C 336

4. Ammonical Nitrogen mg/l APHA4500-C 11.5

5. Total Nitrogen mg/1 APHA4500-B 20.5

6. BOD(5Days) ) mg/1 APHAS5210-B 160.0

7. Total Phosphorous mg/1 APHA4500P-D 2.3

* As per APHA/AWWA; 23" Ed.(2017)

Note: 1.The results in the Test Report related only to the items tested.

2. The report shall not be reproduced —except in full without the written permission of laboratory

3. The report shall not be used for any other purpose than declared by the sponsor.

4. Prakriti Consultants Services are not regulatory agency hence no part of this report should be used for legal purpose under any circumstances
5. No deviation as per the standard method.

Authorized Signatory

W/
g™

(Dr. Divya Misra)
Managing Director

“End of this Test Report”

Pagelof 1
Services Available
Environmental Monitoring, Preparation of EIA/EMP, Baseline data generation for Air, Water, Soil, Noise & Mecteorology
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STP/ETP, Clearances from

Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF
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Prakriti Consultants Services

Category 'A' QCI-NABET Accredited EIA Consultant Organization

An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
(An I1SO 14001:2015, ISO 9001-2015 and ISO 45001:2018 Certified Organization)
Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024

E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com

Tel: 0522- 4002545, Mobile: 09415518818,

GSTIN :- 09AAJFP5925G1ZY

Test Report of Sewage Treatment Plant
ULR- TC824124000002704
Report No. Reference No. Issue Date
PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024
1.Name of Industry M/s Adani Water Limited Prayagraj
2.Type of Industry Sewage Treatment Plants 8.Date of Sampling 15/11/2024
3.Weather Condition Clear Sky 9.Sample Receipt in Lab 16/11/2024
4.Sampling Location 42 MLD STP Plant Naini-II (Treated Sewage 10. Date of Testing 16/11/2024-21/11/2024
Effluent) 11. Analyzed by Ms Alka Singh
5.Lab Code PCS24/254/2386
8.Method of Sampling | As per Standard Method
9. Sampling Done by Mr. Vipin
SI. No. Parameters Unit Reference Result Standard*
Method

1. pH - APHA4500H -B 7.68 5.5-9.0

2. TSS mg/1 APHA2540 D 23.0 30

3. COD mg/1 APHAS5220-C 36.0 100.0

4. Ammonical Nitrogen mg/l APHA4500-C 2.5 -

5. Total Nitrogen mg/l APHA4500-B 4.4 -

6. BOD(5Days) mg/1 APHAS210-B 21.0 30.0

7. Total Phosphorous mg/1 APHA4500P-D 0.4 -

*Standard as per sections 6and25 of the Environment (Protection) Act, 1986(290f1986), Notified vide G.S.R.1265(E) dated 13.10.2017, published in the Gazette No. 843 dated 13.10.2017.

Note: 1.The results in theTest Report related only to the items tested.

2. The report shall not be reproduced- except in full without the written permission of laboratory
3. The report shall not be used for any other purpose than declared by the sponsor.

4. Prakriti Consultants Services are not regulatory agency hence no part of this report should be used for legal purpose under any circumstances
5. No deviation as per the standard method.

Services Available
Environmental Monitoring, Preparation of EIA/EMP, Baseline data generation for Air, Water, Soil, Noise & Mecteorology
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STP/ETP, Clearances from

“End of this Test Report”

Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF

Authorized Signatory

I

R e
o y&“

(Dr. Divya Misra)
Managing Director

Pagelof 2
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Prakriti Consultants Services

Category 'A' QCI-NABET Accredited EIA Consultant Organization

An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
(An I1SO 14001:2015, ISO 9001-2015 and ISO 45001:2018 Certified Organization)
Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024

E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com

Tel: 0522- 4002545, Mobile: 09415518818,

GSTIN :- 09AAJFP5925GI1ZY

Test Report of Sewage Treatment Plant

Report No. Reference No. Issue Date

PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024

1.Name of Industry M/s Adani Water Limited Prayagraj

2.Type of Industry Sewage Treatment Plants 8..Date of Sampling 15/11/2024

3.Weather Condition Clear Sky 9.Sample Receipt in Lab 16/11/2024

4.Sampling Location 42 MLD STP Plant Naini-II (Treated Sewage 10. Date of Testing 16/11/2024-21/11/2024
Effluent) 11. Analyzed by Ms Alka Singh

5.Lab Code PCS24/254/2386

6.Method of Sampling | As per Standard Method

7. Sampling done by Mr. Vipin

SI1. No. Parameters Unit Reference Result Standard*
Method
1. Faecal coliform MPN/100ml APHA9221 700 <1000

*Standard as per sections 6and25 of the Environment (Protection) Act, 1986(290f1986), Notified vide G.S.R.1265(E) dated 13.10.2017, published in the Gazette No. 843 dated 13.10.2017.
Note: 1.The results in the Test Report related only to the items tested.

6. The report shall not be reproduced- except in full without the written permission of laboratory

7. The report shall not be used for any other purpose than declared by the sponsor.

8. Prakriti Consultants Services are not regulatory agency hence no part of this report should be used for legal purpose under any circumstances

9. No deviation as per the standard method.

Authorized Signatory

gt
g™

(Dr. Divya Misra)
Managing Director

“End of this Test Report”

Pagelof2

Services Available
Environmental Monitoring, Preparation of EIA/EMP, Baseline data generation for Air, Water, Soil, Noise & Meteorology
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STP/ETP, Clearances from
Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF
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Prakriti Consultants Services

O
.\..‘o > Category 'A' QCI-NABET Accredited EIA Consultant Organization
& An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
'; (An ISO 14001:2015, ISO 9001-2015 and ISO 45001:2018 Certified Organization)
M Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024
. E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com
Tel: 0522- 4002545, Mobile: 09415518818,
GSTIN :- 09AAJFP5925G1ZY
Test Report of Sludge
Report No. Reference No. Issue Date
PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024
1.Name of Industry M/s Adani Water Limited Prayagraj
2.Type of Industry Sewage Treatment Plants 8Date of Sampling 15/11/2024
3.Weather Condition Clear Sky 9.Sample Receipt in Lab 16/11/2024
4.Sampling Location 42 MLD STP Plant Naini-II 10. Date of Testing 16/11/2024-21/11/2024
5.Lab Code [PCS24/254/2394 11.Analyzed by Ms Alka Singh
6.Method of Sampling | As per Standard Method
7..Sampling Done by Mr. Vipin
SI. No. Parameters Unit Result
1. Faecal coliform MPN/gTs 1400000
2. Sludge Concentration % 24.40

Authorized Signatory

/c“’“\,\‘ 2

(Dr. Divya Misra)
Managing Director

“End of this Test Report”

Pagelofl

Services Available
Environmental Monitoring, Preparation of EIA/EMP, Baseline data generation for Air, Water, Soil, Noise & Meteorology
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STP/ETP, Clearances from
Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF
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Prakriti Consultants Services

Category 'A’ QCI-NABET Accredited EIA Consultant Organization
An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
(An ISO 14001:2015, ISO 9001-2015 and ISO 45001:2018 Certified Organization)
Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024

E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com

Tel: 0522- 4002545, Mobile: 09415518818,
GSTIN :- 09AAJFPS5925GIZY

Test Report of Sewage Treatment Plant
ULR- TC824124000002709
Report No. Reference No. Issue Date
PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024
1.Name of Industry M/s Adani Water Limited Prayagraj
2.TypeofIndustry Sewage Treatment Plants 8.Date of Sampling 15/11/2024
3.WeatherCondition Clear Sky 9.Sample Receipt in Lab 16/11/2024
4 .SamplingLocation 10 MLD STP Plant Ponghat (Raw Sewage 10. Date of Testing 16/11/2024-21/11/2024
Influent) 11. Analyzed by Ms Alka Singh
5.Lab Code PCS24/254/2381
6.Method of Sampling | As per Standard Method
7. Sampling Done by Mr. Vipin
Sl. No. Parameters Unit Reference Result
Method

1. pH - APHA4500H " -B 7.61

2. TSS mg/1 APHA2540 D 227

3. COD mg/1 APHAS5220-C 288

4, Ammonical Nitrogen mg/1 APHA4500-C 12.2

5. Total Nitrogen mg/l APHA4500-B 21.5

6. BOD 5Days) ) mg/1 APHAS210-B 140.0

7. Total Phosphorous mg/1 APHA4500P-D 2.4

* As per APHA/AWWA; 23™ Ed.(2017)

Note: 1.The results in the Test Report related only to the items tested.

2. The report shall not be reproduced- except in full without the written permission of laboratory

3. The report shall not be used for any other purpose than declared by the sponsor.

4. Prakriti Consultants Services are not regulatory agency hence no part of this report should be used for legal purpose under any circumstances
5. No deviation as per the standard method.

Authorized Signatory
o
e

(Dr. Divya Misra)
Managing Director

“End of this Test Report”

Pagelof1

Services Available
Environmental Monitoring, Preparation of EIA/EMP, Baseline data generation for Air, Water, Soil, Noise & Mcteorology
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STP/ETP, Clearances from

Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF
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Prakriti Consultants Services

Category 'A' QCI-NABET Accredited EIA Consultant Organization
An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
(An ISO 14001:2015, ISO 9001-2015 and ISO 45001:2018 Certified Organization)
Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024

E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com

Tel: 0522- 4002545, Mobile: 09415518818,

GSTIN :- 09AAJFP5925G1ZY

Test Report of Sewage Treatment Plant

ULR- TC824124000002710

TC-8241

Report No. Reference No. Issue Date
PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024
1.Name of Industry M/s Adani Water Limited Prayagraj
2.Typeoflndustry Sewage Treatment Plants 8.Date of Sampling 15/11/2024
3.WeatherCondition Clear Sky 9.Sample Receipt in Lab 16/11/2024
4.SamplingLocation 10 MLD STP Plant Ponghat (Treated Sewage 10. Date of Testing 16/11/2024-21/11/2024
Effluent) 11. Analyzed by Ms Alka Singh
5.Lab Code PCS24/254/2389
8.Method of Sampling | As per Standard Method
9. Sampling Done by Mr. Vipin
SI. No. Parameters Unit Reference Result Standard*
Method

1. pH - APHA4500H -B 7.62 5.5-9.0

2. TSS mg/1 APHA2540 D 23.0 30

3. COD mg/1 APHAS5220-C 40.0 100.0

4. Ammonical Nitrogen mg/l APHA4500-C 2.5 -

5. Total Nitrogen mg/l APHA4500-B 4.5 -

6. BOD (5Days)) mg/1 APHAS210-B 15.0 30.0

7. Total Phosphorous mg/1 APHA4500P-D 0.5 -

Note:

*Standard as per sections 6and25 of the Environment (Protection) Act, 1986 (290f1986), Notified vide G.S.R. 1265(E) dated13.10.2017, published in the Gazette No. 843 dated 13.10.2017.

1.The results in the Test Report related only to the items tested.

2. The report shall not be reproduced- except in full without the written permission of laboratory
3. The report shall not be used for any other purpose than declared by the sponsor.

4. Prakriti Consultants Services are not regulatory agency hence no part of this report should be used for legal purpose under any circumstances
5. No deviation as per the standard method.

“End of this Test Report™

Services Available
Environmental Monitoring, Preparation of EIA/EMP, Baseline data generation for Air, Water, Soil, Noise & Meteorology
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STP/ETP, Clearances from

Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF

Authorized Signatory

/\n V i§/§ P

(Dr. Divya Misra)

Managing Director
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Prakriti Consultants Services

Category 'A' QCI-NABET Accredited EIA Consultant Organization

An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
(An ISO 14001:2015, ISO 9001-2015 and ISO 45001:2018 Certified Organization)
Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024

E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com

Tel: 0522- 4002545, Mobile: 09415518818,

GSTIN :- 09AAJFP5925GI1ZY

Test Report of Sewage Treatment Plant

Report No. Reference No. Issue Date

PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024

1.Name of Industry M/s Adani Water Limited Prayagraj

2.Type of Industry Sewage Treatment Plants 8..Date of Sampling 15/11/2024

3.Weather Condition Clear Sky 9.Sample Receipt in Lab 16/11/2024

4.Sampling Location 10 MLD STP Plant Ponghat (Treated Sewage 10. Date of Testing 16/11/2024-21/11/2024
Effluent) 11. Analyzed by Ms Alka Singh

5.Lab Code PCS24/254/2389

6.Method of Sampling | As per Standard Method

7. Sampling done by Mr. Vipin

SI. No. Parameters Unit Reference Result Standard*
Method
1. Faecal coliform MPN/100ml APHA9221 630 <1000

*Standard as per sections 6and25 of the Environment (Protection) Act, 1986 (290f1986), Notified vide G.S.R. 1265(E) dated13.10.2017, published in the Gazette No. 843 dated 13.10.2017.
Note: 1.The results in the Test Report related only to the items tested.
2. The report shall not be reproduced- except in full without the written permission of laboratory
3. The report shall not be used for any other purpose than declared by the sponsor.
4. Prakriti Consultants Services are not regulatory agency hence no part of this report should be used for legal purpose under any circumstances
5. No deviation as per the standard method.

Authorized Signatory

>

(Dr. Divya Misra)
Managing Director

“End of this Test Report”

Services Available
Environmental Monitoring, Preparation of EIA/EMP, Baseline data generation for Air, Water, Soil, Noise & Meteorology
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STP/ETP, Clearances from
Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF
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Prakriti Consultants Services

Category 'A' QCI-NABET Accredited EIA Consultant Organization

An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board

(An ISO 14001:2015, 1SO 9001-2015 and ISO 45001:2018 Certified Organization)
Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024

E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com

Tel: 0522- 4002545, Mobile: 09415518818,

GSTIN :- 09AAJFP5925G1ZY

Test Report of Sludge
Report No. Reference No. Issue Date
PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024
1.Name of Industry M/s Adani Water Limited Prayagraj
2.Type of Industry Sewage Treatment Plants 8Date of Sampling 15/11/2024
3.Weather Condition Clear Sky 9.Sample Receipt in Lab 16/11/2024
4.Sampling Location 10 MLD STP Plant Ponghat 10. Date of Testing 16/11/2024-21/11/2024
5.Lab Code PCS24/254/2397 11.Analyzed by Ms Alka Singh
8.Method of Sampling | As per Standard Method
9. Sampling done by Mr. Vipin
SI. No. Parameters Unit Result
1. Faecal coliform MPN/gTs 1400000
2. Sludge Concentration % 23.20
Authorized Signatory
A "y s
(Dr. Divya Misra)
Managing Director
“End of this Test Report”

Services Available

Pagelofl

Environmental Monitoring, Preparation of EIA/EMP, Baseline data generation for Air, Water, Soil, Noise & Meteorology
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STP/ETP, Clearances from
Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF
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Prakriti Consultants Services

Category 'A' QCI-NABET Accredited EIA Consultant Organization

An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
(An ISO 14001:2015, ISO 9001-2015 and ISO 45001:2018 Certified Organization)
Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024
E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com
Tel: 0522- 4002545, Mobile: 09415518818,

GSTIN :- 09AAJFP5925GI1ZY

Test Report of Sewage Treatment Plant
ULR- TC824124000002713
Report No. Reference No. Issue Date
PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024
1.Name of Industry M/s Adani Water Limited Prayagraj
2.Type of Industry Sewage Treatment Plants 8.Date of Sampling 15/11/2024
3.Weather Condition Clear Sky 9.Sample Receipt in Lab 16/11/2024
4.Sampling Location 29 MLD STP Plant Salori (Raw Sewage 10.Date of Testing 16/11/2024-21/11/2024
Influent) 11.Analyzed by Ms Alka Singh
5.Lab Code PCS24/254/2380
6.Method of Sampling As per Standard Method
7. Sampling Done by Mr. Vipin
SI. No. Parameters Unit Reference Result
Method

1. pH - APHA4500H"-B 741

2. TSS mg/l APHA2540D 322

3. COD mg/1 APHAS5220-C 336

4, Ammonical Nitrogen mg/1 APHA4500-C 11.5

5. Total Nitrogen mg/l APHA4500-B 21.2

6. BOD (5Days)) mg/1 APHAS5210-B 155.0

7. Total Phosphorous mg/l APHAA4500P-D 24

* As per APHA/AWWA;23"Ed. (2017)

Note: 1.The results in the Test Report related only to the items tested.

2. The report shall not be reproduced- except in full without the written permission of laboratory
3. The report shall not be used for any other purpose than declared by the sponsor.
4. Prakriti Consultants Services are not regulatory agency hence no part of this report should be used for legal purpose under any circumstances

5. No deviation as per the standard method.

Authorized Signatory
hovx>
(Dr. Divya Misra)

Managing Director

End of this Test Report Pagelofl

Services Available
Environmental Monitoring, Preparation of EIA/EMP, Baseline data generation for Air, Water, Soil, Noise & Mcteorology
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STP/ETP, Clearances from

Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF
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Prakriti Consultants Services

Category 'A' QCI-NABET Accredited EIA Consultant Organization
An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
(An ISO 14001:2015, ISO 9001-2015 and ISO 45001:2018 Certified Organization)
Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024

E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com

Tel: 0522- 4002545, Mobile: 09415518818,

GSTIN :- 09AAJFP5925GI1ZY

Test Report of Sewage Treatment Plant

ULR- TC824124000002714

TC-8241

Report No. Reference No. Issue Date
PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024
1.Name of Industry M/s Adani Water Limited Prayagraj
2.Type of Industry Sewage Treatment Plants 8.Date of Sampling 15/11/2024
3.Weather Condition Clear Sky 9.Sample Receipt in Lab 16/11/2024
4.Sampling Location 29 MLD STP Plant Salori (Treated Sewage 10.Date of Testing 16/11/2024-21/11/2024
Effluent) 11.Analyzed by Ms Alka Singh
5.Lab Code PCS24/254/2388
8.Method of Sampling | As per Standard Method
9. Sampling Done by Mr. Vipin
SI. No. Parameters Unit Reference Result Standard*
Method
1. pH - APHA4500H -B 7.66 5.59.0
2. TSS mg/1 APHA2540D 32.0 30
3. COD mg/1 APHAS5220-C 40.0 100.0
4. Ammonical Nitrogen mg/l APHA4500-C 3.0 -
5. Total Nitrogen mg/l APHA4500-B 4.2 -
6. BOD (5Days) mg/1 APHAS210-B 25.0 30.0
7. Total Phosphorous mg/1 APHA4500P-D 0.5 -

Note:

*Standard as per sections 6and25 of the Environment (Protection) Act, 1986 (290f1986), Notified vide G.S.R.1265 (E) dated 13.10.2017, published in the Gazette No. 843 dated 13.10.2017.

1.The results in the Test Report related only to the items tested.

2. The report shall not be reproduced- except in full without the written permission of laboratory
3. The report shall not be used for any other purpose than declared by the sponsor.

4. Prakriti Consultants Services are not regulatory agency hence no part of this report should be used for legal purpose under any circumstances
5. No deviation as per the standard method.

Services Available
Environmental Monitoring, Preparation of EIA/EMP, Baseline data generation for Air, Water, Soil, Noise & Mcteorology
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STP/ETP, Clearances from

“End of this Test Report”

Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF

Authorized Signatory

i
b

(Dr. Divya Misra)

Managing Director

Pagelof2
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Prakriti Consultants Services

Category 'A' QCI-NABET Accredited EIA Consultant Organization

An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
(An ISO 14001:2015, ISO 9001-2015 and ISO 45001:2018 Certified Organization)
Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024

E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com

Tel: 0522- 4002545, Mobile: 09415518818,

GSTIN :- 09AAJFP5925GI1ZY

Test Report of Sewage Treatment Plant

Report No. Reference No. Issue Date

PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024

1.Name of Industry M/s Adani Water Limited Prayagraj

2.Type of Industry Sewage Treatment Plants 8..Date of Sampling 15/11/2024

3.Weather Condition Clear Sky 9.Sample Receipt in Lab 16/11/2024

4.Sampling Location 29 MLD STP Plant Salori (Treated Sewage 10.Date of Testing 16/11/2024-21/11/2024
Effluent) 11.Analyzed by Ms Alka Singh

5.Lab Code PCS24/254/2388

6.Method of Sampling | As per Standard Method

7.Sampling done by Mr. Vipin

SI1. No. Parameters Unit Reference Result Standard*
Method
1. Faecal coliform MPN/100ml APHA9221 630 <1000

Note:

*Standard as per sections 6and25 of the Environment (Protection) Act, 1986 (290f1986), Notified vide G.S.R.1265 (E) dated 13.10.2017, published in the Gazette No. 843 dated 13.10.2017.
1.The results in the Test Report related only to the items tested.
2. The report shall not be reproduced- except in full without the written permission of laboratory
3. The report shall not be used for any other purpose than declared by the sponsor.
4. Prakriti Consultants Services are not regulatory agency hence no part of this report should be used for legal purpose under any circumstances
5. No deviation as per the standard method.

Authorized Signatory

R

N =
ey

(Dr. Divya Misra)
Managing Director

“End of this Test Report™

Page2of2

Services Available
Environmental Monitoring, Preparation of EIA/EMP, Baseline data generation for Air, Water, Soil, Noise & Mcteorology
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STP/ETP, Clearances from
Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF
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Prakriti Consultants Services

Category 'A' QCI-NABET Accredited EIA Consultant Organization
An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board

(An ISO 14001:2015, ISO 9001-2015 and ISO 45001:2018 Certified Organization)

Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024
E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com
Tel: 0522- 4002545, Mobile: 09415518818,

GSTIN :- 09AAJFP5925GIZY

Test Report of Sludge
Report No. Reference No. Issue Date
PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024
1.NameofIndustry M/s Adani Water Limited Prayagraj
2.Type of Industry Sewage Treatment Plants 8Date of Sampling 15/11/2024
3.Weather Condition Clear Sky 9.Sample Receipt in Lab 16/11/2024
4.Sampling Location 29 MLD STP Plant Salori 10.Date of Testing 16/11/2024-21/11/2024
5.Lab Code PCS24/254/2396 11.Analyzed by Ms Alka Singh
6.Method of Sampling | As per Standard Method
7.Sampling done by Mr. Vipin
SI. No. Parameters Unit Result
1. Faecal coliform MPN/gTs 1400000
2. Sludge Concentration % 23.20
Authorized Signatory
/\‘,—. v j(\ ‘\ 2
(Dr. Divya Misra)
Managing Director
“End of this Test Report”

Services Available
Environmental Monitoring, Preparation of EIA/EMP, Baseline data generation for Air, Water, Soil, Noise & Meteorology
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STP/ETP, Clearances from

Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF

Pagelofl
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Prakriti Consultants Services

Category 'A' QCI-NABET Accredited EIA Consultant Organization

An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
(An ISO 14001:2015, ISO 9001-2015 and ISO 45001:2018 Certified Organization)
Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024

E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com

Tel: 0522- 4002545, Mobile: 09415518818,

GSTIN :- 09AAJFP5925GI1ZY

Test Report of Sewage Treatment Plant
ULR- TC824124000002711

Report No. Reference No. Issue Date

PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024

1.Name of Industry M/s Adani Water Limited Prayagraj

2.Type of Industry Sewage Treatment Plants 8.Date of Sampling 15/11/2024

3.Weather Condition Clear Sky 9.Sample Receipt in Lab 16/11/2024

4.Sampling Location 60 MLD STP Plant Rajapur (Raw Sewage 10. Date of Testing 16/11/2024-21/11/2024
Influent) 11. Analyzed by Ms Alka Singh

5.Lab Code PCS24/254/2383

6.Method of Sampling | As per Standard Method

7. Sampling Done by Mr. Vipin

SI. No. Parameters Unit Reference Result
Method

1. pH - APHA4500H -B 7.26
2. TSS mg/1 APHA2540 D 267
3. COD mg/1 APHAS5220-C 284
4, Ammonical Nitrogen mg/1 APHA4500-C 11.5
5. Total Nitrogen mg/l APHA4500-B 224
6. BOD (5Days) mg/1 APHAS210-B 140.0
7. Total Phosphorous mg/l APHAA4500P-D 2.2

* As per APHA/AWWA; 23" Ed.(2017)

Note: 1.The results in the Test Report related only to the items tested.
2. The report shall not be reproduced —except in full without the written permission of laboratory
3. The report shall not be used for any other purpose than declared by the sponsor.
4. Prakriti Consultants Services are not regulatory agency hence no part of this report should be used for legal purpose under any circumstances
5. No deviation as per the standard method.

Authorized Signatory

ad

Al o =
ey

(Dr. Divya Misra)
Managing Director

“End of this Test Report”

Pagelof 1
Services Available
Environmental Monitoring, Preparation of EIA/EMP, Baseline data generation for Air, Water, Soil, Noise & Mecteorology
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STP/ETP, Clearances from

Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF
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Prakriti Consultants Services

Category 'A' QCI-NABET Accredited EIA Consultant Organization
An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
(An ISO 14001:2015, ISO 9001-2015 and ISO 45001:2018 Certified Organization)
Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024

E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com

Tel: 0522- 4002545, Mobile: 09415518818,
GSTIN :- 09AAJFP5925GI1ZY

Test Report of Sewage Treatment Plant

ULR- TC824124000002712

Report No. Reference No. Issue Date
PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024
1.Name of Industry M/s Adani Water Limited Prayagraj
2.Type of Industry Sewage Treatment Plants 8.Date of Sampling 15/11/2024
3.Weather Condition Clear Sky 9.Sample Receipt in Lab 16/11/2024
4.Sampling Location 60 MLD STP Plant Rajapur (Treated Sewage 10. Date of Testing 16/11/2024-21/11/2024
Effluent) 11. Analyzed by Ms Alka Singh
5.Lab Code PCS24/254/2391
8.Method of Sampling | As per Standard Method
9. Sampling Done by Mr. Vipin
SI. No. Parameters Unit Reference Result Standard*
Method
1. pH - APHA4500H -B 7.48 5.5-9.0
2. TSS mg/1 APHA2540 D 27.0 30
3. COD mg/1 APHAS5220-C 40.0 100.0
4. Ammonical Nitrogen mg/l APHA4500-C 24 -
5. Total Nitrogen mg/1 APHA4500-B 4.4 -
6. BOD (5Days) mg/1 APHAS5210-B 18.0 30.0
7. Total Phosphorous mg/l APHA4500P-D 0.5 -

*Standard as per sections 6and25 of the Environment (Protection) Act, 1986(290f1986), Notified vide G.S.R.1265(E) dated 13.10.2017, published in the Gazette No. 843 dated 13.10.2017.

Note:

1.The results in the Test Report

related only to the items tested.

2. The report shall not be reproduced- except in full without the written permission of laboratory
3. The report shall not be used for any other purpose than declared by the sponsor.
4. Prakriti Consultants Services are not regulatory agency hence no part of this report should be used for legal purpose under any circumstances

5. No deviation as per the stand

ard method.

“End of this Test Report”

Services Available

Environmental Monitoring, Preparation of EIA/EMP, Baseline data generation for Air, Water, Soil, Noise & Mecteorology
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STP/ETP, Clearances from
Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF

Authorized Signatory

N

o

(Dr. Divya Misra)

Managing Director

Pagelof 2
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Prakriti Consultants Services

Category 'A' QCI-NABET Accredited EIA Consultant Organization

An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
(An ISO 14001:2015, ISO 9001-2015 and ISO 45001:2018 Certified Organization)
Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024

E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com

Tel: 0522- 4002545, Mobile: 09415518818,

GSTIN :- 09AAJFP5925GIZY

Test Report of Sewage Treatment Plant

Report No. Reference No. Issue Date
PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024
1.Name of Industry M/s Adani Water Limited Prayagraj
2.Type of Industry Sewage Treatment Plants 8. Date of Sampling 15/11/2024
3.Weather Condition Clear Sky 9. Sample Receipt in Lab 16/11/2024
4.Sampling Location 60 MLD STP Plant Rajapur (Treated Sewage | 10. Date of Testing 16/11/2024-21/11/2024
Effluent) 11. Analyzed by Ms Alka Singh
5.Lab Code PCS24/254/2391
6.Method of Sampling | As per Standard Method
7. Sampling done by Mr. Vipin
SI. No. Parameters Unit Reference Result Standard*
Method
1. Faecal coliform MPN/100ml APHA9221 630 <1000

*Standard as per sections 6and25 of the Environment (Protection) Act, 1986(290f1986), Notified vide G.S.R.1265(E) dated 13.10.2017, published in the Gazette No. 843 dated 13.10.2017.

Note:

1.The results in the Test Report related only to the items tested.

2. The report shall not be reproduced- except in full without the written permission of laboratory
3. The report shall not be used for any other purpose than declared by the sponsor.

4. Prakriti Consultants Services are not regulatory agency hence no part of this report should be used for legal purpose under any circumstances
5. No deviation as per the standard method.

Environmental Monitoring, Preparation of EIA/EMP, Baseline data generation for Air, Water, Soil, Noise & Meteorology
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STP/ETP, Clearances from

Services Available

“End of this Test Report”

Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF

Authorized Signatory

o
>

(Dr. Divya Misra)
Managing Director

Pagelof2
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Prakriti Consultants Services

O
.\‘-\o - Category 'A' QCI-NABET Accredited EIA Consultant Organization
<& An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
'; (An ISO 14001:2015, ISO 9001-2015 and ISO 45001:2018 Certified Organization)
~ Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024
a E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com
Tel: 0522- 4002545, Mobile: 09415518818,
GSTIN :- 09AAJFP5925G1ZY
Test Report of Sludge
Report No. Reference No. Issue Date
PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024
1.Name of Industry M/s Adani Water Limited Prayagraj
2.Type of Industry Sewage Treatment Plants 8Date of Sampling 15/11/2024
3.Weather Condition Clear Sky 9.Sample Receipt in Lab 16/11/2024
4.Sampling Location 60 MLD STP Plant Rajapur 10. Date of Testing 16/11/2024-21/11/2024
5.Lab Code PCS24/254/2399 11.Analyzed by Ms Alka Singh
6.Method of Sampling | As per Standard Method
7..Sampling Done by Party
SI. No. Parameters Unit Result
1. Faecal coliform MPN/gTs 1400000
2. Sludge Concentration % 23.30

“End of this Test Report”

Services Available

Authorized Signatory

’/“,\ v ‘X s :
(Dr. Divya Misra)
Managing Director

Pagelofl

Environmental Monitoring, Preparation of EIA/EMP, Baseline data generation for Air, Water, Soil, Noise & Meteorology
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STP/ETP, Clearances from
Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF
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Prakriti Consultants Services

Category 'A' QCI-NABET Accredited EIA Consultant Organization

An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
(An ISO 14001:2015, 1ISO 9001-2015 and ISO 45001:2018 Certified Organization)
Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024

E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com

Tel: 0522- 4002545, Mobile: 09415518818,

GSTIN :- 09AAJFP5925GIZY

Test Report of Sewage Treatment Plant
ULR-TC824124000002699

Report No. Reference No. Issue Date

PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024

1.Name of Industry M/s Adani Water Limited Prayagraj

2.Type of Industry Sewage Treatment Plants 8.Date of Sampling 15/11/2024

3.Weather Condition Clear Sky 9.Sample Receipt in Lab 16/11/2024

4 .Sampling Location 25 MLD STP Plant Kodra (Raw Sewage 10. Date of Testing 16/11/2024-21/11/2024
Influent) 11. Analyzed by Ms Alka Singh

5.Lab Code PCS/24/254/2382

6.Method of Sampling | As per Standard Method

7. Sampling Done by Mr. Vipin

SI. No. Parameters Unit Reference Result
Method

1. pH - APHA4500H -B 7.01
2. TSS mg/1 APHA2540 D 291
3. COD mg/1 APHAS5220-C 308
4, Ammonical Nitrogen mg/1 APHA4500-C 12.3
5. Total Nitrogen mg/l APHA4500-B 21.5
6. BOD(5Days) ) mg/1 APHAS5210-B 135.0
7. Total Phosphorous mg/l APHAA4500P-D 2.4

* As per APHA/AWWA; 23" Ed.(2017)

Note: 1.The results in the Test Report related only to the items tested.
2. The report shall not be reproduced —except in full without the written permission of laboratory
3. The report shall not be used for any other purpose than declared by the sponsor.
4. Prakriti Consultants Services are not regulatory agency hence no part of this report should be used for legal purpose under any circumstances

5. No deviation as per the standard method.

Authorized Signatory

ad

Al o =
ey

(Dr. Divya Misra)
Managing Director

“End of this Test Report”

Pagelof 1
Services Available
Environmental Monitoring, Preparation of EIA/EMP, Baseline data generation for Air, Water, Soil, Noise & Mecteorology
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STP/ETP, Clearances from

Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF
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Prakriti Consultants Services

Category 'A’ QCI-NABET Accredited EIA Consultant Organization
An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
(An ISO 14001:2015, ISO 9001-2015 and ISO 45001:2018 Certified Organization)
Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024

E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com

Tel: 0522- 4002545, Mobile: 09415518818,
GSTIN :- 09AAJFP5925G1ZY

Test Report of Sewage Treatment Plant

ULR- TC824124000002700

TC-8241

4.Sampling Location

25 MLD STP Plant Kodra (Treated Sewage

10. Date of Testing

Report No. Reference No. Issue Date
PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024
1.Name of Industry M/s Adani Water Limited Prayagraj

2.Type of Industry Sewage Treatment Plants 8.Date of Sampling 15/11/2024

3.Weather Condition Clear Sky 9. Sample received in Lab | 16/11/2024

16/11/2024-21/11/2024

Effluent) 11. Analyzed by Ms. Alka Singh
5.Lab Code: PCS24/254/2390
6.Method of Sampling | As per Standard Method
7. Sampling done by Mr. Vipin
SI. No. Parameters Unit Reference Result Standard*
Method
1. pH - APHA4500H -B 7.53 5.5-9.0
2. TSS mg/1 APHA2540 D 16.0 30
3. COD mg/1 APHA5220-C 32.0 100.0
4. Ammonical Nitrogen mg/1 APHA4500-C 2.2 -
5. Total Nitrogen mg/1 APHA4500-B 4.5 -
6. BOD(5Days) ) mg/1 APHAS5210-B 12.0 30.0
7. Total Phosphorous mg/1 APHA4500P-D 0.4 -

*Standard as per sections 6and25 of the Environment (Protection) Act, 1986(290f1986), Notified vide G.S.R.1265(E) dated 13.10.2017, published in the Gazette No. 843 dated 13.10.2017.
Note: 1.The results in theTest Report related only to the items tested.
2. The report shall not be reproduced- except in full without the written permission of laboratory
3. The report shall not be used for any other purpose than declared by the sponsor.
4. Prakriti Consultants Services are not regulatory agency hence no part of this report should be used for legal purpose under any circumstances
5. No deviation as per the standard method.

Services Available
Environmental Monitoring, Preparation of EIA/EMP, Baseline data generation for Air, Water, Soil, Noise & Mecteorology
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STP/ETP, Clearances from

Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF

“End of this Test Report™

Authorized Signatory

g™

(Dr. Divya Misra)
Managing Director

Page 1of 2
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Prakriti Consultants Services

Category 'A’ QCI-NABET Accredited EIA Consultant Organization

An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
(An ISO 14001:2015, ISO 9001-2015 and ISO 45001:2018 Certified Organization)
Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024
E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com
Tel: 0522- 4002545, Mobile: 09415518818,

GSTIN :- 09AAJFP5925G1ZY

Test Report of Sewage Treatment Plant
Report No. Reference No. Issue Date
PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024
1.Name of Industry M/s Adani Water Limited Prayagraj
2.Type of Industry Sewage Treatment Plants 8..Date of Sampling 15/11/2024
3.Weather Condition Clear Sky 9.Sample received in Lab 16/11/2024
4.Sampling Location 25 MLD STP Plant Kodra (Treated Sewage 10. Date of Testing 16/11/2024-21/11/2024
Effluent) 11. Analyzed by Ms Alka Singh
5.Lab Code PCS24/254/2390
6.Method of Sampling | As per Standard Method
7. Sampling done by Mr. Vipin
SI. No. Parameters Unit Reference Result Standard*
Method
1. Faecal coliform MPN/100ml APHA9221 630 <1000

*Standard as per sections 6and25 of the Environment (Protection) Act, 1986(290f1986), Notified vide G.S.R.1265(E) dated 13.10.2017, published in the Gazette No. 843 dated 13.10.2017.
Note: 1.The results in theTest Report related only to the items tested.

2. The report shall not be reproduced- except in full without the written permission of laboratory

3. The report shall not be used for any other purpose than declared by the sponsor.

4. Prakriti Consultants Services are not regulatory agency hence no part of this report should be used for legal purpose under any circumstances

5. No deviation as per the standard method.

Authorized Signatory

(Dr. Divya Misra)
Managing Director

“End of this Test Report”

Page 2 of 2

Services Available
Environmental Monitoring, Preparation of EIA/EMP, Baseline data generation for Air, Water, Soil, Noise & Meteorology
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STP/ETP, Clearances from
Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF
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Prakriti Consultants Services

O
.%..\0 > Category 'A' QCI-NABET Accredited EIA Consultant Organization
< An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
.; (An ISO 14001:2015, I1SO 9001-2015 and ISO 45001:2018 Certified Organization)
A~ Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024
oo E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com
Tel: 0522- 4002545, Mobile: 09415518818,
GSTIN :- 09AAJFP5925GI1ZY
Test Report of Sludge
Report No. Reference No. Issue Date
PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024
1.Name of Industry M/s Adani Water Limited Prayagraj
2.Type of Industry Sewage Treatment Plants 8Date of Sampling 15/11/2024
3.Weather Condition Clear Sky 9.Sample Receipt in Lab 16/11/2024
4 .Sampling Location 25MLD STP Plant Kodra 10. Date of Testing 16/11/2024-21/11/2024
5.Lab Code PCS24/254/2398 11.Analyzed by Ms Alka Singh
6.Method of Sampling | As per Standard Method
7..Sampling Done by Mr. Vipin
SI. No. Parameters Unit Result
1. Faecal coliform MPN/gTs 1200000
2. Sludge Concentration % 23.40

“End of this Test Report”

Services Available
Environmental Monitoring, Preparation of EIA/EMP, Baseline data generation for Air, Water, Soil, Noise & Meteorology
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STP/ETP, Clearances from

Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF

Authorized Signatory

/\j.u‘:&' b=

(Dr. Divya Misra)
Managing Director

Pagel of 1
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Prakriti Consultants Services

o Category 'A’ QCI-NABET Accredited EIA Consultant Organization
& An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
: (An ISO 14001:2015, ISO 9001-2015 and ISO 45001:2018 Certified Organization)
-~ Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024
o E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com

Tel: 0522- 4002545, Mobile: 09415518818,
GSTIN :- 09AAJFP5925G1ZY

Test Report of Sewage Treatment Plant
ULR- TC824124000002705

Report No. Reference No. Issue Date

PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024

1.Name of Industry M/s Adani Water Limited Prayagraj

2.Type of Industry Sewage Treatment Plants 8.Date of Sampling 15/11/2024

3.Weather Condition Clear Sky 9.Sample Receipt in Lab 16/11/2024

4.Sampling Location 50 MLD STP Plant Numayadahi (Raw Sewage 10. Date of Testing 16/11/2024-21/11/2024
Influent) 11. Analyzed by Ms Alka Singh

5.Lab Code PCS24/254/2379

6.Method of Sampling | As per Standard Method

7. Sampling Done by Mr. Vipin

SI. No. Parameters Unit Reference Result
Method

1. pH - APHA4500H"-B 7.21
2. TSS mg/1 APHA2540 D 289
3. COD mg/l APHAS5220-C 308
4, Ammonical Nitrogen mg/1 APHA4500-C 11.4
5. Total Nitrogen mg/1 APHA4500-B 21.5
6. BOD (5Days)) mg/1 APHAS5210-B 145.0
7. Total Phosphorous mg/l APHA4500P-D 24

* As per APHA/AWWA; 23" Ed.(2017)

Note: 1.The results in the Test Report related only to the items tested.
2. The report shall not be reproduced —except in full without the written permission of laboratory
3. The report shall not be used for any other purpose than declared by the sponsor.
4. Prakriti Consultants Services are not regulatory agency hence no part of this report should be used for legal purpose under any circumstances
5. No deviation as per the standard method.

Authorized Signatory

ad

Al o =
ey

(Dr. Divya Misra)
Managing Director

“End of this Test Report”

Pagelof 1
Services Available
Environmental Monitoring, Preparation of EIA/EMP, Baseline data generation for Air, Water, Soil, Noise & Mecteorology
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STP/ETP, Clearances from

Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF
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Prakriti Consultants Services

Category 'A’' QCI-NABET Accredited EIA Consultant Organization
An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
(An ISO 14001:2015, ISO 9001-2015 and ISO 45001:2018 Certified Organization)
Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024

E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com

Tel: 0522- 4002545, Mobile: 09415518818,

GSTIN :- 09AAJFP5925GIZY

Test Report of Sewage Treatment Plant
ULR- TC824124000002706
Report No. Reference No. Issue Date
PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024
1.Name of Industry M/s Adani Water Limited Prayagraj
2.Type of Industry Sewage Treatment Plants 8.Date of Sampling 15/11/2024
3.Weather Condition Clear Sky 9.Sample Receipt in Lab 16/11/2024
4.Sampling Location 50 MLD STP Plant Numayadahi (Treated 10. Date of Testing 16/11/2024-21/11/2024
Sewage Effluent) 11. Analyzed by Ms Alka Singh
5.Lab Code PCS24/254/2387
8.Method of Sampling | As per Standard Method
9. Sampling Done by Mr. Vipin
SI. No. Parameters Unit Reference Result Standard*
Method

1. pH - APHA4500H -B 7.68 5.5-9.0

2. TSS mg/1 APHA2540 D 23.0 30

3. COD mg/1 APHAS5220-C 40.0 100.0

4, Ammonical Nitrogen mg/1 APHA4500-C 2.4 -

5. Total Nitrogen mg/1 APHA4500-B 4.5 -

6. BOD (5Days) mg/1 APHAS5210-B 16.0 30.0

7. Total Phosphorous mg/1 APHA4500P-D 0.5 -

*Standard as per sections 6and25 of the Environment (Protection) Act, 1986(290f1986), Notified vide G.S.R.1265(E) dated 13.10.2017, published in the Gazette No. 843 dated 13.10.2017.
Note: 1.The results in theTest Report related only to the items tested.

2. The report shall not be reproduced- except in full without the written permission of laboratory

3. The report shall not be used for any other purpose than declared by the sponsor.

4. Prakriti Consultants Services are not regulatory agency hence no part of this report should be used for legal purpose under any circumstances

5. No deviation as per the standard method.

Authorized Signatory

=

A g =
ey

(Dr. Divya Misra)
Managing Director

“End of this Test Report”

Pagelof2
Services Available
Environmental Monitoring, Preparation of EIA/EMP, Baseline data generation for Air, Water, Soil, Noise & Mecteorology
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STP/ETP, Clearances from

Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF
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Prakriti Consultants Services

Category 'A’' QCI-NABET Accredited EIA Consultant Organization

An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
(An ISO 14001:2015, ISO 9001-2015 and ISO 45001:2018 Certified Organization)
Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024

E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com

Tel: 0522- 4002545, Mobile: 09415518818,

GSTIN :- 09AAJFP5925G1ZY

Test Report of Sewage Treatment Plant

Report No. Reference No. Issue Date

PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024

1.Name of Industry M/s Adani Water Limited Prayagraj

2.Type of Industry Sewage Treatment Plants 8..Date of Sampling 15/11/2024

3.Weather Condition Clear Sky 9.Sample Receipt in Lab 16/11/2024

4.Sampling Location 50 MLD STP Plant Numayadahi (Treated 10. Date of Testing 16/11/2024-21/11/2024
Sewage Effluent) 11. Analyzed by Ms Alka Singh

5.Lab Code PCS24/254/2387

6.Method of Sampling | As per Standard Method

7. Sampling done by Mr. Vipin

SI. No. Parameters Unit Reference Result Standard*
Method
1. Faecal coliform MPN/100ml APHA9221 630 <1000

*Standard as per sections 6and25 of the Environment (Protection) Act, 1986(290f1986), Notified vide G.S.R.1265(E) dated 13.10.2017, published in the Gazette No. 843 dated 13.10.2017.
Note: 1.The results in the Test Report related only to the items tested.

2. The report shall not be reproduced- except in full without the written permission of laboratory

3. The report shall not be used for any other purpose than declared by the sponsor.

4. Prakriti Consultants Services are not regulatory agency hence no part of this report should be used for legal purpose under any circumstances
5. No deviation as per the standard method.

Authorized Signatory

o J}“

(Dr. Divya Misra)
Managing Director

“End of this Test Report”

Pagelof2

Services Available
Environmental Monitoring, Preparation of EIA/EMP, Baseline data generation for Air, Water, Soil, Noise & Meteorology
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STP/ETP, Clearances from
Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF
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Prakriti Consultants Services

Category 'A’' QCI-NABET Accredited EIA Consultant Organization

An Approved Laboratory From MoEF - CC & Uttar Pradesh Pollution Control Board
(An ISO 14001:2015, ISO 9001-2015 and ISO 45001:2018 Certified Organization)
Address: 12, Vishnupuri, Church Road, Aliganj, Lucknow-226024

E-mail: prakriti_md@rediffmail.com, prakriticonsultantsservices@gmail.com

Tel: 0522- 4002545, Mobile: 09415518818,

GSTIN :- 09AAJFP5925GIZY

Test Report of Sludge

Report No. Reference No. Issue Date
PCS/STP/01/2024 PCS/AWL/08/2024 03/12/2024
1.Name of Industry M/s Adani Water Limited Prayagraj
2.Type of Industry Sewage Treatment Plants 8Date of Sampling 15/11/2024
3.Weather Condition Clear Sky 9.Sample Receipt in Lab 16/11/2024
4.Sampling Location 50 MLD STP Plant Numayadahi 10. Date of Testing 16/11/2024-21/11/2024
5.Lab Code PCS24/254/2395 11.Analyzed by Ms Alka Singh
6.Method of Sampling | As per Standard Method
7..Sampling Done by Mr. Vipin
SI. No. Parameters Unit Result

1. Faecal coliform MPN/gTs 1300000

2. Sludge Concentration % 22.80

“End of this Test Report”

Services Available

Authorized Signatory

’/,\‘,\\/'\'\‘ s >
(Dr. Divya Misra)
Managing Director

Pagelofl

Environmental Monitoring, Preparation of EIA/EMP, Baseline data generation for Air, Water, Soil, Noise & Meteorology
Environmental and Safety Audit reports, Commissioning, Erection, Operation and Maintenance of STP/ETP, Clearances from

Ground Water Board, Compliance of E.C., NOC from UPPCB, MoEF
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U.P. Pollution Control Board

STPs in Prayagraj June -2024
Installed Date pH BOD COoD TSS Total Coliform Faecal Coliform
§.No Name of STP, Location (C’;E;)"Y : mg/l mg/l mg/l (MPN/100ml) (MPN/100ml)
1 50 MLD STP Numayadahi 50 25.06.2024 732 24.0 56.0 32.0 17000 680
2 10 MLD STP Ponghat 10 25.06.2024 7.20 20.0 48.0 38.0 7900 400
| 3 25 MLD STP Kodra 25 25.06.2024 7.16 25.0 58.0 20.0 12000 450
| 4 60 MLD STP Rajapur 60 25.06.2024 7.29 28.0 60.0 38.0 24000 680
K 29 MLD STP Salori-1 29 25.06.2024 7.08 26.0 60.0 39.0 43000 920
| 6 | 14MLDSTP Salori-2 Expansion 14 25.06.2024 | 6.90 12.0 28.0 14.0 9400 400
7] 20 MLD STP Naini 80 25.06.2024 7.17 27.0 62.0 36.0 22000 680
| 8 60 MLD STP Naini (60+20) 25.06.2024 7.17 27.0 62.0 36.0 22000 680
9 42 MLD STP Naini 42 25.06.2024 7.12 22.0 420 30.0 21000 680
10 14 MLD STP Phaphamau 14 25.06.2024 7.22 18.0 40.0 19.0 8400 400
11 16 MLD Jhunsi 16 25.06.2024 7.15 22.0 44.0 34.0 9400 400
P )((( .
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U.P. Pollution Control Board

STPs in Prayagraj July 2024
Installed Date pH BOD COD TSS Total Coliform Faecal Coliform
S.No Name of STP, Location f;l:a‘;:ty E mg/l mg/l mg/l (MPN/100ml) (MPN/100ml)
1 50 MLD STP Numayadahi 50 30.07.2024 7:32 23.4 52.0 80.0 940 490
2 10 MLD STP Ponghat 10 30.07.2024 7.42 24.4 102.0 84.0 630 330
3 25 MLD STP Kodra 25 30.07.2024 7.58 26.6 106.0 92.0 840 580
4 60 MLD STP Rajapur 60 30.07.2024 7.44 28.4 108.0 94.0 940 430
5 29 MLD STP Salori-1 29 30.07.2024 7.38 27.4 114.0 92.0 1300 790
6 14 MLD STP Salori-2 Expansion 14 30.07.2024 7.46 26.2 110.0 88.0 840 460
7 20 MLD STP Naini 80 30.07.2024 7.41 242 98.0 86.0 1400 940
8 60 MLD STP Naini (60+20) 30.07.2024 7.41 242 98.0 86.0 1400 940
9 42 MLD STP Naini 42 30.07.2024 7.26 25.6 104.0 90.0 1200 630
10 14 MLD STP Phaphamau 14 30.07.2024 7.40 25.4 104.0 86.0 790 490
11 16 MLD Jhunsi 16 30.07.2024 i * Non-Operational -

* Jhunsi STP will remain closed throughout the flood season due to Non-operational of shastri-bridge SPS & Jhunsi MPS.
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U.P. Pollution Control Board

STPs in Prayagraj

Aug-2024
Installed Date pH BOD COD TSS Total Coliform Faecal Coliform

SNo: Name/af STP, Location (CN”&‘;)‘;‘Y meg/1 mg/l mgl  |(MPN/100ml)  [(MPN/100mI)

1 50 MLD STP Numayadahi 50 27.08.2024 7.31 24.0 72.0 64.0 1500 630

2 10 MLD STP Ponghat 10 27.08.2024 7.28 21.0 64.0 54.0 1200 460

3 25 MLD STP Kodra 25 27.08.2024 7.30 22.0 68.0 60.0 1400 700

4 60 MLD STP Rajapur 60 27.08.2024 7.38 274 88.0 74.0 2400 790

5 29 MLD STP Salori-1 29 27.08.2024 7.37 26.8 80.0 72.0 2100 940

6 14 MLD STP Salori-2 Expansion 14 27.08.2024 7.25 20.0 60.0 52.0 940 490

1 20 MLD STP Naini 80 27.08.2024 7.39 27.0 84.0 70.0 1700 790

8 60 MLD STP Naini (60+20) 27.08.2024 7.31 24.0 72.0 64.0 1500 630
9 42 MLD STP Naini 42 27.08.2024 7.28 22.0 68.0 58.0 1300 490
10 14 MLD STP Phaphamau 14 27.08.2024 7.25 21.0 64.0 56.0 840 460
11 16 MLD Jhunsi 16 - Not Operational*

*Jhunsi STP will remain closed throughout the flood season due to Non-operational of shastri-bridge SPS & Jhunsi MPS.
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U.P. Pollution Control Board

STPs in Prayagraj Sep -2024
Installed Date pH BOD COD TSS Total Coliform Faecal Coliform
S:No Name of STP, Location (CN“[:“[;)"Y mg/l mg/l - | mgA (MPN/100ml) (MPN/100ml)
1 50 MLD STP Numayadahi 50 24.09.2024 7.30 22.0 68.0 66.0 1400 700
2 10 MLD STP Ponghat 10 24.09.2024 7.28 20.0 60.0 61.0 1300 490
3 25 MLD STP Kodra 25 24.09.2024 7.29 24.0 68.0 60.0 1300 790
4 60 MLD STP Rajapur 60 24.09.2024 7.39 26.0 80.0 75.0 2100 940
5 29 MLD STP Salori-1 29 24.09.2024 7.32 24.0 68.0 71.0 1700 940
6 14 MLD STP Salori-2 Expansion 14 24.09.2024 7.21 18.0 60.0 55.0 940 490
7 20 MLD STP Naini 80 24.09.2024 7.38 26.0 84.0 77.0 1500 840
8 60 MLD STP Naini 60200 754092024 | 738 26.0 84.0 77.0 1500 840
9 42 MLD STP Naini 42 24.09.2024 7.33 24.0 72.0 64.0 1200 630
10 14 MLD STP Phaphamau 14 24.09.2024 7.27 20.0 64.0 59.0 940 460
11 16 MLD Jhunsi 16 24.09.2024 - Not Operational*
*Jhunsi STP will remain closed throughout the flood season due to Non-operational of shastri-bridge SPS & Jhunsi MPS.
IR o %hz( %M
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U.P. Pollution Control Board

STPs in Prayagraj Oct 2024
-~ Name of STP. Location g‘::;'clf; Date pH BOD CcOoD TSS Total Coliform Faecal Coliform
’ (MLD) : mg/l mg/l mg/l (MPN/100m1) (MPN/100ml)

1 50 MLD STP Numayadahi 50 29.10.2024 732 23.0 72.0 73.0 1400 490
2 10 MLD STP Ponghat 10 29.10.2024 7.25 19.0 56.0 58.0 1200 630
3 25 MLD STP Kodra 25 29.10.2024 7.23 21.0 68.0 71.0 1300 490
4 60 MLD STP Rajapur 60 29.10.2024 7.36 26.0 88.0 80.0 2400 790
5 29 MLD STP Salori-1 29 29.10.2024 7.39 25.0 84.0 78.0 2100 630
6 14 MLD STP Salori-2 Expansion 14 29.10.2024 7.21 19.0 52.0 56.0 940 490
7 20 MLD STP Naini 80 29.10.2024 7.35 24.0 84.0 74.0 1500 630
8 60 MLD STP Naini (©0%20) - 1759702024 | 735 24.0 84.0 74.0 1500 630
9 42 MLD STP Naini 42 29.10.2024 7.24 21.0 64.0 71.0 1100 460
10 14 MLD STP Phaphamau 14 29.10.2024 726 21.0 60.0 63.0 840 460
11 16 MLD Jhunsi - 16 29.10.2024 . Not Operational*

*Jhunsi STP will remain closed throughout the flood season due to Non-operational of shastri-bridge SPS & Jhunsi MPS.
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U.P. Pollution Control Board

STPs in Prayagraj Nov -2024
N i B B i I B b
1 50 MLD STP Numayadahi 50 26.11.2024 7.36 27.2 88.0 82.0 2200 780
2 10 MLD STP Ponghat 10 26.11.2024 721 25.4 76.0 78.0 1500 610
3 25 MLD STP Kodra 25 26.11.2024 726 25.8 80.0 79.0 1700 680
4 60 MLD STP Rajapur 60 26.11.2024 734 27.0 92.0 88.0 2500 910
5 29 MLD STP Salori-1 29 26.11.2024 733 274 100.0 86.0 2700 930
[ 14 MLD STP Salori-2 Expansion 14 26.11.2024 7.28 25.2 80.0 72.0 1300 610 4‘
7 20 MLD STP Naini 80 26.11.2024 737 27.6 108.0 90.0 2400 930
8 60 MLD STP Naini (60+20) 6112024 | 737 276 108.0 90.0 2400 930
9 42 MLD STP Naini 42 26.11.2024 7.24 26.0 84.0 85.0 2100 680
10 14 MLD STP Phaphamau 14 26.11.2024 727 25.6 79.0 79.0 1400 610
11 16 MLD Jhunsi 16 26.11.2024 ’ - Not Operational*

*Jhusi STP will Remain closed due to the main trunk sewer line has been settled down at some places because of joints opening in between Haweliya and

Lakkad Nala I& D which needs immediate repairing for smooth operation of I&D
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Water Quality Of River Ganga in Prayagraj

Year-2024
Uls Prayagraj (Rasoolabad Ghat) D/s Prayagraj B/c Tamsa river, at Prachin Shivalaya alc Tamsa river, Sirsa, Son Barsa
Dumduma ghat
Month = | 3 S Be | B= =1z c | E=| E= |l =sl<g]| g2 ~lsl=s|ezs|tz
= el s [Se |z %555 |S2|92|%|s|¢2 |2}z Tlslz 5|52 5z
S 12| 3 |22&2 Sle| 8 |2z éz N - S Slg| 2| gz |2
Tonar 15230 55 1 28 | 12.0 12200 | 680 | 8.16 | 8.6 | 2.8 | 14.0 | 2400| 920 [ 832 82 | 27 [12.0 1700 | 450 |833| 82|27 [ 140 1400 | 450
oot 15220 79 1 25 | 100 | 2100 | 650 | 828 | 82 | 2.6 | 10.0 | 2400 | 920 [7.85] 8.5 | 2.7 | 8.0 | 2000 | 680 |803| 85 |25 |100] 2100 | 680
a2t |700] 54| 26 | 80 | 1700 | 610 | 7.89 | 80 | 2.5 | 8.0 |[2000{ 680 |7.72| 81| 2.5 | 80| 1700 | 680 |775| 82|25 | 8.0 [ 1700 | 680 |
[ ser2s [7.76] 83 | 2.4 | 80 [2000[ 680 [7.96 | 8.1 [ 25 | 100 |2200] 780 |776] 82 | 24 60| 1400 | 450 |7.70] 83 | 24 | 60 | 2100 | 780
ooas 1755 51 127 1 100 | 2100 | 600 | 8.11| 80 | 2.8 | 80 |2300| 780 [7.80 84 | 2.6 | 8.0 | 2100 | 600 |7388] 85|26 | 60 | 2000 | 680
oot 17670 79 150 | 120 | 2700 | 1400| 7.92 | 8.0 | 3.1 | 120 | 3300 | 2200 [ 7.80 [ 8.1 | 29 |10.0] 2500 | 1100 | 791] 8.1 ] 30 | 100] 2500 | 1300
v 7941 5.19 | 2.72| 10.00 | 2133 | 775 | 8.05 | 8.15| 2.72| 10.33 [ 2433 | 1047 | 7.88 [8.25| 2.63 |8.67| 1900 | 660 |7.93]8.30]2:62] 9.00] 1967 762
Category c c C c

Class of water A B ¢ D E

1 Dissolved oxygen (mg/), min 6.0 50 4.0 4.0 _

2 | Biochemical oxygen demand (mg/l), max 20 3.0 3.0 - -

3 Total Coliform (MPN/100ml), max 50 500 5000 ” -

A = Drinking water source without conventional treatment but after disinfection
B= Outdoor bathing (organised)

C = Drinking water source after conventional treatment and disinfection

D = Propagation of wild life and fisheries.

E = Irrigation, Industrial cooling, controlled waste disposal

Below - E = Not meeting A,B,C,D & E criteria

ol L
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Water Quality of River Yamuna In Praygraj UP

— Year 2024
1 2 3 4
U/s Water Intake, Praygraj D/s Balua Ghat Praygraj D/s Chhachhar nala, Prayagraj D/s Emergency Outfall, Prayagraj
S.N. Month _[-T= Eg E = _[=le=]e= =le=le= | =|E=| E=
=l g |gle|czlez| =552 |9z|2z| %o |8 |2 |czlsg| *|<|5|5|32|3¢
2 18| 2|85|28 al8|S 25|52 2|2 | |25|8z s |2| 3|88 22
| il O le<|=2= Cles[e= O =l &<
1 June 8.15 8.4 24|80 |1200] 400 | 820] 83| 26 [10.0] 1400 | 450 | 824 | 8.2 [ 2.6 [10.0[ 1500 | 610 [8.23 | 8.2 [2.5[10.0] 1300 | 450
2 July 8.11 85 |2.1] 6.0 1200 400 [ 824 [ 80|25/ 801400 450 | 8.25| 8.1 | 2.4 | 8.0 | 1400 [ 450 | 8.28 | 8.0 |2.5] 6.0 | 1300 450
3 August 7.80 83 (23] 6.0 [ 1300 450 | 775 8.1 [ 25| 80| 1500 610 | 7.60 | 8.0 | 2.5 [ 8.0 | 1700 610 [7.65] 7.8 [2.5] 8.0 1400 | 450
a September | 7.73 81 [2.1] 6.0 1200 400 [ 781 7824601500 610 [7.72| 79|24 |80 |1500 610 [7.80] 7.9 |2.3 6.0 [ 1300 | 450
5 October 7.85 82 [22] 6.0 [1300] 450 [ 7.87| 7.7 |23 | 6.0 [ 1700 | 600 [ 7.83 | 8.1 [ 2.5 | 8.0 | 1700 | 680 |7.82 7.7 {2.5] 8.0 [ 1700| 610
6 November | 7.78 8.0 |2.6] 8.0 2700 1400 | 7.76 [ 7.6 | 3.2 | 12.0| 2700 [ 1700 | 7.75 | 7.8 | 3.0 [10.0] 2800 | 1700 |7.77 7.5 (3.0 10.0]2600 | 1400
Average 790 | 83 [2.3] 6.7 |1483| 583 | 7.94| 7.9 [ 2.6 | 83 | 1700 | 737 | 7.90 | 8.0 | 2.6 | 8.7 | 1767 777 |7.93| 7.9 | 2.6 8.0 | 1600 | 635
Category C C C C
Class of water A B [& D E Below E
1 |Dissolved oxygen (mg/l), min 6.0 50 | 4.0 4.0 _
2 |Bioch 1 oxygen d d (mg/l), max 2.0 3.0 | 3.0 _ _
3 |Total Coliform (MPN/100ml), max 50 500 | 5000 _ _
A = Drinking water source without conventional treatment but after disinfection
B= Outdoor bathing (org d)
C = Drinking water source after conventional treatment and disinfection
D = Propagation of wild life and fisheries.
E = Irrigation, Industrial cooling, controlled waste disposal
Below - E = Not meeting A,B,C,D & E criteria ‘ l))'\‘
(€2 ;
o g
Source: http://www.cpcb.nic.in/Water_Quality_Criteria.php S- A 12\ \1/\7}“\
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No. Pr - 12012/4/2024 - Olo Project Development (UP) NMCG
HRT TIPR, STeT ATt HAer T

ST GATYA, 27 Taahrd U 3731 GI&T0T a&meT
ISETT Taew 79T fA=

YUH o, HolX LITE aRd Felsad,
sfar Ae, a5 fKeen
feaarem: 24 July 2024

Jar H,

The Principal Secretary (UDD) & Project Director (UP-SMCG),
Plot No. 18, Sector 7, Gomti Nagar Extension,

Lucknow, UP — 226002

Sub: Administrative Approval and Expenditure Sanction for “Remediation
of 22 untapped Drains during Mahakumbh 2025 at Prayagraj, Uttar Pradesh”
under Namami Gange Program, with 100% central sector support at an
estimated cost of ¥55.57 Crore (Rupees Fifty Five Crore and Fifty Seven Lakh
only) including GST.

Wl

I am directed to convey the grant of Administrative Approval and Expenditure
Sanction (AA&ES) for the project “Remediation of 22 untapped Drains during
Mahakumbh 2025 at Prayagraj in Uttar Pradesh” under Natjonal Ganga Plan (NGP)
- Non EAP budget head of Namami Gange Mission — I, with 100% central sector
support at an estimated cost of ¥55.57 Crore (Rupees Fifty Five Crore and Fifty
Seven Lakh only) including GST with the following major component:

i. Interception of 22 drains and treatment of 70 MLD waste water from these drains
in 6 packages and pumping of about 3 MLD waste water from 2 drains into nearby
STP/ SPS/ Wet Well

2, The summary of cost is given at Annexure-|.

3. . Administrative- Approval and Expenditure Sanction for the project is granted
subject to General & Technical conditions as per Annexure-ll, Specific conditions and
directions of EC as per Annexure-Ill and Financial conditions as per Annexure |V,

4. The deployment period will be 6 months from the date of issue of LOA
30" June 2025, whichever is earlier, with proportionate financial implications. Gt

5. EA may obtain necessary permissions / clearances, wherever required, for e
project before awarding the contract, A

@S«qﬂ H
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6. Any procurement of goods, works, services and consultancy if required by the
EA as part of implementing the project proposal shall be made strictly as per the
applicable prevailing procurement guidelines.

T Any cost escalation over and above the sanctioned cost due to delay in land

acquisition, change in scope post approval of AA&ES etc., need to be borne by
Government of Uttar Pradesh.

8. The sanctioned cost of the project will be borne from the ‘National Ganga Plan
— Non EAP’ budget head. The NMCG/Government of India reserves the right to
withdraw the sanction at any stage, if it is convinced that the fund has not been
properly utilized or appropriate progress is not being made.

9. In case of violation of any of the conditions of the grant or in case of closure or
dissolution of the grantee organization, the Government shall take possession of all
the assets of the organization acquired out of the Government grants and use them in

any manner deemed appropriate or to recover from the organization the value of such
assets at its discretion.

10.  This AA&ES is issued based on the appraisal and sanction of the Executive
Committee vide its 55" meeting held on 5% July 2024 as well as the approval of
Director General — National Mission for Clean Ganga vide eoffice Note#39 dated
24.07.2024 and concurrence of ED (Finance), NMCG vide eoffice Note#35 dated

24.07.2024.
I

(=g FAR)
e (TRIE), A
SIAHRI UG 3TaRTS FIEATE § Thafar:
1) The Chief Secretary, Government of Uttar Pradesh, Lucknow-226001.
2) The Divisional Commissioner, Prayagraj Division, Prayagraj, Uttar Pradesh.
3) The District Magistrate, Prayagraj, Uttar Pradesh.

4) The Municipal Commissioner, Prayagraj Nagar Nigam, 1, Sarojini Naidu
Marg, Allahabad, Uttar Pradesh — 211001.

SR g gfafaf:
1) PS to Hon’ble Minister (MoJS), Shram Shakti Bhawan, New Delhi
2) PPS to Secretary, MoJS, DoWR, RD & GR, Shram Shakti Bhawan, New Delhi
3) PS to DG/ DDG/ Executive Director (Projects) / Executive Director (Finance) /

Executive Director (Technical) / Executive Director (Admin), NMCG, New
Delhi.

4) Dr. Kapil Kumar, Assistant Professor, Dept. of Civil Engineering, NIT Delhi.
5) NMCG Officials/ Sanction Folder/ Guard File/ Computer Cell, MIS/ NMCG.

[
(Retg ¥
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s (TRASE), A
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Annexure - |

Summary of project cost for the project “Remediation of 22 untapped drains during
Mahakumbh 2025 at Prayagraj in Uttar Pradesh”

(Amount in ¥ Crore)

Iltem | Recommended Proposal Cost for 180 days
Flow - 70 MLD
Unit Cost of Treatment (Rs. Per MLD) - Rs. 35000
Bare Treatment Cost 44.10
GST 7.94
DPR Preparation & Supervision
Charges (@8% GOl Share) 3.53
Project Cost (GOl Share) 55.57

Fhkkkk
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Pr-12012/4/2024-0/0 Project Development (Uttar Pradesh)-NATIONAL MISSION FOR CLEAN GANGA 179929172024

Annexure - I

General & Technical conditions for the project on ‘Remediation of 22 untapped

Drains during Mahakumbh 2025 at Prayagraj in Uttar Pradesh’

1. The Uttar Pradesh State Mission for Clean Ganga (UPSMCG), which is a registered
society, shall be responsible for overall planning, management and effective
implementation of the project at state level.

2. Prayagraj Nagar Nigam or any other State Executing Agency, decided by
Government of Uttar Pradesh, shall be the executing agency (EA) for the project, to
be implemented under the guidance of Mela Authority Prayagraj and UPSMCG, as
per provisions laid down in the NGRBA programme framework.

3. This is special financial assistance to the State for Mahakumbh 2025 at Prayagraj
under Namami Gange Programme.

4. State Government need to regularly monitor the river (Ganga/ Yamuna) water quality
through UPPCB during Mahakumbh 2025 at upstream, downstream and other
suitable/ critical locations.

5. EA/ State Government need to ensure possession of suitable land parcels
expeditiously for grounding the works in time.

6. EA shall ensure that the proposed remediation systems are commissioned at the
earliest latest by 31.12.2024.

7. Proper investigation should be carried out before execution of work to achieve
economy in the proposal as well as to avoid any shortfall in the design.

8. Towards implementation of the project, synergy shall be ensured with other Central/
State sponsored programme like AMRUT etc. and shall be aligned with the city
sanitation plan.

9. All infrastructure projects need to conduct project specific IEC activities and detailed
plan for such activities to be submitted to NMCG. The hiring of suitable agency need
to be completed prior to start of work.

10. “Namami Gange” signage to be placed at all the project sites approved under
Namami Gange programme.

11, Adequate provision shall be kept in the bid document to invite bid with GST
inclusive cost.

12, SMCG need to take steps to prepare bid documents in line with the Model Bid
Document (MBD) for projects funded under National Ganga Plan.

13, The activities proposed under the project shall conform to all Environmental
Legislations and the NGRBA programme framework.

14, No untreated municipal/domestic wastewater should be allowed to fall in the
river Ganga from the town during Mahakumbh Mela 2025 and project development
period.

15, Standard procedure as indicated in the CPHEEO manual on Sewerage &
Sewage Treatment, NGRBA Guidelines and codes of practice of BIS will be strictly
followed during project implementation.

16. Progress of implementation of the project shall be closely monitored by the
State Government of UP /SMCG, so as to ensure that the project is completed within
the stipulated period of time. In addition, the progress (Physical & Financial,
including funds utilization certificates) needs to be reported to NMCG on regular
basis and as and when requested.

17. The actual project cost shall be the awarded cost. State government need to

seek NOC from NMCG for the Technical & Financial bid evaluation.
Page 5 of 10



Pr-12012/4/2024-0/0 Project Development (Uttar Pradesh)-NATIONAL N!IS¥%LEAN GANGA

18. It is the responsibility of the SMCG and Executing Agency to ensure adequate
training to all personnel engaged during construction for quality of construction
works.

19. SMCG and EA shall ensure regular monitoring of the project in accordance
with the NGRBA framework.

20. Guidelines issued by Ministry of Finance, Ministry of Home Affairs and other

governing organizations regarding disaster management as applicable be adhered
to during project execution.

21. SMCG shall ensure appointment of agency for third party inspection (TPI)/
evaluation of the project.
22, All components of the project shall be completed within specified time limits

and the resources and outputs and outcomes are to be ensured as envisaged in the
approved project Completion Report shall be submitted to NMCG on completion of
the project.

23. Any additional component relevant for project or any component requiring
modification or deletion, may be added or modified or deleted as the case may be,
only with the prior approval of the Competent Authority.

24, Staffs that may be employed for preparation, execution or operation of the
project by the EA are not to be treated as employees of the SMCG/ NMCG. The
deployment of such staff at the time of completion or termination of the project will
not be the concern or liability of the SMCG/ NMCG.

25, Optimal utilization of the assets relating to the project and created under
Ganga Action Plan or any other Central /State Plan shall also be ensured by the
SMCG/EA/ULB.

26. All data, records, documents and material related to the project shall be
stored properly and catalogued by the SMCG/ EA for reference and retrieval
including regular uploading /disclosure/updating of such data on website.

27 The State/ SMCG/ EA shall ensure that all provisions of the RTI Act 2005 are
adhered to as far as information pertaining to the project is concerned.

28. The State/ SMCG/ ULB shall ensure that public is informed in Prayagraj
regarding implementation of the project and soliciting their cooperation and views as
applicable.

29, For the provisions made under IEC activities, the SMCG shall make suitable
arrangements with Prayagraj Nagar Nigam for executing the ‘Communication and
Public Outreach’ programmed under its supervision towards sensitization of people
for abatement of pollution.

30. NMCG shall not be responsible for any damage due to natural calamities or
any other reasons. State Government is advised to insure the assets at their own
cost after suitable risk assessment.

a1. All the specific conditions and generic conditions mentioned in the AA&ES are
to be complied by the SMCG through their Executing Agency. The SMCG will
ensure fulfillment of such conditions before finalizing the bid(s) by the EA.

32. The Monthly Physical Progress Reports (MPPRs) shall be submitted by the
10th day of every month regularly by the EA to the SMCG and by the 20th day of
every month regularly by the SMCG to the NMCG. The Quarterly Physical Progress
Report (QPPRs) shall be submitted to the SMCG Bihar and NMCG within 30 days
from the end of each quarter.

33. The signing officers will indicate her/his name and designation in full in capital

letters and commencement of processing the case, ink-signed MPPR must follow by
Post.

1/99291/2024
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34, EA shall ensure close daily monitoring of the flow and KPIs to ensure
compliance and transparent payment mechanism. UPSMCG and DGC shall monitor
the project from time to time and also monitor implementation performance of the
EA.

35, The SMCG shall ensure appointment of agency (ies) for third party inspection
(TPI). The EA through the SMCG shall submit copies of the TPI Reports along with
their responses/comments to the NMCG. Releases of fund will be subject to
compliance of TPI reports.

36. Conditions/ commitments indicated in the Executive Committee (EC) memo/
minutes and other related documents shall be strictly adhered to in the project
implementation and management. Copy of EC memo, minutes and other documents
are already circulated. The SMCG will ensure fulfilment of such conditions before
finalizing the bid(s) by the EA.

37. The NMCG may depute any person to visit the SMCG/ EA for the purpose of
monitoring its work and accounts of the SMCG. Full cooperation shall be provided by
the executing agency to the persons deputed for inspection.

38. Director General, NMCG may monitor overall progress of project periodically
from time to time.

(A
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Annexure - 1l

Specific conditions and directions of EC on Administrative Approval and

Expenditure Sanction for the project on ‘Remediation of 22 untapped Drains
during Mahakumbh 2025 at Prayagraj in Uttar Pradesh’

l.  The tendering and overall implementation management of the proposal shall be
done by the Prayagraj Nagar Nigam or any other State Executing Agency, as
decided by the State Government,

ii. The project need to be tendered on “Open/ Neutral technology” with treated
effluent KPIs under the project as, pH — 6.5 to 8.5: BOD - < 30 mg/l; COD - <
100 mg/l; TSS - <50 mg/l; FC - <230 MPN/ 100 ml and DO -< 5 mg/l.

ii. The deployment period will be 6 months from the date of issue of LOA or up to
30" June 2025 with proportionate financial implications.

iv. The project should be implemented with proper coffering and suitable site
management so as to generate public confidence about the project.

@»3»1
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Annexure - IV

Financial Aspects:

The release of funds is subject to the following terms and conditions: -
1 Flow of Funds:

L.

Vi.

Assignment limits to SMCG — UP are allocated by the National Mission for
Clean Ganga from time to time as per Treasury Single Account (TSA)
system, based on projected fund requirements. Funds for the present
project will be made available by SMCG — UP from the overall assignment
limit. The objective of the TSA is to ensure “just in time release” and
eliminate/ reduce parking of funds at all levels of project implementation.
The TSA guidelines prohibit transfer of funds by Autonomous bodies (ABs)/
Sub-ABs to their own Bank Accounts as this is akin to acting like one’s own
vendor. SPMGs will, therefore, ensure that no assignments limit is
transferred to their Bank Accounts, and all payments from Assignment
Limits are made directly to executing agencies/ vendors/ contractors.
SMCGs will ensure that no parking of fund happens while transferring fund
from SMCG to the executing agency and from executing agency to
contractors/ vendors. Such transfer must be effected “just in time”, and
should be as reimbursement of bills raised/ submitted.

Since the fund flow is based on “just in time release”, there should not be
any accrual of interest on grants-in-aid received from NMCG. However, any
interest earned on the grant received from NMCG/ Gol should mandatorily
be remitted back to NMCG immediately after finalization of accounts for
depositing the same to the Consolidated Fund of India.

The assignment limit allocated to SMCG — UP will lapse at the end of
financial year.

Allocation of assignment limit to SMCG is not counted as expenditure under
TSA. Only final payment to executing agency/ contractor/ vendor is counted
as expenditure. Hence, all bills raised by the EA should be settled
immediately.

2 Audit:

iii.

The Comptroller & Auditor General of India at his discretion shall have the
right of access to the project related books of accounts of the SMCG — UP/
Executing agency for the purpose of Audit.

. The books of accounts of the grantee, relating to this grant, shall be open

to audit by the Internal Auditor and External Auditor of National Mission for
Clean Ganga.

SMCG to ensure that all financial documents related to the project are
maintained by the EA for submission to NMCG/ Audit on demand.

3  Submission of Utilization Certificate (UC) by the SPMG:

The quarterly Utilization Certificates (UCs) in respect of grant-in-aid
received during various quarters shall be furnished by the SMCG to the
NMCG in prescribed format (GFR 12-A), duly signed and stamped by the
Head of the Organization and Chief Finance Officer, within 30 days from the

end of quarter.
cQQWS
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The subsequent allocation of Assignment limit will be made based on
Utilization Certificate/ Expenditure Statement of the previously allocated
assignment limit.

The UCs, in addition to the financial progress, should also indicate physical
progress/ outcomes achieved, in the format circulated vide DO No. EN-
18011/1/2022/ ED (F)/ NMCG dated 10.10.2022 from Executive Director
(Finance), NMCG.

4  Other Aspects:

iil.

vi.

Vii.

viil.

A monthly ‘Accounting and Financial Report (AFR)', to be developed by the
EA in consultation with SPMG. EA will furnish the AFR to SMCG by the 10th
day of every month as per the ‘Financial Management Manual (FMM)’ of the
NGRBA framework. As part of the AFR, the EA shall submit the following
documents:

a. Invoices of the suppliers/ contractors against which online payment

instructions issued by the EA in the previous month.

b. Alist of invoices received and not paid during the previous month.

c. Alist of contracts signed during the previous month.
An Annual Plan shall be prepared by the month of November every year for
the next financial year as per the provisions made in the NGRBA programme
framework and submitted by the SMCG to the NMCG for necessary approval
and budget allocations.
The SMCG/ULB shall take all necessary legal and executive measures to
ensure adequate resources available for operation & maintenance of the
assets created under the Project to fulfill its mandate.
The SMCG/EA are not permitted to seek or utilize funds for the same purpose
from any other organization (Government, semi-Government, autonomous or
private) without prior approval of the Competent Authority.
The sanctioned amount should be spent exclusively as per the scope of the
project and within the stipulated time. The liability of NMCG will not exceed
the amount sanctioned for the project. For carrying forward any work(s)
/activities beyond the specified time limit prior approval of the NMCG should
be obtained.
It is the responsibility of the SMCG/EA/ULB to ensure that the assets are
exclusively used for the purpose for which grant is sanctioned and to maintain
the assets and their records properly.
All the assets acquired/created out of the grants shall not be disposed of,
encumbered, or utilized for any purpose other than that for which sanctioned
without prior approval of the Government.
O&M costs will be considered for release only after the project construction is
complete and a realistic plan for use of O&M cost based upon actual
sewerage load to be submitted.
Any payments made on account of project preparation by NMCG relating to
this project shall be adjusted accordingly from the project preparation head.

5 General Financial Rules, 2017:

All relevant provisions of General Financial Rules, 2017, as amended from time
to time, will be applicable to grantee organization.

[QeTr
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Information related to NGT OA -310/2022 Kamlesh Singh vs
State of UP and Others

1- Report of STP:-

There are 10 STP’s in Municipal Corporation Prayagraj out of
which only one STP namely 14 MLD STP Salori is being
maintained by U.P. Jal Nigam (Urban) and Remaining 09 Nos
STP’s are being maintained by U P Jal Nigam (Rural) . 14 MLD
STP at Salori is Based on Sequential Batch Reactor (SBR
Technology) and the treated effluent of this STP have been
designed for meeting following treated effluent standards : -
(i)BOD -Less than 20 mg/ litre

(ii) TSS- Less than 20 mg/litre

(iii) COD- Less than 100 mg/litre

(iv) Feacal Coliform -Less than 1000 MPN Per 100 mi

The STP has been designed to meet the norms laid down by
Ministry of Environment Forest and Climate Change on
13.10.2017. This STP is operating at its full capacity i.e. 14 MLD.
The Test Report of treated effluent as per OCEMS installed at STP
outlet for the month of April 2024 to Nov 2024 is attached as
Annexure-1.

As per the attached Report , the STP is meeting the desired
treated effluent parameters. No Untreated Sewage is being
discharged from this STP.

2-Reports of Drains Proposed to be Permanently
Intercepted and Diverted to STP For Treatent:-

Out of 81 Drains in Nagar Nigam Prayagraj following 05 Drains are
Proposed to be Permanently Tapped by U.P. Jal Nigam (Urban) .
I. Karelabagh Drain.
II. Karelabagh Drain A-1
III. Karelabagh Drain A-2
IV. Nehru Park Drain
V. Yadavpur Drain
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Drains at Serial no. 01 to 03 and 05 have been tapped with
Sewerage Network and for Drains at Serial no. 04, the work of
Interception and Diversion is in Progress under Maha kumbh-
2025 Programme , which will be completed by 31.12.2024.
Photographs of Tapped Drains:-

3-Remediation of 28 Nos Untapped Drains in Municipal
Corporation Prayagraj by Geosynthetic Dewatering tubes
Filtration followed by Advanced Oxidation Process.

The Project for Remediation of Untapped Drains has been
approved by National Mission for Clean Ganga(NMCG) Vide AAES
No- Pr-12012/4/2024-0/0 Project Development (UP) NMCG Dated
24.07.2024. (Annexure-2).

Remediation / Treatment of following 23 Nos Untapped drains
will be carried out by U P Jal Nigam(Urban) as executing Agency
during Maha Kumb/h Mela Period .

/s
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1- Rajapur Drain- 27.166 MLD

2- ADA Colony Drain/ Jwala Devi Drain - 4,277 MLD

3-Jondhwal Drain- 6.753 MLD

4- Shankar Ghat Drain No. 01 - 0.444 MLD

5- Shankar Ghat Drain No. 02- 0.946 MLD

6- Shankar Ghat Colony Drain (Near Phaphamau Bridge)- 0.951
MLD

7- Sadar Bazar Drain -4.787 MLD

8- Salori Drain(Partially) - 8.783 MLD

9- Shivkuti Drain No. 05- 0.320 MLD

10- Shivkuti Drain No. 06- 0.275 MLD

11- Shivkuti Drain No. 07(East)- 0.767 MLD

12- Govindpur Colony Drain (Purani Basti)- 0.218 MLD

13- Govindpur Colony Drain No 1- 0.275 MLD

14- Govindpur Colony Drain No 2- 0.323 MLD

15- Govindpur Colony Drain No 3- 0.162 MLD

16~ Govindpur Colony Drain No 4- 0.271 MLD

17- Shivkuti Drain No 1- 1.192 MLD

18- Shivkuti Drain No 2- 0.162 MLD

19- Shivkuti Drain No 3 (North)- 0.218 MLD
20- Shivkuti Drain No 4- 0.278 MLD
21- Dariyabad Kakaraghat Drain Mirapur- 2.113 MLD

22- Dariyabad Pipalghat Drain- 0.120 MLD
Sasur Khadari (Tapped but overflows) — 10.950 MLD

Out of Above, Drains at Serial No 1 to 20 and Overflow of Sasur
Khaderi Drain are proposed to be treated by Geosynthetic
Dewatering tubes followed by Advanced Oxidation Process and
Remaining two drains at Serial No 21 and 22 will be Temporarily
Intercepted & Diverted by blocking the drains through Geosynthetic
Bags and Pumping it to 36 MLD Bargadghat Sewage Pumping
Station through Pumps. Sewage from Bargadghat SPS goes to 80
MLD STP Naini for Treatment.
The Treated Effluent parameters of this proposed Treatment
methodology as approved by National Mission for Clean Ganga in its
55" Executive Committee(EC) meeting dated 05.07.2024
(Annexure-3) are as follows:
I. pH-6.5-8.5,

II. BOD <= 30 mg/L,

III. COD <= 100 mg/L,

IV. TSS <= 50 mg/L, G
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V. Fecal Coliform < = 230 MPN/100 mL,
VI. DO > = 5 mg/L

TREATMENT METHODOLOGY

« The treatment will employ a multi-stage advanced oxidation-
based ozonisation process to improve water quality efficiently.
The proposed methodology includes initial filtration, chemical
dosing, and final ozonisation for comprehensive treatment. The
treatment will employ a multi-stage advanced oxidation-based
ozonisation process to improve water quality efficiently. The
proposed methodology includes initial filtration, chemical dosing,
and final ozonisation for comprehensive treatment. Treatment
Methodology:

1. Primary Filtration Using Geo-Synthetic Tube-Based
Water Remediation System.

Process: Drain waste water will be lifted through pumps
and after mixing with Poly aluminium Chloride (30 ppm) & Poly
Electrolyte (03 ppm) will pass through Geo-synthetic tube-based
filtration system. The tubes, especially designed for effective primary
filtration, suspended solids, and particulate matter, which helps in
reducing the initial turbidity and TSS levels.

Purpose: This primary filtration stage prepares the
wastewater for further chemical treatment by removing coarse solids
and large impurities, enhancing the efficiency of downstream
processes.

2. Chemical Dosing with Hydrogen Peroxide (H202) and
Ferrate.

Process: After primary filtration, the water is dosed with
Hydrogen Peroxide (H202) and ferrate. Both are potent oxidizing
agents that break down organic pollutants, reduce colour, and partially
reduce BOD and COD. H202: Hydrogen Peroxide acts as a powerful
~oxidizer, initiating the breakdown of complex organic compounds.

Ferrate: Ferrate further aids in coagulating and precipitating dissolved

solids, removing heavy metals, and providing additional disinfection.
This helps in neutralizing pathogens and organic contaminants that
contribute to poor water quality.
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Purpose: This dosing step achieves significant preliminary
oxidation, setting the stage for final ozonisation treatment.

3. Advanced Oxidation by Ozonisation.

Process: The pre-treated water is directed through an
ozonisation chamber, where ozone gas is introduced to achieve
advanced oxidation. Ozone, being a highly reactive molecule, rapidly
degrades any remaining organic pollutants, reduces BOD and COD to
meet desired standards, and ensures effective disinfection.

Purpose: Ozonisation completes the advanced oxidation
process by fully breaking down residual pollutants, ensuring the
treated water is significantly improved in quality before discharge.

The accumulated primary sludge from the Geo-synthetic
tube will be removed and will be subjected to lime treatment at
designated places and will be disposed off after testing.

1
Drain/Un-treated Water In . | . - ’
Primary Treatment through Geo-synthebic |

| tube based water remediation system

Chemical Dosing with Hydrogen Peroxide
(H202) & Ferrate

Treated Water
Out/Discharge o River
Advanced Oxidation by Ozonisation
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The Drains situated in Close Vicinity are Proposed to be
Treated by Interconnecting them for undergoing Treatment at

a Single Point as per Table Given Below.

SR. NAME OF DRAIN FLOW | SITE OF MAIN DRAIN CUMMULATIVE
NO IN MLD | DRAIN AFTER MERGING FLOW IN MLD
OF SMALL DRAINS
1 | Rajapur Drain 27.166 1 Rajapur Drain 27.166
Sub Total 27.166
ADA Colony/Jwala Devi 2 ADA Colony/Jwala 4.277
2 | Drain 4.277 Devi Drain
Sub Total 4.277
3 | Jondhwal Drain 6.753
4 | Shankar Ghat 01 0.444 ;
& | Shanks¥ Ghat b2 0.946 3 Jondhwal Drain 9.094
6 | Shankar Ghat 03 0.951
Sub Total 9.094
7 | Sadar Bazar Drain 4.787 4 Sadar Bazar Drain 4.787
Sub Total 4.787
8 | Shivkuti Drain 05 0.32
9 | Shivkuti Drain 06 0.275 5 Shivkuti Drain 05 1.362
10 | Shivkuti Drain 07 0.767
Sub Total 1.362
11 | Salori Drain 8.783
Govindpur Colony
12 | Purani Basti 0.218
13 | Govindpur Colony 1 0.275
14 | Govindpur Colony 2 0.323
15 | Govindpur Colony 3 0.162 6 Salori Drain 11.882
16 | Govindpur Colony 4 0.271
17 | Shivkuti Drain 01 1.192
18 | Shivkuti Drain 02 0.162
19 | Shivkuti Drain 03 0.218
20 | Shivkuti Drain 04 0.278
Sub Total 11.882
21 ﬁﬁf‘;’vgfﬂaodj)” (Tapped | 4g.95 7 | sasur Khaderi Drain 10.95
Sub Total 10.95
22 ga":yab?‘d Kakaraghat | 5 g3 8 Pumping 2.483
rain Mirapur
Dariyabad Pipalghat Pumping (Bargad
23 Draiﬁ e ;220 9 GhatpSPgsg . 0,120
Total Flow to be treated 72,121 g 72.121

/
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Note:- 1) During Kumbh Mela 2019 following 05 Nos Untapped
Drains were Treated through Geosynthetic Dewatering Tubes Filtration
Methodology followed by Disinfection through Chlorination:-
(i)Rajapur Drain

(ii)Arail Bridge Drain

(iii) Salori Drain

(iv) Lotey haran Drain

(v) Mawaiya Drain

The Influent and Effluent Parameters of the Drains were regularly
Tested by CSIR-Indian Institute of Toxicological Research ,Lucknow
which was nominated as Third Party Agency by State Mission for
Clean Ganga , Lucknow. The Test Reports are Enclosed as Annexure-
4.

According to these Reports the treated effluents of above
drains treated through Geosynthetic Dewatering Tubes
Filtration Methodology followed by Disinfection through
Chlorination Conformed to Standards of treated effluent for
BOD,COD,TSS and pH but did not conform to treated effluent
standards for Total Coliform and Feacal Coliform. Due to this
reason Advanced Oxidation Process (Ozonization) has also
been proposed for Treatment of Untapped Drains during Maha
Kumbh 2025 so that Treated Effluent Meets Standard for Total
Coliform and Feacal Coliform.

2) The Influent and Effluent Parameters of the Drain will be Monitored
by a Third Party Agency nominated by State Mission for Clean Ganga
Lucknow apart from Periodical Monitoring Done by UPPCB and CPCB.

3) Following Liquidated Damages/Penalty are proposed in Contract
Agreement to be imposed on the Firm/Contractor executing the work
in case of Non-Compliances.
Liquidataed Damages/Penalty shall be imposed for Non-Compliances
and failure to deploy adequate staff or provide adequate service as per
provisions given below:-
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S. No. | Description | Nature of Deficiency Penalty
3.1 Deficiency in Manpower
A Project in charge/Team Leader Not present on duty Rs. 1000 per day per
Treatment System
B Treatment System operator Not present on duty Rs. 650 per day per
Treatment System
& Helper/Electrician/Fitter/Mechanic Not present on duty Rs. 650 per day per
Treatment System
D Labour Not present on duty Rs. 650 per day per
Treatment System
E Sweeper Not present on duty Rs. 650 per day per

Treatment System

3.2 Deficiency in Service

A Clearing of site Not attended up to 1 Rs. 500 per day beyond
day 1 day per site
B Non-compliance with safety Any time on duty Rs. 500 per occurrence
measures (e.g. not wearing safety per Treatment System
belt, helmets, etc.) and first aid
facilities.
C Non-observance of Preventive Any time on duty Rs. 500 per occurrence

Maintenance Schedule

per Treatment System

3.3 Non-Compliance of Env. Management

Measures

Disruption of utility lines during
construction (water supply,
telephone lines, etc.)

Unscheduled
disruption without
prior notice

Rs. 5000/- per day
beyond 1 day per
Treatment System

Traffic diversions, barricading and
signage for public convenience

Deviation from
approved plans by the
engineer

Rs. 5000/- per day
beyond 1 day per
Treatment System

Conditions of Consent to
Establish/Consent to operate

Non-Compliance Or
any Occurrence during
the contract period.

Rs. 1000/- per day
beyond 5 working days
per Treatment System

Sludge Disposal

Any litigation during
construction and
operation phase of the
project

Remedial action with 1
day + Rs. 5000/- per
day per Treatment
System

Non-Compliance with any other
measures

Case to case basis

Rs. 5000- 10000/~ per
day after 5 working
days as per Engineer’s
Direction

4. Liquidated damages for Non-Compliance of treated effluent

standards.
Event triggering the During the O & M Period
recovery of Liquidated Liquidated Frequency
Damages Damages for Non-
Compliance
Non conformance with BOD 25 % of the Treatement Cost Per day

Standards (shall be less than
30 mg/l)

per MLD per Treatment Site

z
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Non conformance with COD 25 % of the Treatement Cost Per day
Standards (shall be less than per MLD per Treatment Site

100 mg/l)

Non conformance with TSS 20 % of the Treatement Cost Per day
Standards (shall be less than per MLD per Treatment Site

50 mg/I)

Non conformance with Feacal 20 % of the Treatement Cost Per day
Coliform Standards (shall be per MLD per Treatment Site

less than 230 MPN per 100 ml)

Non conformance with 10 % of the Treatement Cost

Dissolved Oxygen Standards per MLD per Treatment Site

(shall be greater than or Per day
equal to 5mg/l)

PHOTOGRAPHS OF TREATMENT OF 23 UNTAPPED DRAINS BY

GEOSYNTHETIC DE-WATERING TUBES FILTRATION FOLLWED
BY ADVANCED OXIDATION PROCES

RK BEING EXECUTED
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ACTION PLAN TO HANDLE EXCESS SEWAGE THAT WILL BE

GENERATED DURING MAHA KUMBH MELA PERIOD
Treatme
Discharg nt
Sr Capacity | Geo Tube b
N NaD'::nOf Site Der:ifn Installed | 25mx6m Ca;:lt:ltlon Ge;::l"l"jube
o & for Peak each P P
in MLD <
Flow in
MLD
1 2 3 4 5 6 8 9
05 nos
. . 10 Nos (04W+01S) 10 nos
W Site | 27166 | 42MD | (25mx6m) | 04-12.5 | (08W-+025)
(08W+2S) HP+01- 25 HP
10HP
ADA Colony/ : 02 nos 02 nos
2 |Jwaladevi | %% | 4277 | 8.5MLD (gfv':‘fé) (01W+01S) | (01W+01S)
Drain 12.5 HP 25 HP
3 Jondhwal
Drain
Shankar
4 | Ghat Drain
01 Site 3 Nos 03 nos 03 nos
Shankar 03 9.094 13.60 (2W+1S) (2W+1S) (2W+1S)
5 | Ghat Drain MLD 12.5 HP 25 HP
02
Shankar
6 | Ghat Drain
03
. 03 nos 03 nos
7 gad.ar ERaay Sc:ff 4.787 | 7.17 MLD (23,\,‘1"155) (2W+1S) | (2W+1S)
ol 12.5 HP 25 HP
8 Shivkuti
Drain 05
Shivkuti , 2 nos 2 nos
° | Drain 06 S| 1362 | 272MD (12»3]315) (1W+1S) | (1W+15)
Shivkuti 12.5 HP 25 HP
10 | Drain east
07
11 Salori Drain
Partially
Govindpur
12 |Colony purani
basti
13 Govindpur
Colony 01
Govindpur : 03 nos 05 nos
14 | colony 02 Sc;'ge 11.882 | 24 MLD (3%'1"255) (2 W+1S) | (04 W+1S)
15 Govindpur 12.5 HP 25 HP
Colony 03
16 Govindpur
Colony 04
Shivkuti
17| brain 01
Shivkuti
18 Drain 02 A

16
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Shivkuti

19| brain 03
Shivkuti

20 Drain 04
Sasur - 03 nos 04 nos

21 | Khedari %‘t?e 10.95 | 20MLD (0;‘3":515) (02W+1S) | (03 W+1S)
River 25 HP 12.5 HP
Dariyabad 3
Kakaraghat Site 2.483 5 MLD Not Not anos

2% Drain Mira 08 ’ Required Required ( 15+H1PS)
Pur
Dariyabad : 12 nos

23 | pipalghat e 0.12 02MD | e Not 4 | (aw+1s)
Drain equire equire 5 HP

72.121 | 124.99

TOTAL MLD | MLD

From the above Table , it is evident that the Treatment Units

ing set up for Treatment of Drains will able to Tr upto
125.00 MLD Sewage Flow Which is approximatel MLD more

than the Present dry weather Discharge of the Drains. Hence,

the Tr

nits being set

will

ble to cater the

additional sewage Diuscahrge during Maha Kumbh -2025.

4-

Census Population (2011) : 15.86 Lakhs

Details of

wera

Network and House

Projected Population ( 2024) : 21.28 Lakhs

Households : 3.54 Lakhs ( Domestic) , 26017 ( Commercial

Institutions)
Population in Core Area(2024) : 13.26 lacs

House Holds in Core Area :

2.25 lacs

nnection:-

Old Municipal Area Water Supply Coverage : 98.99 %
Extended Municipal Area Water Supply Coverage : 36.91 %

Water Supply Coverage Overall : 75.62%

Old Municipal Area Sewer Coverage : 93.69%

Extended Municipal Area Sewer Coverage (%) - 0%

Sewer Coverage Overall : 58.84 %
Municipal area : 365 sq.km.
No of Wards : 100

Municipal Corporation has been divided into 08 Sewerage Districts
from the Point of View of Providing Sewerage Facilities to the

General public. Following T

le Shows the Details of Sewerage

-
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Network and Domestic Sewer House Connections in Municipal
Corporation Prayagraj

No of
o
No. of Existing Houses|.. No. of ot whes |  Areas o]
Households|Existing Households = Without Agency
Sr|Sewerage 2 Sewer on = without |Sewer har R Connection
Population in Street with Sewer Sewer |Maintaining
No| District Line [Existing Sewer line done in
Sewerage | Length House Connections| Sewer
District Length| Sewar Connections House dosy as per Last 02
Line Connections| not Months
= actual
Exist
Survey
done
UPIN(R)
1| District A | 328914 | 54819 |310.38 | 305 | 53412 | 53263 1556 1407 149 +Jalkal 0
Vibhag
> | pistrict B | 291612 | 48602 | 221.91 | 213.71 | 45352 | 43661 4941 3250 1601 UPIN(R)+ 0
’ ’ Jalkal Vibhag
" UPIN(R)+
3 | pistrict C | 174870 | 29145 | 222.47 | 220.04 | 28555 | 27097 2048 590 1458 |l Vibhag 0
UPIN(U)+
4 | District D | 276036 | 48006 |516.17 | 505 | 45934 | 44849 3157 2072 1085 Jalkal 997
Vibhagh
UPIN(U) +
5 | District E | 204390 | 34188 183.5 | 181.1 | 34075 | 34075 113 113 0 alkal Vibhag| 3606
6 | District F | 33708 7818 52 40 5618 5410 2408 2068 340  [alkal Vibhag 0
7 | District G | 17334 2889 15 15 | 2889 2889 0 0 0 Jalkal 0
Vibhag
Sub Total A |1326864| 225467 [1521.43|1479.9 215657 211244 14223 | 9500 4723 4603
1 | District -F | 116286 | 19381 234 0 0 0 0 19381 0 &
2 | District- G| 270000 | 45000 728 0 0 0 0 45000 0 .
3 | District- 3| 207558 | 34593 684 0 0 0 0 34593 0 =
4 Di";“;’“ 207300 | 34550 413 0 0 0 0 34550 0 y
Sub Total B | 801144 | 133524 | 2059 0 0 0 0 133524 0 =
G";‘;i;‘)’“' 2128008 358991 (3580.43/1479.9|215657| 211244 14223 [143024] 4723 - 4603
Action Plan for Providing Sewer nnections

Sewer line

No of
Households in | o .oy Action Plan for Providing 100%
Sr | Sewerage Sewered 2 . 2
No | District i Without Maintaining Domestic Sewer House
= e FORE TVEmom Sewer Connection in Sewered Area
Sewer
Connections
1 District-A 149 UPIN(R) +Jalkal DPR to be Prepared Under

. Vibhag

State Sector Programme by

d
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2 District-B 1691 UPIN(R)+ Jalkal UPJIN(Rural)
Vibhag

3 District-C 1458 UPIN(R)+ Jalkal
Vibhag

4 District-D 1085 UPIN(U)+ Jalkal House Connection Work is
Vibhagh being executed under

Mahakumbh-2025 which will
be completed by

15.01.2025
5 District-E 0 UPIN(U) + Jalkal
Vibhag
6 District-F 340 Jalkal Vibhag DPR to be Prepared Under
State Sector
7 District-G 0 Jalkal Vibhag

Gap Analysis in Sewerage Network & House Connection an
Action Plan:-

At Present, there is requirement of Laying 2100.53 Km Sewerage
Network and 143024 Nos. of Domestic Sewer House Connection in
Nagar Nigam , Prayagraj.

For 100 wards of Nagar Nigam Prayagraj (including extended areas)
which are densely populated the following proposals have been made
in City Water Action plan of AMRUT 2.0:-

1) Sewerage Network and Sewer House Connection Scheme in
Sewerage District A,B,C and D of Prayagraj City-Rs 350.00 Cr

2) Sewerage Network and Sewer House Connection Scheme in
Sewerage District-G Naini and Naini Extended Area of Nagar Nigam
Prayagraj —Rs 382.80

3) Sewerage Network and Sewer House Connection Scheme in
Sewerage District-] Jhusi and Jhunsi Extended Area Nagar Nigam
Prayagraj -Rs 364.00 Cr
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4)Sewerage Network and Sewer House Connection Scheme in
Sewerage District F - Phaphamau and Phaphamau Extended Area of
Nagar Nigam Prayagraj —Rs 350.00 Cr

5) Sewerage Network and Sewer House Connection Scheme in Jhalwa,
Bamhrauli and Pipalgaon Extended Area Nagar Nigam Prayagraj —-Rs
425.00 Cr

All the above 05 projects are yet to be approved by State level
technical committee (SLTC) and State High Power Steering Committee
(SHPSC) for Preparation of Detail Project Report.

For Scarcely populated extended areas of Nagar Nigam Prayagraj,
treatment of faecal sludge /Septage will be done at following Feacal
Sludge Co-Treatment Plants constructed/under construction at existing
Sewage Treatment facilities.

1.100 KLD Faecal Sludge (Co-Treatment) Plant at Naini.(Under
Construction)- Under Trial and Run

2. 50 KLD Faecal Sludge (Co-Treatment) Plant at Jhunsi. (Under
Construction)- Under Trial and Run
3. 50 KLD Faecal Sludge (Co-Treatment) Plant at Salori.- Operational

U P Jal Nigam (Rural) is preparing action plan and undertaking projects
under Namami Gange Programme for the augmentation of capacity of
Sewage treatment plants in Nagar Nigam Prayagraj .

5- Mela_ Are tage Management during Mahakumbh-
2025:~

Maha kumbh Mela Area is usually divided into 25 Sectors as per
Administrative Requirement as given Below:-
1) Sector 1 & 2 on west side of Beni Bandh in Parade Area.
2) Sector 3 & 4 on the eastern side of Beni bandh on the banks of
River Ganga and Yamuna
3) Sector 5 and Sector 10 to 22 on eastern bank of River Ganga
towards Jhunsi side .
4) Sector 23 to 25 on Arail side fz‘
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5) Sector 06 to 09 on western bank of River Ganga from

Nagvasuki Temple towards Phaphamau side.

e Maximum Expected Population in Maha Kumbh Mela area on peak
/bathing day = 50000000.00

e Total Feacal Sludge Generation(MLD)

= (50000000 X 120) /( 365 x1000000)
= 16.44 MLD

e Permanent population (Kalpvasis / pilgrims) expected in Mela
area = 50,00,000.00

e Quantity of Grey water (BOD Less than 100) Generated per day =
(5000000.00 X 50)/1000000 = 250 MLD

e The Feacal sludge Generated in Mela Area from Toilets is
transported through cesspool vehicles and treated at Existing
Permanent STPs in the city and Temporary STPs usually
Constructed in Mela Area .

e The Grey waste water (BOD Less than 100) generated from
washing hands , Kitchen etc. having very less BOD is collected in
various ponds (Approx 75 Nos , Average 03 Nos in each sector)
constructed in mela area and the treatment is done by
Bioremediation method to make the mela vicinity odour free.
Sectors in which Sewerage Network is available in nearby vicinity
,Grey water is discharged into Sewers.

e The prefabri d Sewage Treatment Plant of 0.5 MLD STP
will have following Treated Effluent parameters:-

_(i)BOD - Less than 10 mg/I

(ii)TSS- less than 10 mg/I

(iii)COD- Less than 30 mg/I

(iv) PH- 6.5 TO 8.5

(v) Faecal Coliform- less than 1000 MPN per 100 ml.

(vi) Oil and Grease - less than 10 mg
e The Sewage and Feacal Sludge Generated in Maha Kumbh mela

Area is proposed to be treated as per given below:-

Sr Sector Treatment of | Treatment of Grey
No Blackwater/Feacal Sludge Water
1 Sector 1 | Through Sewerage Netwok to | Through Sewerage
&2 Alopibagh SPS for treatment at | Network
60 MLD Rajapur STP
2 Sector 3 | Through Sewerage Network to | 1)Through Ponding and
&4 Mori Gate and-Daraganj SPS for | Bioremediation.
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treatment at 60 MLD Rajapur | 2)Through Sewerage
STP Through Alopibagh SPS Network wherever
available in close vicinity.
3 Sector (i) Through Chilla SPS to 14 MLD | 1)Through Ponding and

06 to 09 and 29 MLD Salori STP | Bioremediation.
(Additional 43 MLD STP at Salori | (2) Through Sewerage
Approved under Namami Gange | Network wherever
Programme)) available in close vicinity.
(ii) Through 01 Nos Pre-
fabricated STP ( capacity 0.5
MLD)

(i) Through 50 KLD Feacal
Sludge Co-Treatment Plant at
14 MLD Salori STP Campus

4 Sector 5| (i)Through 02 Nos Temporary | (1) Through Ponding and

and Prefabricated STP (each of | Bioremediation.

Sector 10 | capacity 0.5 MLD) To be installed | (2) Through Sewerage

to 22 in Sector 13(For 10 to 14) and | Network wherever
Sector 15 (For Sector 5 & 15 to | available in close vicinity.
18)

(ii)Through Sewer line being laid
on Jhunsi Side to 16 MLD Jhunsi
STP

and

(iii)Through 50 KLD Feacal Sludge
Co-Treatment Plant at 16 MLD
Jhunsi STP Campus (For Sector
19 to 22)

Sector 23 | Through 100 KLD Feacal Sludge | (1) Through Ponding and
to 25 Co-Treatment Plant at 42 MLD | Bioremediation.
Naini STP Campus

Pre-Fabricated STP OF 500 KLD Capacity

The Prefabricated STP proposed to be installed in Mela Area are Based
on Hybrid Granular Sequential Batch Reactor Technology (HgSBR)
developed By Bhabha Atomic and Research Institute. This work has
been awarded to M/s Shri Ram Constructions, Lucknow & M/s R R
Infra,Ghaziabad. The Construction and Fabrication Work of
Prefabricated STP is Under Progress and will be made Operational
by 25.12.2024. Following is the Schematic process diagram of
proposed Treatment.
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PHOTOGRAPHS OF RK ER EXECUTION

._‘;.::.._.._«-____ﬂ__ H GPS Map Camera —

Rasulpur Uperhar Gair Abad, Uttar Pradesh, India
Fw8f+r99, Rasulpur Uperhar Gair Abad, Uttar
Pradesh 221507, India

Lat 25.468732° Long 81.921971°

10/12/24 03:03 PM GMT +05:30

ﬁ Prayagraj, Uttar Pradesh, India

™ Fw56+r7w, Prayagraj, Uttar Pradesh 211019, India
2ol Lat 25.458866° Long 81.910936°
S0 12/12/24 04:33 PM GMT +05:30

b
fls 1

25
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®: 215°C

@ Wednesday, December 11, 2024, 16:16:58

® FW56+R7W, Prayagraj, Uttar Pradesh 211019,
India

. ® Wednesday, December 11, 2024, 16:13:34
“ ® FW56+R7W, Prayagraj, Uttar Pradesh 211019,
¢ India

26
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Ph raphs of Fe 1 SI -Treatment Plants:-

1)100 KLD Feacal Sludge Co-Treatment Plant , Naini

L'_g GPS Map Camera

Prayagraj, Uttar Pradesh, YIRa

511/103, Arail Rd, Naini, Prayagraj, Uttar Pradesh 211008,
WA

Lat 25.419128° Long 81

11/12/24 04:20 PM GMT -

2)50 KLD | Sludge Co-Treatment Plan hunsi
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3)_50 KLD Feacal Sludge Co-Treatment Plant , Salori

Prayagraj, Uttar Pradesh, India
. FV5H+4HC, New Rest House Railway Colony, Prayagraj, Uttar Pradesh 211002, India
B Lat 25.458074°
! Long 81.879128°
11/12/24 04:10 PM GMT +05:30

SECTORWISE DETAILS OF PONDS TO BE CONSTRUCTED FOR

TREATMENT OF GREY WATER THROUGH BIOREMEDIATION

e Approximately 200 Km Drainage is being laid in Mela Area for
efficient disposal of Grey water generated in Mela Area. The Grey
waste water (BOD Less than 100) generated from washing hands
, Kitchen etc. having very less BOD is collected in various ponds
(Approx 75 Nos , Average 03 Nos in each sector) constructed in
mela area and the treatment is done by Bioremediation method
to make the mela vicinity odour free. Sectors in which Sewerage
Network is available in nearby vicinity ,Grey water is discharged
into Sewers.

e The ponds are Constructed in Mela Area by Carrying out
Excavation and Covering the Excavated portion with 150 Micron
HDPE lineninorder to prevent infiltration of Grey water into the

%ound é/ﬂ/ (L
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e Bioremediation Units are Installed and Treatement is carried out
using biological Enzymes and Microbes providing sufficient
Retention Time. Screens are installed at Inlet to catch any
floating waste material .V-Notch is also installed at inlet to
measure the flow reaching Pond.

Detai nd atment of Grey w in Mel r
Sr. | Name of | No. of Latitude & Location/Name Size of Current Status
No | Sector Pond | Longitude of | of Road on which Pond (Whether
. s Ponds pond is situated (M.) Construction
Completed or Not)
1 | Sector-1 Covered by sewer line
2 | Sector-2 Covered by sewer line
3 | Sector-3 Covered by sewer line
4 | Sector-4 25.438592, Under Shasrti 18.00 x :
81.88309 Bridge 12.50 Under Construction
25.432869, ; 93.00 x .
3 81.882078 Jagdish Road North 17.00 Under Construction
25.432696, Mahaveer Road 145.00 x Uhder Conetrictioh
81.882064 North 20.00
5 | Sector-5 1 25.446958, 16.00 x -
81.89294 Old G.T. Road 20.00 Under Construction
6 | Sector-6 25.462335, Near Kailashpuri 15.00 x -
81.879897 | Nala 30.00 | UYnder Construction
25.470119, Near Bharatdwaj 15.00 x :
J 81.881019 | Electric Port sh.oo | UneerSonstuction
25.460402, Near Bindu Madhav 15.00 x <
81.882896 | Road 30.00 Under Construction
7 | Sector-7 25.463976, ; : 15.00 x :
1 81.871524 Kailashpuri Road 30.00 Under Construction
8 | Sector-8 25.478718, . 2 15.00 x .
81.883768 Kailashpuri Road 30.00 Under Construction
25.479649, ; 15.00 x .
¢ 81.887252 Bajarang Das Road 30.00 Under Construction
25.47406, : 15.00 x :
81.892528 Beni Madhav Road 30.00 Under Construction
25.475498, . 15.00 x .
31.887121 Bajarang Das Road 30.00 Under Construction
Bajarang Das
9 | Sector-9 1 23454015, Gangeshwar Ea0 X Under Construction
81.873669 12.50
Chauraha
Sector- 25.491677, Kailashpuri 16.50 x ;
10 | 4 3 1879483 | Govinda Chaurshie: | 16,50 | UPderConsiuction
25.493451, Sangam Lower 16.00 x ;
81.911297 | Road 16.00. | MpderGenstruction
Sector- 25.497385, ; ; 17.00 x ,
11 11 3 81.908369 Ahilyabai Road 13.00 Under Construction
25.490406, . 17.00 x ]
81.907075 Hetapatti Road 11.00 Under Construction
12 | Sector- 25.497927, . 14.00 x :
12 . 81.88031 Mukti Road 9.00 Under Construction
25.466119, Gangeshwar Mukti 13.00 x !
81.923301 | Road Chauraha 700 | PREECEISILCon

4,
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25.466991, Padam Madhav 11.00 x .
81.923301 | Road 1000 | Vneetionstuciion
%51‘;%%19%‘;’ Gangeshwar Road 1177',{_)80)( Under Construction
285143;3?2} Hetapatti Road Ifé?gox Under Construction
13 25.481683, Near Mansahita 18m x
Sector- 81.891579 samyamai road 18m No
13 25.466489, Near Mansahita 15m x
81.914142 Veni Madhav Road 15m No
14 Anant Madhav road
25.464758, near Mansahita 15m x
Sector- 81.913721 Nala 10m No
14 Veni Madhav road
25.462783, near Mansahita
81.913518 Nala 11m x 9m No
15 At Cross Section of
25.458432, Bhardwaj road & 10m x
81.909856 Mansanhita Nala 20m No
Near Mansanhita
Sector- 25.460618, towerds Anant 20m x
15 81.911823 Madhav road 20m No
At cross section of
Bhardwaj road &
25.460615, Harshvardhan 20m x
81.911807 road. 30m No
16 Bhardwaj road
25.460986, Harshwardhan 10m x
81.203341 Shakracharya 10m No
Bhardwaj road
25.458097, Mukti Mansahita 10m x
Sector- 81.909646 Nala 10m No
16 Nagvasuki road
25.454523, Mukti Mansahita 10m x
81.90682 Nala 10m No
Nagvasuki road
25.456431, Harshvardhan 10m x
81.901832 Shankaracharya. 10m No
17 Harshvardhan Marg
25.449789, between Surdas 12m x
81.89956 road 20m No
Surdas Road
25.452749, between Nagwaski 12m x
Sect 81.900926 road 20m No
e170r- Surdas Road
25.452741, between Nagwaski 12m x
81.900926 road 20m No
25.454287, Nagvasiki raod to
81.905943 Mansiyta drain 10m x 3m No
25.452661, Soordas road to
81.904517 Mansaita drain 10m x 3m No
18 Vat Madhav Road
25.44087, near Mansahita
81.90211 Nala 10m x 3m No
Sector- Vat Madhav Road
18 between
Harshvardhan and
25.442574, Sankaracharya
81.896656 Road 10m x 4m No

o F
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25.448727, Old GT road Near
81.903799 Mansahita Nala 10m x 3m No
Old GT road Near
Harshvardhan and
25.444578, Sankaracharya 10m x
81.897123 Road 2.5m No
Alopi Shankari road
25.446173, near Mansahita
81.904142 Nala 10m x 3m No
Alopi Shankari road
between near
Harshvardhan and
25.447752, Sankaracharya
81.89885 Road 10m x 4m No
Harishchandra road
25.448727, Near Mansahita
81.903802 Nala 10m x 3m No
Harishchandra road
between
Harshvardhan and
25.449572, Sankaracharya 10m x
81.899551 Road 2.5m No
19 25.439196, Tulsi Marg under 20m x
81.891649 old Railway Bridge 20m No
Sankaracharya
marg under old
25.438443, Railway Bridge 20m x
81.893868 (Both side) 20m No
Mori Marg near
25.434524, Mansahita Nala 20m x
81.900047 (Both Side) 20m No
Sankatharan marg
25.437713, near Mansahita 20m x
81.900446 Nala (Both Side) 20m No
Sector- Gangoli Shivala
19 marg near
25.439014, Mansahita Nala 20m x
81.901316 (Both Side) 20m No
Vat Madhav marg
25.440937, near Mansahita 20m x
81.901872 Nala 20m No
Sankaracharya
25.43532, marg under Shastri 20m x
81.893288 Bridge (Both Side) 20m No
Under Shastri
bridge between
25.43443, Sangam lower and 20m x
81.895623 Shakracharya road 20m No
20 Jagdeesh Marg
25.427149, Near Mansahita 25m x
81.897981 Nala 15m Excavated.
25.42957, Triveni Marg Near 10m x
81.898962 Mansahita Nala 10m No
Segg’” 25.42936, | Triveni Marg Near | 10m x
81.898702 Mansahita Nala 10m No
25.42936, Kali Marg Near 10m x
81.898697 Mansahita Nala 10m No
25.431098, Kali Marg Near 10m x
Mansahita Nala 10m No

81.899304
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21 Mahaveer Marg
25.424416, (South) Near 15m x
81.897979 Mansaita Nala 10m No
Akshayvat Marg
25.423462, (North) Near 15m x
81.898233 Mansaita Nala 10m No
Akshayvat Marg
25.422643, (North) Near 15m x
81.898076 Mansaita Nala 10m No
Sector- 25.421009, Near Mansaita Nala 10m x
21 81.898360 (West) 10m No
Ramananda "C"
25.421283, Marg (West) Near 15m x
81.896706 Sursuri Marg 10m No
Between
Ramanand "A"
Marge (West) and
Akshayvat Marg
25.425378, (South) Near 30m x
81.892675 Gangaji 30m No
22 | Sector-
22 - - - -
23 Near main
25.421522, road/Parmarth 20m x
81.87707 campus 20m Excavated.
Near STP Nala/Out
25.423342, let of STP (Left 17m x
81.871519 side) 16m Excavated.
25.423491, Near STP Nala 17m x
Sector- 81.870754 (Right Side) 16m Excavated.
23 25.423574, Near new bridge 23m x
81.867001 (Naini) 17m Excavated.
25.423701, Near new bridge 18m x
81.864554 (Naini) 18m Excavated.
25.423885, Near new bridge ke 16m x
81.861301 Neeche 14m Excavated.
25.423072, Old bridge naini ke 21m x
81.815609 pass/ Nala ke par 12m Excavated.
24 25.414274, Pond Near Mahakal | 23 m x 20
81.889385 Ramp m Excavated.
St 25.403297, Pond Near 25mX
81.895616 Vallabhacharya 18 m Excavated.
& Pond on Mahaveer 17mX
éi%%ii?;?s‘ lower marg near 15m
) Someshwar Ramp Excavated.
25 | Sector- 25.393789, 4.0 20m X
25 81.900251 Nolnksshian -~ 1 iom Excavated.

Note:- The Depth of Pond varied from 1.5 m to 2.5 M depending upon
the site conditions especially sub soil water level.

Ve
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PHOTOGRAPHS OF PONDS UNDER CONSTRUCTION FOR
TREATMENT OF GREY WATER THROUGH PONDING AND

BIOREMEDIATION

Sector - 04

Prayagraj, Uttar Pradesh, India

Cvmm+626, Prayagraj, Uttar Pradesh 211005, India
Lat 25.432697° Long 81.882064°

11/12/24 01:12 PM GMT +05:30




L . i GPS Map Camera
Prayagraj, Uttar Pradesh, India

India

Cvmm+626, Prayagraj, Uttar Pradesh 211005,
Lat 25.432869° Long 81.882078"°
11/12/24 01:12 PM GMT +05:30

et ;_\. ; GPS Map Camera

Prayagraj, uUtt India

Cvaqj+cfq, Parade Ground, Daraganj, Prayagraj, Uttar
Pradesh 211005, India

Lat 25.438592° Long 81.88309°

11/12/24 01:20 PM GMT +05:30




825

Sector - 05

Prayagraj, Uttar Pradesh, India
Cvwv+ff2, Prayagraj, Uttar Pradesh
" 211019, India
A Lat 25.446958° Long 81.89294°
1 11/12/24 04:11 PM GMT +05:30

Sector - 06

35
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Sector - 07

Colony, Prayagraj, Uttar Pradesh 211002, India
| Lat 26.463976° Long 81.871624°
1112/24 02:33 PM GMT +05:30

o T
. i1 ‘._'i l“i ‘: J ‘, -_

37
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Sector - 08

Lj GPS Map Camera
WOWRTS, I H&el, Wi
-2 Wk, ITR waer 221507,
i

Checkln P2

s OId Katra, Prayagraj, Uttar Pradesh 21
Lat 25.479649° Long 81.887252°
25/11/24 02:21 PM GMT +05:30

Ty ey L e T
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Sector - 09

N Map Carmesa

Prayagraj, Uttar Pradesh, India

7a4/5/1, Chota Baghada, New Re t House Railway
Colony, Prayagraj, Uttar Pradesh 171002, India
Lat 25.464918"° Long 81.873669"°
o8/12/244 04:11 PM GMT +05:-30

e

39
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Sector - 10

= =]
Fvri+—v2g, Prayvagraj, Uttar Pradesh 2171004, India
: Lat 25.491693° Long 81.879311°
'-_"' 11/12/249 10:=3¢ . C + 0530
. : e, LR - r .

o .

Bela Shailabi Gair Abad, Uttar Pradesh, India
) Bela Shailabi Gair Abad, Uttar Pradesh, India
X\~

& Lat 25.497385° Long 81.908369°
M 11/12/24 01:13 PM GMT +05:30
: i i AT AR O AT Sar e

40
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Lat 25.493451° Long 81.911297°
11/12/24 02:29 PM GMT +05:30

= o S El GPS Map Camera
ST SraTs I SrETs, I OX9T, WA

Sray-<faa waas, Ser frersi 2 arars, 392 aXar 2 507,

Lat 25.490406° Long 81.907075"

11/12/24 03:30 PM GMT + 05:30

G T B o i R N

41
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Sector -

42



L S

Prayagraj, Uttar Pradesh, India

114b, Salori, Govindpur, Teliarganj, Prayagraj, Uttar
Pradesh 211004, Iindia

Lat 25.482104° Long 81.879968"°

11/12/24 02:13 PM GMT +05:30

o= T s = S . e —

43
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Sector - 24

NoteCam @ i0OS

&
56

uracy: 3.56 m o ?
£1n12-'2924 11:49:07 - B
~ond near Mahakal Ramg
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DETAILS OF CONTRACTS EXECUTED FOR BIOREMEDIATION OF

GREY WATER ,
STP, LAYIN

CONSTRUCTION OF 03 NOS PREFABRICATED
F_DRAINAGE PIPE LINE AND OPERATION

MAINTENANCE WORK OF 100 KLD & 50 KLD FAECAL SLUDGE

CO-TREATEMENT PLANTS AT NAINI HUNSI

Sr . Contract Amount . Date of Date of

No Detail of Work Agreement No | (in Rs.) e Start | Completion

1 Survey , Design, Supply, | 01/E.E./2024- 4597449.13 M/s Organici21 | 01.10.202 31.03.2025
Installation  ,of  V-Notch, | 25 Scientific Pvt Ltd., | 4
Dosing Enzymes & Chemicals, 328, 3rd _ Floor,
Dosing Units , Piping and .?::g? Success
fitting arrangements‘ and Sector' 65,Gurugram,
other Treatment units , Harayana 122018 E-
Construction of Check mail:
Barriers and any other Info@organici21.co
relevant materials, labour, m, -
equipments and T&P etc. Hgupta@organic121.
required for Treatment gf gam' M/s Welcome
Grey water generated in Enviro
Sector- 5, 6 and 07 Technologies99,
(Package-1) of Maha Kumbh NANKAGADHI,
Mela Area by Bioremediation Unnamed Road,
Method alongwith Regular Dasna Dehat,
desludging of ponds and Ghaziabad, Uttar
Operation & Maintenance of Pradesh, 201015 E-
all the Treatment units and mail:
V-notch during Maha Kumbh wetcchmsd@gmail.co
Mela period m

2 Survey , Design, Supply, | 03/E.E./2024- 3887239.90 | M/s 01.10.202 | 31.03.2025
Installation  ,of  V-Notch, | 25 VasudhaSanrakshan | 4
Dosing Enzymes & Chemicals, Private Limited.,
Dosing Units , Piping and 2?;2‘:;: Jagdishpur,
fitting arrangements and Uttar ! Pradesh-
other Treatment wunits , 227809 E-mail:
Construction of Check vasudha.ka.sanraksh
Barriers and any other an @gmail.com
relevant materials, labour, (65%).
equipments and T&P etc. v M{g. Agrqbqtics
required for Treatment gf ;g'éh Pé;\ga:: d ng;toeg
Grey water generated in Parsvnath Estate,
Sector- 8, 9 and 10 Omega Sector-1,
(Package-2) of Maha Kumbh Greater Noida, Uttar
Mela Area by Bioremediation Pradesh E-mail:
Method alongwith Regular shravani:11k2976@g
desludging of ponds and mail.com(35%)
Operation & Maintenance of
all the Treatment units and
V-notch during Maha Kumbh
Mela period

3 Survey , Design, Supply, | 02/E.E./2024- 5895296.97 | M/s Organic121 | 01.10.202 | 31.03.2025
Installation  ,of V-Notch, | 25 Scientific Pvt Ltd., | 4
Dosing Enzymes & Chemicals, 328, 3rd _ Floor,
Dosing Units , Piping and .?;'\:g:y Siigeess
fitting arrangements and Sector' 65,Gurugram,
other Treatment wunits , Harayana 122018 E-
Construction of Check mail:
Barriers and any other Info@organici21.co
relevant materials, labour, m,

[ o F
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equipments and T&P etc. Hgupta@organici21.
required for Treatment of com.

Grey water generated in JV M/s Welcome
Sector- 11, 12 and 13 Eggli'lrr?nlogles%,
(Package-3) of Maha Kumbh NANKAGADHI,

Mela Area by Bioremediation Unnamed Road,
Method alongwith Regular Dasna Dehat,
desludging of ponds and Ghaziabad, Uttar
Operation & Maintenance of Pradesh, 201015 E-
all the Treatment units and mail:

V-notch during Maha Kumbh wetcchmsd@gmail.co
Mela period m-

4 Survey , Design, Supply, | 06/E.E./2024- 4552623.30 | M/s SIGN-AGE | 01.10.202
Installation  ,of  V-Notch, | 25 (INDIA) PRIVATE | 4
Dosing Enzymes & Chemicals, LIMITED.,

Dosing Units , Piping and :H:g'a SECOTOR 31::
fitting arrangements and EXTENSION NOIDA,
other Treatment units , Email:

Construction ~ of  Check signagetender@gmail
Barriers and any other .com

relevant materials, labour,

equipments and T&P etc. 31.03.2025
required for Treatment of

Grey water generated in

Sector- 14, 15 and 16

(Package-4) of Maha Kumbh

Mela Area by Bioremediation

Method alongwith Regular

desludging of ponds and

Operation & Maintenance of

all the Treatment units and

V-notch during Maha Kumbh

Mela period

5 Survey , Design, Supply, | 07/E.E./2024- 4482582.94 | M/s SIGN-AGE | 01.10.202 | 31.03.2025
Installation  ,of V-Notch, | 25 (INDIA) PRIVATE | 4
Dosing Enzymes & Chemicals, LIMITED.,

Dosing Units , Piping and SH:sgé SECOTOR 83
fitting  arrangements  and EXTENSION NOIDA,
other Treatment units , Email:

Construction of Check signagetender@gmail
Barriers and any other .com

relevant materials, labour,

equipments and T&P etc.

required for Treatment of

Grey water generated in

Sector- 17, 1B and 19

(Package-5) of Maha Kumbh

Mela Area by Bioremediation

Method alongwith Regular

desludging of ponds and

Operation & Maintenance of

all the Treatment units and

V-notch during Maha Kumbh

Mela period

Survey , Design, Supply, 4237441.69 | M/s 01.10.202 | 31.03.2025
Installation ,of  V-Notch, VasudhaSanrakshan 4
Dosing Enzymes & Chemicals, Private Limited.,
Dosing Units , Piping and :?;';‘:;'l dagdishpur,
fitting arrangements and Uttar ' Pradesh-
other Treatment units , 227809
Construction of Check

Barriers and any other

6 relevant materials, labour,
equipments and T&P etc. 04/E.E./2024~
required for Treatment of 25

.
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Grey water generated in
Sector- 20, 21 and 22
(Package-6) of Maha Kumbh
Mela Area by Bioremediation
Method alongwith Regular
desludging of ponds and
Operation & Maintenance of
all the Treatment units and
V-notch during Maha Kumbh
Mela period

N

Survey , Design, Supply,
Installation  ,of  V-Notch,
Dosing Enzymes & Chemicals,
Dosing Units , Piping and
fitting arrangements and
other Treatment units
Construction of Check
Barriers and any other
relevant materials, labour,
equipments and T&P etc.
required for Treatment of
Grey water generated in
Sector- 23, 24 and 25
(Package-7) of Maha Kumbh
Mela Area by Bioremediation
Method alongwith Regular
desludging of ponds and
Operation & Maintenance of
all the Treatment units and
V-notch during Maha Kumbh
Mela period

05/E.E./2024-
25

3572058.28

M/s
VasudhaSanrakshan
Private Limited.,
Palpur,  Jagdishpur,
Amethi,
Uttar
227809.

Pradesh-

01.10.202
4

31.03.2025

Supply of all Material, Labour,
Fuel & other Consumables,
Disinfectants, Plants  for
Planted Gravel Filter bed |,
T&P etc. for Operation and
Maintenance of 02 Nos Feacal
Sludge Co-Treatment Plant of
100 KLD Capacity at Naini 42
MLD STP Campus and 50 KLD
Capacity at Jhunsi 16 MLD
STP Campus alongwith
operation B maintenance of
15 Nos. Cesspool vehicles
and collection of feacal
sludge/septage from septic
tank of households in Naini
and Jhunsi area as per
directions of Engineer-in-
Charge.

36/SECCPYJ-
MK-2024/2024-
25

15632531.0
1

M/s. Shivay
Construtions,

Sector-K-312, L.D.A.,
Ashiyana Colony,

Kanpur Road,
Lucknow-226018.

01.01.202
>

30.09.2025

Survey, Design,Supply,
Installation and Operation &
Maintenance of 03 Nos
Prefabricated Sewage
Treatment Plant of 0.5 MLD
Capacity Each for Treatment
of Sewage/ Septage / Faecal
Sludge in Maha Kumbh Mela
Area, Under Maha Kumbh
Mela — 2025 Programme

11/SECCPY]-
MK-2024/2024-
25

47587561.5
6

M/s. Shri Ram
Constructions, 23
Shivpuri Colony
Picnic Spot Road
Faridinagar Lucknow
226015 IV M/sR &R
Infra C-18B, G.F
Parsavnath Paradise
Mohan Nagar
Ghaziabad UP

23.09.202
4

31.03.2025

Laying & jointing of HDPE /
D.I. Pipe, construction of
pond and its appurtenant
work including its operation
and maintenance  during

11/EE-MK-
2025/2024-25

5389732.53

M/s Shree
Enterprises,
Chaukatha, Tiwariyan
Sukulpur, Meja,

29.09.202
4

28.03.2025
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entire mela duration and its
dismantling and return back
of all supply to departmental
store in satisfactory condition
in departmental store under
Package-1 in Sector 1 & 2 of
Mahakumbh Mela

Prayagraj

Laying & jointing of HDPE /
D.I. Pipe, construction of
pond and its appurtenant
work including its operation
and maintenance  during
entire mela duration and its
dismantling and return back
of all supply to departmental
store in satisfactory condition
in departmental store under
Package-2 in Sector 3, 4 & 5
of Mahakumbh Mela

26/SECCPY]-
MK-2025/2024-
25

17787956.8
9

M/s J.P. Enterprises,
10-A, 1.P. Nagar,
Naini, Prayagraj

09.10.202
4

31.03.2025

Laying & jointing of HDPE /
D.I. Pipe, construction of
pond and its appurtenant
work including its operation
and maintenance  during
entire mela duration and its
dismantling and return back
of all supply to departmental
store in satisfactory condition
in departmental store under
Package-3 in Sector 6, 7 & 8
of Mahakumbh Mela

31/SECCPY]-
MK-2025/2024-
25

17410298.6
4

M/s G.P.
Construction, (JV)
M/s Twara
Construction
Company Pvt. Ltd.
Jaitpur, Phulpur,
Hanumanganj,
Prayagraj

11.10.202
4

31.03.2025

Laying & jointing of HDPE /
D.I. Pipe, construction of
pond and its appurtenant
work including its operation
and maintenance  during
entire mela duration and its
dismantling and return back
of all supply to departmental
store in satisfactory condition
in departmental store under
Package-4 in Sector 9, 10,11
& 12 of Mahakumbh Mela

20/SECCPY]-
MK-2025/2024-
25

27008855.5
9

M/s S.S.
Construction, (V)
M/s Jay Devi
Enterprises,
536A/2/29, Allahpur,
Prayagraj

07.10.202
4

31.03.2025

Laying & jointing of HDPE /
D.I. Pipe, construction of
pond and its appurtenant
work including its operation
and maintenance  during
entire mela duration and its
dismantling and return back
of all supply to departmental
store in satisfactory condition
in departmental store under
Package-5 in Sector 13,
14,15 & 16 of Mahakumbh
Mela

26/SECCPYJ-
MK-2025/2024-
25

17787956.8
9

M/s J.P. Enterprises,
10-A, 1.P. Nagar,
Naini, Prayagraj

09.10.202
4

31.03.2025

Laying & jointing of HDPE /
D.I. Pipe, construction of
pond and its appurtenant
work including its operation
and maintenance  during
entire mela duration and its
dismantling and return back
of all supply to departmental
store in satisfactory condition

13/SECCPY]-
MK-2025/2024-
25

30160601.6
5

M/s Durgawati Global
Project Pvt. Ltd. (IV)
M/s Baba
Construction Pvt.
Ltd.,Durgawati
Hospital, Bus Station,
Barhalganj,
Gorakhpur.

03.10.202
4

31.03.2025




340

50

in departmental store under
Package-6 in Sector 17,
18,19 & 20 of Mahakumbh
Mela

Laying & jointing of HDPE /
D.I. Pipe, construction of
pond and its appurtenant
work including its operation
and maintenance  during
entire mela duration and its
dismantling and return back
of all supply to departmental
store in satisfactory condition
in departmental store under
Package-7 in Sector 21, 22 &
23 of Mahakumbh Mela

21/SECCPY]- 19000130.8
MK-2025/2024- |8
25

M/s Durgawati Global
Project Pvt. Ltd. (IV)
M/s Baba
Construction Pvt.
Ltd.,Durgawati
Hospital, Bus Station,
Barhalganij,
Gorakhpur.

07.10.202
4

31.03.2025

Laying & jointing of HDPE /
D.I. Pipe, construction of
pond and its appurtenant
work including its operation
and maintenance  during
entire mela duration and its
dismantling and return back
of all supply to departmental
store in satisfactory condition
in departmental store under
Package-8 in Sector 24 & 25
of Mahakumbh Mela

04/EE-MK- 7795539.36

2025/2024-25

M/s Rajesh Singh,
Ward no.1, Kareha,
Karchhana, Prayagraj

24.09.202
4

23.03.2025

(A

SHV ToSht \%%1:?/ /)

Executive Engineer

Constructipn Division-1

U.P. Jal Nigam (Urban)
Prayagraj

[N

o,

(N
\V

CA KumAR)

Superintending Engineer

Construction Circle
U.P. Jal Nigam (Urban)
Prayagraj

4\'}/’%
SANTAYKUMAR GAUTAM)
Chief Engineer(Prayagraj Zone)
U.P. Jal Nigam (Urban)
Prayagraj
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No. Pr - 12012/4/2024 - O/o Project Development (UP) NMCG
A TSR, I ATFT FAT

ST GATY, 76T T9errg Ug 3191 TRET0T fyamer
TSI TGS 99T A=

YUH T, HolX ETHIE 2ol T2,

sf3ar Je, 72 ool
f&=teR: 241 July 2024

dar #,
The Principal Secretary (UDD) & Project Director (UP-SMCQG),

Plot No. 18, Sector 7, Gomti Nagar Extension,
Lucknow, UP — 226002

Sub: Administrative Approval and Expenditure Sanction for “Remediation
of 22 untapped Drains during Mahakumbh 2025 at Prayagraj, Uttar Pradesh”
under Namami Gange Program, with 100% central sector support at an

estimated cost of ¥55.57 Crore (Rupees Fifty Five Crore and Fifty Seven Lakh
only) including GST.

AgIGT,

| am directed to convey the grant of Administrative Approval and Expenditure
Sanction (AA&ES) for the project “Remediation of 22 untapped Drains during
Mahakumbh 2025 at Prayagraj in Uttar Pradesh” under National Ganga Plan (NGP)
— Non EAP budget head of Namami Gange Mission — I, with 100% central sector
support at an estimated cost of ¥55.57 Crore (Rupees Fifty Five Crore and Fifty
Seven Lakh only) including GST with the following major component:

i. Interception of 22 drains and treatment of 70 MLD waste water from these drains
in 6 packages and pumping of about 3 MLD waste water from 2 drains into nearby

STP/ SPS/ Wet Well
2, The summary of cost is given at Annexure-l.
3. Administrative Approval and Expenditure Sanction for the project is granted

subject to General & Technical conditions as per Annexure-ll, Specific conditions and
directions of EC as per Annexure-lil and Financial conditions as per Annexure IV.

4, The deployment period will be 6 months from the date of issue of LOA or up to
30" June 2025, whichever is earlier, with proportionate financial implications.

5. EA may obtain necessary permissions / clearances, wherever required, for the
project before awarding the contract.

(QS{««L
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6. Any procurement of goods, works, services and consultancy if required by the
EA as part of implementing the project proposal shall be made strictly as per the -
applicable prevailing procurement guidelines.

7. Any cost escalation over and above the sanctioned cost due to delay in land
acquisition, change in scope post approval of AA&ES etc., need to be borne by
Government of Uttar Pradesh.

8. The sanctioned cost of the project will be borne from the ‘National Ganga Plan
— Non EAP' budget head. The NMCG/Government of India reserves the right to
withdraw the sanction at any stage, if it is convinced that the fund has not been
properly utilized or appropriate progress is not being made.

9. In case of violation of any of the conditions of the grant or in case of closure or
dissolution of the grantee organization, the Government shall take possession of all
the assets of the organization acquired out of the Government grants and use them in
any manner deemed appropriate or to recover from the organization the value of such
assets at its discretion.

10.  This AA&ES is issued based on the appraisal and sanction of the Executive
Committee vide its 55" meeting held on 5t July 2024 as well as the approval of
Director General — National Mission for Clean Ganga vide eoffice Note#39 dated
24.07.2024 and concurrence of ED (Finance), NMCG vide eoffice Note#35 dated

24.07.2024.
\
Qm&ﬂ‘l

(=g $9R)
feers (TRE=), tavadsh

¢

SITAERT UG 33 HaTer §q wiafan:
1) The Chief Secretary, Government of Uttar Pradesh, Lucknow-226001.
2) The Divisional Commissioner, Prayagraj Division, Prayagraj, Uttar Pradesh.
3) The District Magistrate, Prayagraj, Uttar Pradesh.
4) The Municipal Commissioner, Prayagraj Nagar Nigam, 1, Sarojini Naidu
Marg, Allahabad, Uttar Pradesh — 211001.

SRR g wfata
1) PS to Hon'ble Minister (MoJS), Shram Shakti Bhawan, New Delhi
2) PPS to Secretary, MoJS, DoWR, RD & GR, Shram Shakti Bhawan, New Delhi
3) PS to DG/ DDG/ Executive Director (Projects) / Executive Director (Finance) /

Executive Director (Technical) / Executive Director (Admin), NMCG, New
Delhi,

4) Dr. Kapil Kumar, Assistant Professor, Dept. of Civil Engineering, NIT Delhi,
5) NMCG Officials/ Sanction Folder/ Guard File/ Computer Cell, MIS/ NMCG.

{2,

(e 3
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Annexure - |

Summary of project cost for the project “Remediation of 22 untapped drains during
Mahakumbh 2025 at Prayagraj in Uttar Pradesh”

(Amount in Z Crore)

i Item | Recommended Proposal Cost for 180 days
Flow - 70 MLD

_Unit Cost of Treatment (Rs. Per MLD) - Rs. 35000

| Bare Treatment Cost ' 44.10
GST 7.94

' DPR Preparation & Supervision

i___C_harges (@8% GOI Share) : - 3.53

 Project Cost (GO! Share) 55.57 |

kkkkk
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4-0ve Project Development (Uttar Pradesh)-NATIONAL MISSION FOR CLEAN GANGA

nnexure - 11

General & Technical condition r the ject on ‘Remediation of 22 untapped

Drains during Mahakumbh 2025 at Prayagraj in Uttar Pradesh’

1. The Uttar Pradesh State Mission for Clean Ganga (UPSMCG), which is a registered
society, shall be responsible for overall planning, management and effective
implementation of the project at state level.

2. Prayagraj Nagar Nigam or any other State Executing Agency, decided by
Government of Uttar Pradesh, shall be the executing agency (EA) for the project, to
be implemented under the guidance of Mela Authority Prayagraj and UPSMCG, as
per provisions laid down in the NGRBA programme framework.

3. This Is special financial assistance to the State for Mahakumbh 2025 at Prayagraj
under Namami Gange Programme.

4. State Government need to regularly monitor the river (Ganga/ Yamuna) water quality
through UPPCB during Mahakumbh 2025 at upstream, downstream and other
suitable/ critical locations.

5. EA/ State Government need to ensure possession of suitable land parcels
expeditiously for grounding the works in time.

6. EA shall ensure that the proposed remediation systems are commissioned at the
earliest latest by 31.12.2024.

7. Proper investigation should be carried -out before execution of work to achieve
economy in the proposal as well as to avoid any shortfall in the design.

8. Towards implementation of the project, synergy shall be ensured with other Central/
State sponsored programme like AMRUT etc. and shall be aligned with the city
sanitation plan.

9. All infrastructure projects need to conduct project specific IEC activities and detailed
plan for such activities to be submitted to NMCG. The hiring of suitable agency need
to be completed prior to start of work.

10. “Namami Gange” signage to be placed at all the project sites approved under
Namami Gange programme.

11, Adequate provision shall be kept in the bid document to invite bid with GST
Inclusive cost.

12. SMCG need to take steps to prepare bid documents in line with the Model Bid
Document (MBD) for projects funded under National Ganga Plan.

13 The activities proposed under the project shall conform to all Environmental
Legislations and the NGRBA programme framework.

14, No untreated municipal/domestic wastewater should be allowed to fall in the

river Ganga from the town during Mahakumbh Mela 2025 and project development
period.

15, Standard procedure as indicated in the CPHEEO manual on Sewerage &
Sewage Treatment, NGRBA Guidelines and codes of practice of BIS will be strictly
followed during project implementation.,

16. Progress of implementation of the project shall be closely monitored by the
State Government of UP /SMCG, so as to ensure that the project is completed within
the stipulated period of time. In addition, the progress (Physical & Financial,
including funds utilization certificates) needs to be reported to NMCG on regular
basis and as and when requested.

17, The actual project cost shall be the awarded cost. State government need to
seek NOC from NMCG for the Technical & Financial bid evaluation.

Q
@ A"
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3/2024-0/0 Project Development (Uttar Pradesh)-NATIONAL MISSION FOR CLEAN GANGA

18. It is the responsibility of the SMCG and Executing Agency to ensure adequ_ate
training to all personnel engaged during construction for quality of construction
works.

19. SMCG and EA shall ensure regular monitoring of the project in accordance
with the NGRBA framework. _
20. Guidelines issued by Ministry of Finance, Ministry of Home Affairs and other

governing organizations regarding disaster management as applicable be adhered
to during project execution.

21, SMCG shall ensure appointment of agency for third party inspection (TPI)/
evaluation of the project. 3 ' =
22, All components of the project shall be completed within specified time limits

and the resources and outputs and outcomes are to be ensured as envisaged in the
approved project Completion Report shall be submitted to NMCG on completion of
the project.

23. Any additional component relevant for project or any component requiring
modification or deletion, may be added or modified or deleted as the case may be,
only with the prior approval of the Competent Authority.

24, Staffs that may be employed for preparation, execution or operation of the
project by the EA are not to be treated as employees of the SMCG/ NMCG. The
deployment of such staff at the time of completion or termination of the project will
not be the concern or liability of the SMCG/ NMCG.

25, Optimal utilization of the assets relating to the project and created under
Ganga Action Plan or any other Central /State Plan shall also be ensured by the
SMCG/EA/ULB.

26. All data, records, documents and material related to the project shall be
stored properly and catalogued by the SMCG/ EA for reference and retrieval
including regular uploading /disclosure/updating of such data on website.,

27. The State/ SMCG/ EA shall ensure that all provisions of the RTI Act 2005 are
adhered 1o as far as information pertaining to the project is concerned.
28. The State/ SMCG/ ULB shall ensure that public is informed in Prayagraj

regarding implementation of the project and soliciting their cooperation and views as
applicable.

29. For the provisions made under IEC activities, the SMCG shall make suitable
arrangements with Prayagraj Nagar Nigam for executing the ‘Communication and
Public Outreach’ programmed under its supervision towards sensitization of people
for abatement of pollution.

30. NMCG shall not be responsible for any damage due to natural calamities or
any other reasons. State Government is advised to insure the assets at their own
cost after suitable risk assessment.

3L All the specific conditions and generic conditions mentioned in the AARES are
to be complied by the SMCG through their Executing Agency. The SMCG will
ensure fulfillment of such conditions before finalizing the bid(s) by the EA.

32. The Monthly Physical Progress Reports (MPPRs) shall be submitted by the
10th day of every month regularly by the EA to the SMCG and by the 20th day of
every month regularly by the SMCG to the NMCG. The Quarterly Physical Progress
Report (QPPRs) shall be submitted to the SMCG Bihar and NMCG within 30 days
from the end of each quarter.

33 The signing officers will indicate her/his name and designation in full in capital
letters and commencement of processing the case, ink-signed MPPR must follow by
Post,

Fo Ny
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34, EA shall ensure close daily monitoring of the flow and KPIs to ensure
compliance and transparent payment mechanism. UPSMCG and DGC shall monitor
the project from time to time and also monitor implementation performance of the
EA.

35. The SMCG shall ensure appointment of agency (ies) for third party inspection
(TPI). The EA through the SMCG shall submit copies of the TPI Reports along with
their responses/comments to the NMCG. Releases of fund will be subject to
compliance of TPI reports.

36. Conditions/ commitments indicated in the Executive Committee (EC) memo/
minutes and other related documents shall be strictly adhered to in the project
implemeantation and management. Copy of EC memo, minutes and other documents
are already circulated. The SMCG will ensure fulfilment of such conditions before
finalizing the bid(s) by the EA.

37 The NMCG may depute any person to visit the SMCG/ EA for the purpose of
monitoring its work and accounts of the SMCG. Full cooperation shall be provided by
the executing agency to the persons deputed for inspection.

38. Director General, NMCG may monitor overall progress of project periodically
from time to time.

Page 7 of 10
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Annexure - |l

Specific_conditions and directions of EC on Administrative Approval and

Expenditure Sanction for the project on ‘Remediation of 22 untapped Drains
during Mah b 25atP j in Uttar Pradesh’

.. The tendering and overall implementation management of the proposal shall be
done by the Prayagraj Nagar Nigam or any other State Executing Agency, as
decided by the State Government.

ii. The project need to be tendered on “Open/ Neutral technology” with treated
effluent KPIs under the project as, pH — 6.5 to 8.5; BOD - < 30 mg/l; COD - <
100 mg/l; TSS - < 50 mg/l; FC - <230 MPN/ 100 ml and DO - < 5 mgl/l.

lii.  The deployment period will be 6 months from the date of issue of LOA or up to
30" June 2025 with proportionate financial implications.

. The project should be implemented with proper coffering and suitable site
management so as to generate public confidence about the project.

Page 8 of 10
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Annexure - [V

Financial Aspects:
The release of funds is subject to the following terms and conditions: -
Flow of Funds:

1

Vi,

Assignment limits to SMCG — UP are allocated by the National Mission for
Clean Ganga from time to time as per Treasury Single Account (TSA)
system, hased on projected fund requirements. Funds for the present
project will be made available by SMCG — UP from the overall assignment
limit. The objective of the TSA is to ensure “just in time release” and
eliminate/ reduce parking of funds at all levels of project implementation.
The TSA guidelines prohibit transfer of funds by Autonomous bodies (ABs)/
Sub-ABs to their own Bank Accounts as this is akin to acting like one’s own
vendor. SPMGs will, therefore, ensure that no assignments limit is
transferred to their Bank Accounts, and all payments from Assignment
Limits are made directly to executing agencies/ vendors/ contractors.

SMCGs will ensure that no parking of fund happens while transferring fund

from SMCG to the executing agency and from executing agency to
contractors/ vendors. Such transfer must be effected “just in time”, and
should be as reimbursement of bills raised/ submittec!.

Since the fund flow is based on “just in time release”, there should not be
any accrual of interest on grants-in-aid received from NMCG. However, any
interest earned on the grant received from NMCG/ Gol should mandatorily
be remitted back to NMCG immediately after finalization of accounts for
depositing the same to the Consolidated Fund of India.

The assignment limit allocated to SMCG — UP will lapse at the end of
financial year.

Allocation of assignment limit to SMCG is not counted as expenditure under
TSA. Only final payment to executing agency/ contractor/ vendor is counted
as expenditure. Hence, all bills raised by the EA should be settled
immediately.

Audit:

iii.

The Comptroller & Auditor General of India at his discretion shall have the
right of access to the project related books of accounts of the SMCG — UP/
Executing agency for the purpose of Audit.

- The books of accounts of the grantee, relating to this grant, shall be open

to audit by the Internal Auditor and External Auditor of National Mission far
Clean Ganga.

SMCG to ensure that all financial documents related to the project are
maintained by the EA for submission to NMCG/ Audit on demand.

submission of Utilization Certificate (UC) by the SPMG:

The quarterly Utilization Certificates (UCs) in respect of grant-in-aid
received during various quarters shall be furnished by the SMCG to the
NMCG in prescribed format (GFR 12-A), duly signed and stamped by the
Head of the Organization and Chief Finance Officer, within 30 days from the
end of quarter.

s@«?‘“‘k
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il. The subsequent allocation of Assignment limit will be made based on
Utilization Certificate/ Expenditure Statement of the previously allocated
assignment limit.

li. The UCs, in addition to the financial progress, should also indicate physical

progress/ outcomes achieved, in the format circulated vide DO No. FN-
18011/1/2022/ ED (F)/ NMCG dated 10.10.2022 from Executive Director
(Finance), NMCG.

Other Aspects:

A monthly ‘Accounting and Financial Report (AFR)', to be developed by the
EA in consultation with SPMG. EA will furnish the AFR to SMCG by the 10th
day of every month as per the ‘Financial Management Manual (FMM)' of the
NGRBA framework. As part of the AFR, the EA shall submit the following
cdocuments:

a. Invoices of the suppliers/ contractors against which online payment

instructions issued by the EA in the previous month.

b. Alist of invoices received and not paid during the previous month.

. Alist of contracts signed during the previous month.
An Annual Plan shall be prepared by the month of November every vear for
the next financial year as per the provisions made in the NGRBA programme
framework and submitted by the SMCG to the NMCG for necessary approval
and budget allocations.
The SMCG/ULB shall take all necessary legal and executive measures to
ensure adequate resources available for operation & maintenance of the
assets created under the Project to fulfill its mandate.
The SMCG/EA are not permitted to seek or utilize funds for the same purpose
from any other organization (Government, semi-Government, autonomous or
private) without prior approval of the Competent Authority.
The sanctioned amount should be spent exclusively as per the scope of the
project and within the stipulated time. The liability of NMCG will not exceed
the amount sanctioned for the project. For carrying forward any work(s)
/activities beyond the specified time limit prior approval of the NMCG should
be obtained.
It is the responsibility of the SMCG/EA/ULB to ensure that the assets are
exclusively used for the purpose for which grant is sanctioned and to maintain
the assets and their records properly.
All the assets acquired/created out of the grants shall not be disposed of,
encumbered, or utilized for any purpose other than that for which sanctioned
without prior approval of the Government.
O&M costs will be considered for release only after the project construction is
complete and a realistic plan for use of O&M cost based upon actual
sewerage load to be submitted.
Any payments made on account of project preparation by NMCG relating to
this project shall be adjusted accordingly from the project preparation head.

General Financial Rules, 2017:
All relevant provisions of General Financial Rules, 2017, as amended from time
to time, will be applicable to grantee organization.

D
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Mi/24/2020-HR NMCG
Government of India
Ministry of Jal Shakti
Department of Water Resources, River Development & Ganga Rejuvenation
National Mission for Clean Ganga

1%t Floor,

Major Dhyan Chand National Stadium
New Delhi-110001

Dated: 16™ July 2024

Minutes of 55" meeting of the Executive Committee (EC) of National Mission
for Clean Ganga

Sub:

Please find enclosed minutes of the 55" meeting of the Executive Committee (EC) of National
Mission for Clean Ganga (NMCG) held on 05" July 2024 at 02:00 PM through hybrid mode for kind

information and necessary action.

(Kancﬁgn Bala Hamza)
Deputy Secretary (Admin)

@-gﬁl*ﬁ'—"zw‘;q

1. Joint Secretary (PFC-l/PF-States), Department of Expenditure, Ministry of
Finance, North Block, New Delhi-110001

2.J8 & FA, DoWR, RD & GR, ModS, Shram Shakti Bhawan, New Delhi-
110001

3. The Adviser (WR&LR), NITI Aayog, Yojana Bhawan,
Sansad Marg, New Delhi - 110001
The Secretary, Department of Drinking Water & Sanitation, Uttarakhand, 43/6
Mata Mandir Road, Dharmapur, Dehradun, Uttarkhand-248001.

5 The Principal Secretary (UD), Urban Development Department (UDD), 834, Bapu
Bhawan, Lucknow- 226001.

6. The Principal Secretary (UD & Housing), Urban Development and Housing
Department (UDHD), Vikas Bhawan, Bailey Road, Patna, Bihar-800015.

7. The Principal Secretary (UD), Urban Development Department (UDD), 4th Floor,
Project Building, Dhurwa, Ranchi- 834004.

6. The Principal Secretary (UD), Department of Municipal Affairs (DMA), Nagarayan,
Sector-l, Block-DF-8, Bidhan Nagar, Kolkata-700064.

9. DDG, NMCG and All Executive Directors of NMCG

Copy to: -

PS o Hon'ble Minister of Jal Shakti

PPS to Secretary (DoWR, RD & GR)

Project Director, SPMG Group, 105 (New N0.545/941), Rajpur Road, Opp. RTO office,

Dehradun 248001

4. Project Director, SPMG, Plot No. 18, Sector-7, Gomti Nagar, Lucknow-

226010.

Project Director, SPMG Group (Secretary Urban Development), Government

of Bihar, Vikash Bhawan, Bailey Road, Patna, Bihar — 800001.

6. Project Director, SPMG Group Urban Development & Housing Department,
Room no. 403, 4th Floor, Project Bhawan, Dhurwa, Ranchi, Jharkhand-
834004.

7. Project Director, SPMG Group Unnayan Bhawan', 3rd Floor, DJ-11, Sector-ll,
Block-A, KMDA, Kolkata- 700091.

8. PPS to DG, NMCG- for his kind information

L2 R —
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Mint 5" meeti of Natio r Clean

Ganga (NMCG) held on 5‘“ July ZQ 4 at HMLG office, Delhi through hybrid mode

The 55 meeting of the Executive Committee (EC) of National Mission for Clean Ganga
(NMCG) was held on 5% July 2024 at 02:00 PM at NMCG office, Delhi through hybrid mode

under the Chairmanship of Director General (DG), NMCG.

Executive Director (Admin.), NMCG welcomed the Director General, NMCG, members
of the Executive Committee and other officials present in the meeting.

DG, NMCG mentioned that we are entering the 2 half of the 2* Phase of Namami
Gange Programme, the expectations of people at large are very high. We need to show significant
progress in the implementation of the program after 10 years. He added that an agenda item on
compliance or Action Taken Report on the decisions taken in the previous meeting of Executive

Committee should be circulated among the members,

Thereafter, the agenda items were taken up for discussion.

Agenda Item No. 55.1: Interception and Diversion of 8 untapped drains of Kanpur city,
Uttar Pradesh:

i.  DPR Appraised by: IIT — Roorkee;
ii. Project Cost: ¥ 120.18 crores including O&M for 1 year and GST (Land & power

connections to be provided by State);

iii.  Land: Land for SPSs / LS has been proposed to be provided by Cantonment Board for
which NOC has been provided;

iv.  Tinancial Effect; 100% Central Sector;

v.  Project components:
a. Intercept 8 drains namely (i) Rameshwar Ghat drain, (ii) Rani Ghat drain, (iii) Gola

Ghat drain, (iv) Satti Chaura Ghat drain, (v) Maiskar Ghat drain, (vi) Dabka drain,
(vil) Halwakhanda drain, (viii) Ganda Nala,

b. Improvement / rehabilitation of existing I&D of 2 drains namely (i) Sheeda Bazar
drain and (ii) Budhiyva Ghat drain;

c. Diversion of 8 drains to proposed SPS / common manholes — 1300 m (trenchless —
810 m; open excavation — 490 m)

d. Diversion of 15 MLD sewage through 800 mm dia MS pipe (Trenchless) from Dist. I
(2200 mm brick barrel gumti no.5) to Dist. II (1200/1400 mm RCC line at Zarib
Chaowki) - 890 m;

e. Development of 4 sewage pumping stations (6.09 MLD, 2.13 MLD, 2.93 MLD &
49,50 MLD capacity) and a Lift Station (2,46 MLD capacity) and

f. Laying of rising mains from SPS / LS to manholes of existing SPSs / STPs - 8053 m
(trenchless — 3210 m; open excavation — 4843 m)

g. O&M for 1 year

h. State has indicated 3 additional drains (having cunwlative flow ~ 8 MLD) have been

identified recently and not included in the DPR,
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vi.  Time: 15 Months (including bidding and trial run);
vii,  Bidding Process: DBOT Mode.

During discussions, DG, NMCG sought to know whether all the drains have been mapped and a
plan made to tap these and treat in STPs. The State officials present in the meeting informed that
no comprehensive mapping of all the drains have been done in Kanpur. The Executive Committee
asked the State officials present to undertake a drone survey of all the drains and submit a

comprehensive proposal on treatment of these drains.

Decision:

After detailed discussions, the Executive Committee (EC) decided to defer the project as
the proposal appeared to be incomplete and without full financial implication with a direction
to the State Mission for Clean Ganga, Uttar Pradesh (SMCG) and State officials present in the
meeting to undertake a drone survey to identify all the untapped drains (apart from 8 identified
drains in the current proposal) in Kanpur along with flow estimation and submit a
comprehensive proposal. The State would need to submit an undertaking that there will be no
untapped drains left in Kanpur after the completion of the comprehensive proposal.

Agenda Item No. 55.2: Interception and Diversion (I&D) and STP Works at Deoband

Town, Uttar Pradesh

i.  DPR appraised by IIT Roorkee
ii.  Pollution Abatement of River Kali West
iii.  Financial Effect: Central Share as 100% of project cost
iv.  Design Build Operate Transfer (DBOT) basis
v.  Completion period — 24 Months
vi.  Major components: -
1&D structures — 03 nos.
1&D network laying- 4.25 Km
Rising main- 50m

MPS- 01 no.
Construction of new STP- 20 MLD capacity near Kuti drain

Septage Co-treatment facility of 10 KLD capacity
Operation & Maintenance for 15 years.

AR o

aa

Decisien:

After detailed discussions, the Executive Committee (EC) decided to approve the proposal for
issuance of administrative approval and expenditure sanction (AA&ES) towards ‘Interception
& Diversion of Drains and Sewage Treatment Works (20 MLD STP) at Deoband, Uttar
Pradesh’ under Namami Gange Program at an estimated amount of Rs 134.71 Crores
(including cost of O & M for 15 years) in DBOT mode with following conditions:

1. As the Govt. land is not available for the project, the State would acquire private land for
the praject within 04 months from the date of issue of AA & ES failing which the AA&ES

of the project would be cancelled;
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2. It was also decided that the observations of NMCG, TPA would be complied with by the
State Government/ Executing Agency at the time of finalization of bid document/ at the
time of execution and during O&M;

3. The project has been considered to be funded under National Ganga Plan (NGP)-
Component Non-EAP Component of Namami Gange Program;

4. The State Government would ensure the availability of land in its possession before
awarding the works;

5. NMCG logo and name to be displayed at strategic locations;

6. Executing Agency shall obtain NMCG approval before making any changes in the

sanctioned scope. Executing agency/SMCG must complete the work within stipulated time.

EC also directed Executing agency/SMCG that the tender works must be awarded within

three months from the date of issue of AA&ES; !

SMCG confirmed that after implementation of this project, no untreated drains will fall

into the river Ganga from the considered zone in Deoband etc.;

8. In addition, EC decided that installation of trash arresting rack and its regular O&M at
the mouth of all drains and adequate provision for handling septage in the STP facility
may also be made part of project proposal for implementation;

9. This pollution abatement proposal has been approved for adoption of stringent effluent
parameters like BOD and TSS below 5 ppm;

10. EC desired that State Government should pari-pasu implement the project for reuse of
treated wastewater for agriculture & industrial purpose. For this purpose, State
government would adopt a policy document and endeavor & implement scheme for reuse
treated wastewater accordingly;

11. Any cost escalation over and above the sanctioned cost attributable to State Government,
including due to delay in land acquisition, change in scope post- approval etc., will be
borne solely by State Government concerned;

12. While the costs include estimated O&M costs for 15 years, the O&M arrangements will be
reviewed after 7 years based on the measures of compliance by State government/UD&HD
of various general & specific conditions stipulated in AA&ES including insurance of

assets created, levy of user charges etc.

Agenda [tem No. 55.3: Interception and Diversion (1&D) and STP Works for Katwa Town,

West Bengal

~N

i. DPR appraised by IIT Roorkee
ii.  Pollution Abatement of River Ganga
iii.  Financial Effect: Central Share as 100% of project cost
iv.  Design Build Operate Transfer (DBOT) basis
v.  Completion period — 24 Months
vi.  Major components: -
a. Total [ & D structures = 14
b. Diversion sewer line = 120 m
¢. Gravity main with 148 Manholes = 3675m




862

d. HDD work = 900m

e. Liftstations = 3 Nos.

f. MPS =1no.

g. Rising main= 1965 m

h. Drain work beside STP area to MPS = 500 mtr

i. STP - 14 MLD with co-treatment of 10.5 KLD septage plant with sludge storage.
j. Solar PV system capacity of 100 KWP

k. Effluent Pipe line = 500mtr

. OCEMS & CCTV camera for monitoring the STP

m. Operation & Maintenance - 15 Years

Decision:

After detailed discussions, the Executive Committee (EC) decided to approve the

proposal for issuance of administrative approval and expenditure sanction (AA&ES) towards
‘Interception & Diversion of Drains and Sewage Treatment Works (14 MLD STP with co-
treatment 10.5 KLD) at Katwa, West Bengal’ under Namami Gange Program at an estimated
amount of Rs 133.46 Crores (including cost of O & M for 15 years) in DBOT mode with
following conditions:

1,

~

10.

It was decided that the observations of NMCG, TPA would be complied with by the State
Government/ Executing Agency at the time of finalization of bid document/ at the time of
execution and during O&M;

The project has been considered to be funded under National Ganga Plan (NGP)-
Component Non-EAP Component of Namami Gange Program,

The State Government would ensure the availability of land in its possession before
awarding the works;

NMCG logo and name to be displayed at strategic locations;

Executing Agency shall obtain NMCG approval before making any changes in the
sanctioned scope. Executing agency/SPMG must complete the work within stipulated time;
EC also directed the Executing agency/SPMG that the tender works must be awarded
within three months from the date of issue of AA&ES. SPMG confirmed that after
implementing of this project, no untreated drains will fall into the river Ganga from the
considered zone in Katwa etc;

In addition, EC decided that installation of trash arresting rack and its regular O&M at
the mouth of all drains and adequate provision for handling septage in the STP facility
may also be made part of project proposal for implementation

EC desired that State Government should pari-pasu implement the project for reuse of
treated wastewater for agriculture & industrial purpose. For this purpose, State
government would adopt a policy document and endeavor & implement scheme for reuse

treated wastewater accordingly;
Any cost escalation over and above the sanctioned cost attributable to State Government,

including due to delay in land acquisition, change in scope post-approval etc., will be
borne solely by the State Government concerned;

While the costs include estimated O&M costs for 15 years, the O&M arrangements will be
reviewed after 7 years based on the measures of compliance by state government/UD&HD
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of various general & specific conditions stipulated in AA&ES including insurance of
assets created, levy of user charges etc.

Agenda Item No. 55.4: Interception and Diversion with STP (Pollution Abatement

Sewerage Project) at Murshid nicipal Town in engal

i.  DPR appraised by Jamia Milia Islamia University (TPA institute)
ii.  Pollution Abatement of River Ganga in West Bengal
iii.  Financial Effect: Central Share as 100% of project cost
iv.  Design Build Operate Transfer (DBOT) basis

v.  Completion period — 24 Months

a. STP-5MLD

b. LS-2 Nos.

¢. MPS-1no.

d. Upgradation of existing WSP STP 1.97 MLD to 2 MLD facultative lagoon

e. Total I & D structures = 12

f. Diversion of pipelines from I&D structure to gravity network manholes=120 m
g. Gravity main pipelines = 3000 m

h. Length of the rising main = 4250 m

i. OCEMS & CCTYV camara for monitoring the STP

j» O&M for 15 years

The proposal of Murshidabad 1&D and STP works was placed before the 55th EC for
consideration. SPMG submitted the revised DPR to TPA based on TPA's comments, amounting to
Rs. 108.33 crores, TPA appraised the DPR and recommended a cost of Rs. 72.63 crores.

Decision:

After detailed discussions, the Executive Committee (EC) decided to approve the

proposal for issuance of administrative approval and expenditure sanction (AA&ES) towards
‘Interception & Diversion of Drains, Sewage Treatment Works (5 MLD STP) & rehabilitation
of existing 1.97 MLD to 2 MLD STP at Murshidabad, West Bengal’ under Namami Gange
Program for an estimated amount of Rs 72.63 Crores (including cost of O & M for 15 years) in
DBOT mode with following conditions:

1.

ho

The tender shall be called for scope mentioned in the EC proposal after approval of
NMCG and final cost of the project shall be considered as awarded cost of the project;

It was also decided that the observations of NMCG, TPA would be complied with by the
State Government/ Executing Agency at the time of finalization of bid document/ at the
time of execution and during O&M;

The project has been considered to be funded under National Ganga Plan (NGP)-
Component Non-EAP Component of Namami Gange Program;

The State Government would ensure the availability of land in its possession before
awarding the works;

NMCG logo and name to be displayed at strategic locations;
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6. Executing Agency shall obtain NMCG approval before making any changes in the
sanctioned scope. Executing agency/SPMG must complete the work within stipulated
time;

7. EC also directed the Executing agency/SPMG that the tender works must be awarded
within three months from the date of issue of AA&ES. SPMG confirmed that after
implementing of this project, no untreated drains will fall into the river Ganga from the
considered zone in Murshidabad etc;

8. In addition, EC decided that installation of trash arresting rack and its regular O&M at
the mouth of all drains and adequate provision for handling septage in the STP facility
may also be made part of project proposal for implementation

9, EC desired that State Government should pari-pasu implement the project for reuse of
treated wastewater for agriculture & industrial purpose. For this purpose, State
government should adopt a policy document and endeavor & implement scheme for reuse
treated wastewater accordingly;

10. Any cost escalation over and above the sanctioned cost attributable to State Government,
including due to delay in land acquisition, change in scope post approval etc., will be
borne solely by State Government concerned;

11. While the costs include estimated O&M costs for 15 years, the O&M arrangements will
be reviewed after 7 years based on the measures of compliance by state
government/UD&HD of various general & specific conditions stipulated in AA&ES
including insurance of assets created, levy of user charges etc.

i % u@,hlakabad Drain project using bio-remediatioen” due to GST and increased flow relatLd

issues-r eg.

Executive Director (Admin), NMCG gave a detailed presentation on “Tughlakabad Drain
Project using Bio-remediation’, which was sanctioned through AA&ES on 24th September 2020
at an estimated cost of Rs. 4.31 Crore (Four crore Thirty-One Lakhs). The project was awarded to
M/s AG Bio Water Remediation LLP. Jamia Millia Islamia was appointed by NMCG as Third
Party Agency (TPA) for appraising the performance of the project. After 1 month of free
successful demonstration/trial period and establishing the efficacy of the innovative technology, a
work order was issued for carrying out the work for 11 months.

ED (Admin) informed that the AA&ES issued for the project was silent on whether the
treatment cost of Rs. 3277.03/MLD is inclusive or exclusive of GST. The AA&ES also mentions
that payment shall be based on pro-rata basis against per MLD quantity of flow measured and
treated in the drain. In addition, AA&ES also mentions that cost escalation, if any, on any

expenditure head shall be borne by the agency.

So far NMCG so far has made a payment of Rs. 2,06,00,753/- (Rs. 1,84,03,800 + Rs.
21,96,953) considering treatment cost inclusive of GST. However, the agency has represented
that GST be paid over & above the treatment cost of Rs. 3277.03/MLD and as the flow in the
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drain is much higher, the payment should be made for actual flows in the drain and as per the
invoiced raised by the agency.

ED (Admin) also mentioned decision taken on a similar Project in 47% meeting of EC
decision wherein it was decided that:

a. The pilot/demonstration project of Panipat Drain must not be continued further and closed
immediately.

b. The balance dues of the agency may be processed for payment taking into account payment
of GST as per applicable rates over & above the treatment cost as well as actual flows in the
drain.

c. This approach may also be followed for any other bio-remediation projects with similar
issues.

Based on the aforesaid decision, EC was informed that the total project cost goes up from Rs.
4.31 Crore to 4.973 Crore (Rs. 4,97,28,912/-) inclusive of GST and taking actual flow (TPA
recommended) of the drain. Further, the total escalation over & above the sanctioned cost of Rs.
4,31,00,000/- is Rs. 66,28,912/-, out of which the GST amount is Rs. 54,42,469/-.

Decision:

After detailed discussions, it was decided that the pilot/demonstration project of the
Tughlakabad Drain must not be continued (as recommended by 47® EC decision) and
closed immediately. The balance dues of the agency (Rs. 2,91,28,159/- (Rs. 4,97,28,912 -
Rs.2,06,00,753) may be processed for payment taking into account payment of GST at the
applicable rates over & above the treatment cost based on actual flow in the drain.

nda Item No. 55.6: Independent evaluati activities carried out by the Ganga
Task Force during the Phase-1 project under the Namami e Preogram” by IIM
Lucknow

Fxecutive Director (Admin), NMCG informed the EC that during the approval of the GTF phase-
Il project in its 51st meeting, it was decided that an independent assessment of the activities
carried out by the Ganga Task Force during the Phase-I project would be undertaken.
Accordingly, NMCG requested initially WWF-India to submit the proposal for independent
assessment of the activities carried out by Ganga Task Force during the Phase-I project. WWE-
India sought one-month time and later backed out. After that NMCG approached ITM Lucknow
to submir the proposal for independent assessment of the activities carried out by Ganga Task
Force during the Phase-1 project.

[IM Lucknow had submitted a proposal for the “Independent evaluation of the activities carried
out by Ganga Task Force during the Phase-I project under the Namami Gange Program” at a cost
of Rs. 10.03 lakh for a period of 1.5 months. NMCG accepted the proposal of IIM Lucknow
considering the components of the project to be evaluated and their technical expertise in the

field.
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After completion of the evaluation study, IIM Lucknow presented the draft report to NMCG
which was reviewed under the chairmanship of DG NMCG and the comments/suggestions on the
draft report was suitably incorporated in the final report submitted to NMCG.

The final evaluation report of IIM Lucknow has been shared with GTF for the implementation of
recommendations/suggestions in the 2™ phase of the project.

JS & FA suggested that the comments of GTF on the recommendations in the report may be
obtained.
Decision:
After detailed discussions, it was decided that comments of GTF on the recommendations

contained in the evaluation report would be obtained in 15 days and same would be placed
before the next meeting of Executive Committee.

(TA) for rejuvenation of river Yamuna at Delhi under Namami Gange Mission — 11

A ; : Raising & de nent of one comp nder existing 137

Senior Army Official from DGTA, Delhi presented the proposal titled “Raising & deployment of
one company under existing 137 CETF BN (TA) for rejuvenation of river Yamuna at Delhi under
Namami Gange Mission — 117, He informed the EC that initially proposal was submitted for 01
BN HQ and 05 Companies (CoY) for Yamuna Task Force(YTF) in a phased manner at a cost of
Rs. 367.3 crore for a period of 5 years. In Phase I, 1 BN HQ and 2 CoY's will be raised at a cost of
Rs.166.13 crore, and in Phase 11 3 CoYs will be raised at a cost of Rs. 201.3 crore.

However, considering the limitation of the current cycle of phase-II of the Namami Gange
program up to 31st March 2026, the proposal was modified by NMCG for raising 1 Company
(CoY) at a cost of Rs. 21.80 crore, on the same pattern as for one company raised for river Gomti.

The official proposed to raise BN HQ along with 01 CoY for Yamuna Task Force at a cost of Rs.
33.70 crore, instead of raising of one standalone CoY for Yamuna at Delhi.

DG, NMCG mentioned that technically time period left is almost 1 year while considering the
time taken for procedural approvals for the raising & establishment of Bn HQ & CoY of Yamuna
Task Force.

ED (Admin) suggested that at present, we may consider raising one CoY for Yamuna at Delhi at

a cost of Rs. 21.80 crore, which may become operational by 31* March 2026.

DG, NMCG asked whether the standalone CoY raised under GTF could be brought under
vamuna Task Force after raising of BN HQ of the YTF at a later stage. The Army official
informed that as a policy of MoD once a CoY is raised, it cannot be shifted from one BN to

another BN.
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DG NMCG opined that more clarity and wider consultations are needed on whether to go for one
standalone CoY or BN HQ with one CoY or two CoYs considering the period of Phase II of

Namami Gange program ending in 31* March 2026.

Decision:

After detailed discussions, the Executive Committee decided to defer the proposal to have
more clarity and wider consultations on whether to raise one standalone CoY under GTF
for Delhi or BN HQ along with one CoY for Delhi. After the consultations, the firmed up
proposal would be placed before the Executive Committee.

iii.

iv.

vi.

Proposal appraised by: National Institute of Urban Affairs (NIUA);

Project Cost: EC to decide among the below mentioned options;

a. Option 1 — considers all community toilets (FRP & Steel} with septic tanks, all
community urinals and solid waste management. X124.91 crores; OR

b. Option 2 — considers all community toilets (FRP) with septic tanks, all community
toilets (Steel) with soal pit, all community urinals and solid waste management.
152.37 crores; OR

¢, Option 3 — considers all community toilets (FRP & Steel) with septic tanks, all
community toilets (Steel) with soak pit, all community urinals and solid waste
management, X170.89 crores; OR

d. Qption 4 — considers all community toilets (FRP & Steel) with septic tanks and
soak pits and solid waste management. X205.93 crores.

Financial Effect; 100% Central Secter;

Project Components: As per EC approved option;

a. Renting, operating & maintaining portable toilets and urinal
b. Procurement of waste bins

c. Procurement of waste bin liner bags

Completion / Deployment Period: Installation by 31st December 2024; deployment
for 60 Days including Mela period of ‘13th January 2025 to 26th February 2025,

Bidding Process:
a. For toilet hiring:
1. Discovery of L1 cost for different toilet types based on transparent 2 stage
(technical & financial, with minimum eligibility criteria) bidding process.
2. Drawing a panel of service providers based on discovered L1 prices for
different toilet types.
b. For Bins / Liner Bags: As per State Procurement Guidelines;




3868

The Mela Adhikari, Prayagraj and other State Government Officials present in the meeting
mentioned that for the above sanitation proposal, MoHUA has not extended any financial

assistance as their scheme is applicable only for the city infrastructure.

Decision:

The EC was informed that traditionally this activity has been supported by NMCG.
After detailed discussions, the Executive Committee (EC) decided to approve proposal for
issuance of Administrative Approval and Expenditure Sanction (AA&ES) for “Sanitation
infrastructure proposal for Mahakumbh 2025 at Prayagraj in Uttar Pradesh” towards part
financial assistance, as per option 2, under Namami Gange Program at an estimated cost of
152.37 crores. Itwas also decided that the State Govt. may explore financial assistance from

other schemes of Govt. of India.

The project has been considered to be funded under National Ganga Plan (NGP). It was also
decided that part funding of the approved proposal may be done from Clean Ganga Fund

(CGF).
The scope under option 2 includes

a. FRP Toilet (With Septic Tank) — 12,000 Nos. @ I50,400/- per toilet for 2 months;

b. Prefab Steel Toilet (With Soak Pit) — 16,100 Nos. @ ¥28,560/- per toilet for 2 months;
c. Community Urinals — 20,000 Nos. @ 19,200/~ per toilet for 2 months

d. Solid Waste Bins (Mela Area) — 20,000 Nos. @ X1,300/- per bin; and

e. Liner Bags ~ 37,75,000 Nos. @ ¥13/- per liner bag.

The State Government may exercise the flexibility in the number and type of toilets / urinals,
within the overall approved budget, with prior intimation and approval of NMCG.

Mela Authority / State Government are required to draw a comprehensive plan including
contingency plan (in case of extreme events) for septage management to ensure that untreated
septage is not discharged into river Ganga / Yamuna in any eventuality.

It was also decided that the observations of NMCG and TPA would be complied with by the
State Government/ Executing Agency at the time of finalization of bid document/ at the time of

execution.

Agenda Item No. 55.8.2: Proposal mL‘LSTEB SRTW: Susta umb]e Transition for Prayagraj
through Safe Reuse of Treated € s :

TERI and Hokkaido University

Project Investigators from IIT Roorkee for the project, made a presentation of the proposal on
‘STEP-SRTW: Sustainable Transition for Prayagraj through Safe Reuse of Treated Water
Initiatives’. The reuse of treated wastewater to water green covers in urban areas presents
numerous benefits. Firstly, it conserves valuable freshwater resources by recycling and reusing
treated wastewater for irrigation, reducing the strain on conventional water supplies. This cost-
effective alternative minimizes the need for expensive freshwater infrastructure while providing

10
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natural fertilization to plants through the essential nutrients present in wastewater, such as
nitrogen and phosphorus. By diverting wastewater from untreated discharge into water bodies,
the practice helps prevent water pollution, contributing to a cleaner and healthier environment.
Additionally, well-watered green spaces play an important role in mitigating the effect of Urban
Heat Island (UHI), promoting a more comfortable and cooler urban environment. In the broader
context of ecosystem services, this approach aligns with the principles of sustainable urban
development, Conservation of freshwater resources through wastewater recycling contributes to
the resilience of the urban water supply, providing essential services that support both

environmental health and the well-being of the community.

Decision:

The EC observed that the proposal is not related with the organizing of Maha Kumbh in year
2025. After detailed discussions, the proposal was deferred by the EC as it needs to be
reworked after discussions with other stakeholders including National Urban Task Force

under NMCG.

Agenda Item No. 55.8.3: Proposal on “IPSA-Kumbh: Mapping Impact of Floating
Population on Sewerage during Maha Kumbh 2025” by consortium of IIT Roorkee, IIT-

BHU, TERI and Hokkaido University

Project Investigators from II'T Roorkee for the project, made a presentation of the proposal on
[PSA-Kumbh: Mapping Impact of Floating Population on Sewerage during Maha Kumbh 2025.
As the magnitude of the Maha Kumbh unfolds, so does the strain on existing infrastructure,
particularly in sanitation and wastewater management. The needs of the floating population,
which is estimated to be millions of people, are met through a combination of existing and
temporary infrastructure erected specifically for the event, including tents, toilets, and other
facilities. However, this influx of people and the accompanying surge in activities have been
accompanied by a marked deterioration in water quality parameters, as documented by previous
research and field campaigns conducted by the Central Pollution Control Board. These studies
underscore the stress exerted on sewage infrastructure due to the presence of the floating
population during the Maha Kumbh. In light of these challenges, there is an urgent imperative to
implement sustainable solutions to protect the lifeline of Indian civilization, the Ganga River.
Understanding the intricate relationship between water pollution in the Ganga and the Maha
Kumbh is paramount, with remote sensing and Geographic Information System (GIS)
technologies emerging as promising tocls for the effective management of such mega-events. The
upcoming 45-day Maha Kumbh in 2025, scheduled from January 14 to February 26, presents a
critical juncture to monitor and manage sewage infrastructure to safeguard the sanctity of the

river,

Decisions:
After detailed discussions, the Executive Committee (EC) decided to approve the proposal with
the following conditions

a. The estimated cost of Rs. 3,14,01,672/- of the proposal will be revised considering

11
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1, depreciated cost of computer, equipment and similar peripherals etc.
2. International travel component to be removed.
b. There should be another important outcome in form of framework (bilingual) for large
gatherings.
c. Project time duration to be decreased from 18 months to 12 months.
d. The payments would be linked to the achievement of certain deliverables.

nda Development of Maneri bathing and cremation ghat, bank

protection work in Distt Uttarkashi at Bhatwadi near Saraswati School, Uttarakhand

genda Item No. 55.9:

i.  DPR appraised by IIT-Roorkee;
ii.  Total Project Cost- 7.66 crores (7.13 +0.53) crore;

1il,

New Ghats construction — 1 no;

iv.  New Improved Wood Cremation (IWC) type pyre — 1 no;
v.  Jacketing works of pre-constructed protection wall;
vi.  Completed in August, 2022;

vii.

Financial Effect- 100% central funding through NGP head of NMCG;

The project was approved in 27" EC meeting held on 16" April, 2020 for the amount of Rs.
713.47 lacs. In addition to the above, additional works for complete jacketing of pre-constructed
protection wall at the upstream of Maneri bathing and cremation ghat for an amount Rs. 52.60
lacs were again approved by the EC meeting in the 36™ EC dated 16* July, 2021, based on the
request of SPMG-UK. The break-up of the additional works is given below;

' SNo.  Nameof ltem | Approval of 27*EC, | Approval of 36" EC | Final Cost of |
' AA&ES dated 6" May,| on Additional Work | project (Rs.
. 2020 (Rs. In Lakhs) | Order dated 1* July, | In Lakhs)
i 2021(Rs. In Lakhs)
1 |Preliminary 2.03 - 2.03
2 |Work 406,45 44.9 453.84
3 |Ghat 200 - 200
4  |Maintenance 4.04 0.45 4.54
5 Total 612.52 45,35 660.41
6 |Contingency @ 3% 18.38 1.36 19.81
7 |Quality Control @ 6.13 0.45 6.60
1% w2
8§ |GST @12%* 76.44. (Taken on 5+6+7)|  5.44 (Taken on 5) 79.25 (Taken
! on5) |
9 Total Cost 713.47 52.60 766.07 |

The EC was informed that the work has been completed with the sanctioned amounts of Rs 7.66
Cr. and there was no cost escalation.

12
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Decision: The Executive Committee decided that a revised AA&ES for the project for the
combined value of Rs 7.66 Crores be issued.

Agenda _Item No. 55.10: Proposal on “A Basic Course in Understanding, Documenting &

Conservation ivers for Civil Soci izations” bv Indian Natio t for

and Culiural Heritage (INTACH), New Delhi

INTACH made a presentation of the proposal on A Basic Course in Understanding, Documenting
& Conservation of Rivers for Civil Society Organizations and explained that official agencies
monitor and maintain databases on major rivers mainly. However, several medium and minor
rivers as well as thousands of smaller streams are not monitored and data for many of them is
non-existent. The health of these unaddressed tributaries cumulatively contributes to the heath of
higher order streams, At the same time civil society organizations [CSOs] in several parts of the
country are becoming active in raising issues regarding the deterioration of rivers and streams.
However, it is observed that activism is confined to protest against mainstream interventions.
This is particularly so as the CSOs are not trained in understanding river components and their
dynamic interaction. This results in a communication gap between the establishment and CSOs. It
is also an opportunity lost whereby the energy of grassroots workers remains unutilized in
building up robust databases and the structured conservation interventions not generated. The
proposal is to prepare an audio-visual course of 11 modules covering several rivers related
aspects and administer the same through online portals such National Urban Learning Platform

and others.

DECISION:

After detailed discussions, the proposal was approved by EC at an estimated cost of Rs. 39
lakhs. Tt was also decided that those who undertake the course may be provided certificates
duly signed by both NMCG/MoJS authorities as well as INTACIL Further, training module

may also be provided in Bengali language.

Agenda Item No. 55.11: Cos
MIL.D (Barikala) in Lucknow Phase-I Part-I project

i.  As per original proposal 2 nos. STPs having 39 MLD capacity at Daulatganj and 1 MLD
STP capacity for Barikala alongwith associated infrastructure works was sanctioned in the
274 EC meeting on 16® April 2020. However, before Commencement of work for Barikala
STP, UPJN-R measured the discharge of drain and found that drain has about 1.82 MLD
discharge against capacity of 1 MLD. Therefore, it was considered not a wise decision (o
construct 1 MLD STP capacity for 1.82 MLD discharge.

ii. The executing agency, UPJN (R), submitted a revised proposal and NMCG agreed on the
proposal with a communication for in- -principle approval on change in scope conveyed on
09.06.2023 for construction of 3.5 MLD STP capacity for Barikala drain subject to

13
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approval of the same in the Executive Comimittee meeting of the NMCG. The original
scope was revised as per the details provided in the following table:

Original Ct;nll)onellts: 'Revised components: L= ‘
* MPS-39 MLD (1 No.) ¢ MPS-39MLD (1 No.)
The « Sewage Treatment Plant * orignaige Treatment Plant (Daulatganj)
(Daulatganj) - 39 MLD (1 No.) 39 MLD (1 No.) T
* New Sewage Treatment Plant * New Sewage Treatment Plant
(Bairikala)- 1 MLD (1 No.) (Bairikala)- 3.5 MLD (1 No.)
¢ [&D Barikala drain « [&D Barikala drain
* MPS-1MLD (1no.) * New MPS- 3.5 MLD (1 no.)
* Rehabilitation of existing pumping * Rehabilitation of existing pumping ‘
stations- 3 Nos. stations- 3 Nos. i
e Operation & Maintenance -15 » Operation & Maintenance -15 Years |
| Years

to Rs, 240.93 crores, indicates a cost increase of Rs. 27.02 crores. However, within the
revised cost, Rs. 10.22 crores is on account of change in GST from 12% to 18%, and an
additional Rs. 2.60 crores have been allocated for electricity charges (to be paid on as per
actuals). The capital cost of the project has gone up by Rs 14.20 crores due to increases in
capacity of STP from 1 MLD to 3.5 MLD;

EC Proposal for Revised AA&ES: EC was requested to consider approval of cost
variation of Rs 27.02 Crores including GST impact of Rs 10.22 crores, Additional Power
charges of Rs 2.60 Crores (to be paid as per actuals subjected to meeting the guaranteed
clectricity consumption) and Rs 14.20 crores was due to increases in capacity of STP from

1 MLD to 3.5 MLD;
Discussioin:

EC enquired about the reasons for such drastic change in flow of Barikala drain from
DPR stage of 0.7-0.8 MLD to 1.8 MLD during construction. SMCG, UP and UPJN informed
that the flow was measured in 2017 and project got delayed due to litigation, which has
resulted in substantial loss of time between DPR and construction, Further, lot of development
has taken place in this upstream side of Gomati river due to Green Highway and Lucknow
Ring Road. Also, Lucknow Development Authority (LDA) has brought Vasantkunj Awas
Yojna in surrounding area, which has resulted in sudden increase in drain flow. Now the STP
capacity is being proposed as 3.5 MLD against discharge of 1.8 MLD, sufficient to take care
of future discharges also. :
Decision:

EC directed that as the measurement and predictions during DPR stage were not up

to mark by SMCG UP and UPJN, hence no additional centage charges (DPR preparation
Charges) would be paid to UPJN on this cost increase. EC was apprised that as per NMCG

14
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practices, no additional centages are paid on account of cost variation and revised AAXES

cost, if any.

After detailed discussions, the Executive Committee (EC) decided to approve the
proposal for issuance of revised administrative approval and expenditure sanction
(AA&ES) towards STP capacity revision from 1 MLD to 3.5 MLD (Barikala) in Lucknow
Phase-I Part-I project, The cost of the project has been revised from Rs 213,91 crores to Rs
240.93 crores, thereby, increasing the project cost by Rs. 27.02 crores including increase in

rate of GST from 12% to 18%.

Agenda Item No. 55.12: “Remediation _of 22 untapped Drains during Mahakumbh 2025 at
Prayagraj in Uttar Pradesh”

i.  Proposal appraised by: National Institute of Technology, Delhi

ii.  Project Cost: X 37.04 crores for 120 days or X 55.57 crores for 180 days or X 65.44
crores for 212 days (till 30/06/2025). The period of deployment to be decided by EC.

iii.  Financial Effect: 100% Central Sector.

iv.  Project Components: Interception of 22 drains and treatment of 69,52 MLD waste water
from these drains in 6 packages and pumping of about 3 MLD waste water from 2 drains
into nearby STP/ SPS/ Wet Well,

v. Completion / Deployment Period: 2.5 month latest by 30th November 2024, excluding
bidding period; Deployment period as per decision of EC, starting from 1st

vi.  Bidding Process: Bidding will be done by State Government on service hiring contract
basis and technology option shall remain open for bidders.

After detailed discussions, the Executive Committee (EC) decided to approve the proposal for
according Administrative Approval and Expenditure Sanction (AA&ES) for “Remediation of
22 untapped Drains during Maha Kumbh 2025 at Prayagraj in Uttar Pradesh” under Namami
Gange Program at an estimated cost of 55.57 crores. The project has been considered to be

funded under National Ganga Plan (NGP).
The proposal was approved with following conditions:

a. The tendering and overall implementation management of the proposal shall be done
by the Prayagraj Nagar Nigam or any other state executing agency, as decided by the

State Government;
b. The project need to be tendered on ‘open/neutral technology’ with treated effluent KPIs

under the project as, pH — 6.5 to 8.5; BOD ~ < 30 mg/l; COD - < 100 mg/l; TSS - < 50

my/l; FC — < 230 MPN/100 ml and DO - <5 mg/l;
¢. The deployment period will be 6 months from the date of issue of LOA or upto 30th"

June 2025 with proportionate financial implications.
d. The project should be implemented with proper coffering and suitable site management
50 as to generate public confidence about the project.
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Agenda Item No. 55.13: “Revised Administrative Approval and Expenditure Sanction

towards Additional Cost for 1&D and STP scheme at Maner, Bihar”

L. The project for I&D and STP scheme of Maner town was sanctioned in 17% EC meeting
held on 20* November 2018 and AA&ES was issued on 02.01.2019 at a cost of X 41.36
crores (including awarded cost, centage, ESMAP and communication costs) with 15 years
Operation and Maintenance with 100% central funding. The project was awarded to the
L-1 bidder M/s. SIMA Labs — M/s. Anand Kumar Contractor (JV) at a cost of ¥ 40.83
crores. All the works in the project have been completed and created assets are under trial
rui, now;

ii.  NMCG received request from SPMG Bihar to bear additional cost to the tune of X 16.22

crores due to:
Change in locations and capacity of IPS 1 (from 3 MLD to 6 MLD): X 2.65

crores;
b. Change in location and capacity of IPS 2 (from 3 MLD to 6.5 MLD): X 3.46

.

Crores;
& Change in civil and E&M works of MPS: X 1.13 crores;
Increase in Rising main length (from 3.05 Km to 4.30 Km) due to change in 1PS
location & capacity: X 5.04 crores;
e. Additional gravity sewer line due to change in location of IPS 1: X 3 crores;
E: [&D component & Box drain due to change in drain size: X 0.94 crores,

The EC has been requested to consider approval of the cost escalation by X 16.22 crores
due to the reasons mentioned above. It would be pertinent to mention here that original
AA&ES was issued excluding GST, and it was supposed to be paid as per actuals. Now,
the project is complete with an actual GST amount of ¥ 10.27 crores. The revised
AA&ES cost of the project is ¥ 69.77 crores with 100% central share.

il

Discussion:

The EC enquired whether prior approval of NMCG was taken for change of scope of
works due to change in location of STP and capacity of Pumping Stations etc. The State officials
informed that these changes were done by SPMG/Executing Agency level due to Hon’ble NGT
directions and no prior approval of NMCG was taken in this case. EC took a serious view of this
as the changes has financial implications for NMCG and that as the project has been completed,
such approval becomes a fait-accompli. It was decided in the meeting that SPMG/EA must avoid
any such unilateral changes without seeking prior approval of the NMCG. The issue of prior
approval becomes paramount and must be strictly adhered to as the financial liabilities of such
changes are borne by NMCG. It was also decided in the meeting that NMCG would issue an
advisory to States in this regard to avoid recurrence of such cases in future.

Decision:

After detailed discussions, the Executive Committee (EC) decided to approve the
proposal for issuance of revised administrative approval and expenditure sanction (AA&ES) for
the project “I&D and STP scheme at Maner, Bihar” under Namami Gange Program at a
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revised cost of ¥ 69.77 crores (including cost of O&M for 15 year) with 100% central support.
O&M beyond project scope i.e. after 15 years shall be the responsibility of State Government/
ULB at its own cost.

Further, O&M provisions will be reviewed after 7 years on the basis of compliance of
various General & Specific conditions of AA&ES by State Government/ SMCG including
insurance of assets created, reuse of treated water, levy of user charges, sewage cess etc.
SMCG/ BUIDCo confirmed that no untreated waste water will discharge into the river Ganga

[rom Maner Town.

Agenda Item No. 55.14: “Revised Administrative Approval and Expenditure Sanction
towards Additional Cos onepur town, Bihar”

i.  The project for I&D and STP scheme at Sonepur town was approved in the 15" EC
meeting held on 28" August 2018, and AA&ES was issued on 14™ September 2018 at an
estimated cost of X 30.93 crore with 15 years. Operation and Maintenance cost with
100% central funding and the project was awarded to M/s SG Construction & M/s. SN-
Enviro-Tech Pvt. Ltd. (JV) and agreement was signed on 04,06.2019 at a cost of X 29.35

crores;

i.  NMCG had earlier approved 2 variations sent by the State, amounting to X 6.79 crore (in
its 46™ EC meeting held on 23 December 2022) and the corresponding AA&ES cost was
T 38.26 crore on 30" January 2023;

ii.  SPMG Bihar has now submitted 3™ variation for the project to the tune of X 9.39 crores.

The breakup of total variation of X 9.39 crores is,

a. Cost towards Road restoradon: ¥ 3.02 crores;

b. Statutory payment towards State Electricity Board: X 0.2215 crores

¢. Statutory payment towards obtaining CTE/ CTE from PCB: X 0.019 crores;
d. GST charges on Capex/ O&M: X 6.13 crores;

iv.  The project is complete and under operation & maintenance from October 2022;

v.  The EC has been requested to consider approval of the cost variation to the tune of X 9.15
Crores due to the reasons mentioned above. Apart from the above cost, there has an
available financial space in the project to the tune of X 0.33 crores and additional cost
towards labor cess amounting to 0.09 crores have also been considered. The revised
AA&ES cost proposed is X 47.41 crores with 100% central share.

e

i

=

Decision:

After detailed discussions, the Executive Committee (EC) decided to approve the
proposal for according Revised administrative approval and expenditure sanction (AA&ES) for
“I&D and STP scheme at Sonepur, Bihar” at a revised cost of ¥ 47.41 Crores (including cost
of O&M for 15 years — ¥ 15.88 Crores) with 100% central support, O&M beyond project scope
i.e. after 15 years shall be the responsibility of State Government/ ULB at its own cost.

Avenda no. 55.15: “Revised Administrative Approval and Expenditure Sanction towards

Additional Cost for Saidpur Sewerage Network, Bihar”
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i, The project for Saidpur Sewerage Network was sanctioned on 01.04.2015 at an estimated
cost of X 268.63 crores with initial 5 years’ operation and maintenance cost to be shared
between central and state government (on 70:30 funding pattern) having NMCG’ share
limited to X 188.04 crores and State share as X 80.59 crores. The O&M cost {rom 6"
year onwards to be borne by State Government;

ii.  The project was awarded to M/s. L&T and agreement was signed on 31* January 2021 at
a cost of X 431.30 crores (with 10 years O&M). The corresponding value of AA&ES
with respect to the awarded cost stands at X 450.18 crores with 10 years O&M with
NMCG's share limited to its original share of X 188.04 crores only and State share
increased to X 262.14 crores;

iii.  The project has been completed in December 2022 and commissioned. Currently, 20-25
MLD flow is transferred from this network zone to the already constructed Saidpur STP
and the treated effluent is meeting the standards prescribed by Hon’ble NGT;

iv. NMCG in its 46® EC meeting, held on 23" December 2022, had approved the variation
ameunting to X 43.7 crores with revised AA&ES value as ¥ 493.85 Cr. with central
share as ¥ 218.63 crores (188.04 crores+ X 30.59 crores) and State share as X 275.22
crores;

v.  EC Proposal for revised AA&ES: EC was requested to consider approval of amendment
in issued minutes for O&M period.

Decision:

After detailed discussions, the Executive Committee (EC) decided to approve the
amendment in issued minutes (46" EC minutes) for O&M period as “O&M for initial 5 years
shall be shared between Centre & State on 70:30 pattern and O&M from 6th year onwards
would be borne by the State Government”. It was further confirmed that the revised AA&ES
cost for the project will be ¥ 493.85 crores (including cost of O & M for 10 years of ¥ 28.8
crores) with central share limited to ¥ 218.63 crores and remaining amount to be borne by
State government, as approved in the 46" EC meeting. There is no financial implication of the
proposed amendments on NMCG and NMCG share shall be strictly as per approved agenda of

46" EC Meeting.

Agenda Item No. 55.16: Development of Natural Farming Centre and Extension Training
for Farmers of Ganga Catchment Basin & Adoption of River Ganga Ghat” by Gurulul

Kangri (Deemed Universit aridwar

Implementing Agency: Gurukul Kangri (Deemed University)
Haridwar (Uttarakhand)

Total Cost: Rs, 77.15 lakh (Revised Cost)

Completion time: 5 Years

Dr. Gagan Matta, Assistant Professor - Gurukul Kangri University presented the concept of
natural farming(NF) and its impact onsoil health, agriculture productivity and ecosystem
resilience. The objective of the study is to establish a Model Natural Farming Centre &

18
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Promoting Natural Farming Techniques by imparting capacity building training to Farmers and
also to adopt Ghat on River Ganga for better utilization of assets and to promote Arth Ganga. He
also detailed the methodology that will be followed during the NF practices. The activities
proposed to be taken under the Project up involve Rs. 85,10,275/-.

It was decided that as the university has its own land and hence there is no requirement for land
allocation & land demarcation cost. Thus, the cost of the proposal stands revised to Rs 77.15 lakh
and Gurukul Kangri agreed to do so at the revised cost.

Alter detailed discussions, the Executive Committee (EC) approved the proposal for
according Administrative approval and expenditure sanction (AA&ES) for the
Development of Natural Farming Centre and Extension Training for Farmers of Ganga
Catchment Basin & Adoption of River Ganga Ghat at a cost of Rs. 77.15 lakh for a period

of five years along with the followings conditions:

¢ Sectup a Steering Committee on NF Farming under the Chairmanship of DDG, NMCG for
implementation of the Project to have consultation/ coordination with Ministry of
Agriculture & Farmers Welfare.

¢ Orientation and training of Research coordinators and other HR on Natural Farming at
National Institute of Agricultural Extension & Management (Manage), Hyderabad, an
institute of Ministry of Agriculture, GOIL;

¢ Partner with local institutions working on NF in the District, Experienced practicing NF
farmers should be involved in the Model Farm establishment;

¢ Payment to be linked with achievement of certain deliverables;

¢  Link with Goushala and Bio-Input Resource centres for raw material support;

¢ Design of farms of practicing NF farmers may be adopted for the model farms at Gurukul
Kangari University;

¢ Model farms must follow poly cropping or inter cropping models that are suitable to the
location;

* Soil quality may be evaluated every year to find out the till)eipél'lod required for
transition. Ministry of Agriculture proposed to set up/upgrade Soil Testing Lab in

Gurukula Kangri;
The meeting ended with vote of thanks to the Chair.

s e spe ok e o ok
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VISHVIGYAN BHAWAN, 31, MAHATMA GANDHI MARG, LUCKNOW-226001, U.P., INDIA
Phone+91-522-2628228, 2627568, 2614118, Fax+91-522-2028227, 2611347 rpbd@utnndiacrg  wwwliinngia o
Analysis Report of Samples

1. Name of analyzing laboratory : Aquatic Toxicology, IITR, Lucknow

2. Nature / type of sample (s) - Effluent water samples from drains

3. Date of receipt of sample (s) : Between 14.01.2019 — 19.01.2019 as detailed in the table

4. Date of Analysis : The analysis was performed on the day of sample receiving.

-

5. Test procedure applied - As per APHA 22™ Ed. (2012)

Fecal Coliforms: Method no. 9221
BOD: Method no. 5210-B

TSS: Method no. 2540 D

pH: Method no. 4500-H B

Color: Method no. 21208

6. Results As per attached sheets (page 1-10)

i

—

L

Preeti Chaturvedi

Scientist

Aquatic Toxicology Lab
CSIR- ITR, Lucknow

The resuits relate only to the item(s) tested.
The report shall not be reproduced in fragmenf without the written approval of Director, lITR.
The report shall not be used for any other purpose than declared by the sponsor.

IITR is not the regulatory agency, hence, no part of this report should be used for legal purposes under

any circumstances,
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Values in bold indicate the levels beyond NMCG limits

il

(8. [City& | Dein | Date of JMM%%ﬂa&mﬂ_ﬁnmﬁmﬂﬂrjﬂm 1 BOD \ T ‘ Fecal |
' no. |River _ Sampling (YIN) of (Hazen ﬁ (mg/L) | (mg/L) | Coliforms
Sample | units) MPN/100 mi
1 |Prayagraj |1 ADACobny Naim | 170775 5.7 -ff_m__mﬂ'_Jw@dofrlﬁw.-ﬁa.qlds.a 10000
Ganga | Outiet | 2614 | 715 | 380 | 172.0 10000 |
2. Jondhwal Ghat T O R Inlet | 3685 | 728 | 900 | 560 | 18000 W
Outlet | — P R i g =
3. RajapurNala [ {7.0719 R 3971 1 715 | 500 60.0 30000
Outlet | 542 | 7.06 | 280 | 120 29000 2
4. TV Tower Nala 17.01.19 Y Inlet 81.97 [ 7.44 | so0.0 272.0 | 17000 5
Outlet | 58.28 | 7.156 | 38.0 | 1960 17000
5. Sadar Bazar Nala AT TN ™ et | 1076 | 726 | 500 | 840 32000
By | ) Outiet | 6185 | 7.30 | 8.0 300 | 31000 | !
6. Shivkuti Drain No.1 18.01.19 Y I ile 6042 | 712 | 750 | 10400 15000
Outlet | 3714 [ 667 | 300 | 56.0 12000
| 7. Shivkuti Drain No.2 1B T v Inlet | 2896 | 693 | 80.0 | 676.0 | 22000
Outlet | 8185 | 657 | 280 | 600 22000 ‘_
8. Salori Nala 18.01.19 Y Inlet 20.42 | 728 50.0 80.0 16000 .
! _ Outlet | 4.71 6.85 | 280 16.0 15000
9. Baluaghat JCC 16.01.19 Y Inlet 15828 | 7.24 | 80.0 | 224.0 5000
Backside | Outlet | 18.28 | 739 26.0 72.0 2300
10. Basna Nala 16.01.19 E; Inlet 17114 | 6.96 55.0 | 184.0 | 19000
: Outlet | 254 697 | 200 | 400 18000
11.Shankarghat colony 16.01.19 Y [ Inlet [ 9828 682 | 550 | 2000 | 30000 ]
m”mw%zm& phaphamau Outlet | 86.14 | 685 _fmﬂol 11120 | 27000 ]
. e =SSN /=l SR W weriEns W - FA0
12. Arail Road Bridge Nala| 16.07.19 Y Inlet 118.28 | 7.04 | 50.0 68.0 5600
Outlet | 19.71 720 | 260 | 280 2200
| 2| Prayagraj |1 Karela Bagh Braim L7 | Inlet | 10477 | 630 [ 95.0 T 6280 32000
Yamuna Outlet | 2114 | 699 | 300 80.0 31000
|2 Ghaghar Nala A BB Y T e .. mwm...ofﬂmm 650 72320 | ag00 |
Outlet | 560 | 7.70 | 280 640 | 2000 |
3 GhagharNala T-AT | 166798 |y [ inlet_T 19114 | 653 | ..m@pwwlwwl.oim 5500 |
KL o, 5 1 L JJ.JF ————L | Outlet | 6185 | 733 | 280 | 520 ] _ 2200 |
,u \y 2 |
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S. [City& | Drain | Date of Treatment | Nature | Colour | pH | BOD TSS Fecal
no. | River Sampling (YIN) of | (Hazen (mg/L) | (mg/L) | Coliforms
Sample | units) { MPN/100 ml
i ~ |4 Dariyabad | 180145 | Y | Inlet | 146.85 649 | 75.0 | 180.0 3300
Kakahraghat Drain e o Outlet | 114.71 8.05 | 300 520 | 2300
8 | 5. Dariyabad Pipaighat | 16.01.19 T Inlet 369.00 6.67 80.0 | 444.0 10000
E PR o Outlet | 31185 | 759 | 260 | 88.0 7000 |
o | 6. Dariyabad Jogighat | 16.01.19 Y Inlet | 14900 | 722 | 550 | 88.0 20000
O e Outlet | 18257 | 763 | 240 | 920 | 17000
= 7. Mawaiya Nala 16.01.19 Y Inlet 97.57 7.05 85.0 | 368.0 35000
g Outlet 44.0 6.91 30.0 104.0 31000
S 8. Mahewa Ghat Drain | 17.01.19 Y Inlet 47.57 6.99 70.0 | 108.0 34000
2 No. 1 Outlet | 23971 | 702 | 36.0 440 | 32000 |
o 9. Mahewa Ghat Drain | 17.01 19 Y Inlet 84.71 6.62 55.0 | 116.0 33000
° No. 2 Outlet | 44.00 | 745 | 320 | 520 30000
o 10. Arail Drain No. 2 16.01.19 ¥ Inlet 170.42 | 7.02 50.0 | 116.0 5000
2 (Kharkauni Drain) | Outiet | 4257 | 1029 240 | 460 2300, |
o 11. Ghaghar Nala 1-B 16.01.19 Y Inlet 4257 6.19 65.0 76.0 2400
— s Outlet | 4042 6.60 280 | 36.0 2200
(0 @) 5 12. Sachcha Baba 16.01.19 Y Inlet 29.71 6.88 50.0 72.0 3200
(00 = Ashram Drain Outlet 1828 | 7.74 16.0 320 2100
° 3 Jhunsi 1. Lotey Haren Nala 18.01.19 Y Inlet 58.28 6.90 55.0 76.0 33000
= Ganga ¥ | Outlet | 3328 | 687 | 280 | 560 32000
o 2. Shastri Bridge Nala 18.01.19 N Inlet 69.71 6.92 65.0 96.0 33000
o (12 small drains) Outlet | 3328 [ 733 | 280 | 600 | _ 32000
© 3. Old GT road Nala 18.01.19 N Inlet 71.85 7.28 70.0 100.0 23000
> | Outlet = L0 = .
4. Savitry Nagar Bajar | 18.01.19 Y Inlet | 34.00 | 7.10 60.0 108.0 32000
(New Jhusi) Outlet 1685 | 7.13 280 | 760 31000
5. Savitry Nagar (New 18.01.19 Y inlet 61.85 7.08 65.0 88.0 30000
Jhusi) . | Outlet | 3328 | 6.99 34.0 440 | 28000 |
6. Kriya Yogashram 18.01.19 Y | Inlet 174.00 725 | 90.0 80.0 18000
T e S | [ Relel | FIES 712 | 160 400 | 18000 |
Page 2 of 10

)

4

‘-nﬂ“\

:--_




882

imi

Values in bold indicate the levels beyond NMCG |

S. |City & Drain Date of | Treatment | Nature | Colour pH | BOD [ 7SS Fecal
no. | River Sampling | (Y/N) of (Hazen (mg/L) | (mg/L) | Coliforms
_ Sample | units) MPN/100 mi
e ~ |7 Primary School, Ulta | 18.07.19. | N Inlet 84.00 710 | 80.0 | 96.0 33000
Kila Outlet - o s =
| 8. Lakadiya Nala 18.01.19 N inlet | 60.42 7.06 85.0 | 1000 | 24000
Outlet - - = -
9. Kodra nala 17.01.19 N Inlet 58.28 6.97 65.0 | 104.0 33000
Outlet = SR S 7
4 Manikpur 1. Prathmik Vidyalaya 14.01.19 N Inlet 25.42 7.32 90.0 | 380.0 24000
Ganga Outlet . il = i 1 o
2. Mallahan Tola 14.01.19 N Inlet 11.85 i 95.0 | 232.0 | 23000
Qutlet - - e =
5 | Kunda 1. Duar Nala Babagan] | 14.01.19 N Inlet 26.14 811 | 220 |:200 15000
Ganga Outlet i i R -
6 Dalmau 1. Nala between Bada 15.01.19 % Inlet The team visited there but found
Ganga Math and Chhota Math Qutlet -Hial the drain was dried
2. Busda ghat ka nala/ 15.01.19 N Inlet 169.0 2 80.0 104.0 30000
(Sherandajpur) Outlet il i i = =
3. Shukla ghat ka nala/ | 15.01.19 N Inlet 77.57 7.78 | 85.0 116.0 27000
(Sherandajpur) Qutlet - -- = £ =
4. Pathvarighatkanala | 15.01.19 N Inlet 94.0 721 90.0 76.0 31000
/(Tikaitganj) [ttt | = & T = 5
5. Shivala ghat nala 15.01.19 N Inlet £3.28 762 | 75.0 260.0 35000
Outlet & % - - Lo ]
6. Raja Tiloi Ghat Nala | 15.01.19 N Inlet | 12971 | 761 | 70.0 124.0 | 14000
(Gaora ghat) Outlet < . - - -
7. Padva Nala/ 15.01.19 N Inlet 4971 819 | 55.0 28.0 18000
(Muraibagh) Outlet = T e s =
i 1 Shankar Nagar . ST

Page 3 of 10
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Values in bold indicate the levels beyond NMCG limits

Gy & oM o Date of [ Treatment | Nature Colour | pH | BOoD | 188 | 'Feeal |
River Sampling (Y/N) of (Hazen (mg/L) | (mg/L) | Coliforms
Sample | units) MPN/100 mI
Chunar 1. Dargahsharaeefnala | 150119 | v Inlet 16257 | 6.93 50.0 | 760 32000
Ganga Outlet | 971 | 743 260 | 240 30000 |
2. Bhairamganj east A5.00.10 | v Inlet 114.71 | 7.33 450 748.0 33000
nala Outlet 36.85 737 | 320 112.0 32000
3. Bhairamgan] west 15.01.19 ¥ Inlet 291.14 | 7.20 40.0 436.0 32000
fivus | Outlet | 3614 | 7.47 32,0 40.0 31000
4. Tekaur basti north 15.01.19 Y Inlet 1257 | 7.30 90.0 620.0 30000
\ Outlet | 1185 | 7.36 36.0 208.0 27000 |
5. Tekaur basti south 15.01.19 Y Inlet | 1240 | 743 550 | 1120 | 7000
Outlet | 56.85 | 735 28.0 20.0 5000
6. Santoshi mata 15.01.19 ¥ Inlet 32.57 7.49 60.0 80.0 32000
mandir nala Outlet 3.28 7.55 28.0 72.0 21000 |
7. Postoffice south | 150119 e Inlet 56.85 | 7.45 75.0 152.0 12000
drain Outlet | 11.85 | 747 30.0 68.0 10000
8. Post office north 15.01.19 Y Inlet ST.57 | 752 80.0 368.0 30000 |
it Outlet | 140 | 763 | 300 64.0 22000 |
9. Gangeshwar nishad 15.01.19 Y Inlet 49187 728 75.0 216.0 27000
park drain Outlet | 4.71 7.38 38.0 128.0 22000
10. Balughat drain 15.01.19 Y Inlet 4614 | 729 | 80.0 184.0 33000
Outlet | 5.42 7.47 30.0 88.0 28000 |
11. Belbeer ghat drain 15.01.19 Y Inlet 3140 | 7.39 70.0 116.0 33000
Outlet | 2757 | 7.42 | 280 ~ 60.0 | 32000
| 12 Choura mata drain 15.01.19 Y Inlet 1114 | 7.33 60.0 148.0 | 35000 |
Outlet | 8.28 7.40 280 80.0 31000
Mirzapur 1. Bisundarpur Drain 150119 | v |__Inlet | 1257 [ 446 40.0 | 120.0 19000
Ganga Outlet 5.42 7.12 260 20.0 17000
|2 Hanuman ghat drain | 14.01.19 | v Inlet | 141713 | 757 60.0 | 100.00 | 17000
o =l A ik 4o o i (T ORERE 18T | 727 7300 | 520 [ 11000
3. Barahmilizh drain 14.01.19 Y Inlet | 146.00 7.40 90.0 408.0 32000
T O e |G | Ol | 12325 | 722 | 580 2050 | so0bp]
{ 4. District judge drain | 14.01.19 - :f_mu_wﬁ - The team visited there but there was
_ | Outlet No discharge

Page 4 of 10

o o




384

imi

Values in bold indicate the levels beyond NMCG |

Cacs. i | D

S. |City& Drain Date of Treatment | Nature | Colour | pH ‘BOD TSS |  Fecal
no. | River Sampling (Y/N) of (Hazen (mg/L) | (mg/L) Coliforms
Sample | units) MPN/ 100 ml
W 5. Irrigation colony drain | 14.01 19 s Inlet 8400 | 7.33 | 450 36.0 33000
Outlet 471 7.23 28.0 16.0 | 32000
6. Morcha Ghar Drain | 14.01.19 Y Inlet | 12328 | 7.42 40.0 76.0 | 33000
Outlet | 4971 7.25 28.0 720 | 31000
7.Ggoreshahid Drain 14.01.19 Y Inlet 54.71 7.24 70.0 176.0 30000
Outlet | 1257 | 7.05 34.0 1280 | 22000 . |
8 Balaji temple 14.01.19 Y Inlet 1400 | 7.08 60.0 152.0 26000
] Outlet 400 | 715 32.0 76.0 24000
9.Chorawa 14.01.19 Y Inlet | 4042 | 6.83 55.0 168.0 33000
Outlet | 34.00 7.45 30.0 60.0 30000
10.Khandawa 14.01.19 Y Inlet 44.71 7.11 65.0 368.0 33000
Outlet 19.71 6.90 28.0 720 | 33000
11.Basvariya Drain 15.01.19 Y Inlet 53.28 7.36 40.0 128.0 33000
Outlet | 2054 | 7.42 32.0 96.0 31000
12.BalughatKacha Drain | 15.01.19 Y Inlet 14.57 7.38 45.0 72.0 30000
Outlet 13.28 | 7.38 30.0 480 30000
13.Malhaya drain 15.01.19 Y Inlet 18.0 7.29 70.0 168.0 30000
: Outlet | 1327 | 7.43 26.0 760 | 29000
14 Patengra 15.01.19 Y Inlet 6257 | 7.35 70.0 160.0 | 31000
(mansarovar) drain | Outlet | 5257 | 7.51 30.0 60.0 | 30000
9. Saidpur 1. Jauhargaj drain 15.01.19 o Inlet | 104.85 | 7.09 50.0 1580.0 | 24000
Ganga _ Outlet | 8542 | 7.13 34.0 256.0 23000
2 Rangmahal ghat drain | 15.01.19 ¥ Inlet 4114 | 733 60.0 | 1672.0 | 23000
Outlet | 3257 | 7.20 38.0 1380.0 23000
3. Ward No. 15 Malhiya | 150119 Y Inlet 80.42 | 7.19 75.0 396.0 | 28000 |
Basti Drain Outlet 3828 | 7.28 22.0 60.0 | 28000
4. Mahaveer ghat drain 15.01.19 Y ' Inlet 11257 | 7.39 45.0 1092.0 15000
| Outlet | 5042 | 7.28 340 532.0 15000
‘5. Sanghatghat 150119 | Y | Inlet | 21257 7.32 | 500 | 8920 18000 |
SRAGES ... WS RRAREIN S DTS S e 36.0 | 7840 | 18000 |
L. .
\_____*. \\9 Page 5 of 10
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Values in bold indicate the levels beyond NMCG limi

S. |City & TDrain | Date of | Treatment | Nature | Colour | pH BOD TSS Fecal
no. | River Sampling (YIN) of (Hazen (mg/L) (mg/L) | Coliforms
Sample | units) MPN/100 ml
6. Pakka ghat dain 15.01 19 Y inlet 306.90 | 7.37 55.0 1264.0 31000
Outlet | 61.85 | 7.28 30.0 64.0 28000
7. Budenath mahadew 15.01.19 Y Inlet 26757 | 7.73 65.0 472.0 33000
ghat drain Outlet | 153.28 | 7.60 36.0 352.0 21000
8. Kot ghat 15.01.19 Y Inlet 23042 | 7.71 70.0 2652.0 24000
. Outlet | 124.71 | 7.62 34.0 208.0 22000
10. | Ramnagar | 1. Rambhag GhatDrain | 16.01.19 Y Inlet 27328 | 6.72 70.0 152.0 22000
Ganga Outlet | 227.57 | 6.98 30.0 148.0 21000
2. Balua ghat drain 16.01.19 Y Inlet 268.28 | 6.80 55.0 1488.0 39000
Outlet | 204.71 | 7.10 32.0 712.0 38000
3.Shakti ghat drain 16.01.19 Y Inlet 219.71 6.80 60.0 420.0 15000
Outlet | 124.71 | 6.82 34.0 376.0 14000
4. Salotri ghat drain 16.01.19 % Inlet 35328 | 6.91 50.0 1520.0 15000
. : Outiet | 7872 | 6.75 38.0 1432.0 14000 -
5. Hanuman ghat drain 16.01.19 Y Inlet 4828 | 6.96 55.0 64.0 31000
Outlet | 46.14 | 7.04 30.0 60.0 25000
6. Ramnagar Industrial 16.01.19 N Inlet 71.42 6.96 75.0 118.0 32000
Drain (New) Outlet = = = = 5
11. | Varanasi 1. Nakkhi Drain 16.01.19 Y Inlet 33828 | 7.12 55.0 168.0 31000
Ganga Outlet | 111.85 | 7.17 34.0 136.0 30000
2. Samneghat Drain 509,19 ¥ Inlet | 14471 | 6.94 65.0 | 264.0 32000
Outlet | 69.71 | 7.22 280 | 248.0 31000
3. Assi drain 16.01.19 Y inlet 13328 | 7.10 75.0 156.0 33000
Outlet | 125.42 | 6.89 34.0 152.0 32000
12. | Mughalsarai | 1. Railway Drain 14.01.19 Y inlet | 76.85 | 6.72 | 60.0 96.0 30000 |
Ganga Outlet | 69.71 7.20 30.0 76.0 29000
2. Ganda Drain | 140119 | Y Inlet 7828 | 7.22 | 500 36.0 | 33000
Outlet AESE | 738 | 240 . [ 280 | . 33000
3. |Balia | Kathar Nala at the Bone |- ¥ —Inlet 9685 | 7.61 | 60.0 | 152.0 22000
| |oanga  |aoundoteaacy | " [Toutel | 6871 | 740 | 300 | 440 | 21000 |
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Values in bold indicate the levels beyond NMCG limits

City & Drain I Date of | Treatment | Nature | Colour | pH | BOD | TSS | Fec
River Sampling _ (Y/N) of (Hazen | (mg/L) (mg/L) Coliforms
Sample | units) | MPN / 100 ml
Zamania 1. Gorawa drain | 14.01.19 Y | Inlet | 1757 | 7.36 60.0 | 352.0 23000
Ganga Outlet 9.00 7.37 280 | 800 21000 |
2. Kankarwa Drain 14.01.19 Y Inlet 4328 | 7.49 450 | 368.0 21000
Qutlet 3757 | 7.43 240 | 680 21000
3. Karpurimai Ghat 14.01 19 Y Inlet 44.00 en 55.0 196.0 21000
Drain | Outlet | 4328 | 7.43 | 280 48.0 20000 |
Ghazipur 1. Harizan ghat 15.01.19 Y Inlet 7185 7.20 70.0 140.0 21000
Ganga Outlet | 71.14 | 7.32 26.0 48.0 21000
2. Samshan ghat 15.01.19 Y Inlet 37.57 | 7.30 75.0 348.0 34000
Outlet | 1542 | 8.30 24.0 44.0 32000
3. Rui Mandi 15.01.19 Y Inlet 730 | 7.73 80.0 188.0 35000 |
Outlet | 11.85 | 7.46 26.0 44.0 34000
4. Budhava mahadeva 15.01.19 i Inlet 34.00 7.33 70.0 128.0 26000
Outlet 8.28 7.50 28.0 44.0 25000
5. Mugal pura 15.01.19 Y Inlet 16.85 | 7.43 60.0 | 148.0 | 32000
Outlet 7.51 7.56 24.0 40.0 22000
6. Posta ghat 15.01.19 - Y Inlet 1400 | 751 | 65.0 168.0 32000
Outlet | 11.85 | 7.41 24.0 44.0 21000
7. Khirki ghat 15.01.19 3 Inlet 7.57 7.42 75.0 136.0 20000
Outlet 6.85 7.61 260 | 480 19000
8. Theri bazaar 15.01.19 Y Inlet 136.14 | 7.55 70.0 | 368.0 24000
Outlet | 1257 | 5.29 22.0 68.0 22000
9. Anzahi Ghat 15.01.19 Y Inlet o4 | 7.20 50.0 132.0 9000
~ Outlet 9.00 7.10 24.0 440 7000
10. Chetnat ghat 15.01.19 Y Inlet 19042 | 7.10 | 55.0 | 348.0 34000
Outlet | 56.00 | 7.50 280 | 640 | 32000
11. Stimer Ghat 15.01.19 Y Inlet 5114 | 750 60.0 288.0 31000 |
| Outlet | 3285 | 7.40 36.0 60.0 21000
"12. Gola Ghat 15.01.19 Y inlet | 30.42 | 7.31 700 | 316.0 20000
| | Outlet | 9.00 | 7.45 260 | 68.0 11000
13 Maksudghat | 150119 Y | et 69.00 | 740 | 50.0 | 208.0 24000
0 g (0 i = _ [TOutlet | 6757 | 756 | 280 | 480 | 23000 |

Page 7 of 10
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Values in bold indicate the levels beyond NMCG |

City e R il AR R ot =y | Treatment | w@ﬂm_ﬂmmnql,.lﬁ._‘_l. ‘BOD. [1.788 '] Eecal =
River Sampling (YIN) of (Hazen (mg/L) (mglL) Coliforms
: i ! Sample | units) _ | MPN/00mI |
14 Collecter Ghat 15.01.19 Y Inlet 334.00 | 7.77 55.0 192.0 18000 |
| Outlet | 262.57 | 7.44 24.0 520 | 18000 |
15. Dadri Ghat 15.01.19 Y Inlet 6971 | 7.25 60.0 368.0 17000
gl 3 Outlet | 33.28 | 740 24.0 680 | 15000
16. Sai Mandir 15.01.19 7 Inlet 17.57 | 7.50 60.0 176.0 32000
| Outlet | 1257 | 7.47 22.0 40.0 25000
17. Naupura 15.01.19 Y Inlet 174.00 | 7.24 55.0 60.0 28000
Outlet | 96.85 | 7.31 22.0 440 | 28000
18. Afim factory colony 15.01.19 Y Inlet 5340 | 7.08 75.0 3720 | 19000 |
Outlet | 69.71 | 7.32 26.0 720 | 18000
19.Mahala basti 15.01.19 N Inlet 41257 | 7.65 23000
(Sikandpur) Outlet | - - it
20. D.M Banglo 15.01.19 Y Inlet | 369.71 | 7.22 55.0 288.0 28000
Outlet | 131.14 | 7.54 28.0 64.0 26000
21. Pear nagar 15.01.19 g Inlet 13.28 7.39 70.0 224.0 30000
Outlet | 11.85 | 7.31 20.0 440 | 30000
22. Bada Mahadeva 15.01.19 Y Inlet 58.28 7.25 75.0 60.0 7000
O Bl _ | Oullet | 2685 | 743 | 480 | 400 | 5085
23. Bada Mahadeva 15.01.19 Y | Inlet | 3828 | 748 550 | 560 | 7500
(Adarsh Bazar) Outlet | 30.42 | 7.38 20.0 480 | 2100
Shuklaganj | 1.Ganga Vishu Drain 15.01.19 Y | Inlet [ 269.71 | 6.82 90.0 | 5312.0 | 22000
Ganga Outlet | 71.85 | 6.63 26.0 480 | 21000
2.Indira Nagar Drain | 15.01.19 Y | Inlet [ 21257 | 688 100.0 | 236.0 | 20000
Outlet | 5328 | 7.07 28.0 56.0 20000
3.Manohar Nagar Nala 15.01.19 Y _Inlet | 13542 7.18 90.0 [ 1356.0 | 27000
Outlet | 31.85 | 7.03 300 | 107.0 | 27000
| 4 Ravidas Nagar Nala 15.01.19 Y | Inlet 2010 1 7.11 95.0 | 484.0 11000
| Outlet | 19.00 | 7.20 260 | 760 | 11000
Unnao | | 1. City Jail Drain (Dakari) | 15.01.99 | v [ inlet | 8542 | 2601 906 [ 3720 [ 200D ]
=L | | [owd[mmlse] ®0 [mo]— 15000 |
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Values in bold indicate the levels beyond NMCG lim

[ City & | Drain | Date of Treatment | Nature Colour BOD | TssS W Faeal
River Sampling (Y/N) _ of (Hazen (mg/L) (mg/L) Coliforms
Wt . Sample | units) ) Wil MPN/100mI
'Kanpur [ 1. GolaghatNalg——— 15.01, Inlet 160,42 | 4280 | 21000
Ganga | _Outlet | 11971 232.0 20000
2. Satti Chaura 150119 | inlet 8377 12000 | 12000
Outlet X 860 12000 |
3. Guptaar Ghat drain TR T R e Inlet ; 90.0 32000
Outlet | 6542 | 704 32.0 32000
4. Ranighat Drain 15.01.19 | : T Inlet | 30185 | 593 75.0 28000
| , Outlet | 17328 | 697 | 340 . 28000 |
5. Dabka ghat nala BT G e Inlet 4828 | 7.08 | 700 164.0 | 17000 |
Outlet | 2971 | 7.09 320 | 1320 16000
6.Budhiya Ghatdrain | 15.01 19 Y | _Inlet | 2578s 6.93 105.0 | 2867.0 32000
Outlet | 19828 | 5.90 400 | 14040 32000 |
Bithoor | 1. Lakshmann ghat BT R Inlet Ponding of the drain has bean done
Ganga Outlet
2. Peshwa Nala 14.01.19 Y Inlet 31000
Outlet 28000 |
3. Bhramawart ghat [ 14.01.19 Y Inlet 25000 |
Outlet 22000 3
4. Bhann drain_ [ 14.01.19 | Inlet I
Outlet
| 5. Gudhara ghat [ 14.01.19
6. Kalwari ghat 14.01.19 |
7. Lav Kush ghat 1 14.01.19 |
L __Qutlet
Fatehgarh |1, Im?f:mﬁﬂwﬂm[|!ulﬁdﬂﬂ@l: B Inlet
Ganga il e [P o ok |.-|||+H,|©1:|M@
Farrukhabad | 1 Dhimarpur Drain 14.01. _Inlet N
| _
Ganga .‘-qf..mlrlmﬂml_ — ﬁm@.mt.l_ Tt . L__
2. ghat drain 14.01.19 i g | _Inlet | 17.57 ) |
| (Tokaghat) ———— L | Outlet [ 400 . ) | 5€ Lo BRODCT
7 Page 9 of 10
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Values in bold .indicate the levels beyond NVICG limits

I orain . Date of | Treatment | Nature Colour | pH | BOD R Femal T
River Sampling (YIN) of (Hazen (mg/L) | (mg/L) Coliforms
Sample | units) MPN/100m|
| Prayagraj |1 Yadawpurdran | 170719 Y | nlet [ 4042 |77 713 77600 | 360 [ 15000
Outlet | 1971 | 691 | 320 24.0 14000
2. Drain near chachar B8 | o iniet | 29.717 | 697 65.0 | 160.0 | 31000
nala Outlet 11.14 | 6.59 280 | 36.0 30000 |
3. Near Shankar ghat 18.01.19 Y Inlet 158.28 | 669 | 550 680.0 22000 |
drain no. 2 Outlet | 120.49 | 6.90 30.0 440.0 21000
4. Sadiyapur-2 & ghaghar| 16.01.19 2 Inlet 170.42 | 6.76 80.0 76.0 13000
nala overflow Outlet | 8471 6.93 28.0 36.0 10000
5. Karelabagh drain A1 16.01.19 Y Inlet 76.85 | 6.10 60.0 96.0 32000 |
Outlet | 4685 | 7.05 | 260 320 20000 |
6. Karelabagh drain A2 | 16.01 19 Y Inlet 101.14 | 6.38 70.0 108.0 | 31000
Outlet | 7828 | 6.99 28.0 36.0 30000
7. Drain near Arail ghat | 17.01.19 Y Inlet 8542 | 713 60.0 | 1440 | 33000 |
Outlet | 34.00 | 694 26.0 40.0 32000
8. Mahewa pasi tola 17.01.19 Y Inlet 56.85 | 6.77 60.0 160.0 33000
drain-1 : Outlet | 4328 | 7.09 34.0 80.0 21000
9. Mahewa pasi tola 17.01.19 ¥ Inlet 3042 | 653 550 | 840 33000
drain-2 Outlet [ 1752 | 768 36.0 440 32000
10.  Mahewa pasitola | 17.01.19 Y Inlet | 5328 | 712 60.0 144.0 | 20000
drain-3 | Outlet | 2071 | 765 30.0 48.0 19000
11. Fort drain no. 1 17.01.19 Y Inlet | 8471 | 648 75.0 192.0 31000
E _ | Outlet | 4828 | 599 [ 340 | 380 | 21000 |
(12 Fortdranno2 | 17.01.49 |y | _nlet |"61.85 [ 728 | 800 160.0 | 32000
SR Outlet | 3042 | 7.18 320 | 1200 | 31000

A(rhk

s :)J./g
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Analysis Report of Samples
1. Name of analyzing laboratory : Aquatic Toxicology, IITR, Lucknow
2. Nature / type of sample (s) . Effluent water samples from drains
3. Date of receipt of sample (s) : Between 23.02.2019 — 28.02.2019 as detailed in the table
4. Date of Analysis : The analysis was performed on the day of sample receiving
5. Test procedure applied : As per APHA 22™ Ed. (2012)

Fecal Coliforms: Method no. 9221
BOD: Method no. 5210-B
TSS: Method no. 2540 D
pH: Method no. 4500-H* B
Color: Method no. 21208
DO: Maximum permissible limit > 5 mg/L
6. Results Results of Effluent water samples from drains with discharge
more than 1 MLD as well as drains with discharge less than 1
MLD.
As per attached sheets (1 to 10)

] :
%ﬂ
Preeti Chaturvedi

Scientist

Aquatic Toxicology Lab
CSIR- lITR, Lucknow

The results relate only to the item(s) tested.
The report shall not be reproduced in fragment without the written approval of Director, IITR.

The report shall not be used for any other purpose than declared by the sponsor.
lITR is not the regulatory agency, hence, no part of this report should be used for legal purposes under

any circumstances.
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ANAIRIR - wRr foofisme s e
CSIR-INDIAN INSTITUTE OF TOXICOLOGY RESEARCH

fuftgma e, 31, 7@ offelt orol, EREEEs 226001, 3V, BT
VISHVIGYAN BHAWAN, 31, MAHATMA GANDH! MARG, LUCKNOW-226001, U.R., INDIA
Phone 1915202628048 2627536, 2614118, Fax+91.522.2626227, 2611547 rpod@ivindimorg  wevwiiingis org

Analysis Report of Samples

=N

. Name of analyzing laboratory

ra

. Nature / type of sample (s)

. Date of receipt of sample (s)

o

~

. Date of Analysis

wn

. Test procedure applied

: Aquatic Toxicology, ITR, Lucknow

. Effluent water samples from drains

: Between 17.03.2019 — 20.03.2019 as detailed in the table

: The analysis was performed on the day of sample receiving.

: As per APHA 22" Ed. (2012)

Fecal Coliforms: Method no. 9221

BOD: Method no. 5210-B

TSS: Method no. 2540-D

pH: Method no. 4500-H* B

Color: Method no. 21208

DO: Maximum permissible limit > 5 mg/L_

Results of Effluent water samples from drains with discharge
more than 1 MLD.

6. Results

As per attached sheets (page 1- 4)

oTH O

Preeti Chaturvedi

\ wcbPREETICHATURVED! Sclentist

fif MEIRE jaticToxicology Lab

g, R ?ﬁm;}';gm 5@ SIR=IITR, Lucknow

lf%ﬁi 3_:;1;&15.ﬁw&1;'}' i:;‘;ﬁ Wi

'f;d - 5 31, T L 'rﬁ- ﬁmmi‘m‘a
ﬂ"i}h:ﬁq wuéi‘“mﬂﬁ.ﬂﬁ?ﬂm%

The report shall not be reproduced in fragment without the written approval of Director, IITR,

1. The results relate only to the item(s) tested.

The report shall not be used for any other purpose than declared by the sponsor,

pPow N

IITR is not the regulatory agency, hence, no part of this report should be used for legal purposes under

any circumstances,
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Values in bold indicate the levels beyond NMCG limits

N

City &

Date of

Treatment

[ Nai

ture

Colour

| pH [BOD [T1SS | .Toml ecal [ Do Discharge |
River Drain Sampling | YIN of (Hazen (mg/L) | (mg/L) | Coliforms Coliforms * (ma/) | (ML)
e |sample |units) | | Ll i T ) St
Prayagraj [ 1. AD.A Colony 18.03.19 ¥ Inlet | 2485 | 673 | 90.0 | 100.0 78000 | 36000 | 1.03 [2.701
Ganga Nala Outlet | 20.14 |6.90 | 345 | 88.0 74000 28000 3.05 | ST
2. Jondhwal Nala 18.03.19 Y Inlet 144.28 [ 6.77 85.0 | 220.0 | 86000 | 32000 | 0.87 | 1.7485
Aol Outlet |31.07 [672 | 309 | 92.0 | 75000 | 22000 - 3.40
3. Rajapur Nala [ 18.03.19 Y |Inlet [257 |[688 750 | 136.0 | 70000 | 27000 | 1.12 | 10410
Outlet | 184 [6.91 145 | 20.0 | 57000 14000 1.61 | 2
4. TV Tower Nala 18.03.19 Y Inlet 1564 [6.95 [ 85.0 | 100.0 | 81000 | 29000 | 0.33 [2.406
Outlet |2.28  [7.01 32.7 | 88.0 | 62000 | 18000 0.81
5. Sadar Bazar Nala | 18.03.19 Y Inlst 15335 [7.07 | 85.0 | 268.0 | 64000 | 33000 0.13 [3.286
Outlet 4614 |7.05 | 30.9 | 102.0 57000 | 25000 oer | - :
6. Salori Nala(Amitabh| 17.03.19 Y |lnlet [392 [7.15 70.0 | 152.0 | 69000 30000 | 6.11 |0.157
Bacchan Culvert) Outlet [ 1.64 [725 145 | 160 | 55000 | 21000 | 6.68 ji
7. Basna Nala 17.03.19 Y Inlet [ 218.07 [5.77 65.0 | 276.0 | 68000 | 35000 | 0.10 Mnotchnot
Outlet | 101.71 [6.80 290 | 920 | 52000 | 28000 2.63 _|nstalled properly
Prayagraj | 1. Ghaghar Nala 1-A | 18.03.19 Y Inlet 286.64 | 6.84 65.0 | 176.0] 79000 37000 0.33 pMnotchnot |
Yamuna Outlet |7157 [6.75 | 291 | 720 | 51000 30000 | 5.05 |[installed
2. Dariyabad 18.03.19 Y |lnlet [35385 |661 | 60.0 | 204.0 | 63000 29000 | 0.06 M notch not
Kakahraghat Drain Outlet | 5335 [526 | 27.3 | 76.0 | 51000 14000 1.26 Installed
3. Mawaiya Nala 18.03.19 Y | Inlet 1800 |6.80 | 75.0 | 196.0 | 69000 30000 0.60 |21.978
Qutlet |7.28 |6.96 | 12.7 | 24.0 51000 17000 | 0.79 8
4 Arail Drain No. 2 | 18.03.19 Y Inlet 1235 [7.09 | 90.0 |208.0 | 71000 | 36000 | 1.66 |0.730
(Kharkauni Drain) Qutlet | 0.35 7.38 164 | 320 51000 29000 3.61
5. Sachcha Baba 18.03.19 & Inlet 10.21 6.83 65.0 | 168.0 76000 33000 240 |[1.223
Ashram Drain ] Outiet 1064 |712 | 254 | 1040 | 52000 | 27000 2.97
6. Ghaghar Nala 1-B | 18.03.19 Y |lnlet 175078 (522 | 55.0 | 244.0 | 64000 25000 0.15 M notch removed
Outlet | 102.85 [6.93 | 254 | 84.0 42000 | 19000 | 242 uring Holi
| 7. Near Shankar | 17.03.19 Y |lnlet 11742 |696 | 55.0 | 96.0 | 67000 | 32000 1.40 Vnotch not
Ghat Drain No-2 i Outlet |4.00 _[7.02 | 309 | 72.0 | 50000 | 19000 1.62 |installed
8. Sadiyapur-2 & 18.03.19 A Inlet 119.35 | 6,43 60.0 188.0 68000 25000 0.25 N notch removed
Ghaghar Nala Overflow Qutlet 635 |707 | 291 | 800 54000 18000 | 0.62 uring Holi
9. Mahewa PasiTola | 17.03.19 ¥ Inlet 1257 |702 | 650 | 112.0 | 80000 32000 | 243 Vnotchnot |
Drain 3 Outiet (428 726 | 273 | 760 | 58000 21000 | 4.46 |installed
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Values in bold indicate the levels beyond NMCG limits

S |City & | " Drain ~ |Date MW* . .wﬂmwﬂrmmm,_ z.m.ﬂ.ﬂ_.m ﬁOu““.o__“:\:. vI|-“.w0_wC-.. N.wmﬁ d_n.u_.o_m_ Mmmw_ R U |.|w|mwn_._mnmm. Iﬂ_
i Samplin (o] azen mg mg oliforms oliforms | (mg/l
no. | River P m| Mo e ; sercioon | e | (mtp) 3 ;
3. | Dalmau | Padva Nala/Muraibagh| 17.03.19 Y Inlet 214 | 755 50.0 | 88.0 | 61000 27000 | 917 [ Vnotch not
Ganga | Shanker Nala Outlet | 0.14 [7.67 309 | 680 | 48000 | 21000 | 10.27 | installed
4 | Kunda Duar Nala Babaganj | 17.03.19 Y Inlet 9.21 |7.68 | 50.0 | 108.0 57000 | 30000 | 6.86 | 11.988
Ganga Outlet | 714 [7.869 29.1 | 800 | 32000 | 19000 | 9.02 |
5. | Jhunsi 1. Lotey Haren Nala | 18.0319 | Y Inlet 8442 | 7.07 | 75.0 | 332.0| 62000 31000 0.44 |4.294
Ganga Outlet 82.42 | 6.86 164 | 320 41000 24000 1.80: |
2. Shastri Bridge 18.03.19 ¥ Inlet 61.21 | 6.77 65.0 | 104.0 | 66000 | 30000 | 0.77 | 1.041
Nala (Mansanhita) Outlet 842 |7.27 290 | 72.0| 49000 | 19000 | 3.42
3. Old GT Road Nala | 18.03.19 Y Inlet 53.00 | 7.03 80.0 | 1240 | 69000 | 33000 | 0.07 |3.019
- Outlet | 4885|712 | 32.7 | 1040 | 48000 | 28000 | 1.02 |
4. Savitry Nagar Bazar { 18.03.19 i Inlet 63.92 | 7.13 55.0 | 128.0 | 62000 | 29000 | 0.88 | 3.702
Uhusi) ¢ Outlet | 43.07 | 717 | 291 | 108.0 | 41000 | 21000 | 0.56
5. Savitry Nagar (New | 18.03.19 Y Inlet 79.35 | 6.85 65.0 | 124.0 71000 32000 1.06 3.201
Jhusi) Outlet | 56.35 [ 7.05 | 30.9 | 112.0 35000 | 27000 | 2.57
6. Kriya Yogashram | 18.03.19 Y Inlet 2557 |.7.32 75.0 | 128.0 66000 | 37000 | 4.22 [2618
Outlet 4.28 [7.26 214 | 80.0 49000 | 30000 | 4.77
7. Primary School, 18.03.19 Y Inlet 68.00 | 7.31 70.0 [ 188.0 | 59000 [ 29000 | 1.25 |2.112
Ulta Kila Outlet | 25.57 | 7.45 29.0 | 180.0 32000 | 18000 | 1.28
8. Lakadiya Nala 18.03.19 Y Inlet 17.14 [ 7.26 65.0 | 52.0 72000 | 31000 | 1.45 |4.21
Outlet | 16.14 {737 | 32.7 | 36.0 54000 | 27000 | 290 |
9. Kodra nala 17.03.19 ¥ Inlet 52.85 | 7.11 | 60.0 | 76.0 62000 | 29000 0.70 | V noich not
Outlet | 500 | 7.19 | 30.9 | 480 43000 | 24000 | 2.41 |installed
6. | Unnao 1. City jail Drain 18.03.19 X Inlet 132.85| 7.73 | 70.0 | 100.0 59000 28000 0.40 |8.592
Ganga | (Dakari) Outlet | 120.57 | 7.83 | 345 | 92.0 42000 | 16000 | 1.91
7. | Kanpur | 1. Golaghat Nala 18.03.19 Y Inlet 22521 | 6.57 | 70.0 | 196.0 66000 26000 | 0.50 |0.707
Ganga Outlet | 11457 | 7.30 | 29.0 | 960 | 59000 | 20000 | 1.00 |
2. Satti Chaura 18.03.19 Y Inlet 148.5 | 6.92 | 55.0 | 2720 | 70000 | 31000 0.42 | 0.221
Outlet | 111.00 | 7.06 | 291 | 84.0 52000 | 22000 | 2.09
3. Guptaar Ghat 17.03.19 Y [lnlet 62.57 | 6.85 | 50.0 | 72.0 64000 | 28000 | 0.50 |2.131 _
Drain W s Outlet | 3621 | 7.02 | 273 | 12.0 37000 14000 | 1.31
4. Ranighat Drain 17.03.19 Y Inlet 164.14 | 6.79 | 550 | 96.0 75000 | 32000 | 0.18 |2.406
iy Qutlet | 154.85 | 6.86 | 290 | 840 | 51000 [ 21000 | 2.50 |
5. Dabka ghatNala | 18.03.19 Y Inlet 148.14 | 7.03 | 65.0 | 204.0 62000 26000 | 0.17 |7.419

Outlet | 13428 | 712 | 27.0 [ 80.0 | 33000 | 19000 | 0.45
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Values in bold indicate the levels beyond NMCG limits

Page 3 of 4

S. |[City & Drain Date of ._.amczm:%zﬂ:qm. | Colour | pH BOD |[TSS [Total Fecal DO Discharge
no. | River Sampling YIN of (Hazen (mg/L) | (mg/L) (Coliforms  Coliforms | (mgl) (MLD)
i . e e R i Tl T St L e e [N o M AL
6 BudhiyaGhat [ 18.0319 | Y  [lnlet 221.28 | 690 | 60.0 | 188.0 | 68000 29000 | 0.62 |0.381
; Qutiet | 191.5 | 713 | 255 [ 108.0 | 41000 | 21000 | 0.79 B!
8. Shuklaganj | 1. Ganga Vishnu 18.03.19 ¥ Inlet 133.42 | 6.87 | 60.0 | 244.0 | 71000 31000 | 0.12 |1.937
Ganga Drain . Outlet | 12857 | 7.17 | 204 | 640 | 52000 | 19000 | 1.38
2 Indira Nagar Drain | 18.03.19 Y Inlet 193.78 | 7.08 | 55.0 | 144.0 | 78000 35000 | 0.22 [3.714
Outlet | 116.00 | 7.10 | 27.2 | 84.0 | 49000 28000 | 0.50
3. Manohar Nagar 18.03.19 7 Inlet 29114 | 6.67 | 80.0 | 136.0 | 72000 | 32000 | 0.44 |1.231
Nala Outlet | 14235 | 7.17 | 291 | 960 | 60000 24000 | 0.73 P
4. Ravidas Nagar 18.03.19 Y Inlet 202.28 | 7.37 | 60.0 | 264.0 | 80000 36000 | 0.75 |[3.286
Nala - Outlet | 193.21 | 750 | 290 | 84.0 | 59000 27000 | 2.08 <
8. [atehgarh | 1. Hathikhana Nala 17.03.19 Inlet 76.5 710 | 60.0 | 140.0 | 79000 32000 0.15 | 6.555 |
Ganga . Outlet | 2571 | 7.09 | 295 | 960 | 61000 21000 | 1.38 ]
10. BBallia Kathar Nala at the 19.03.19 Y Inlet 364 | 7.04 | 55.0 | 236.0 | 74000 27000 | 1.38 | 16.989
Ganga around of Ballia City Outlet | 492 | 7.06 | 273 | 96.0 46000 18000 | 1.07 3
11. Mughalsara| 1. Railway Drain 19.03.19 Y Inlet 76.28 | 6.92 50.0 | 204.0 66000 32000 212 | 8.901
Outlet | 62.63 | 7.01 | 20.0 | 80.0 | 54000 25000 | 2.90
_Ganga 2. Ganda Drain . 19.0319 [ Y Inlet 785 | 725 | 70.0 | 188.0 | 68000 29000 | 3.70 |3.555
e : Outlet | 478 | 7.29 | 291 | 920 | 51000 21000 | 4.02
12. Maranasi | 1. Nakkhi Drain 19.03.19 ¥ Inlet 101.5 | 7.03 | 90.0 | 244.0 | 70000 36000 317 | 1.708
Ganga | Outlet | 837 | 715 | 291 | 520 | 45000 | 29000 | 4.11
2. Samneghat Drain | 19.03.19 Y |lInlet 26442 | 686 | 80.0 | 192.0 | 72000 31000 | 222 [1.112
Outlet | 169.14 | 6.51 | 29.0 | 72.0 | 43000 19000 | 4.15 F.
3. Assi Ghat 18.03.19 Y iniet 56.78 | 6.63 | 95.0 [ 156.0 | 63000 27000 | 2.80 [ Vnotch not
i) i Outlet | 55.64 | 674 | 36.4 | 104.0 | 40000 | 19000 | 3.76 installed
13. | Zamania | 1. Kankarwa Drain 17.03.19 Y Inlet | 47.07 | 7.11 | 50.0 | 200.0 62000 21000 1.62 |0.107
Ganga | s | Outlet | 20.07 | 7.20 | 27.3 | 80.0 | 51000 16000 | 2.90 i
2. Karpurimai Ghat 7.03.19 Y Inlet 38.64 | 7.03 | 65.0 | 248.0 | 64000 28000 | 2.50 [1.223
i Drain Outlet | 20.35 | 705 | 29.0 | 96.0 | 52000 20000 | 2.79
14. [Farrukhaba| 1. Dhimarpur Drain | 17.03.19 o7 Inlet 103.71 | 7.07 | 70.0 | 116.0 | 68000 29000 | 0.40 [0.381
Ganga Outlet | 76.21 | 7.12 | 27.3 | 76.0 Si000 L) ZMono |l o9s |
2. Bhairo Ghatdrain | 17.0319 | Y Inlet 130.00 | 7.08 | 65.0 | 100.0 | 71000 31000 | 0.16 | 3.902
1 |(Tokaghat) [ __ |Outlet | 73.92 | 705 | 29.1 | 84.0 | 58000 20000 | 1.46 Ik
15. | Ramnag | 1. Rambhag Ghat | 648.8.4_ Y |inlet | 9035 | 6.86 | 50.0 | 268.0 62000 | 32000 | 394 |8289
ca BrOonoge | D, o o J0 L Foager 1) 7592 | 694 | 290 | 96.0 [ 51000 21000 | 527 |
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Values in bold indicate the levels beyond NMCG limits

City & Drain |Date of frreatment | Nature Ijo_ocq ‘uI - |BOD [Tss _.._.m.m ~ [Fecal UO|I_||Ufmmnr.mj_.wm... 4
River mman_m:m YIN of (mg/L) | (mgiL) _Oo_;o:..._m Coliforms (mg/l) ?\.__.E
mm:.:u_m ? (MPN/100mI
Ghazipur | 1. Anzahi Ghat Y |lnlet 13.90 [ 55,0 [152.0 | 62000 24000 | 173 |4058
Ganga Outlet | 6.78 1254 |80.0 | 42000 | 18000 | 234 _
| 2. Stimer ghat Y  |linlet 701 1500 [720 | 68000 | 29000 0.06 0107
| Outlet 705 236 [60.0 | 49000 21000 4.0
3. Collecter Ghat ¥ Inlet 6.62 |55.0 [1000 | 79000 36000 1.05 [3.083 |
Outlet 7.08 291 [760 58000 28000 | 4.26
4. Dadri Ghat Y |lnlet 6.98 |50.0 [112.0 | 66000 26000 024 [1.422
Outlet 716 1254 880 | 42000 19000 | 358 |
5 Sai Mandir Y |lnet 728 1550 1920 | 63000 30000 077 13217 |
o LOutieE, 68 1273 1760 [ 41000 15000 3.98
6. D.M Banglo Y Inlet .04 160.0 |88.0 | 72000 | 35000 T
Outlet 7A7 1291 [560 | 58000 | 24000 | 3.05
7. Bada Mahadeva Y Inlet 710 1650 960 | 64000 31000 | 0.58 | 1.223
(Gora Bazar) Outlet 723 |236 |160 43000 | 24000 | 3.50
8. Bada Mahadeva Y Inlet 7.26 55.0 84.0 71000 32000 0.33 | 1.300
(Adarsh Bazar) Outlet 723 1254 760 58000 21000 2.96
Mirzapur | 1. Bisundarpur Drain ¥ Inlet 691 1500 [160.0 | 64000 | 23000 221 (0381
Ganga Outlet 7.02 | 236 33000 | 21000 515 g’ vt
2 Morcha Ghar Drain Y |lniet 6.77 |550 73000 | 32000 2.03 [0.482
| Outlet 3842 [704 |273 58000 | 27000 | s5.40
3. Ggoreshahid Drain Y Inlet 6.95 |50.0 70000 | 38000 3.27 [ Vnotch not
L , mmﬁmﬁ %MH 1291 51000 | 22000 _ 4.20 Hamﬂ_wn e
- Balaji Temple et . L el notch no
|| Outlet | 7.04 [164 | 0.0 | 46000 | 26000 | 529 ] installed
5. Khandawa Y [lnlet 7.05 | 85.0 71000 | 24000 | 460 9869 |
Outlet 696 |[273 @mo 39000 | 15000 2.80
6. Basvariya Drain Y [lnfet |7 7.08 1550 12760 | 62000 | 27000 | 460 [0877 |
o Outlet | (710|236 | 920 _ /46000 | 18000 | 580 | |
Saidpur | 1. Ward no.15 Y |Inlet |8 [698 550 [184.0 im.m_.gol 25000 | 269 [0.457
Ganga | MobimBestiDelln |~ " | ' [Cus 704 254 [840 | 38000 | 17000 | 685 | a “
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Analysis Report of Samples
1. Name of analyzing laboratory : Aquatic Toxicology, IITR, Lucknow
2. Nature / type of sample (s) . Effluent water samples from drains

3. Date of receipt of sample (s) : Between 08.04.2019 — 12.04.2019 as detailed in the table

T S =

4. Date of Analysis : The analysis was performed on the day of sample receiving.
5. Test procedure applied : As per APHA 22™ Ed. (2012)
Total and Fecal Coliforms: Method no. 8221 5
BOD: Method no. 5210-B o
TSS: Method no. 2540 D ; ~
pH: Method no. 4500-H" B s
Color: Method no. 21208 s
DQO: Maximum permissible limit > 5 mg/L Xg
COD: Method no. 5220-C
6. Results Results of Effluent water samples from drains with discharge s
more than 1 MLD as well as drains with discharge less than 1 <
MLD- -
As per attached sheets (1 to 10) =
| ’\l\ﬂ -
Q%‘\ 5<
Preeti Chaturvedi
Scientist =
Aquatic Toxicology Lab
CSIR- lITR, Lucknow -~
. The results relate only to the item(s) tested. i
. Th rt shall not b d i i
The 455 shall L e ) RO e i approval of Director, |ITR. \’{
| IiT; ::T:: :;1: em: l::e ol a':‘V LY Paltbane than Aaulaig by the sponsor.
‘ regulatory agency, hence, no part of this report should b
any circumstances. € used for legal purposes under
et
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REPORT OF NAGAR NIGAM PRAYAGRAJ
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Compliance of Hon'able NGT, New Delhi Order Dated
23.09.2024 in case of OA No0.310/2022 in the matter of
Kamlesh singh Vs State of UP.

o There are 226 Public Toilet and Community toilets operational
under the jurisdiction of the Prayagraj Municipal Corporation to
catter the needs of local as well as floating population. All 226
Public and Community are connected to the sewer network.

(The list of toilets is attached as Annexure-1)

 In view of the Mahakumbh Mela, 50 mobile toilets have been
purchased by the Prayagraj Municipal Corporation and will be
deployed as needed during the event to cater to the needs of

the floating population.

(Work order/Contract for mobile toilet is attached as

Annexure-2)

e The faecal sludge from these mobile toilets will be emptied
using desludging vehicles and transported to the three
operational FSTPs (Salori - 50 KLD, Jhunsi - 50 KLD, and Naini
- 100 KLD) for proper disposal.

(The list of FSTP & desludging vehicles is attached as

Annexure-3)

==l

C 2 5"‘\'@& )

e G ANTRTA



920

Annexure-1
Public Toilet and Community Toilet Location

S.No Zone - 1 - Kuldhabad
1 | Lukerganj
2 | Kareli Power House - Kuldhabad - 1
3 | Sabji Mandi - Khuldabad-2
4 | Chaufatka
5 | Ganga Ganj, Buddatzia
6 | Leader Road Workshop ke bagal

Zone - 2 - Mutthiganj

Mahila Hospital

Garhi Sarai

Karailabagh Kooda Adda

10

Zone Office Mutthiganj

11

Naaz Cinema

12

Zero Road

13

Moti Park

14

Satti Chaura

15

Baluaghat

16

Gaughat Sabzi Mandi

17

Mohatsimganj

18

Kakraha Ghat

19

Muttiganj-1

20

Malviya Nagar

21

Dariyabad Khatikana

22

Kalyani Devi

23

Chachar Nala -

24

Hazari Lal Hata Bahadurganjﬁl

25

Bansamandi Hatia

26

Hazariial Hata

27

Muthiganj Chamroti Basti

28

Mirganj

29

Chowk Ghantaghar

30

Meerapur Sabzi Mandi

31

Sadiyapur

32

Muthiganj

33

Laxman Market

34

Leader Road

35

Mirganj

36

Outside Mandapam near Chandralok Chauraha

o

Leader Road Harijan Basti sahganj

38

Near Rasulpur Store

39

Jansenganj (Pan Dariwa)
‘ Zone - 3 - Katra

40

Babaji Bagh

41

Civil Line A.C. Complex

42

M.G. Marg Hotel Elavarta

43

Big Bazaar

as;rﬁ'@wgg;ﬁ(;@mm
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44

Kamdhenu Sweets

45

Qadir Building

46

Board Office

a7

Thornhill Road

48

Lohia Marg

49

Kachehri-1

50

Kachehri-2

51

Pani Tanki Katra

952

Bailey Hospital-1

53

Dilkusha Park

54

Cooper Road

53

Rajapur-I

56

Badi Bagiya

27

Teliarganj

58

Rasulabad

59

Kalimai sthan Katra

60

Mumfordganj Excise

61

Sapru Road

62

Shankarghat

63

Rasulabad Ghat

64

Nevada

65

Bakhtiari Katra

66

Sadiabad Salori

67

Sadiabad Salori

68

Nayapura

69

Mumfordganj-3

70

Chilla

71

Sutur khana

72

Mumfordganj-2

73

Mehandauri

74

Manmohan Park

75

P.D. Park

76

Rajapur-2

77

Rajapur-3

78

Bailey Hospital-2

79

high court

80

AG Office

81

Muir Road

82

Nawada

83

Rajapur

84

New Traffic Police Lines

85

Traffic Chauraha

86

P.D. Tandon Park

87

Civil Lines in front of Prayag Sangeet Samiti

88

High Court Gate Pass Office

89

Ishwar Sharan Road, Salori

90

Behind Myohall Petrol Pump

o1

Vivekananda Chauraha

92

Near Harsh Hotel

93

Opposite Lotus Apartments

(=™ vt arfya=
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94

Sabzi Mandi Over Head Tank Complex

95

Jal Nigam Sai Baba Temple

96

Katchehry Parisar

97

Sadiabad Overhead Tank Complex

98

S.I.P.W.D. Office Complex

99

Old one demolished and newly built in ‘Sadiabad

100

PWD Office Complex

101

102

Amitabh Bachchan Sports Complex

103

Jal Nigam Near Sai Baba Mandin B

104

Sadiabad Overhead Tank Complex

105

Phaphamau Village Overhead Tank Complex

106

S.E.P.W.D. Office Complex

Outside Allahabad Junction City Side Platform - 10

107

Old one demolished and newly built in Sadiabad

108

PWD Office Complex

109

Near Swaraj Nagar Park

110

DM Office Complex Type-03

111

Anand Bhawan

112

Traffic Inspector Office Complex

Zone - 4 - Allahpur

113

Yamuna Bank Road Kidganj

114

South Malaka Sabji Mandi

115

Swarooprani Hospital-1

116

Punjabi Dharamshala Kidganj

117

Kidganj Chaukhandi

118

Swarooprani Hospital Complex

119

Rambagh Labour Square

120

Opposite Jeevan Jyoti Hospital

121

Medical Chauraha District Inspector Campus

1122

Barhana Gora Cemetery

123

Kidganj police station wali road near garbage stand

124

Bakshi Dam Sabzi Mandi

125

Near CAV Inter College

126

Darbhanga Chauraha Georgetown

1127

Bakshi Bandh Vikash Pradhikaran -1

128

Bakshi Bandh Vikash Pradhikaran -1

1129

Chitpur Slums Next to City Garage

1130

North Malaka

1131

Bachha Hospital

132

Sewa samiti

133

Netanagar

134

Malakraj Oil Depot

135

Nirankari Ashram

136

Daraganj-11 Prayagghat

137

New Lashkar Line

138

Tularambagh

139

Alopibagh

140

LIC Tagore TO@;; "

141

Baghambari

142

Vidut sawdah ghar

7
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143

Andheri Bagh

144

Daraganj-3

145

Hasimpur-2

146

Sanjay Nagar

147

Kamla Nehru Hospital

148

Allapur Labour Square

149

PaniTank Daraganj

8- -

150

Mal godam

151

Alopibagh ] -

152

Madhwapur o

193

Sohbatiabagh Besides to Sangam Petrol Pump

154

C.M.P. Degree College

135

Tulsidas Akhara Daraganj

156

Haiza Hospital Pani Tanki Parisar -4

157

Zonal Office Jalakal Over Head Tank Complex-5

158

Khalasi Line Kidganj

159

Old Lashkar Line Barhana

160

Bade Masjid Prabhu Ghat

1161

Daraganj near Nagvasuki Temple

162

Next to CM Petrol Pump

163

Panna Lal Road Crossing

164

Near Allapur Police Post

165

Kamla Nehru Hospital Complex Zone

166

Cholera Hospital Water Tank Complex

167

Pink toilet near medical square

168

Allapur Malin Toilet

169

Rambagh Railway Station

Zone - 5 - Naini

170

Someshwar Mahadev

171

Old Chungi Gaughat Agriculture

172

Ashok Talkies Over Head Tank Complex

173

Gaughat Phulmandi

174

Naini-I

175

Naini-2 (Chakbatai)

176

Naini Sabzi Mandi

177

Indrapur, Naini

178

Railway Crossing Naini

1179

Shankar Dhal Naini

180

Cotton Mill Naini

181

Naini

182

Chakdaud Nagar Naini

183

Triveni Nagar Naini (Near TSL)

184

Outside Naini Zonal Office

185

Naini Mirzapur Road -

186

Sabzi Mandi Overhead Complex N: Nalnl

187

Jal Nigam premises near Ashok Talkies, Chakbhatai Naini

188

Jalakal Zone Office Complex at Cha'kraragh_u_nath Naini

189

Toilets at Signauta

190

Zonal Office Overhead Tack Complex

191

Ashok Talkies Overhead Tank Complex

"(@@Q‘maﬁﬁ
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192 Signauta Overhead Tank Complex

193 | Outside ITI School

194 | G.E.C. Company Naini

195 | Tignauta Overhead Tank Complex

Zone - 6 - Transport Nagar

196 | Mandi Parishad-1 |
197 | Transport Nagar-1 —

198 | Mandi Parishad-2 -
199 | Kanhaipur-I (Infront of ITBP Colony)
200 | Transport Nagar-2 (Near Port Station)

202 | Mundera Bazaar, GT Road
203 | Mandi Parishad-3 ’ -

201 | Neemsarai B B —

204 | Near Pongahat Pul (Happy Home)

205 | Transport Nagar (Gati Chauraha)

206 | Dua Nursing Home Preetam nagar

207 | R.T.O. Office Campus

208 | Transport nagar near Dharamveer Murthy

1209  Near Mahindra Workshop

Zone - 7 - Phaphamau

210 | Water Tank Phaphamau

211 | Phaphamau Ghat

212 | Phaphamau Tiraha

213 | Phaphamau Railway station

214 | BSNL in Phaphamau Office Labour Chauraha

215 | Shanthipuram F Block Park in Phaphamau

' 216 | Phaphamau Village Overhead Tank Complex

217  Near BSNL Office Labour Chuaraha in Phaphamau

218 | At Shantipuram F Block Park in Phaphamau

219 | Near Phaphamau Homeopathic College

__Zone - 8 - Jhunsi

220 | Ward-50 Tulapur Jhusi Ward-50 Tulapur Jhusi

221 | Jhusi Azad Nagar Kanshiram Awas Near Railway Colony

222 | Jhusi Katka Chak Khatima Ward-50

223 | Jhusi Azad Nagar G.T. Road Bus Stand Opposite Jigsaw

Machine |

224 | Jhusi Azad Nagar Ward-85

—d

225 | Jhusi Katka Village Ward-50
226 | Jhusi Katka Bus Stand Corner Side

_4id\- C
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Annexure-2

T | Contract - |
v GeM -

y SR B | Contract No: GEMC 511687731 768694
R . S8 FT | Generated Date 14-Mar-2024
WY srvee S T | Bid/RAPRE No -

GEM/2024/B/4580378
| | " f#Rw | Organisation Details vy fivron | Buyer Details

T | Ty Qate Local Bodies T Design ation Assistare Bneg rever Blectr ical PRM

W | Ministry wh wer aALE LAY

fava™ | D epartment Uran D evrdoprment Dt st Uit ar $racesty A vk (E a1t Fsngc orvaos oo op. P yem buyer in |

e ¢ |
_ eMunicipaiines - eServices to citizens and Employess of Urban Aqetmiriastin |

TE| Organsation Name Loovat Beoet em o Ut ety T | Ackli ome Hingac tiigam, Prayagra), 1-5aropm M adu Marg. Prayagpay |

FIE O A | Office Zone: Alahabad

Frayagra) UTTAR PRADESI- 21 1007, inda

|
|
@i w Rl frem | Financial Approval Detail sy wifebwao f@vam | Paying Authority Detaiis |
Sl s 11D Conarence No Role PAD |
Appp— ) s wa ooy | |
Municipal Commissioner i
W atve Apgw oval Payment Mocks
el = % | Designation ()
CFAC
Ananaal Approval g £ ok | Email 10 pay33 macep uptgerntanyer in
Aoeh kg | GSTIN
1 Sarojirt Nadu Marg All shab ad
Wl | Address
ALLAHABAD, UTTAR PRADESH-211001, India
J—— - = e r——— il
A% o | seller Details
¥ (T S | GeM Seller 10 60C4 180000324939
®[Company Name BHUTANTINTERNATIONAL PRIVATE LIMITED
Ted | Contact No 09599103272
FE= Y8 | Email 10 bhutani® superiooindia.com
| A 295 RASEMENT EAST OF KAILASH SANT NAGAR,,
il e NEW DELHI, DELHI-110065 -
T | MSME Registration numbaer UDYAM-DL-08-0008205
4 sasify. WUl | MSE Sodal Category General
et fh wof | Mse der Male
v N N ) o  O7AAECEOGOGLIZE R
T T & us H GST/TAX galss dw far s |GST / Tax invoice to be raised in the name of - Consignee
[@&z01 32821 | Delivery Instructions - NA
I@E 199701 | Product Details
ki
ONRF 3t .
s saTd ey FT AR |
| ) | | srd | (INR) | o f@re (INR) | afgn | 1
#| Snse faae | Item Description Ordered | Unit Unit Price | Tax Bifurcation (INR) Price |
Quantity (INR) (Ondusive of
ali Dutes and
Taxes in INR) |
==
| Tz @ = | Product Name : 8 Scated Mobile Tailet { Q3) ) l
| =mZ]Brand : SUPER LOO 1
| A= TR |Brand Type : Registered Brand
||, | ¥z & R Catslogue Status: Catalogue not verified by OEM 30 pieces 599,754 NA 17,993,520
||| ¥R ¥ w w &) Selling As: Reseller not verified by OEM
| | 2Rt @ u= sk ageda| Category Name & Quadrant : 8 Seated Mobile Tailet ( Q3) (Q3) |l
]\ HiZc1|Model: & Seared Mobile Toilet (Q3) i
| TEGEE WE |HSN Codex HSN not specified by seller }
| 17.993,820 |
|
i |
L L | |
| |
PR e T e S| o o Raiiy W @
! 3 & W ™ | |
el gee TwwAR| |
x| Itemn e ) WAl |Quantty| & @ &’ b
&4.15 Na afe:ft | Consignee Lot No Delivery Start
Compieted
Alter
Sy
— -+ = |
5| O esignation
G st Email 1D DUy coN395 eecep. upMyerm buyer in
@ | Contaa

B Seated Motule Tolet ( |

EUra GUEAVRINGE



| 1 | Sewdomtya| GsTIN Q3) | 10 | 14-Mar-2024 28-Apr-2024
\ | Addr ess - Nagar Nigam, Prayagra), 1-5arojini Naidu Marg {
1 Prayagraj,
. } i Prayagra). UTTAR PRADESH-211001, India
l

| | product Specification for 8 Seated Mobile Toilet ( Q3)

!

| ffsta| specification Ju-fafita | Sub-Spec =1 | Value
Bkl B oo liitol o LB datbe Lol ot i A S M= — R
| om spectfication Custom Spedificaton Yes

e E——

mkp.gem gov.in/catalog datalcatalog_support_document/74/51/72 W Cataloghan rsspedficationOoc
| ument/2024/2/17/2024_02_17_17_36_06_speciseat_2024-02-04-20-21-24 0_2024-0217-17-36-
| v spec An0oRLIMEN

‘ 1 speaficationdosument ) 09 bd3662601156
|

[

[

|

fada AR st | | Seller Specification Document:

Elcc2ad@7d989%e6cc253 pdf

@imr [@Rea z&@u | Buyer Specification Document:

mkp.gem gov In/catalog_data/catalog_support_document/buyer_documents/ 13457681/ 54/78/703/Cata
’ logAtr &/SpecificationDocument /20 24/ /4 /specBseat 2024-02:04-20-21-

1 amlatigbecunat 240k 92442550 a374 80efdbfbe9Gebe
B pdf

ufdas| Corrigendum

|
|
}
| |1 oo g | Bqended Upto @ 2024-02-20 17:00:00
‘ | 2 @ awr T | Extended Upto : 2024-02-24 10.00:00

| | $idish f@eor | ePBG Detail

L

| | wewsa @ | Advisory Bank : Indusind bank
——

‘ il WAt (%) | ePBG Percentage(%): 5.00

| | e o e 23wl & s ol el & e e $l waga @ B | The bidder shall furnish ePBG as applicable as per bid's terms and conditions.

| -
[
39 3R 1| Terms and Conditions

1. General Terms and Conditions-

1.1 This contract is governed by the General Terms and Senditions, condiions stipul ated to this Product/Service as provided in the Marketplace.

1.2 This Contract between the Seller and the Buyer, is for the supply of the Goods and/ or Services, detailed in the schedule above, in accordance with the General Temsand
Conditions (GTC) unless atherwise superseded by Gaods / Services spedfic Spedal Terms and Conditions (STQ) and/ or BID/Reverse Auction | Terms and C
(ATQ), as applicable

2. Buyer Added Bid Spedfic Terms and Conditions-

2.1 Genernic

OPTION CLAUSE: The Purchaser reserves the right (o Increase or decrease the Uity 1o be order ed Up 10 25 percent of bid quantity at the time of placement of contract. The
purchaser also reserves the right to increase the ordered quantity by U to 25% of the contracted quantity during the currency of the contract at the contracted rates. Bidders
are bound to accept the orders accordingly.

2.2 Buyer Added Bid Specific ATC:
Buyer uploaded ATC document Click here to view the file

st g fem ot s waE ¥ At AR & T R a2 oz It & feog i <@ 2

Note This is system generated file. No signature |s required. Print out of this document is not valid for payment/ transaction purpose.
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3F+u | Contract

GeM

w Marketplace

Azadi
ANt M ahatsay

vt

Fgwa WA | Contract No: GEMC-511687745243599
a9 [ Generated Date : 14-Mar-2024
WV g/ i) e | Bid/RA/PBP No.: _QEM/2024/8/4580310

e f@aRn| Organisation Details

uFEi| Type State Local Bodles
=17 | Ministry
1a%m|Department

anEy

Urban Development Department Uttar Pradeshy

e-Muniapalines - eServices to citizens and Employees of Urban
ME| Organisation Nam e
et Local Bodhes of Uttar Pradesh

wicler &) Office Zone: Allahabad

faxhia i fd faawi | Financial Approval Detall

W @R | Buyer Details
T | Designation

i qat| Contact No
tie k| Ernvail 10
Hga oA |G STIN

Assistart Engineer Electrical PNN
buycon30s eecep. up@gembuyer in

Magar Nigam Prayagraj, 1-Sarojini Naidu Marg, Prayaga),

o | Addiress
Prayagral. UTTAR PRADESH-211001, India

Wﬁ@fé&;’ | |'>aylng Authority Délails

RS wEEa | IFD Concurrence No Role: PAD
uEE T W 9 A A
SERNRIVG SRJHLe oy | Municipal Commiissioner ST e | offline
D ewagnation of Administrative Appr oval Paym ent Made
R PRt T | | Designation : CFO
CFAO _
D eugnation of Financial Approval 51 omé S Email 1D pay33 eecep.up@gembuyer.in
| HYEAAGTT|GSTIN -
| Address: 1 5arojini Naidu Marg Allahabad,
I
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Annexure-3

Naini FSTPs-Capacity 100 KLD

No of
Vehicles

Prayagraj, Uttar Pradesh, siTay

611103, Arall Rd, Neaini, Praysgraj, Uttar Pradesh 211008,

e
Lat 25.419128° Long B81.87127*

11/12/24 04:20 PM GMT +06:30

. Vehlcles Types

1 4000 LTR GOVT. VEHICLES
2 02 Nos. 3000 LTR GOVT. VEHICLES
3 03 Nos. 1000 LTR GOVT. VEHICLES
4 06 Nos. 5000 LTR REGISTERD PRIVATE VEHICELS
5 02 Nos. 3000 LTR REGISTERD PRIVATE VEHICELS

Total -17 vehicles

(Jhunsi FSTPs-Capacity 50 KLD)

Desludgmg vehicles in FSTPs, JHUNSI, PRAYAGRA)

v:.: 325 - Capacity Vehicles Types
1 01 Nos. 4000 LTR GOVT. VEHICLES
2 02 Nos. 3000 LTR - GOVT. VEHICLES
3 03 Nos. 1000 LTR ] GOVT. VEHICLES
4 6 Nos. 5000 LTR REGISTERD PRIVATE VEHICELS
Total -12 vehicles
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(SALORIBAKSHI BANDH FSTPs- Capacity 50 KLD)

~a
(LN g e

o R

/ J
! raj, r Pradesh, India .
g Mf’f-.:f mu House Refway Colony, Prayegral, Uttar Pradesh 211002, India Prayagraj, Uttar Pradesh, indla
DR Lot 25.a5800° FVSHeANC, New Rest House Reilwey Colony, Prayegrsej, Uttar Pradesh 111002, indie
N Long BuBIOTE" Lot 26.460308°
Ny 1112728 D4:10 PM GMT +08:30 Long 81.679147°
3 11/12/24 03:50 PM OMT +08:30

Desludging vehicles in FSTPs,SALORI BAKSHI B2

1 02 Nos. 6000 LTR GOVT. VEHICLES

01 Nos. 4000 LTR GOVT. VEHICLES
3 12 Nos. 3000 LTR GOVT. VEHICLES
4 08 Nos. 2500 LTR GOVT. VEHICLES
5 05 Nos. 500 LTR GOVT. VEHICLES
6 05 Nos. 5000 LTR REGISTERD PRIVATE VEHICELS
7 03 Nos. 3000 LTR REGISTERD PRIVATE VEHICELS

Total -36 vehicles

CW@F‘Q‘Q)
mtAoor gifaraar

e TR U DI S ]
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Report of Mela Authority in compliance of Hon’ble NGT,
New Delhi in case of OA No. 310/2022 in the matter of
Kamlesh Singh Vs State of UP

(i) Liquid Waste Management

(a). Toilets Proposed for Maha Kumbh 25 -

With an anticipated increase in the no. of Sansthas in
comparison to the Kumbh Mela 2019, proposed mela area for
Maha Kumbh 2025 is expected to be increased to ~4000
hectares from that of ~3200 hectares. A substantial increase
is expected in the overall footfall during mela period. With this
as the base value, projection for the no of toilets has been
worked out for the options under consideration. It has been
estimated that a total of 1,50,000 number of toilets and
urinals are required to cater to the sanitation demands of
pilgrims/ visitors attending Maha Kumbh 2025. Against 1.5
lacs toilets, 45,000 toilets have been installed till now.

Community areas shall have two types of toilets: FRP
and Prefabricated steel toilets. The ones’ installed near to the
water body have been proposed to be connected to septic
tanks to ensure Zero Discharge into adjoining water bodies.
Rest of the toilets, installed in community area, shall have
soak pits considering the availability of hard soil strata
facilitating natural discharge. FRP urinals shall primarily have
septic tank connection.

All proposed toilet clusters (A cluster shall have a set of
10 - 20 toilets) shall be strategically positioned giving due
consideration to accessibility, user friendliness and privacy

aspects.

(b). Septage Management
All the vendors onboarded for Maha Kumbh Mela 2025

shall be bound by strict contractual terms to not only ensure
cleanliness and routine maintenance of the toilets but also
ensure that sludge disposal mechanisms are in place with
established frequency of cesspool operations, provision of
ICT-based monitoring mechanism, cleaning of the septic
tanks, including the safe disposal of their contents to 3 new
temporary STP treatment plants. The Prefabricated STP
proposed to be installed in Mela Area are Based on Hybrid
Granular Sequential Batch Reactor Technology (HgSBR)
developed By Bhabha Atomic and Research Institute.

Septage management shall be followed through round-
the-clock operations. During Kumbh 2019, cesspool vehicles
were deployed to transfer the sludge to STPs for treatment.
For Maha Kumbh Mela 2025, this estimate is to be increased
considering the proportional increase in number of toilets
proposed and mela area expanse. Collected septage shall be
treated at city level sewage treatment plants (STPs).
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Approximately 200 Km Drainage is being laid in Mela
Area for efficient disposal of grey water generated in Mela
Area. The grey wastewater (BOD Less than 100) generated
from washing hands, Kitchen etc. having very less BOD is
collected in various ponds (Approx 75 Nos, Average 03 Nos in
each sector) constructed in mela area and the treatment is
done by Bioremediation method to make the mela vicinity
odour free. Sectors in which Sewerage Network is available in
nearby vicinity, grey water is discharged into Sewers.

The ponds are Constructed in Mela Area by Carrying out
Excavation and Covering the Excavated portion with 150
Micron HDPE line in order to prevent infiltration of grey water
into the Ground.

Bioremediation Units are Installed and Treatment is carried
out using biological Enzymes and Microbes providing sufficient
Retention Time. Screens are installed at Inlet to catch any
floating waste material. V-Notch is also installed at inlet to
measure the flow reaching Pond.

The prefabricated Sewage Treatment Plant of 0.5 MLD

STP will have following Treated Effluent parameters:-
(i) BOD - Less than 10 mg/I

(iil) TSS- less than 10 mg/I

(iii) COD- Less than 30 mg/I

(iv) pH-6.5TO 8.5

(v) Faecal Coliform- less than 1000 MPN per 100 ml.

(vi) Oil and Grease - less than 10 mg

The Sewage and Feacal Sludge Generated in Maha Kumbh
mela Area is proposed to be treated as per given below:-

Sr Sector Treatment of | Treatment of Grey Water
No Blackwater/Feacal Sludge
1 Sector 1 | Through Sewerage Netwok to | Through Sewerage Network
&2 Alopibagh SPS for treatment at 60
MLD Rajapur STP
2 Sector 3 | Through Sewerage Network to | 1)Through Ponding and
&4 Mori Gate and Daraganj SPS for | Bioremediation.
treatment at 60 MLD Rajapur STP | 2)Through Sewerage Network
Through Alopibagh SPS wherever available in close
vicinity.
3 Sector (i) Through Chilla SPS to 14 MLD | 1)Through Ponding and
06 to 09 and 29 MLD Salori STP (Additional | Bioremediation.
43 MLD STP at Salori Approved | (2) Through Sewerage Network
under Namami Gange | wherever available in close
Programme)) vicinity.
(ii) Through 01 Nos Pre-fabricated
STP ( capacity 0.5 MLD)
(iii) Through 50 KLD Feacal Sludge
Co-Treatment Plant at 14 MLD
Salori STP Campus
4 Sector 5| (i)Through 02 Nos Temporary | (1) Through Ponding and

and Prefabricated STP (each of | Bioremediation.
Sector 10 | capacity 0.5 MLD) To be installed | (2) Through Sewerage Network
to 22 in Sector 13(For 10 to 14) and | wherever available in close

vicinity.
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Sector 15 (For Sector 5 & 15 to
18)

(ii)Through Sewer line being laid
on Jhunsi Side to 16 MLD Jhunsi
STP

and

(iii)Through 50 KLD Feacal Sludge
Co-Treatment Plant at 16 MLD
Jhunsi STP Campus (For Sector 19
to 22)

Sector 23 | Through 100 KLD Feacal Sludge | (1) Through Ponding and
to 25 Co-Treatment Plant at 42 MLD | Bioremediation.
Naini STP Campus

Photographs of Feacal Sludge Co-Treatment Plants:-
1)100 KLD Feacal Sludge Co-Treatment Plant , Naini

P

b’;; GPS Map Camera

Prayagraj, Uttar Pradesh, HIRd

511/103, Arail Rd, Naini, Prayagraj, Uttar Pradesh 211008,
MR

Lat 25.419128° Long 81.87127°

11/12/24 04:20 PM GMT +05:30

2) 50 KLD Feacal Sludge Co-Treatment Plant , Jhunsi
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Xt e

3) 50 KLD Feacal Sludge Co-Treatment Plant , Salori

Prayagraj, Uttar Pradesh, India
5 FV5H+4HC, New Rest House Railway Colony, Prayagraj, Uttar Pradesh 211002, India
" Lat 25.458074°
Long 81.879128°
11/12/24 04:10 PM GMT +05:30

1Google

S—

(c). Volunteer Based Monitoring: Ganga Seva Doot

During Kumbh Mela 2019, 1500 Ganga Seva Doot were
deployed as sanitation ambassadors by the Mela Authority for
monitoring sanitation infrastructure and services. These
volunteers were trained on sanitation issues and challenges
prior to the Mela through intense trainings on the importance
of Sanitation during Kumbh Mela and about how to monitor
the operation and maintenance of the toilets in the Mela area.
They were also provided with SBM funded kits for easy
identification during the Mela.

Adopting the same approach in Maha Kumbh 2025, 2500
‘Ganga Seva Doot’ have been trained to monitor toilet
operations & maintenance and triggering behaviour change
through their actions. They shall continue to use an ICT-based
monitoring mobile app where all the community toilets
deployed in the Mela area are verified 2 times a day.

(d). ICT Based Monitoring of sanitation facilities

ICT based monitoring of sanitation facilities, as adopted
in Kumbh 19, has been proposed to ensure that the entire
operations run efficiently. A customized mobile application (to
be made available in Hindi and English language) shall be
used to scan the QR code pasted on toilet complexes and
upload details of toilet operation and maintenance on a
routine basis. The data collected shall then be analysed and
interpreted in Management Information System (MIS)
interface to get real-time update on operational aspects from
the command control centre.

Ganga Seva Doot have been trained to use the ICT based
Mobile App and mandated to give feedback two-three times a
day. There shall be an option to provide feedback and status
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based on set parameters besides uploading photographs
indicating the status. Automated message and E-mail alerts
generated would get passed on to the supervisor and vendor
for necessary action. If not addressed by the next shift, the
matter will then be escalated for remedial measures and
vendors will be penalized for non-compliance.
Salient features of the ICT based monitoring system shall be
as follows: -
e Geotagging/ QR/ RFID coding of Toilets to monitor routine
maintenance and cleaning operations

e User mobile application to take daily and timely attendance of
deployed manpower

¢GPS based Vehicle tracking system for easy tracking of
vehicles (real-time movement on digital maps) engaged in
cesspool activities

e Centrally managed control room for feedback and response

eService provider shall be responsible for updating and
upgradation (if required) of all software and hardware for the
successful operation of the project during the contract period

(ii) Solid Waste Management

(a). Type of Waste

A study was undertaken to identify the different waste
streams anticipated during mela period. This data was
collected in consultation with experts and veterans in the field
of health who have had previous experience of managing Mela
sanitation activities. Additionally, inputs and learning from the
Magh Melas were also accounted for. Some of the identified
waste streams are:

e Mixed waste - comprising of plastics, food, other organic,
glass, cloth, paper etc.

e\isargan Waste - comprising of flower garlands, cloth,
incense and other prayer offerings flown into the river/
discarded along the ghats

eBiomedical waste - being generated from clinics and other
medical facilities installed within Mela area.

The details of the same have been presented in below Table.

Waste Mixed waste Biomedical Visargan Cloth
Streams waste waste

Source Community Medical camps | Ghat area, riverbank
area,
roadsides,
vending
spaces etc.

Sub-types Plastic, Food & | Plastic, cotton, | Flower garland, cloth, incense
organic, Glass, | steel, foil, cloth | etc.
Cloth, Paper, etc.
Metal etc.
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Management Collected in | Collected in | To be sorted, collected and
dustbins, dedicated stored in dedicated dustbins,
periodically dustbins, periodically transferred to
transferred to | periodically identified spots that can
SWM sites | transferred to | initiate a process to repurpose
through tipper | Authorized the collected waste.

& compactors | handlers for
safe disposal

(b). Implementation Process Flow
The Solid Waste Management Plan has been
comprehensively planned with three layers of operation as
indicated below. The process flow for the same has been
defined by the principle that once the waste goes into the bin,
it shall not touch the ground until it reaches the treatment
facility.
ePrimary & Secondary Collection - includes collection of
garbage generated during street sweeping, waste collection
from religious camps (Sansthas & Akharas), government
camps, vending zones and community area. The waste
collected shall be sorted and stored in waste bins placed along
roadsides, ghats and community area.

eTransfer — The waste collected in bins shall later be

transferred to tipper hopper trucks by Safai gangs.
Subsequently, the waste from tipper-hopper trucks shall be
taken to sectoral transfer stations (in each sector) where the
waste is transferred to larger refuse compactor trucks with
the support of hook-leaders. The area dedicated for waste
transfer stations shall also serve the purpose of parking for
SWM equipment during non-functional hours. Waste
collection and transfer process has been proposed to be
carried out 3 times a day (every 8 hours).

eDisposal/ Treatment - For daily waste/garbage generated
in the mela area, there will be 37,75,000 waste bin liner bags
and 20,000 dustbins that shall be strategically placed along
various locations such as roadside, ghats, and vending areas
ensuring that no visitor has to traverse more than 100 meters
to find a disposal point. Each dustbin would be fitted with liner
bags, intended to be replaced thrice daily. The waste
transferred to compactors shall be taken out of Mela premises
and transported to waste disposal/ treatment facility at the
Baswar Solid Waste Plant operated and maintained by Nagar
Nigam, Prayagraj.

(c). Tipper — Hopper trucks and Compactors

The modern refuse compactors prevalent in use in the
Indian cities have an average carrying capacity ranging from
8 tol4 Cum. These compactors are equipped with waste
receiving hopper attachments into which waste collection
trucks empty the collected waste. The compaction mechanism
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ensures a higher carrying capacity with respect to general
waste collection trucks.

To maximize operational efficiency, it is essential to have
route planning and seamless coordination between the
primary collection vehicles such as tipper hopper trucks (as in
the case of Kumbh Mela) and the same shall be a priority
component in Kumbh waste management planning. ICT based
vehicle tracking and GPS based monitoring has been proposed
for a well-synchronised primary-cum-secondary collection
and transportation system to achieve scientific, efficient, and
economical waste management for Maha Kumbh Mela 2025.

The requirement for tipper hopper trucks and refuse
compactors have been estimated based on number of
proposed sectors which would be 25 with an assumption that
1 to 2 compactors and 4 to 5 tippers shall be deployed per
sector for waste collection and transfer activities within and
outside mela area. Total of 120 tippers and 40 Compactors
shall be deployed in the Mela area during Maha Kumbh 2025.

Provision has been made for a maximum of 2
compactors per sector with an understanding that when one
compactor is away transferring the waste to nearby treatment
facility, there is an additional compactor at disposal to carry
out activities inside the sector. Tipper hopper trucks have
been estimated considering 4 to 5 trucks per sector to ensure
collection of waste from all camps and roadsides within the
sector. Overall efficiency shall be improved by enhancing the
operational and fleet management aspects of waste
collection.

(iii). Behaviour Change and IEC Campaigns

Adopting Behavioural Change (BC) techniques and
Information Education and Communication (IEC) campaigns
are critical to ensure that the awareness about good
sanitation practices reach the common masses in the Mela.
Considering the scale and magnitude of Maha Kumbh 2025, it
shall be essential to bring about behavioural change and make
sure that the information about sanitation facilities reach the
pilgrims in an effective manner. This shall be made possible
by envisaging and executing rigorous outreach activities
under various cleanliness and sustainability mission/ drives
currently undertaken by the Government of India.

Target Audience:
o Pilgrims
o Religious Leaders
° NGOs/ Social Welfare Organisations/Volunteers
° Govt. worker/Officials
o Shopkeepers and vendors
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J Owners of Hotel/Dharamshala/Home Stay/Math
o Residents

o Sanitation workers

. Drivers

o Media Personal

Few of the suggested activities that shall be undertaken
to ensure effective communication on cleanliness and hygiene
through various mediums are:

Ns;. Description Implementing Agency
1 | Principal Meet Ups Mela Authority
2 | Paint My City & Murals Mela Authority
3 | Ganga Sevadoot Mela Authority
4 | Hoardings and Flex Branding NMCG
5 | Ganga Sammelan NMCG
6 | Exhibition on Namami Gange NMCG
Programme

o Principal Meet Ups: An initiative to engage 400
Principals (4 batches of 100 Principals) of various schools
situated in the city to boost sanitation awareness and promote
various Government initiatives. The Workshop are being
conducted with “train the trainer” perspective, where the
principals will engage to various activities such as Letter
writing to friends & families to spread awareness about plastic
free Kumbh, discard single use plastic, waste to wonder,
Murals etc and to promote Swachh Kumbh & Swachh
Prayagraj. The principals are then require to conduct such
workshops in their respective schools to engage their students
and eventually encouraged them to adopt these
techniques/methods in their homes. Through these students,
the message Clean Green Maha Kumbh will reach to
thousands of households and lacs of Prayagraj residents.
Through this meet, top 30 schools will be selected where
direct interaction with students will be done.



School Activities in form of workshops, competitions (e.g.,
drawing/painting, slogan writing, debates, waste to wonder,
etc), and clean-up drives organized in schools. These
activities will involve students and make them aware of the
importance of cleanliness and environment protection.
Through these students, the message Clean Green
MahaKumbh will reach to thousands of households.

o Paint My City and Murals: An initiative to beautify the
city and Mela area with high quality street art projects being
developed on various themes of sanitation, cleanliness, and
Ganga-basin conservation. The work is being executed
through empanelment of art agencies with 20% community
participation. The artworks are based on specific themes such
as local prominent personalities like - Madan Mohan Malviya,
Jawahar Lal Nehru, Major Dhyanchand, flora and fauna in the
river Ganga, etc. The artworks are being carried out in high
visibility landscapes like Flyovers, piers, underbellies and
sidewalls, Building Facades, Public Building Walls, Bus Stops,
Railway Stations, Railway Coaches, Public Transport Vehicles,
Garbage Collection units, Corrugated Metal Sheets, Foot Over
Bridges etc. The project is being implemented by Prayagraj
Mela Authority.

o Ganga Seevadoot: These are self-motivated and
trained volunteers among the local communities working for
biodiversity conservation and cleanliness of the Ganga River
with the ultimate objectives of restoring the Nirmal and Aviral
Dhara along with conveying messages regarding solid and
liquid waste management to ensure the same. 1500 Ganga
Sevadoot will be engaged across 25 sectors of the Mela area.
Trained by NMCG, these ambassadors will primarily ensure
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the message of Clean Ganga being transferred to various
stakeholders. These ambassadors will also be an on-field
monitoring resource for all sanitation services being
implemented for MahaKumbh mela 2025.

J Hoardings and Messaging on Community Toilets
and Dustbins: 10 Hoardings per Sector with 10 different sets
of messages and designs regarding behavioral change and
good hygiene practices are to be placed across all 25 sectors
of Mela area. Several dustbins, toilets, tin barricading, etc are
being installed in the Mahakumbh Mela area to ensure zero
open defecation and safe disposal of solid waste. This setup
will be major source of spreading messages in Ganga
Conservation and importance of swachh Kumbh.

o Ganga Sammelan: The main objectives for organising
the Ganga Sammelan is to spread awareness on Ganga
Cleanliness and conservation of Biodiversity Across Ganga. It
will also provide a platform for politicians, bureaucrats, think-
tanks and other subject matter experts to come together and
Showcase and promote leading practices of the central and
state governments in India for Ganga Rejuvenation, for other
governments to replicate.

o Exhibition on Namami Gange Programme: It is a
well-designed Exhibition for _howcasing campaigns under
Namami Ganga and other initiatives for 45 days along with
Exhibition Materials. The Exhibition is also to highlight various
aspects of Namami Ganga Programme by hiring professionals
to handle the complete exhibition and IEC campaign at Kumbh
Mela 2025.

Information dissemination through hoardings, banners, LED
screens, sanitation mascots etc. and Social Media campaigns.

Kumbh Mela Adhikari
Mela Authority, Prayagraj



